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LOK SABHA DEBATES

LOK SABHA

Thursday, March 26, 1987/Chaitra 5,
1909 (Saka)

The Lok Sabha met at Eleven of the Clock
(MR. SPEAKER {1 the Chair]

11.00 hrs.

SHRI M. RAGHUMA REDDY : Sir,
the House is very thin today.

MR. SPEAKER : But you are not......
What have you been doing all those days ?

ORAL ANSWERS TO QUESTIONS

Availability of Drugs to poor People

°407. SHRI P.M. SAYEED : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

@) whether Union Government have
drawn up a comprehensive integrated plan
to be implemented in coordination wi h
the State Governments,- to ensure eas
availability of genuine medicines from
Government hospitals and dispensaries,
patticularly ~ essential drugs, to poor
people, in rural areas ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). While the
State Governments are responsible for

availability of genuine
Government hospitals ahd

dispensaries, the Director General of
Health Services has in consultution with
the Directors of Health Services, drawn
up a list of essential - medicines, which
should be generally available throughout
the year in the Primary Health Centres
within the funds allocated and to take
care of most of the common ailments
reported at the Primary Health Centres.
Besides this, Central Government releases
Rs. 6000/- per annum to State Govern-
ments for providing medicines to Primary
Health Centres at block level and supplies
medicines worth Rs. 2000/- per annum
for Sub-Centres, established after 1.4.1981.
In addition, Government of India
supplies to State Governments under
national health programmes, drugs re-
quired. for the control of leprosy, tuber-
culosis and malaria. Under the Immuni-
sation programme, vaccines for the
vaccine preventable diseases are supplied
to the States by the Central Government.

SHRI P.M. SAYEED : Mr. Speaker,
Sir, in the main question, I have asked
about the genuine medicines availability.
1 do not know whether she has delibera-
tely or otherwise put this answer that
they have ‘‘drawn up a list of essential
medicines”—that ‘‘genuine™ part has
already been from her answer. I do not
know whether she herself is not able to
give the guarantee to the House or that
the supply of genuine medicines the
Government are not in a position, to
guarantee.

I want to ask one question. She has
said in the reply that this is the primary
responsibility © of the Government to
supply medicines, genuine medicines to the
hospitals and primary health-centres.
Everytime, we see in the Newspapers, if
not daily, that the complaint is there that
in the hospitals and primary health
centres, essential medicines supply is not
there in adequate quantitics.

Unterruptions)
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Therefore, what happens is, so far the
Gomnmcm—ﬁ'ny be the State Govern-
ments—have failed in supplying adequate
quantities and also quality medicines to
the hospitals and primary health centres.
I want to know from the Government
whether any mechanism is there in exist-
ence to check periodically the adequate
guantity of such genuine medicines avalil-
able in the hospitals and the primary
health centres. If not, whether the
Government is contemplating to establish
certiin mechanism so as to ensure the
availability of genuine medicines in the
hospitals and primary hea'th centres.

PROF. MADHU DANDAVATE :
The matter is sub jadice n M barashtra.

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHR1 P.V. NARASIMHA
RAO) : Sir, Barring the arcas which are
sub judice for the rest of the country,
perhaps, 1 wowuld say that it is nobody’s
case th:t hospitals and primary {health
centres in India are fylly stocked with all
the genuine medicined and medicines are
[c;\dsly avalable to cveryone who goes
there, everyone who needs medicine, at all

times. That is not our case. The gques. -

tion wa®: what s the Central Govern-
ment Jdong ? We said  this s what the
Cepntral Government is dJdoing. 1 know
the inadequacy of the ma'ter. [ know
the condition of hospitals and primary
health centres there. Some States add
about Rs. 12006 or Rs. 15000/- to the
Rs. 6000/- we gve. But that also is
'rog'y 'iﬁ-:-.ldequale. Thertfore. ﬂﬂ."’
the question s inadequacy of fonds. |
went mto the ques'ion in order to find
out whether availabil ty, atleast, is there
in the coun'ry. On that | am sure that
there is no question about the availablity
of the mcdicines in the market. But,
since we have drawn up a list of what
medicines are needed, these med.cines
generally are stocked ; but I cannot say
and give a guaraniee that at a given time
in a given Primary Health Centre every-
one throughout the year is going to get
all the medicine. Again, | would say
that it is a matier of inadequacy of funds.
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SHRI PM. SAYEED : Rs. 6000 and
Rs. 2000 for the Primary Health Centre
and Sub Centre respectively was fixed long
time back, as I understand. 1 want to
know whether, in view of the 15% to 20%
increase ecvery year in drug prices, the
Central Government is going to enhapce
this amount.

Secondly, the spurious drugs manufac-
tured in the drug industry have caused
havoc in the country and the prymary
responsibility also again falls on the State
Governments. The ionumerdble laws
available in the country would not control
these spurious drug manufacturers. For
the effective coatrol of this spu-ibes drug
industry in the country 1 would like to
know whether the Government is contem-
plating to do something.

SHRI P.V. NARASIMHA RAO : 1
don't see how a supplementary ca spu-
rous drugey can arise owt of the mawn
Question op getuine drugs !

SHRI SAIFUDDIN CHOWDHARY .
They are related.

SHRI P.V. NARASIMHA RAO : They
are related ; but the point o Sir, if you
are prepared 1o give me 40 or 4% minotes,
1 am prepared to cover the whole ground ;
1 have no objction, | bave got the
answer.

MR. SPEAKER : | will allow you later
on — on some day.

SHRI P.V. NARASIMHA RAO : That
is right Sir.

I would like 10 lmform the House that
20 far as the medcines under national
programmes are conccrned, whether it is
of malaria or leprosy etc., all the drugs
are supplied by the Central Government
free of cost. So far a8 vaccioes under
the national immunisation programyne are
corcerned, we are going o0 cover the
entire country by 1990 to see that all the
gecm- ame supplied by the Central

overnment. These are the programmes
on health, .
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In respect of the curative aspect, I am
afraid, we can only go a part of the way.
The rest, the State Governments would
have to meet. Right now [ sec very
little chance of oar being able to enhance
what we are giving because in the arcas
of health the.e is s0o much more (0 be
done. 1 would certainly find out if not
this year, may be by next year—if we can,
But that is not to be taken as an assu-
rance. At the moment our entire empha-
sis and conceatration is on health pro-
grammes—the prophylactic aspects of the
programame.

SHRI BASUDEB ACHARIA : As a
result of the new drug polcy adopted by
the Central Government, the prices of all
essential drugs will be increased by 30 to
40%. 1o view of this, 1 wou'd like 10
koow whether the Government propose to
make some arrangements, s0 that the poor
people of our country can get the essental
drugs at a cheaper cosl.

SHRI P.V. NARASIMHA RAO : Sir,
the drug policy comes under some other
Ministry. Generally 1 doa't agrec with
the formulation given by the Hona.
Member that s a result of the new drug
policy prices have shot up by 40% or 0%
That will have to be gone into separately.

Al the moment | am not in a position (0
say how much will be the increise. But
1 fee!l that the entire idea of the policy
was that wheroas essential drugs were
becoming more and more scarce, their
manufaciagre was becoming more and
more uneconom:¢ for the manufacturers —
we were grouping as to what is to be done
in order to make them available in the
country ; let alope the price. So, that
scoms 1o be the thrust of the new policy
as far as | have studied it. We can go
into it if that is the subjcct matter of
discussion here. Incidentally, 1 am not
dealing with the subject.

DR. KRUPASINDHU BHOI : Hoa.
Speaker, Sir, | want to ask some clari-
fication from the hon'ble, dJistinguished
and iotelligent Minister that according to
Alma Atta declaration signed by Mns,
Indira Gandhi in 1977 we have adopted
Dational health policy in this House. The
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primary responsibility of the Union
Government is to monitor that the treat-
ment goes to the door of the patient,
Casing on that | want to know what s the
situation in cach hospital 10 g.ve medi-
cioe, per OPD paticnt, worth 50 paic or
one rupee.

I would also like to know whether for
leprosy, tuberculosis and blindness we are
supplying all the medicines. Themibutal,
pyragipamite and refamicin will come
under tfe purview and what is the guota
be has fixed for the primary hcalth
centres and vther centres.

SHRI P.V. NARASIMHA RAO : 1
bave said that whatever drugs are nceded
i the national programmes a:e bceing
suppl.ed. Coming 10 the ‘Hea!th for
All—2000" it is a two-way truffic. 1|
cannot teke heallh 10 every door if the
houschoider invites all d:seases (0 his
door. It will have to be a coordinated
effort between the people, Government,
voluntary organisatiocs, Members of
Parliament, e¢'c. That! is the programme
which is beung planned on that basis.

Meningitls Deaths
[ Tronslation)

“409. SHRI RAM DHAN : Wil the
Mmister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether it is a fact that the deaths
caused by meniogitis have been increasing
alarmingly over the years ;

(b) whether it is also a fact that
bospitals do not keep sufiicient stock of
pecessary medicines (0 Lrieal emergency
cases , and

(c) the action being taken to protect
the lives of victims of this curable
discase ?

| English)

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) According to the
available figures 1848 deaths due to
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Meningitis were reported in 1986 as
agsinst 2216 deaths during 1985. The
trend scems to be a declining one. o

No shortage of drugs have becan
ed from anywhere. )

(c) While the Directorate General of
Health Services has been directly monito-
ring the incidence and fatality pattern in
Delhi on a weekly basis, the State Govern-
ments have been advised to tighten the
surveillance and to arrange for specdier
and more appropriate case-management.

Drugs and m sdicines required for the treat-

ment of meningitis are usually available
in all the district and State hospitals.

[Translation)

SHRI RAM DHAN : Mr Speaker,
Sir, the hon. Minister has not replied to
my question correctly. I had asked about
the deaths caused during the last few
years, but he has given the figures oanly for
one year. Very ofien, the newspapers
carry reports to the cffect that the medici-
nes are not available in the district hospi-
tals and the disease is not treated pro-
perly. These shortcomings are more
pronounced, especially in yiribal areas of
the district. The hon. Minister bas given
the figures as also the measures adopted
only in the case of Delhi. But no mention
has been made as to what is the number
of deaths caused due to meningitis in
different States and the steps taken in this

regards ?

KUMARI SAROJ KHAPARDE :
Mr. Speaker, Sir, in reply to the question
asked by the hon. Member, 1 would like
to say that meningitis is a discase which
breaks out throughout the conntry. It has
no set time. However, its incidence is
more in winters and spring. In 1985, the
disease was mostly restricted to Kerala,
West Bengal, Delhi and Rajasthan but in
1986, it broke out in Mazharashtra, West
Bengal and Delhi. However, a decline in
hiwdmcchubemnmbodu may be
seen from the fact that in 1985, the num-
ber of cases reported in Delhi was 5658
whereas it was 3799 in 1986. Similarly,
the number of deaths in 1985 due to this
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disgase in Delhi was 697 as against 590 in
1986. Likewise, the number of cases in
Kerala in 1985 was 1779 as against 324
in 1986. The number of deaths in the
same State in 1985 was 31 as agaiost 8 in
1986. The number of cases and pumber of
deaths in Maharashtra in 1985 were 738
and 130 respectively as against 2191 and
387 in 1986.

[ Eng lish)

PROF. MADHU DANDAVATE :
What is the target for the next year,
Sir ?

(Transiation)

SHRI RAM DHAN : She has said
nothing about the shortage of medicines

in bospitals. She has told just about
Delhi.
(Eng lish)

SHRI AMAL DATTA : She basn't re-

ccived any complaint from anywhere clse !
[ Transiarion)

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND MINIS-
TER OF HEALTH AND FAMILY
WELFARE (SHRI PV. NARASIMHA
RAO) : It has already been stated that
the medicines are available and 0o com.
plaint from anywhere (0 the effect that
any deaths have occurred due to non-
availability of medicines has been received.
‘Usually available at all the district hos-
pitals’, that s what has already been said
in the reply.

(English)

DR. G.5. RAJHANS : Sir, from my
persond! experience, I can say that it is
well-nigh impossible (0 get the patients of
meniogitis admitted in Delni hospitals. 1
bad to run from pillar to post to ge! a
few patients  admitted in the Safdarjang
Hospitdl. When [ told the doctors repea-
tedly that the pat to
tituency and 1 am a Member of Par
and I will raise it in the House, then only
the doctors admitted those patients, May
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I know from the Hon. Minisier whether
he will ensure it that the patients don't

face these difficulties in and around Delhi ?

SHRI AMAL DATTA : What about
your constitucacy 7

SHRI P.V. NARASIMHA RAO : This
is & very omnibus sssurence that he wants.
Naturally every case will depend on its
own seriousness. The authorities are there
to admit. 1 don't think it is possible for
me to say anything absolutely categori-
cally. We will certainly try, When [ am
told about s patient to be admitted, we
help, my Minister of State helps, others
help. This is going on all the time, Sir,
But it is not just possible 0 make some
cast-iron assurance th's,

[ Traomslatian)

SHRI JAGANNATH CHOUDHARY:
Hon. Speakcer, Sir, there have beco
number of deaths to meniogitis in all the
distrcts of Varanasi Division of” Utlar
Pradesh, but the hon. Minister has not
even mentioned the name of castern Uttar
Pradesh In the reply. Complaints are still
being receved that there is no arrapgement
for the medicives in that part of the
country. Therefore, | would like to know
from the hon. Minis'er of Health whetber
he would make an armangement to make
available the medicines for the treatment
of menmngitis cases in all Bospitals of
castern Utiar Pradesh 7

| Exglisk)

SHRI P.V. NARASIMHA RAO : 1
have answered scveral questions in Parlia-
ment about diffcrent  discases and the
incidence of those discases in the country.
I bave said time and again and 1 repeat,
Sir, that the arrangements for getting all
the statistics of morbidity, in this country
are far from satisfactory. We can get in-
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On this, Sir, I have taken up the matter
mnlly N I am going to call the
Mdl mﬂq'lnd also talk to other
lulhoriu- at the State level, If we can
ensure two things : vital sgatistics, which
aﬁln are in a state of rather unsatisfac-
tory lltinhon ‘and s:atistics in regard to
the incidence of discases, I hope to be
able to 3: ove the dtuahon in the ncar
future. it cannot be said that when
there are so many authorities to report
from hospitals and other places, you can
bave absolutely accurate figures country-
wide. We hope to improve on what it is
today.

| Translation)

.

SHRI JAGANNATH CHOUDHARY :
Mr. Speaker, Sir, I would like to know
from the hon. Minister whethes he would
call for a report in this regard from the
Government of Uttar _Pradesh ?

MR. SPEAKER : That is all.

- SHRI P.V. NARASIMHA RAO : You
write 1o me. ] will call for a report and
et you know the position.

| English)

New Family Planplag Slogan—""Oae or Noa™'

*412. SHRI KADAMBUR JANAR-
THANAN : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased 10
state

(a) whether Government are considering
a new slogan for family planning—*'One
or Nooe™ ; and

(b) if so, when this new strategy would
be followed 7

THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND FAMILY

formation perhaps more readily from L, b phyE) . ((r)l:ao u: B
lr:dm There is a ceotral -mn-m:l' o '

cre, called the National lostitute Does :

Health Intelligence. But what will the - s .

Institute do 7 What is the kind of statistics lnu &ADAHIUI JANARTHANAN:
they wi'l maintain if they do not get any Mlﬁe estion may look funny, the
feedback from the State Governments ? success of all our planning mainly depends

L]
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on family planning. ‘‘We two and ours
two' was our slogan, but now-days in

some of the wall posters, 1 have seen the
slogan : “We two and ours one™. That

has prompted me to ask this question
categorically. The population of Ioadia
was 34 crores in 1948 and it is 78 croes
now., With the efforts of our kisans, we
have become self-sufficient in food. The
slog:n ‘“We two and ours two'y continues
for fam'ly planning, will it be possible for
us to have a successfuyl planning with the
same area of land and irrigation facilities?
It is not time for us to have the slogan
“One and Win"”, if the slogan ‘‘One or
Non™ is not ghere ?

SHRI P.V. NARASIMHA RAO
About ‘None’, 1 will have to say that
there is no such proposal ; there cannot
be, there could be none. About ‘One’, it
isa very dflicult thing to say. We are
now concentrating on the two-child norm
and we are coavinced after making all the
calculations that f this norm s accepted
by the people of India, it will be possible
for us to hive a meaningful plan and a
meaningful development and we wul not
be deterred by anything in this dooe.

About ‘One’, it Is a matter of indi-
vidual's choice. | have seen many cases
where peopie have got them steriized after
one child, but we do not recommend that.
It will be left to the individual’s choice.

PROF. MADHU DANDAVATE : You

"have referred only to Plan performance,
but what about non-Plan performance 7

~ SHRI P.V. NARASIMHA RAO : He
wants to know something about noo-Plan
in the field of child production !

- SHRI DINESH GOSWAMI : The
population increase in our country has
beenabout 21 per cent or around 21 per
cent for decades and the fluctuation has
been very marginal. A feeling has been
expressed in some quarters that the
amount that we are spending for popula-
tion cootrol is not commensurate with the
results ochieved. Has the Government
made any evaluation of the amount spent
and the result 7 If so, what is the result ?
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SHRI P.V. NARASIMHA RAO: Ths
is 2 new field. We have no norms to say
bhow much we will spend for preventing
one per cent population rise. We are
the first in the world to siart this pro-

~gramme. In fact, other countries may
take our norms for there guidance rather
than our falling back on any other for
guidence which is just not available. No
other country has tried this prograomme
on such a large sca'e. We would have
liked to bring it down 10 by three or four
per cent less, but we have not becn able
to do that. We wanted to bring it to 30
per cent, we have brought it to 12-33 per
cent. To that extent, we may say thut the
programme has lagged beh'nd. It is only
Oour own norm which we are trying to
place before us, but - the point is that
there is no such thing as a co-relation
between the money spent and the preven-
t on that is achieved. In U t.r Pradesh, the
norm may be d.ffernet ; in Kerala we all
koow (hat the norm s very very different.

SHRI N. VENKATA RATNAM : We
have becn told that the slog'n ""One o«
None™ has beco in practke in China and
it has been quite succewful  there.
The hon. Member was saviag th:t no
country has practised our norm, that s
"*Two or Three''. So, 1 would like 1to
know whether it is true that China has
been practising this ‘one or ponc’ porm.
That is one thing. Secondly, what are
the incentives that are proposed by the
Goveroment ?

SHRI P.V. NARASIMHA RAO : Sir,
I am not aware of the fact that Chipa
bas now taken up the slogan of '‘none’.
Itis very unfikely. We in this country
had the norm—‘one or two.......

Now we have changed it over (o iwo.
As it is, it is not easy in a country with
so much of child mortality etc. to apply
the two-child norm uniformly every-
where. That is why it is a composite
programme. It is not just asking people
to have only two children and nothing
more. It is not that. We have also to
guarantee that the two childien that they
bave will survive. So, the surv.val rate is
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the most important aspect in this Sir and
every parent would certainly see the ex-
perience of this neighbour, the experience
of his own parents and his own experience
before comming to a conclusion. So, it is
a much more complex maiter and it is
not just possible to follow in the fool-
steps of any other country with a different

system.

| Transiation)

SHRIMATI USHA THAKKAR : Ours
is 2 male-dominated society. | would like
10 know whether Government proposes to
give more incentives 10 suych families who
adopt family planning sfter one female
child ?

SHRI P. V. NARASIMHA RAO : The
complaint that is being made now is that
ours being a made-dominated society, the
men Jo pot come forward for their own
sterilizotion and in stead get their women
ster:lized.

(English])

That is not correct. When we started
the programme, it was vasectomy through-
out. Now it is becom'ng more and more
tubectomy programme. Women are being
asked to get sier lised in larger and larger
numbers, while men are really gong
scotfliee. That is not correct. That is
why we would like to bring back the
balance. Also, we have 10 bring balance
between the two areas of sterilisation and
other pon-sterilisation parts of the
programme. (Interruptions)

SHRI P, KOLANDAIVELU : Recently,
the Government of Singapore came for-
ward with an announcement (0 the effect
that they wou!d give many awards (o
those familes which are having many
children. We know very well that we
cannot do so in India  Even now, publi
city is being given not 1o the slogan ‘we
two and our (wo' but to ‘one family and
one child’. 1 would Lke to know whether
those people who have less than two
children that is, those who are having
only one child, are being giving incentives
by the Government or not,

CHAITRA 5, 1909 (SAKA)
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SHRI P. V. NARASIMHA RAO:
Incentive is a different matter. We have

to start incentives with...

PROF. MADHU DANDAVATE :
They want incentives for more !

SHRI P. V. NARASIMHA RAO : We
are on the two-child family norm. I
would submit to the Hcuse that it is there
that all the incentives have to be applied.
We should not go beyond that or below
that. That would not be proper becouse
it would confuse the people and the
parcnts.

[Transiarion)
SHRI BALKAVI BAIRAGI: My
important question bas remaired un-

answard. This slogan has been given by
me.

MR. SPEAKER : 1t is all right if you
gave the slogan.

PROF. MADHU DANDAVATE : It is
DO ‘naara’, it is naare, i.e. woman.

SHRI BALKAVI BAIRAGI : The
woman belongs to the Janata Puarty and
the s!ogan to me.

MR. SPEAKER : What kind of matri-
monial allance is this ; where will it end
up ?

SHRI BALKAVI BAIRAGI! : Through
you, I would like to tell the hon. Minister
that it was me who gave the slogan ‘‘Hum
Do Hamare Do" in 1969. The slogan was
given in the presence of the doctors in
the Paediatrics conference in  Bhopal on
behalf of Madhya Pradesh Government
of which I was the laformation Minister.
Today's discussion in the House on this
slogan shows that the slogan is losing its
relevance. If you permit me, I shall give
another slogan, a new one this time— Fk
mein anek or ek hi anck — will you accept
it?

SHRI P.V. NARASIMHA RAO : We
accepted his first. slogan warmly and
affectionately and it is being implemented.



18 Oral Answers

MRSPEAKBI Now you qn the
muumltonallo

SHRI SHANTI DHARIWAL : MR.
Speaker, Sir, Rajastban Government has
also given a alopn—Bnbi rakbo topu-top,
¢k ke baad full stop,

(English) |
Setting Up of New Universities

+ .
*413. SHRI AMARSINH RATHAWA :
SHR1 MOHANBHAI PATEL :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state :

(a) the criteria adopted by Government
in regard to setting up of new universities
in the country ;

(b) the b.eak-up of existing universitics
in cach state ;

(c) the names of the States which bhave
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Government with recommens
toomnmonmtnnl(hlin their

s“uq-

(d) the action taken by Government
umwpon T

(Transiation)

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHD:
(a) The Centaal Government or the
UGC bave not laid down any criteria oo
the basis of which new Universities are
established.

(b) A statement is given below.

(¢) Universities are gencrally established
by the State Governments. They do not

require any formal apppoval from the
Central Government for the purpose.

(d) Does not arise.

Statement
State-wise break-up of existing Universities In the country.

—

S ——

No. of Universities

(March, 1987
Name of the State/ — -
Union Territories Central State | -—T-:-u-l—__
Universitics Universities
1 3 p
1. Andhra Pradesh 12 '; -._...._
2. Assam 3 3
3. Bihar —_ 9 9
4. Gujarat —_— 9 9
5. Haryana 3 ) 3
6. Himachal Pradesh 3 3
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3
e

7. Jammu & Kashmir 3 3

8. Karpataka 7 7

9. Kerala 5 5

10. Madhya Pradesh 12 12
11. Maharashira 11 11
12. Manipur 1 1
13. Meghalaya ‘ - 1
14. Orissa 5 5
15. Punjab 3 3
16. Rajasthan v 3 3
17. Tamilnadu 10 10
18. Uttar Pradesh 17 19
19. West Bengal 8 9
20. Arunachal Pradesh | 1
21. Chandigarh 1 1
22. Delhi —_— 3
23. Goa 1 1
24. Pondicherry —— 1
Total 127 136

SR el  —

SHRI AMARSINH RATHAWA : Mr.
Speaker, Sir, the hon. Minister has stated
that there is no criteria in this regard. 1
feel some kind of injustice in it. When
there is Do criteria, there is a possibility
of injustice being done to the rural and
tribal areas. Therefore, there should be
some criteria so that universities could be
set up in the rural areas. 1 want to know
whether there is any scheme to set up
universities in the rural arcas,

SHRIMATI KRISHNA SAHI : Before
the 42nd Constitution Amendment was
made in 1977, it was totally a State
Subject. Widp this amendment, educa-
tion was included in the Concurrent List,

but no condition has been laid down by
the Central Government or the U.G.C.
in regard t0 setting up of a university,
However, a critesion has been laid down
in  regard to giving financial aid. It
depends upon the wish of the State
Government to open a university or not.
There is no criterion in this regard.

In his second question, the hon.
Member has asked about the backward
areas, There are a number of schemes
in our National Education Policy for the
advancement and propagation of educa-
tion in the backward and tribal areas.
But the U.G.C. has not set any criterion
in regard to the setting up of university in
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the bockward areas. Owur thrust and con-
centration is on primary education, which
is to be universal sed, school education,
informal education and on increasing the
rate of literrcy.

(English}

SHRI MOHANBHAI PATEL :@ Sir,
according to the reply given by the hon.
Minister she has stated that Universities
that are geacrally established by the State
Governments do not require any formal
approval from the Central Government,
But I think th:! for opening new Univer-
sities the State Governments have taken
approval from the U.G.C.

So, 1 would like to know, how many

applications are pending with the U.G C.
for apptoval scot by the States ?

Secondly, in view of the new Education
Policy and considering the demand of the
Electronics Science, whether the Central
Government is considering or will consi-
der to open new Electronics Engincering
University in the Centre which cad cover
the whole country 7

[Translation)

SHRIMATI KRISHNA SAHI : Some
proposals have been received from the
Siate Governments and these arc undor
consideration. One such proposals is
from Mo:harashtra for the establishment
of a Technolcgical University in the State.
Sim:lar propos:ls have been received from
Kerala, Tripura, Nogaland, Uttar Pradesh,
Karnataka and Rajasthan. No proposal
from the State about which the hon,
Member wants to know has been received.

SHRI RAM PYARE PANIKA : Sir,
this is true that since the 420d Constitu-
tion Amendment, it has become a Central
subject also, beside being a State Subject.
If you look at the map of the country,
you will find that merely increasing the
number cf universities alone is no solution
to the problems of a State. The U.G.C.
never kept in mind the geographical condi-
tions, area and population of 2 particular
region. Besides, in all the universitics
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and affiliated colleges in all the six types
of backward areas declared by the
Planning ., Commission, such as, coastal
areas, hilly areas, tribal areas, drought
prone areas, desert areas and flood prone
areas, it may be secen that no where does
the U.G.C. want to propagate education
on a rational basis. As this subject has
now come under the direct charge of the
hon. Minister, should [ except that she
would issue such directions to the U.G.C.
which may help in prescrving the unity
and integrity of the country besides ensur-
ing uniform development of education ?
As | said earlier, will she issue orders to
open colleges or university in those arcas
which have been declared backward by
the Planning Commission, giving
consideration (o0 the geographical
cond.tions and economic backwardness,
regardiess of their population so as
to eosure higher education on uvoiform
basis. If so, the time by which it will
be done ?

SHRIMATI KRISHNA SAHI : Mr.
Spe ker, Sir, as | said earlicg, under the new
National Education, Policy, we are going
to provide facilities in tribal and backward
arcas, especially in nine States of the
country which have been selccted as edu-
cationally backward which include areas
referred to by the hon. Member, but. ...

SHRI RAM PYARE PANIKA : Sir,
though the State Governments get funds
from the U.G.C, yet they indulge in
discrimination ian this matier. We want
that the Central Government 100 should
conduct a survey in the States and should
not depend entirrly on the States,

MR. SPEAKER : Do not add ‘but’ to
it. However you may put “if’ if you so
desire.

(English)

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : There are guidelines given by
U.G.C. to the State Governments on the

establishment of univesgities. They are
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not criteria in thg sense that they are

conditions precedent. But normally, if

these guid.lines are followed, UGC in a
way tlells them that in the giving of
grants, there will be no difficulty, or less
difficulty. One of the guidelines is this :
s The State Government shou'd under-
take a comprehensive survey of the avail-
able educational facilities ' the State,
and their utilization.”

Now, this covers the distribution of
educational facilities, and their wutiliza-
tion. If in any State or States this is not
being done, as in spirit UGC waots them
to do, I will certainly look into it. We
will have another survey or another
appraisal made of this, and see that arcas
which are not served adequately as at
present, and not utilized adeguate'y at
¢ present, would be enabled 1o utilize them.

SHRI THAMPAN THOMAS : There
are certaun experiences wh.ch reveal that
in respect of students migrating from one
University to apother University, there is
no proper coordination. Certain univer-
versities in the country are not recognizing
other universities in other States. | am
asking this Question, with special refe-
rence 10 the Gandbhijt University in
Kerala, and also certa':n courses which are
being beld in Karnataka, which are not
accepied . by certain other Universities.
Because of these things, many students
who wuoadergo training or teaching in
certain universities, are not getting
admission in other universities in post-
graduate or other courses. What is the
policy of the Government of India in
Mmtm?ﬂw@mw«dﬁmur

Secondly, this is also the case at the
international level, where students who
gct degrees from our universities, when
they go abroad, there are no chances of
their getting admission in other colleges
and universities, in other countries. What
is the coordination, or what is the policy
that Government of India has, in this

respect 7

SHRI P.V. NARASIMHA RAO: In
regard to equivalent, ie. recognition of
degrees of one University as equivalent to
the degrees of the other Universities, I
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believe the Association of Indiag Univer-
sities looks into the matter. If there is
any difficulty felt by the hon. members,
they could inform me. 1 will certainly
move ihe authorities and sce what could
be dome. In regard to international
aspect of the question, it depends upon
the host countries. Oxford, Cambridge
and other Universities abroad have a list
of equivalence which s added to or modi-
fied from tune to time on the representa-
tion from the country concerned. So, it is
their right as it is the right of our own
universities ; our. own universities also do
Dot recognise all degrees from everywhere
as equivalence. So, it is the host univer-
sity, the right of the host university to”
add oo to the list which they hive, and
they maintain this List of equiva.ent, all
over the wor.d, as far as I know. | have
pegoiiated with many other governments
and authorities and got certain degrees of
Indian universitics accepted. This is a
cont.nuous process.

SHRI S. JAIPAL REDDY : I am sure
the Munister will agree th.t there is a
need for family planning wi.th regard to
the growth of universities. Of late, we
have witnessed explosive proliferation of
universities in the country ; and I know
the UGC has been adopting a policy to
discourage this goal. But will the Govern-
ment of locdia take initiative to see that

‘the concensus on a national level is

evolved in coordination with the State
Governmeats in regaid 10 opening up new
uoniversities 7

(Interruptions)

SHRI P.V. NARASIMHA RAO : The
sitpation in ‘the 60s was as the hon.
member pointed out. After 70s, I am
sure that there has been a lot of improve-
ment. We cannot really ask the State
Governments to open or not to open
universitics. We bave done something
through the UGC ; that is one mechanism
which bas really been tried to regulate or
decrease the proliferation of universities.
But we have not come to the siage where
We can say, none [ we cennot take that
slogan at the moment. (/nterruprions)
The consensus is already there. The State



Governments in principle agree that the
universitics should not be indiscriminately
opened, but aftcr that, they go on open-
ing them. So, this is what happens. I
amy sure, there bas been an improvement
over the decade and there will be impro-
vement further.

Introduction of more Local Tralas in Bibar

*414. SHRI SALAHUDDIN : Wiil the
Minister of RAILWAYS be pleased to
state :

(a) the number of local trains operat-
ting on Indian Railways, State-wise bicak

up .

(b) whether Government propose (0
introduce more local trains io Bibar ; and

(c) if so, the details thereof ?

OF STATE OF THE
MINISTRY O RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Trains
often traverse territories of more than ooe
State. Any State-wise break-up will,
therefore, not be correct.

THE MINIST

(b) and (c). Two pairs of passenger
trains have been introduced between Siwan
and Thawe from 16-2-1987. Two more
pairs of trains are proposed to be intro-
duced between Forbesganj-Sabarsa and
Banmankhi-Sabarsa from 1-4-1987.

(Transiation)

SHRI SALAHUDDIN : Mr. Speaker,
Sir, my question is very simple. How
many local trains are being run by the
Railways 7 My second supplementary is
that what is the criterion for introducing
new trains 71 would like to know from
the hon. Minister whether therc is some

ntiohﬂmtbpopuhﬁon-dm

SHRI MADHAVRAO SCINDIA : No
such figures are available with me. So
far as the question of introducing new
trains is concerned, they are introduced
on the bubo(d-nnd_-ldnt-nuu
an assessment of \he requiremcnis.
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Mhnun i"
SHRI SALAHUDDIN : Sir, my ques-

tion was very simple. | wanted 10 kuow
from the hon. Minister the ratio between
the population and the number of trains.
m_h a mathematical gquestion, a geo-

SHRI MADHAVRAO SCINDIA :
have not been a student of mathematics.

SHRI BALKAVI BAIRAGI : If he

Nlll’olllhlq.mm will you be in a
position to solve it ?

(Eng lish)

SHRI CHINTAMANI JENA : My
supplementary is not based on any arith.
Matic or mathematics. Only thing 1
wanted 10 know from the hon Minister

was, about the new trains that are loh.‘

iotroduced, as the hon. Mipister bad
kindly agreed to iotroduce some trains
May | know what are the trains which are
to be introduced from st April, 1987 and
which are those Railways in which such

local trains are to be introd
tas 1987 1 uced from the

SHRI MADHAVRAO SUINDIA : 1
presume tha' the bon. Meomber put the
m.-liom about local trains and by local
m,_nmw irams. | am

preted as passenger trains and in parti-
cular pertained 10 local trains interpreted
83 passenger trans in Bibar. So, as far
pmmmhmm,u..
intevested in Orissa, | will certainl

out and let him know. S

(Translation)

SHRI ABDUL HANNAN ANSARI : 1
want to know whether it is a fact that the
number of trains which 1un to Jainagar or
Raxau! via Darbhanga in Samastipur
Division of Bibar is very meagre ? Is
the hon. Minister also aware that due 0
the shortage of trains, the people have to
walt for4 o 6 hours 7 This

question has been raised a number
of times. | want to koow whether any



new local train is proposed to be iotro-

duced in this Division so as to welieve the -

passengers of the in convenience ?

SHRI MADHAVRAO SCINDIA : The
policy adopted by"the Railways oo the
recommendations of various commitices
is 10 run more long-distance trains, inter-
state trains and trains between big cities
so as 10 justification to commuter service.
Short distance trains are to be reduced. In
spite of this, as | said ecarlier, we are
going 1o introduce 4 new passenger trains
in Bihar and in future also, we shall keep
the reguirements in mind.

SHR]I MOHD. AYUB KHAN : Hoa.
Speaker, Sir, as you know, there are some
Members of Parliament who cannot

speak for their Constituancy. Yours is ooe
such case.

SHRI GIRDHARI LAL VYAS : That
is how he gets your full protection.

MR. SPEAKER : Io him, | bave got a
man to pltad on my beball ; thaoks.

SHRI BALKAVI BAIRAGI :
note down my privilege.

Plcase

SHRI MOHD. AYUB KHAN : M.
speaker, Sir, Sikar s adjoining o my
Constituerncy and a part of your coasti-
tucncy falls 0 Jhunjbunu. | would like to
know from the bon. Minster whether bhe
would extent the Sikar-Lobaru shuttle
tramn upto Jalpur so that the people of
both the arcas could benefit ?

SHRI MADHAVRAO SCINDIA : The
suggestion of the hon. Member has been
poted down.

MR. SPEAKER : Thaoks a lot.

SHRI1 RAMASHRAY PRASAD
SINGH : 1would lke to say that
Raochi Patoa Super Fast train was can-

celled when there was tension oD our
borders.

AN HON. MEMBER : That train bas
since been restored.
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SHRI1 RAMASHRAY PRASAD
SINGH : No, it has not bceen restored.
Therefore, I want to know from the hon.

Mipister the time by which this train will
be restored 7

AN HON. MEMBER : It has already
started runing. ’

MR. SPEAKER : Did you flag it off ?

SHRI MADHAVRAO SCINDIA : This
Question rolates 10 passcoger train and
oot to super-fast train.

10 +2 Pattera of Educdtion by States

*415. SHRI JITENDRA PRASADA :

Will the Mnister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) thé¢ pame of Suwates and Union
Terruories which have 0ot so far adopied
the 10 plus 2 system of education ;

(b) what effective sieps are ‘coniem-
plated s0 that these States/Union Tersi-
tories fall in line with the National Policy
with the wltimate aim of uniform system

of edudation throughout the country ;
apd

{c) whether Ugion Government have
formulated a untform patiern of training
for teachers t0 help the States/Union

Territories in adopting the 10 plus 2
system ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE. MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAMI) : (a) and
(b). All the states and union territories

bave adopted the 1042 system of school
educat:on.

(c) The preservice and inservice training
programmes for teachers are continuosly
evolved and updated to suit emerging
peeds by the National Council of Teacher
Education and #Wniversities/States & UTs.
These programimes are being further
rovised and strengthened in the light of
thWMyuBﬂmﬁmlm

£

-y
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SHRI JITENDRA PRASADA : Sir, if
1042 system of education has been adop-
ted by all the States, then [ would ke to
know whether in some States 10+2+42
system and in some other States 1042+3
system is ;n vogue ? Is the .Governmeot
aware of the difficulties that are being
faced by the studeats in this regard 7 If
so, what steps Government is taking to
ensure tha: a uniform pattern of educa-
tion i3 adopted throughoat the country
and the ume by which the uniform
patiern  of education will be made
effective ?

SHRIMATI KRISHNA SAHI : Mr.
Speaker, Sir, the Nuational Education
Policy eavisages uniform patiein of edu-
cat.on throughout the country and the
Government wan:s (0  implement it also.
All the States have accepied 10 +2 system.
Earlies, thers were five States who did oot
adopt it initially, but to0 have adopted it
from 1985. Thus, a voiform pattern has
been nu'ted throughout the country.

SHRI1 JITENDRA PRASADA : May
I know the time by which it will be givea
cffect to ?

SHRIMATI KRISHNA SAHI : Al
the States have already adopied it.

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI P.V.
NARASIMHA RAO): I would like to
tell you that when a new system of edu-
cation is adopted, the old system does not
come 10 an end at once. For some time,
both the systems continue to be in vogue
and it takes some time before the oid
system ends altogether. This is our ex-
perience that it 00k 5 to 6§ years to
switch over completely to new system of
education even in the case of those States
who adopted it after the publication of
Kothari Commission Report. [ think,
even in the case of those who adopted it
in 1985, it will tak to 5 years to
switch over completely to new system. Io
the meanwhile, they will have to contioue

with the old pattern partially.
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SHRI JITENDRA PRASADA : In
reply to the question, it has been stated
tbat pre-service and in-service training
programmes for teachers have” been
evolved. As these programmes  will belp
in the implementation of unform pattern
of education in different States, 1 would
like to know what are the salient [eatures
of such programmes ?

(English)

SHRI P.V. NARASIMHA RAO : The
new polcy and the new programmes of
action have brought out very cicarly the
need for having a very much beitcr system
teacher educatioa in the couniry. The
Natiooal Tcachers Commussion, the State
Governments and the Central Governments
have now agreed on & new patic.o, the
DIET patiern, i.e. District lastitute of
Education and Traning. We have several
such tramnung iastitutions 1o the districts.
Mcembers have complaiced that there are
30 maany irrcgulatities being conmitied by
these institutions. There arc 1500 of them
io the country. We want 10 Uhing them
dowan 10 400 or 500. It 13 not go.ag to be
casy because toclose down & runnng
iostitution does preseant problems. But
we are determined 10 see that  these ins-
titutions are brought down in ngmber.
And the insthiwt,ons that would be re-
organised, they w.li be much betier and
Ou the basis of i1he recommendat.ons of
the Nauonal Commission of Teachers.
All those details are being worked out.
Aflier the programme of aciiog has been
accepted, this is what we have been en-
saged in doing. 1 would be abie (o give
more details about the DIET in course
of time. They are receiving attention and
probably they are receiviog finisljining
touches at the moment,

L

Close Clrcuit Colour T.V. Sets at
m’m .

*417. SHRI CHANDRA KISHORE
PATHAK : Will the Minister of RAIL-
WAYS be pleased 10 state :

;(a) whether Government have a pro-
posal under their comsideration to install
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close-circuit colour T.V. sets at all Rail-
way Stations ;

(b) the names of rmilway stations
where close circuit colour T.V. seis have
been instalied and the criteria of selec-
ting railway stations for this purpose ;
and ~

(c) when tnﬂ‘way stations in Bibar spe-
cially in Saharsa district are likely to have
this facdity 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sur.

(b) Selection of raldway stations is
bascd on density of traffic and impor-
tance. Close Circuit Colour T.V. sets have
beca irstalied at Madras Contral, Calicut,
Madras Egmore, Bangalore Cuy, Coim-
batore, Paitna, Bhopal, Nagpur, Secun-
derabad, New Delhi, Bhubancswyr and
Waltair.

fe) Close Circuit Colour T.V. system s
already operational at Patoa station.
There is no proposal at preseat 10 install
Close Circuit Colour T-V. sets at  raglway
stations in Saharsa Dustrict of Bibar.

(Transiation)

SHRI CHANDRA KISHORE
PATHAK : Mr, Speaker, Sir, 1 would like
to know from the hon. Minaster as to
what is his definit:on of “important sta-
tions' ? Is only Patma sn  important
station in Bhar and none clse ? Is
Samastipur, the regional headguarters,
not an important station 7

SHRI MADHAVRAO SCINDIA : The
norm for a station to be important is the
number of passengers travelling to and
from that station. Besides Patoa, which
is an important station in Bibar, we have
takenm up the installation of C.T.V.
at some other stations of «North Eastern
Railway, namely, Kathgodam, Pilibhit
Junction, Fatehgarh, Gonda Junction,
Vararasi City, Chapra Jungtion, Barauni
Jurciion, Samastipur Junction and Dar-
bhanga Junction,
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SHRI GIRDHARI LAL VYAS : 1
would like to koow [rom the hon.
Minister the purpose for which
the T.V. sets are being instulled at big
raflway stations 7 Is only the perfor-
mance of the hon. Railway Minister shown
on T.V. or somcthing bencficial to the
passengers is also shown ?

SHRI MADHAVRAO SCINDIA: It
appears that the hon. Member has some
objection to the works done by the Rail-
ways. He bad said the same thing in his
budget specech also and now the same
thing is reflected in bhis question. The
main purpose of installing T.V. sets is t0
give railway information such as train
timings or late runnig of trains for
which S0 per cent of time is allotted. The
remaining SO per cent time goes (o com-
mercial advertising. Whosoever is awarded
this contract is free to allot S0 per cent
time to other parties.

(English)

SHRI! BHADRESWAR TANTI : Sir, 1
want to know from the hon. Minister that
st how many stations 1n Assam these T.V.
sets have becn installed for the conve-
nience of the passengers as well as for
the convenicnce of the Department. So
far as my knowledge goes, only at Guwa-
hati it has been installed and not at any
other station mn Assam. So, | would ke
to know what steps are being taken by the
Ministry in this regard.

SHRI MADHAVRAO SCINDIA : Sir,
we will be certainly corsidering certain
siations “in (he NF. Ruoilway also. At
present we are considering them bu! 1 can
assure the hon. Member that we w;ll be
installing such T.V. scts,

[ Translation)

SHRI1 SHIV PRASAD SANU : Mr.
Speaker, Sir, 1 would like to submit to
the hon. Minister that thrre is a broad
pauge railway line from Chota Nagpur
100. Bup in his reply to the supplemen-
tary question a little while ago, the did
mention the pames of some stations of
North Bihar but Jeft out Ranchi, the
second capital of B.bar and Jamshedpur
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" (Steel city). Therefore, T would like to
know whether the hon. Minister would

arrange to install colour T.V. sets in my
area too ?

SHRI MADHAVRAO SCINDIA: h
will be considered.

[English)

MR. SPEAKER : Question Howur is
oOVer.

WRITTEN ANSWERS TO QUESTIONS
(Transiation)

Allotment of steam coal wagons to States

*408. BY SHRI K.N. PRADHAN :

Will the Minister of RAILWAYS be
pleased to state :

MARCH 26, 1987

Written Answers 32

(a) the number of steam coal wagons
aliotted to different States during 1986

together with the actual requirement of
each State ; and

(b) whether allotted wagons were
actually made available to them or allot-

ment was cuttailed, and, if so, the reasons
therefor 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b).
Railways do not meation figures of allot.
ment of wagons Statewise. These are
maintained coalfieldwise. The allotment
of steam coal wagons made in each coal-
field during the year 1986 is given in
Statement—1 below. The total requests
received from ecach State are given in
Statement —11 below. Allotments made
by the milways geoerally matched the
offer of steam coal made by the coal
industry.

Statement — |

Fleld wise Programme, offer and Allotment of Steam Coal for Contumers
other than Rallways, during 1986

(Daily average ip terms of
four wheeled wogoos)

Field Programme

Offer by

'Anu-n

Percentage of
Coal by
Company  Railway 35-: to | Allotment
Prog- | 10
ramme | Offer
o N . . e -
1 2 4 5 6
Raniganj 463 is2 68 11
Mugma—
Salatb 43 11 26 100
Asansol 10 . 3 50 100
Jharia '45 15 36 94
Karanpura 13 123 95 98
.
Total Easiern
Railway 92 507 68 107
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1 2 3 3 5 6
Adra 23 23 23 100 100
Korea—Reowa 428 - 262 247 61 94
Main Line L 8 8 57 100
Total South Eastern
Rallway 465 293 278 63 95
Western Coal
Fields Ltd. 246 199 199 81 100
Singareni Collier ics |
Co. Lid. 116 116 116 100 100
TOTAL 1519 1082 1100 71 102

Statement—|1

Ceiling Limits, Recommendations, Programmes Flled and Un-Utilised Quota—
State Wise Steam Coal— 1986

(la terms of Four Wheeled Wagons)

: State Recom- Ceilling Per- Valid Actual Per-
No. mendat- L bemit cent- Rccom-  Prog- cent-
»ons Fixed age menda- grammes age of
Received for of tions Filed Ceili-
from Each Ceil- Accep- by ing
States State ing ted by Consu- Limit
Lmit Rlys, mers Dot
to Re- - Utili-
commen- sed by
dation Consu-
and
Agent
(4—7)
1 2 3 “ 3 6 7 8
o o o ——
1. Andhm
Pralesh 14934 140635 4 13929 133%0 5
2. Bihor 9180 8088 08 7773 6408 21
3. Chondigarh 1056 1056 100 1056 754 28
4. Dadra/Nagar
Haveli (U.T.) 840 840 100 840 810 3

S, Delhi (U.T) 10584 8208 78 8206 7569 8
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1 2 3 4 5 6 7 8
6. Goa, Daman -
& Diu (U.T.) 1013 240 24 222 72 2%
7. Gujarat 34868 34500 9 3449 3346 4
8, Haryana 16017 14928 93 149916 11640 2
9. Himachal
Pradesh 3620 1746 47 2166 1771 _—
10. Jammu & .
_Kashmir 1500 1500 100 1500 110 26
11. Karpataka 7275 7273 100 7278 7197 1
12. Kerala 1740 1740 100 1740 He 14
13. Madhya
Pradesh 25418 24000 95 " 23867 2308 4
14. Maharashtra 33138 24000 n 23834 21687 10
15. Orissa 4606 4620 101 4406 9N 14
16. Pondicherry (UT) 270 120 4“4 108 8 93
17. Punjab 36960 37140 101 36960 31031 16
18. Rajasthan 13815 13740 99 13740 974 2
19. Tamilnadu 9700 9700 100 9700 9179 p
20. Unar
Pradesh 91736 87844 96 87682 67676 23
21. West Bengal 17326 18000 104 16738 12982 28
TOTAL 335596 313320 93 311349 263737 i15
(English] mi:' ":.r the passenger bl copler
cover short di :
ER— g Sy (b) the details w‘:‘a::,n..

*410, DR. P. VALLAL PERUMAN :
SHRIMATI D.K. BHANDARI :

Will the Minister of CIVIL AVIA-

TION be pleased to state :

places to be covered ;

(c) the places proposed Jinked
with - this service upto l’”"u:.m
posed increase in the apwber of heli-
sopters therefor ; and
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(d) the basis decided to determing the
fares for this service and their comparison
with the fares of other passelier oir
services ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIE AVMATION
(SHR! JAGDISH TYTLER) : (u) to (c)
The Helicopter Corporation of India
Limited (HCIL) is primarily 8 provide
air transport support to the Petroleum
Sector. In sddition, helicopter would
also be avallable to State Governments/
Union Territory Admio s.rations for air
linking inaccessible aveas and difficult
terrsin. This belicopter capacity is being
offered of wil-letise ferfnd (0 State
Governmeots/Union Territories who will
utifise thet to meet thelr particular re-
Quirements.

The ACIL wifl scguire 42 Bclitoptens
by Pébruary 1988 gnd ot preseat fhere are

n0o proposals 10 induct more hAiCoOplery
in their Ooet.

(d) Sinct e HCIL dJdoé not' operate
passengc!? services on s own, the quesl.on
of fixiag farey By them docs nb! arise.

C ombination of Anslgesics and
Asti-laflamatory Ageats

‘11, SHRT RRISYINA SINGH :
SHR! MAHENDRA SINGH :

Wil (Be Mifister of HEALTH AND
FAMILY WELFARE b¢ pleased to state :

(1) whether combinations of anaigesics
and anti-inflamatory apemts are beoing
marketed o fixed doses |

(b) whether the combinations have been
found to be toxié 4B bzardous ; and

(c) if so, the corrective steps being
taken/proposed ?

T%.M OF STATB IN

Y OF HEALTH:
FAMILY WELFARE (KUMARL SAROJ
KHAPARDE): (a) Yeu Sin

(b) and (¢} Government is  obt aware

CHAITRA 5, 1909 (S4#.1)
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of any report thit combinat ons of anal-
gesics and aoti-inflamatory agents are
toxic' and hazardous.

Implementation of Recommendations of
Madan Committee on Technical Education

*416. SHRY JAGANNATH PRASAD :
Will the Minpister of HUMAN RE-
SOURCE DEVELOPMENT be pleased (0
siate 3

(a) whether Government have received
proposals from all the Union Territories
in regard to implementit.on of Madan
Commiittee  recommendations regarding
technical education ;

(b) if so, the details thercof and re-
action of Government thereto ;

(c) the time by which these Wil] be
implemenipd ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHI) :
(a) No, Sir.

(b) The list of Engineering Colleges and
Polytechnics in the Union Territories

from which proposals have been received
is given in the Statement—I] below. The
list of lostitutions from which proposals

are still awaited given in the Statement—1I1
below,

Proposals recefved are under examina-
tion. Otbers are being persuaded to

expedite submission of the proposals.

(c) and (d). Proposals from all the
Union Territories have not been received
and the same are to be considered 10
gcther. The time will depend on how
soon the proposals are reccived from all
the Union Territories and the time for
necessary processing within the Ministry
and the Migistry of Finarce for actord-
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Statement —I

List of Institutions from whom proposals
have been received

Delhi :
1. Declhi College of Engineering
2. Coliege of Pharmacy, New Delhi
3. G B. Pant Polytechnic, New Delhi
4. Pusa Polytechnic, New Delhi
5. Arya Bhatt Polytechnic, New Delhi

6. Women's Polytechnic, Mabarani-
bagh, New Delhi.

Chandigarh :

1. Punjab Engineering
Chandigarh

College,

2. Govt. College of Art, Chand garh

3. Chandigarh College of Aschitecture,
Chandigarh.

Goa, Daman and D :
1. College of Engineering, Goa
2. College of Pharmacy, Goa
3. Govt. Polytechnic, Panaji, Goa

4. Institute of Ship building Techno-
logy, Goa

5. Government Polytechnic, Bicholim.

Statement— 11

List of Inatitutions from whom proposals
have not been received so far

Delhi :
1. College of Art, New Delhi

2. Delbi lInstitute of Technology, Deilbi.

Chandigarh :

1. Government Polytechnic for Women,
Chandigarh

2. Central Polytechnic, Chandigarh.
Goa, Daman & Diu
1. College of Art, Goa

MARCH 26, 1987
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2. Agnel Polytechnic, Goa.
Poadicherry :

1. Pondicherry Engineering College,
Poodicherry

2. Motilal Nehru Government Poly-
technic, Pondicherry.

A & N Islands :
Government Polytechaic, Portblair.

L-dC_lhTM

“418. SHR] AMARSINH RATHAWA :
SHRI CHINTAMANI JENA :

Wil the Mioister of RAILWAYS be
pleased to state :

(a) the approximate quantity of cosl
lost in transit during the last three years,
Yacr-wise ;

(b) whether any complaint has been
made (0 the Railway Board ; and

(c) the steps laken to reduce the loss
of coal 10 transit ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : a) It s pot
possible 10 correctly assess the actual lors
of coal in traosit. However, the amovnt
of compensation paid by the Railways on
account of shortage from coal wagons,

during the last three years bas beecn as
under ;—

Rs. 47.69 lakhs in 1983-84
Rs. 62.35 lakhs in 1984-83
Rs. 59.47 lakhs in 1985-86.

.u.m Some complaints bave bees receiy-

(c) The steps taken by the Railways to
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(ii) Fixed picket are posted in vuloe-
rable sections and at! black spots
to prevent thefts of coal from
running trains or wagons stand-
ing in a yard.

(i) Crime Intelligence stafl are deplo-
yod to collect crime intelligence
about the activities of coal thieves
and receivers, and raids are con-
ducted on them for the recovery
of stolen coal and for the arrest
of criminals and receivers.

[ Translation)

Bas on Sale of Intox icating A yurvedic
Drugs

*419. SHRI JAGANNATH
CHOUDHARY :
SHRI PRAKASH CHANDRA :

Will the Minister of HEALTH AND
FAMILY WELFARE be plecased o
stale :

(2) whether Government are aware
ihat some of the Ayurvedic drugs are
highly ntosicating ; and

(b) f so, wherbe: the Government pro-
pose 1o ban their sale throughout the
country under the excise law ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARLSAROJ
KHAPARDE) : (a) None of the Ayur-
vedic drugs are intonicating i prescribed
doses,

(b) No, Sir.

(English)

Computerisation of Rallway Reservation
st Bangalore

*420. SHRI H.N. NANJE GOWDA :
SHRI S M. GURADDI :

Wil the Minister of RAILWAYS be
picased to state :

CHAITRA 5, 1909 (SAK4)
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~ (a) whether computerisation programme
for railway reservations in Bangalore City
is being considered by Government ;

(b) the sectors where such computeri-

sation is proposed to take place daring
1987 :
e

(c) whetber computerisation of railway
booking has hclped in checkiog the mal-
practices in railway reservation ; and

(d) by what time all the scciors at
Bangalore railway station are likely to
have compulerisation facility and tie
tota! expenditure to be incurred thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI

MADHAVRAO SCINDIA) : (a) Yes,
S,

(b) Computerised reservation terminals
will be made available in the main
reservat:on office at Bupgalore city
station ;

(C) Yq, Sir.

(d) The computerisation of passenger
reservation in Bangalore city is expected
to be compieted by December, 1988. The
detailed estimate for the project is under
preparation and has not yet been finalised.
There are no plans at prescot to provide
terminals at other locations in Bangalore
arca.

| Tramsiation)

Vayudoot services for Bilaspur

*421. DR. PRABHAT KUMAR
MISHRA : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether Bilaspur in  Madhya
Pradesh has been linked with Vayudoot
service ; if so, the tire by which flights
will start operating from there ; and

(b) the difficulties being experienced in
operating the fights and bow these are
proposed to be solved ;
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THE MINISTER OF STATE OF THE

MINISTRY OF CIVIL AVIATION

(SHRI JAGDISH TYTLER) : (a) and (b).
Subject to the availubility of aircraft capa-
city, development of infrastructure and
economic viability of operations, Vayu-
doot has plans to airlink Bilaspur in
Madhya Pradesh with Bhopal ex-Delhi
during the financial year 1987-88. The
airfield at Bilaspur is not operational and

requires repairs.
Over-Crowding in Dethi-Kanpur Tralos

*422. SHRI NARESH CHANDRA
CHATURVEDI : Will the Minister of
RAILWAYS be plcased to state :

(a) whether trains operating belween
Delhi-Kanpur continue to be overcrowded;

and

(b) if so, the effective sieps being
taken or proposed to reduce this over-
cro ding ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) There is

some overcrowding.

(b)Y Twenty pairs of Mail/Express truin®
are already available betwcen Dethi/New

Delhi and Kanpur. Besides, trials are in
progress to augment the loads of certain

trains.

[English)

Modernisation and Expansion of Patna
Railway Station

*423. SHRI SATYENDRA NARAYAN
SINHA : Will the Minisier of RAIL.
WAYS be pleased to state :

(a) whether there are any proposals for
modernisation and expansion of Patpa
Railway Station in view of the increase in

the number of trains origicatiog from or
passing through it ;

: (b) if so, the details thereof ; and

(c) if not, how the Rallways intend to
deal with overcrowding af the station and

MARCH 26, 1987
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the delays caused to incoming trains for
want of platform at Patna Station ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c)h
Patha Railway Station hus been selccted
to be developed as a Mode! Station on
the¢ Eastern Railway and proposals for
updating and augmenting passenger ame-
nities and other tr.ffic facilities at this
station are |being formulated. Some
works for remodelling of yard, curriage
watering facilitics and exiending the plat-
forms have already been approved.

Workiag Group Report on Setting wp of
New Rural lastitates

“‘4.4. SHRI ANANTA PRASAD
SETHI : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
10 state :

(o) whether the Working Group
Report (First Part) oo setiing up of new
rural institutes has been sybmitied (0
Government ;

(b) if s0 the major recommendations
made in this report , and

{c) whether these . recommendalions
have been accepted by Government ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) The
National Policy on Education 1986 envi-
sages & new patiern of rural universilies,
developed oo the lines of Mabatma
Gaadhi's idecas on elucation. A Working
Group set up by the Centra! Government
to prepare a detailed Project Report oa
this subject, has submitted Part A of the

Project Report.

(b) The grouwp has suggesied a new
pattern of rural institutes as instruments
of social change. The academic pro-
gramme of these institutes is 10 be work-
oriented and based on the nceds of the
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students and of the rural community.
Academically these institutions are visua-
lized as sutonomous bodies with sugges-
tions regarding central accrediation.

(¢) The Ceotral Government will take
a view on these recommendations alier
receipt of the full Project Report.

Dieselisation of Tralos on Northero Rallway

*42%. PROF, NARAIN CHAND
PARASHAR : Wil the Munister of
RAJLWAYS be pleased to state :

(a) the programme of diesclisation of
trains on Northern Railway for 198788 ;

(b) whethe: the programme would also
cover branch line traios ;|

(c) If so, the details thereof ; and

(d) if not, the reasons thercfer ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (d).
Theie @ shortage of desel engines.
Therefore, 1 is difficult 10 draw up s
programme for  the  dicselisgtion of
pamsenger carrylng trans.  However,
Railways endeavour to selectively dieselise
long distance Mull/Express (rains where
there ‘s stroog justification, such as aug-
mentat:on of their Joads.

Asurvedic Pharmacopocis

*426. SHR1 K. RAMACHANDRA
REDDY : Will the Minister of HEALTH
AND FAMILY WELFARE be ploased to
state ©

(a) whether there is any proposal under
consideration of Union Gowrament 0
with a view to check the gquality of Ayur-
ved«¢ mediCines |

(b) if so, when the prooosal is likely
to be implemented ;

(€) whether the efficacy of the same
has becn tested ; and

CHAJERA 5, 4909 (SAKA)
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) if so, the results thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI - SAROJ
KHAPARDE) : (a) to (d). 'The Ministry
of Health and Family Welfare bas already
prepared Ayurvedic Pharmacopoceia
Part 1 (Vol. 1) consisting of 80 Mono-
sraphs on single drugs. These standards
have been laid down on the busis of tests
conducted in Pharmacopoeiz! laboratory
of Indian Medicine, Ghazabad.

Construction of International Cargo Alrport
between Nasik sod Bombay

*427. SHR1I MURLIDHAR MANE :
Will the Mmister of CIVIL AVIATION
be pleased to state : -

(0) whether any proposal 10 construct
an ioternational cargo airport in between

Naatk and Bombay 3 voder conmsideration
of Goverament ;

(b) whether any land has also been
acquired for this purpose ; and

4c) il so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION

(SHRI JAGDISH TYTLER) : (a) No
&t‘ L

(b) and (¢). Do not arise in view of
{(a) above.

T ransiation)

Cortificates Awarded under Adult
Education Programme -

*428. SHRI RAJ KUMAR RAI : Wili
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleascd to Siate :

(a) whetber certificates awarded under
the Aduk Educilion programmes run by
his Ministry and Delhi Adminisiration
bave been secognised by Government ;

Ab) wheiber those certificates can be
submitted while applying for jobs ;
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(c) if not, the reasons therefor ; and

(d) if so, the names of the Ministries
.'Mthnemiﬁatumhwm:u?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHI):
(a) There is po ptovhxan in the Scheme
of Adult Education for award of certi-
ficates by the Munistry of Human Resource
Development and according to the infor-
mation furnished by Delhi Administration,
they also do not award certificites under
this scheme.

(b) to (d). Do not arse.

| English)
Anomaly in Pay Scales of Pharmacists

4254. SHRI PRAKASH CHANDRA :
Will the Minister of HEALTH AND
FAMILY WELFARE be picased to

state °

(a) the reasons of disparity in the pay
scales of Pharmacists of Unmion Territory
and Central Governmen! Pharmacats who
had been drawing the same pay Cales
before declaration of report of Fourth

Pay Commission ;

(b) whether Government have also
received several representations to remove
the anomaly in this regard ;

(c) whether Government propose to
remove the anomaly between the pay
scales of Central Government and Unios

Territory Pharmac sts ; and

(d) if so, the action taken/proposed to
be remove the grievences of the Pharma-
cists 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARQJ
KHAPARDE) : (a) to (d).” The pay scales
of Pharmacists under the Central Govern-
ment and those working in the Union

MARCH 26, 1987
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Territories have been fixed as per the
recommendation of the Fourth Pay Com-
mission and accepted by the Government.
The Government have received represen-
tations on this subject. However, the
Government are advised that the present
scales of pay of Pharmacists have been
fixed in accordance with the recommen-
dations of the Fourth Central Pay Commi-
ssion which bad taken all relevan: factors
into consideration.

Natioaa! Discipline Scheme

4255. SHRI SRIBALLAYV PANI-
GRAHI : Will the Munister of HUMAN
RESOURCE DEVELOPMENT be picased
1O state :

(2) whether Natwnal Discipline Scheme
was introduced by Unioa Gevernment |

(b) f so, the details regarding its
activities undertaken alongwith s perfor-
mance ;

(c) whether some allocations were also
made along with the plip 1o make it &
success ; and

(d) if so, the deta:ls regarding its new
activities, f any, which Goverament pio-
pose 10 undertak dJduring the Seventh Five
Year Plan Period 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT |IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MAR-
GARET ALVA): (s o (4) The
Natioool Disciplme Scheme was originally
started in the Munistry of Rebhabilitation
in 1954 as & programme for instilling J-
cipline and imparting traming o mas
drill among the younger geoeration n the
refugee camps and colonies. The scheme
was transferred to the Mumistry of Edu-
catwon in 1958 and colarged 10 cover a
oumber of high schools. A commuittee,
under the Chairmanship of Dr. Kunzry,
made a recommendation in 1963 that i
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was necessary at the school stage to intro-
duce an integrated programme to give our
education a graduated scheme of characier
development for a democratic way of life
which should be woven into the fabric of
educational systema. This integrated
scheme was to replace the several pro-
grammes like physical education, the
Auxilisry Cadet Corps, the Natiopal Dis.
cipline Scheme etc, In pursuance of this
recommendation, an  lotegrated pro-
gramme koown as the Natiopal Fitocss
Corps was evolved and was approved for
adoption in schools in the meeting of the
Fducation Secretaries and State Directors
of Public Instruction. It was also decided
as the NDS lostructors were (0 function
in the schoots under the administrative
control of State Covernment, they should
be traosferred to the States. As such
these nstructors were (ramsferred to the
States from different dates from the year
1972 to 1976. At presept, there is po
Nationsl Dscipline Scheme in the Centre.
However, the Ceniral Government re-
imburses the expenditure on' pay and
allowances of these lostructors by way of
grant- in-ald through Depariment of Youth
Afl.inn B Sports,

A mendmen! to SePpressioa of Tmmoral
Trallic Act

4246 PROF,. MADHU DANDAVATE:
Will the M.aister of HUMAN RESOURCE
DEVELOPMENT be picased fo state :

(a) whether itisa fact that @ the
cuisfing amended Suppressions of lmmoral
Traflic Act, the malcs visiting the prosti-
tutes are not subjecied to any punishiment
whereas the concerned women are puni-
shed ; and .

(b) if so, whether Government propose
1o amend the Agt suitably to remove this
lacuna o the law ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOFMENT IN THE
MINISTRY OF HMUMAN RESOURCE
- DEVELOPMENS (SHRIMATI MAR-
GARET ALVA): (a) and (b The

CHAITRA §, 1909 (§AKA)

'lﬁ.lnmg.

following constitute offences under the
various sections of the amended Act :—

() Keeping a brothel or allowing
premises to be used as a bre
(Section 3) e

(i) For living on the ecarnings of
prostitution (Section 4)

(ill) Procuring, inducing or talking
person for the sake of prostitg-
tion (Section 5)

(iv) detrinng a person in premises
where prostitution is carried on
(Section 6)

(v) Prostitution In or in the vicinity of
public places (Section 7) and

{vi) seducing or solicii:ng for purpose
of prostitution (Section 8)

P_m-titula. whether male female, are
punishable oaoly if they are guilty of
offences under sections 7 and 8.

Is oot purposed 10 purker amend the
Act.

Stations airlinked in Mabarashtra

4237. SHRI GURUDAS KAMAT :
Will the Mipsster of CIVIL AVIATION
be pleased 10 state

(a) the number of stations that have
been linked by air in the country in
1986-87 and how many of them are in
Mabarashtra ; and

(b) the number of stations proposed
to be airiinked in 1987-88 and how many
of these will be in Maharasht;a ?

THE MINISTER OF STATE OF THE
MINISTRY OF CINIL AVIATION
(SHR] JAGDISH TYTLER) : (a) Shola-
pur in Mabarasthra is onc of the 1] new
stations airlinked during the year 1986.87;
and

{b) Four of the 23 stations proposed to
be airlinked during the year 1987-88, are
in the State of Maharashira,

"



81 Written Answery

Shortage of Medicines in C.G.H.S.
Dispensaries in Delhi

4258. SHRI R.M. BHOYE : Will the
Minister of HEALTH AND FAMILY

WELFARE be pleased to stale :

(a) whether Government have received
some reports regarding the shortage of
medicines in CGHS dispensaries in Delbi ;
and

(b) if so, the reasons thereof and the
remedial steps taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). There are
some repoits of occassional shortage of
medicines in some of the CGHS dispen

sarics duc to nadeguate or Jdelayed
supplies, However, any medcine pres-
cribed by Specialists as ‘Essential” and not

available in the dispensary is procured
through M/s. Super Bazar and supplied
to the beneficiaries. I case of immediate
pecessity, any benefichury can obtamm an
authority from the Medcal Officer

Incharge or Medical Officer on duty for
supply of medicitre by CGHS approved

Acquisition of Land in Halrad Town in
Surcadranagar « Gujarat)
4259. SHR1 DIGVUJAY SINH : Wl
the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that land bas

been acquired in Halrad (own in
Sarendranagar district of Gujarat for the

railway line passing through it ;

(b) when was this land acquired and
how much land out of it has been put 1o
use ; and )

(c) when the railway line is likely to be
completed 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI

MADHAVRAO SCINDIA) : (s) and (b).

. -
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Land was acquired in January, 1971 in
Halrad town. All laod bas been made

of use for the purpose for which it was
scquired.

(€) New rail live from Jhund 1o
mummhh-uw
completed.

lch::- for exiending financ.al
to the Universities in the country
regular maintenance ; o

(b) if 50, the brief part.culars
schemes ; and of such

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
THE MINISTRY OF

(®) Does not arise.
(¢) The total grants disbursed by the

UGC during the last (hree years
foliows ;— ) b
(Rs. in lakhs)
W
Grants
Year e ——
. "h:__ Non-Plan
1983-84 7059.72 $807.30
1984-85 7987.90 ' 9979
1985.86 8638 49 11910.%

‘—'__————__—“
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The budget provision for 198687 is
Rs. 775000 lakhs wunder Plan and
Rs. 12200.00 lakhs woder Non-Plan.

Step to Coatrol Filaria in Orissa

4261. SHRI ANADI €HARAN DAS:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased 10
state

(a) the details of action taken/proposed
to be taken to cootrol fllaria in the

country with emphasis on Orissa ;

(b) the oumber of clinics/central units/
survey units opened so far, State-wise and
pamber of wuch units proposed to be
opened in Orissa in the near future | and

(c) the action taken/proposed to be
taken to carry oul survey in rural Orissa ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) la order to coolrol
filariasis in the country, National Filaria
Cootrol Programme was launched in 1935,
Urban towns with population of more
than 20 thousands and having mCro-
filaria rates 4% and above are coversd
under the Programme. Anti-lavaral
measures wilth mosquito larvicide Oils, and

CHAITRA 5, 1909 (S4KA)
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other larvicides like Tempephos, Fanthion
etc. are under taken in the filar.a endemic
arcas. Larvicides other Mosquito Lar-
vicide oil and drugs are supplied by the
Central Government as Ceotral assis-
tance to the States including Orissa State
under the National Filaria Coatrol

Programme.

About 40 million population is being
protected under National Filaria Control

Programme of whch 1.2 million popu-
lation is of Orissa State.

(b) At preseat 198 control Units, 28
Survey Unlts and 160 Clin'cs are func-
tioning in the country the State-wise
break up of these units is given in the
statement below, 15 Control Units, 2
Survey Units and 15 clinics are functioging
in the State of Orwssa. Dwring the year
1987-88, onc Coatrol Unit and § clinics

are proposed to be opened in the State of
Orissa.

(c) Oo-going survey wuaits are fuoc-
toning to carry out delimiting survey in
Rural and Urban arcas of the Orissa
State and in the country. These survey
units will carry out the survey of all
unserveyed districts in Rural and Urban
areas and positive cases will be treated.

. Statement

Naticaal Malaria Eradication Pregramme
Position of NFCP Control Units, Survey Units and Clinics

————————————————————————————— e
Countrol Units
.‘-_—“——_——_.

Name of the State

1. Andhra Pradesh
2. Amam

3. Bibar

4. Cujarst

S. Karnataka

‘.u-u

Survey Units

3 4

re

2
1
2 33
2
1

———i———‘_—_———



$5 Written Answers MARCH 26, 1967 Written Answers 6
1 2 3 Jc
ittt el
6. Kerala 16 i 8
7. Madhya Pradesh 9 o3 7
8. Mabharashtra 4 6 7
9. Orissa 15 2 15
10. Tamilnadu 21 1 15
11. Uttar Pradesh 25 2 42
12. West Bengal 10 4 3
13. Goa - 3
14. Pondicherry = S
15. ABN Islands I 2
16. Lakshadweep 1 - .
Total 198 28 . 160
: e t— et
Report of the Study Conducted by latroduction of Local Tra g between
UNESCO Express ou Taj Asansol and Kigl Jusction

4262. SHRI JAGANNATH PATT-
NAIK : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleised
to state :

(a) whether itis a fact that a two
member team of UNESCO experts from
Italy visited Agra to study the yellowish
tint that Taj marble has developed over
the years ; and

(b) if so, the detalls regarding the
report, if any, submitted along with its
suggestions to the Uaion Government ?

THE MINISTER OF STATE IN THE
DEPARTMENTS,OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) Yes,
Sir.

(b) The UNESCOQ experts were satisfied
with the measures taken for the conser-
vation of the Taj. Howcever, their
detailed Report through UNESCO is still
awaited,

4263. SHRI SALAHUDDIN : Will the
inister of RAILWAYS be pleased 0
state :

(2) whether there s amy proposal to
introduce a local train between Asansol
and Kl Junction on Eastern Ra:lway ;
and ’

() i 20, the details thercof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) does not arise.

l-wcl-n

4264. SHRI CHINTAMANI JENA ;
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(2) whether the Expert Group on
Archacology had recommefided certain
measures for improvement ia the Horti-
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culture Braoch of the Departmeot of
Archacology ; and

(b) if 0, what are those recomnen-
dltmnndvu&uthummpadto
be implemented 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI] KRISHNA SAHID : (a) and
(b). The Group recommended that the
Hort culiure Branch should be headed by
an officer of the rank of joint Director
Geoeral under whom there should be at
lcast four Superiniending Horticulturists
and Landscape Architects. There should
be a corresponding increase in the oumber
of exsting supporting stafl  down o the
level of Horticul ural Assistants and the
lower stall. This recommendation has
been accepied in principle.

Mllt.('uth-l'"-hhm
could Compiala . .

4265. SHRI SANAT KUMAK MAN-
DAL : Wili the Minister of HEALTH
AND FAMILY WELFARE be pleased Jo
stalte ©

(a) whether Government's attention has
been drawn to the news-liem cnpuond

appeariong in the Hindustan Times dated 3
March, 1987 ; and

(b) if so, whether Government have got
the matier looked into and taken neces-
sary remedial messures for conducting

post-moriem st the All India lastitute of.

Medical Scicoces, Dr. Rom Manobar
Lohia and Safdarjang Hospitals in the
Capital without say barsssment (o the
relatives of the deceased 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SMT, SAROJ KHAPARDE):
(«) and (b). Since the total oumber of

postmortems conducted anntally at the

All Tndia Iostitute of Medical Sciences,

M
New Delhi has gone up 10 more than
1,700 cases ms compared to 165 in 1966,
the Instityte has been finding it difficuil to
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cope with the work. The laostitutc has
beea reguesting that the routine post-
mortemn work of South Dehi district
(expect cases arising at AIIMS) be trans-
ferred to other Hospitals. It was deci-
ded to creale the requisite facilities at the
Safdarjang Hospital, New Delhi by 28th
February, 1987 to take on the additional
load of postmoriem work. The All India
Institute of Medical Sciences stopped
faking the additional postmortemm work
with effect from Ist March, 1987. How-
ever, since the Safda:jang Hospital was
oot ready to take on the post-mortem
work, the All India Institute of Medical
Scences was directed to continue to
attend to the posimortem work pending
creation of necessary facilitigs at the
Safdarjang Hospital. The Safdarjang
is likely to undertake the extra load of
postmoriem work very shortly and thus
relieve the pressure on the All India
Institute of Medica! Sciences. Dr. Ram
Manohar Lohia Hospital already has a
postmortemy 100m, an air-tonditioned
mortuary and all other facilities needed
for conducting postmortems.

Recommendations for Modernisation of
Depot and Pharmaceutical Factory of
Govt. Medical Store Depot. Madras

4266. SHRI M. MAHALINGAM :
Wil the Minister of HEALTH AND
FAMILY WELFARE be pleased to state

(a) whether the specific recommend . tions
of the Expert Commitiee for modernising
the Depot and the Pharmaceutical Factory
of the Government Medical Siore Depot,
Madras have not yet been imp'emented ;

. (b) if so, the reasons thereof ;

(&) the details of recommendations
made by the Expert Commitiee ; and

(d) when Government propose to
implement these recommendations 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ

KHAPARDE) :(a) to (d). The main

recommendations of the Expert Committce

- are
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1. Cornish Boiler should be installed

and pew lines of production such as
manufacture of transfusion fluids and
injections shou!d be taken up.

2. Pactory should be renovated to be
run on modern lines.

3. Testing facilities must be expanded.

The Cornish Boiler has been installed
in the first instance. Plan scheme for
augmenting the testing facilities has been
formulated for implementation during
Seventh Plan period. The proposals
have been cleared by the Planning Com-
mission. Concurrence of Finance is
awaited.

Central Assistance ander CAD Programme

4267. SHR1 C.K. KUPPUSWAMY :
Will the Minister of WATER RESOUR-
CES be pleased to state :

(a) the irtigation schemes at present
receiving central assistance under ceatrally
sponsored Command Arca Development
Programme ;

(b) whether there is any project receiv-
ing central assistance under this scheme
with regard to Tam:l Nadu ;

(c) if so, the details thereof ; and

(d) the number of schemes, State-wise,
pending for feasibility/scrutiny for consi-
deration of central assistance under the
centrally sponsored CAD Programme 7

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) 132 Irrigation ptojc’ are
receiving central assistance at present
under the Centrally Sponsored CAD
- Programme.

(b) and (c). Five projects in Tamil
Nadu viz., Cauvery Delta, Lower Bhavani,
Sathapur, ' Parambikalam Aliyar and
Periyar Vaigai are covered !nh the

CAD Programme.

(d) 20 schemes have been received, out
of which 17 are from Gujarat, 2 from
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Tamil Nadu and 1 from Himachal
Pradesh. Details from Tamil Nadu and

- Gujarat are awaited, The scheme from

Himacha! Pradesh is under scrutiny,

Irrigation Projects of Haryana Peading
Clearance

4268. CH. RAM PRAKASH : Will the
Minister of WATER RESOURCES be
pleased to state :

(2) the names of irrigation projects of
Haryana pending clearance ; and

(b) the reasons for the delay in their
clea-ance 7

- THE MINISTER OF WATER RE-
SOURCES (SHR1 B. SHANKARA-
NAND) : (a) snd (b)), Two urigation
projects, namely the Sewani LRt Irrigation
Scheme and the project 1o incrzase the
capacity of Bibipur Lake bave been
techno-economically appraised and are
under consideration in the Planning
Commission. Replies to the comments
on three other projects, nimely, Moder-
nisation of Western Jamuna Canal System,
Sutlej Yamuna Link Canal and Hathai-
kund Barrage Project, are awaited from
the State Government.

Semisar on Development and Cuitivation
" of Medical Plasts

4269. SHRI YASHWANTRAO
GADAKH PATIL : Will the Minister of
HEALTH AND FAMILY WELFARE

be pleased to state :

(a) whether a seminar on promoting
development and cultivation of medicinal
plants in the country was held at Nainital
in December, 1986 ; and

(d) if so, the important conclusions
arrived thereat and the follow up aclion
taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OP HEALTH AND FAMILY
WELFARE (KUMARI SARQJ
KHAPARDE) : (a) Yes, Sir,

(b) The main recommendations of the
Scminar are i~
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(i) A pode! agency m:y be set up in
the Stutes to coordinate the acti-
vities of wvarious Departments/
orgrnisations for the develop-
ment of medicinal plants.

(ii) A good marketing strategy may
be devcloped to regulaie supply
of mediciohl . plants from the
source to the Pharmaceutical

Iodusiry,

(lit) Efforts should be made to con-
serve/preserve medicinal  plants
gctting  endangered/cxtinet by
using modern tcchniques.

(iv) Herbal gardens and demonstration
farms may be pet up for culiiva-
tion of medicinal plants,

(v) The Therapeutic value and usage

of medcinal plants may b pro-
pagated Uhrough suitable media.

As a follow up action of the
Nainita! Seminar and other
regional Semipars organised by
the Munistry of Heslth and Famuly
Welfare, a Standing Commitice
has been set up in the Mnistry of
Jealth and Family Weifare to go
ioto the wvarious aspects of deve-
logruent of medicinal piaots.

jonal Holiday Allowaace to Commercial
e Imspectors o Western Rallway

4270. SHRH RAMESHWAR
NEEKHRA : Wil the M:nister of RAIL-
WAYS be plcased to state

(a) the criteria for payment of pational
holiday aliowance to the railways emplo-
yees |

(b) whethber it is a fact that the com-
mercial inspectors of Western Railway
attached with Headquarter Office, booked
for duty on National Holidays are paid
the travelling allowances but National
Hol.day Allowance has not been paid to
them ; and

(¢) if 50, the reasons thereof,
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI1
MADHAVRAO SCINDIA) : (a) Non-
gazetted railway employees drawing a pay .
upto Rs. 900 in the pre-revised (3rd Pay
Commission) scales of pay, who do not
enjoy amy public holidays and cannot be
relieved of their duties on the National
Holidays, are eligible to be compensated
by payment of a National Holiday Allow-
ance if they work on National Holidays.

(b) Yes, Sic.

(c) Commercial Inspectors attached to
Wesiern Railway Headquarters Office
senerally enjoy public holidays and are,
therefore, not eligible for National
Ho'iday Aliowance.

Restrictions on Visitors at Meepambakkam
Alrport

4271. SHRI N. DENNIS : Wil the

Minister of CIVIL AVIATION be plcased
10 state :

(a) whether the resirictions on visitors
at Mecoambakkam Airpo:t, Madras, have
been withdrawn

(b) whether such restrictions at other
Airports have also been withdrawn ; and

{c) if so, the detnils thereof ?

THE MINISTER OF STATE OF THE
MINISTRY F CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) 10 (o).
Entry of visitors to all airports in the
country has been banned for a period of
ooe month with cffect from 17.3.1987 for
scCurily reasons.,

Allgcation for Rallway Staflf Quarters

4272. SHRI MULLAPPALLY RAMA-
CHANDRAN : Wil the Minister of
RAILWAYS be pleased to siate :

(ls the total allocation for Railway
Staff Quarters during 1986-87 ;

(b) the percentage of the allocation
utilised for the said purpose ;
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(c) how many staflf quarters were com-
pleted/aliotied during 1986-87 and ia
which Railway Divisions ; and

(d) how many staff guarters are inten-
ded to be completed in 1987-88 with
deta:ls of likely locations thereofl ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Rs. 26.89
Crores.

(b) It is expected that the cntire alio-
cation will be utilised during 1986-87.

(c) It is expected that about 7 thousand
quariers will be completed/allotted during
1986-87. Division-wise positioa is not
available at this stage.

(d) It is proposed o complete about
7 thousand guarters durmng 1987-88.
Details of locations will become availabile

as 1987-88 progresses.

for A.C. Fiest Class Coachas
on 53 54 Madras-Hyderabad Express

4273. SHRI P."PENCHALAIAH : Wil

the Minister of RAILWAYS be pieased to
state :

() whether A.C. First Class coaches
have not been provided in 53/54 Madras-
Hyderabad Express ;

(b) if so, whether there is any propo-
sal to introduce A.C. First Class coaches

in those trains ; and
(¢) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVYRAO SCINDIA) : (a) Yes, Sir,

(b) and (¢). No, Sir. It s not jeasi-
ble duec to paucity of A.C. | Caam

coaches.
Cases Pending in Courts Against Delhl

| Unsiversity -
4274. SHRI C. JANGA. REDDY :
Will the Minister of HUMAN RE-

SOURCE DEVELOPMENT be pleased to
state :

- '"MARCH 2, 1987
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(a) the number of cases which are
pending or have been decided in vurious
courts ageinst the University of Delhi in
regard to disputes under their merit pro-
motion scheme alongwith the details of
the plaintiffs/petitioners, the points involv-
ed in the dispute and the position as on
10 February, 1987 in regard to cach and
the final outcome, if any ; and

(b) the details of the rules and proce-
dure of the said scheme indicating which
of these provisions are or have been
subject of irrigation under the merit pro-
motion scheme in each of the above
mentioned cases during the last three
ycars 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATYI KRISHNA SAHD : (a) and
(b). According to Delhi University there
are ooly two cases pending in 1be Court
under the merit promot.on scheme as on
February 10, 1987. In ooe case., the
plaint:ff has made submmsion 10 the
Dustrict Court of Delhi that 10 the event
of one of the thice Evperts dissenting. the
provision for secking opinion of 1he
fourth Expert should be done away with.

Io the second cose the plaintél, whose
writ petition was damised by the Delhd
High Court, bas prayed in appeal 10 the
Supreme Court that his period of student-
ship of LLM shou'd also be counied as
qualifywg service alongwith his teach.ng
cexperience as Lecturer/Assistant Lecturer/
Demonstrator,

No other cases has been decided

against the University under the Merit
Promotion Scheme.

Use of Pressure Horns and Muosicsl
lastruments la Private Bases ander DTC

4275, SHRI KAMLA PRASAD
SINGH : Will the Minster of SURFACE
TRANSPORT be pleased to refer to the
reply given to Unstarred Questton No.
3572 on 20-3-1986 regarding use of pres-
sure horns in DTC buses and state ;
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(a) whether pressure horns still conti-
nue to be ysed by large number of private
buses plying under Delhi Transport Cor-
poration as also the musical instroments ;

(b) if so, the reasons for not strictly
cnfocing the provsions of the Meotor
Vehicles Act- 1939 and details of steps

tzken to styctly enforge them ; and

(c) the pumber of cases of viclations
which were detected during 1986 and how
much fine was collectpd therefrom and at
what rae ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) to (e
Despite standing instructions prohibiting
the use of pressure horns and usical
\nstruments, certan instances of wola.ons
by the buses of privete operators have
c.me 1o the notice. The checking staff
was direcied 10 launch wntensified checking
sod the rate of fine bas also been increa-
scd from Rs. 20-50 o Rs. 50-100. Dugring
ihe year 1986, 171 cases of usc of pressure
horns and 131 cases plying Musical lnst:u-
ments were detectod and a 1otal fice of
Re. 16,670 - was recovered.

Igquiry into Medical Reimbursement Scandad
n Delld Trasspert Corporation

4276. SHRI SOMNATH RATH : Wil
the Minister of SURFACE TRANSPORT
be p'eased 10 state :

(a) whether the Central Buyreau of [n-
vestigution inquiry into the twelve croce
rupees med cal reimbursement scandal i
De hi Tramsport Corporation has since
been finglised ;

(b) if s0, the findings thereof and the

action taken aganst those found guilty ;
and

(€) f not, the reasons for the delay 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) lovestiga-

‘Wbrlhmbyalohm
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(c) Because of voluminous work involv-
Ing scrutiny of large number of documents
and persons, requiring considerable time.

Bombay-Mangalore Rallway line

4277. SHRIMATI N.P.  JHANSI
LAKSHMI : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether any revised plons are being
drawn up for early implentment of
Bombay-Mangalore rail link so as to
build the transport infrascture in Konkan
region of Mahzrashtra ; and

(b) if so, the deails thercof and if not,
the reasons therefor 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and tb).
New Line from Apta to Roha (62 Kms.)
has been opencd to traffic.

Fina! Location Survey and updating of
earlier surveys for the entire section from
Mangalore t0 Roha has been takea up to
evaluatle the complete project.

Advertisements at Major loternational
Alrports

4278. DR. B L. SHAILESH : Wil the
Minster of CIVIL AVIATION be pleased
o slate :

(a) whether the International Airports
Authority of India has floated a tender for
entrust . ng the task on organising Adver-
tisements at the four major international
airports and its u:vimm to private par-
ties ;

(b) f so, the particulars of the offers
received including 1hose from non-resideat
Jodians ;

(c) the offers accepted and their terms
and conditions ; and

(d) the likely revenue to be carned by
the Internationa. Airporis Ambonty of
India on this account ?
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THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTIER) : (a® Yes, Sir.

(b) Offers were received from eleven
agencies, of which seven were shortlisted
for giving presentation of their plans. Out
of these seven agencies, only six gave
presentation of their plans. No offer bas
been received from Non-Resident Indicns.

(c) No offer has been accepted so far.

(d) The revenue oo this account is
estimated to be about Rs. 1.23 crore per

annum.

Clrcular Railway for Hyderabad and
Secuaderabad

4279. SHRI T. BALA GOUD : Will
the Minister of RAILWAYS be pleased

to statce °

(a) whether it is a fact that the
Government of Andhra Pradesh has
come forward to share the cost of the
circular railway line for Hyderabad and

Secunderabad project ; and

(b) if so, the reasons for delay in the
implementation of the project ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes,

Sir.

{(b) The question of Central assistance
to the State Government in respect of
Circular Railway is a matier 10 be taken
up by the State Government with
Planning Commission. Action on this
rests with the Staté Government.

facrease in Death Rate In Tribal Areas
of Madhay Pradesh

42:0. SHR1 PARASRAM BHAR.
DWAJ : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to

state :

(a) whether Government made any
asscssment that population of tribals ig
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certain parts of Madhya Pradesh (Adi.

vasi areas) is decreasing duc to increase
in death rate ;

(b) if 50, the details thereof ;

start any mass immunisation Programme
in those arcas of Madhya Pradesh ; and

(d) if so, the details thersof 7

THE MINISTER OF STATE THE
MINISTRY OF HEAI.‘I’HIN AND
FAMILY WELFARE (KUMARI SAROS
KHAPARDE) : (a) and (). The Ministry
of Health and Family Welfare have no
information that the death rate in pope-
Madhya Pradesh is increasing. According
10 the last census of 1981, the population
of tribals in Madbys Pradesh is not
decreasing.

Sraomme in the country wish the objective
of reducing morbidity and mortality due
.M. M'M '“_.
polio-myelitls, measles, tuberculosises and
typhoid fever. Under this programme it.
simed 10 achieve 10% coverage of preg-
Bant women with2 doses of tetanus
toxoide (TT) and 85% infants with 3
doses each of DPT and OPV and 1| does
of measies and PCOG vaccines, by 1990

* Under the Universal Immunization Pro-

in Madhys Pradesh, we have covercd the
districts of Sagar, Gwalior, Shivpuri,
West Nimar, Surgujs and Jagdalpur till
1986-87. We propose to cover in stages
all the districts in the State by 1990,

Coaches In Indisa Raflways

4281. SHRI NARAYAN CHOUBEY :
Will the Minister of RAILWAYS be

pleased to state :

(a) the number of coaches in the
Indian Railways and the number of
cosches in bad condion but are o use due
to shortage of coaches ;

(b) the extent of shortage of coaches
(category-wise) such as AC, AC-il sleeper,
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3 tier 2nd class, ordinary 20d class, Ist
class etc. in the Railways at present, the
capacity of building coaches in Indian
coach factories such as Perambur and the
capacity to repair coaches in the Railway
workshops | and

() bow Government piopose 10 meet
the problem of shortage of coaches and
whether there is any  time-bound pro-
gramme forthe same ; if s0, the detalls
thereof 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHR1
MADHAVRAO SCINDIA) :

) (i) There is shortage of all cate-
gores of MG and BG coaches,
except | clams, H clam, general
and 1l class tourist cars.,

(il) The capacity of building coaches
during 198788 in India incle-
ding ICF-Perambur, RCF-
Kapurthala, BEML-Bangalore
and Jessop-Calcutta is 1503,

(iii) The repair capachty io Rafllway

Workshope for BO and MG
coaches, including EMUs s

47,550 four wheeler units per
anpnum.

(¢) The annual production capacity of
ICF-Madras, is being increased from 850

in 1986-87 to 900 in 1987-88 and then to
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1000 coaches by. 1958-89. In addition,
another Rail Coach Pactory is being set
up at Kapurthala with an uliimate capa-
city of 1000 coaches per year. With
these increased capacities being available
the shortage will be made up during the
Eighth Plan.

Development of Ralsuan Air Strip

4282. SHRI HARIHAR SOREN : Wilt
the Minister of CIVIL AVIATION be
pleased 10 state :

(a) whether there is a proposal to deve-
lop Raisvan air landing strip in Keonjhar
district of Orissa inlo a regular airport ;

(b) whether steps have been taken to
make it a fullledged airport ; and

(e) if so, the details of (be steps taken
in this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER : (a) No, Sir.

~(b) and (c). Do aot arise.

[Transiation)
Child and Women Wellare Scheme in
Sagar (M.P)
4283. SHR] NANDLAL CHOU-

DHARY: Will the Mininsster of HUMAN

RESOURCE DEVELOPMENT be plecased
O state :

(a) whether Union Government haye
sanctioned any scheme for child and

women welfare in Sagar (Madhya
Pradesh ) ; and

(b) if so, the details thereof and the

amount proposed (0 be spent under
this scheme ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND

CHILD - DEVELOPMENT IN THE
MINISTRY OF HUMAN RESO-
URCE DEVELOPMENT (SHRIMATI

MARGARET ALVA) : (@)
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and (b). Schemes sanctioned directly by us
"~ for Sagar in Madhay Pradesh and
amount proposed for expenditure arc as

follows —

(i) Integrated Child Development Ser-
vices :=— One Urban praject has
been sanctioned during 1986 87.
Estimated expenditure reimburs-
able by Central Governmeat 13

Rs. 7,60,500 per year.

(ii) One Working Women's Hostel
was sanctioned to Sagar Mahila Kalyan
Samiti in 1983. A sum of Rs. 1,94,786/-
was released for this purpose during the
period 1983-85.

{English)
Sanskrit knowing Persoas la the Coantry

4284. DR. AK. PATEL : Wil the
Minister of HUMAN RESOURCE

DEVELOPMENT be plsased to state :

(a) the estimated number of Saoskrit
knowing persons 0 cach State and Unioao
Territtory ; and

(b) the estimated number of similar
persons in various foreign counitries 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP.
MENTS (SHRIMATI KRISHNA SAHD :
(a) and (b). The programmes of teaching
Sanskrit are being implemented by Univer-
sities, Kendriya Sanskrit Vidya peeths,
Adarsh Sanskrit Pathshalas, State Governe
ments and Voluntary Otganisation. As
these prograounes are mplemented by
different agencies, this Depariment does
not collegt information about the num-
ber of persons knowing Saoskrit in
different States and Union Territories.

Vaynlpadu Railway Station ia
Andhra Pradesh
4285. SHRI S. PALAKONDRAYUDU:

Will the Ministet of RAILWAYS be
pleased to state :
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(a) whether there is any proposal to
develop the Vayalpadu (Chittoor district,
Andhra Pradesh) railway station keeping
in view the difficultics being faced by
passenge s; and

(b) if so, the details thereol ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Therc is

00 such proposal at present.

(b) Does not arise.

Appolatment of Loaders, Helpers

4286. SHRI SANTOSH KUMAR
SINGH : Will the Minister of CIVIL
AVIATION be plcased to state :

(a) the total npumber of cand.dates
called for interview by International
Airports Auathoritvy of India, lodira Gandhi
Interpational Airpoct, New Delhi duriog
the mooths of January and February last
year [or the post of loader /helper and of
those who were selecied and given appo.nt-
ment so far ;

(b) whether a panel was prepared and
if so, the number of selected cand.dates

still awaiting appoiotment ; and

(c) whether Government propose to
selected some more persons in near future
and if so, by which time ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHR! JAGDISH TYTLER): (a) asnd
(b). No interviews wete copducted for
the post of loaders at 1. G 1. Airpott, New
Delhi during the moaths of January and
Februacy, 1986, Interviews were, however,

conducted in February, 1986 for the post

of M.T. Helper. 135 candidates were called
for this ioterview, of which 20 were selec-
ted for inclusion in the panel. 7 selected
candidates have been appointed and 13
Are awaitiog appoiniment.

(¢) No, Sih.
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tion of Rallway Lines

4287. SHRI K. MOHANDAS : Wwill
the Minister of RAILWAYS be ploased
1O state :

(a) whether it is a fact that the
amount allocated in 1984-85 and in J98S-
86 to d.flerent States in the North for
clectr fication of railway lines has been
returned unutilised ;

(b) if so_dhe reasons thereof ; and

(c) the dJetails of eclectrificalion pro-
grmme during 1987-88 im the Northern
Zope as well as in the Southern Zooe 7

THE MINISTER OF STATE OF THME
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arse.
(¢) Northern Railway—Nil

Southern Railway :(—

i) Res:dua!l works of Arakkopam-
Jolarpetiai project.

i) Preliminary works for Jolarpettaie
Bangalore Project and Jolarpettai-
Erode and Salem-Mettrus Dam
p1oject.

Proposal to Derecognise B. od. Degrees
Awarded throegh Correspoadence Courses

4288. SHRI PRAKASH V. PATIL :
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT b¢ pleased
10 stale :

(a) whether Delhi Administration bas
under contemplation any proposal to
derecognise the B Ed. degrees carned
through correspondence courscs for
sppointment as teachers in Delhi ;

(b) if so, whether such a measure if
taken, will go against Government’s
declared policy of encouraging ecducation
and improve its quality ;

CHAITRA 5, 1909 (SAKA,
Allouuudl'-‘ to States for Elecrrifica-

Written Answers 74

(c) whether the Delhi University con-
ducts correspondence courses in  many
M_A. subjects ; and

(d) if so, whether these will be stopped
since on the same principle these cannot
be recognised ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a)
No, Sir,

(b) Does not arise.
(c) Yes, Sir.

(d) It is a matter for tle Declbi Univer-
sity and the University Granis Commis-
sion, both of whom aie autonomous
bodies, to decide.

Pay Scales of NDS lastructors for Pbysical
Education

4289. SHRI1 C. MADHAV REDDY :
Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to statc .

(a) whether Governmen: have received
representations regarding revision of pay
scales of N .uiona! D scipline Service (NDS)
Jostructors for pbysical education at par
with that of teaching staff ; and
decision

(b) if so, Governmeat's

thereon ?

THE MUNISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI
MARGARET ALVA): (a) and (b). On
the dccentralisation of National Fitness
Corps scheme at the Centre, the NDS
dostructors working in the Siates were
absorbed in the siate seirvices. Whereas
the decision to transfer the NDS Instruc-
tors to siate was taken in 1965, final
absorption was compicted in the year 1976
as many lostructors had filed writ petitions
in different courts against the decision of
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the government. These iastructors were
not given the benefit of Third Central Pay
Commission as according to the commis-
sion, they were under transfer to the State
Governments. In the erstwhile NFC
organisation, there were following posts
of instructors : —

() NDS Jr. Gd. 11 ;
(i) NDSJ.Gd.I;
(ii) NDS Sr.”Gd. II ;
(iv) NDS Sr. Gd. I ; and
(v) Supervisors.

2. One NDS Instructors Jr. Gd. |1 had
filed a writ petition in the Court regar-
ding extension of benefits of revised pay-
scales as recommendcd by the Kothari
Commission for the teaching staff and
Third Central Pay Commission and the
case was decided in favour of the instruc-
tor. This case was also upheld by the
Supreme Court. As the court's decision
was in favour of NDS Instructor Jr. Gd.
I, necessa.y orders were issued to the
concerned state govts. /UTs. for extending
benefits of revised pay scales to all the
NDS Iostructors Jr. Gd. [, Decision
regarding extension of benefits of revised
pay-scales to the other categories of erst-
while Instructors is yet to be taken for
which representation has beea received
from NDS lastructors.

Preservation of Declassified Documents of
Rasbhtrapati Bbawaa

4290. SHRI BHATTAM SRIRAMA
MURTY : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(s) whether the declamified documents
of the Rashtrapati Bhawan are preserved
by the National Archives ;

(b) whether it is considered nccessary
to preserve and utilise all documents in
the records for the pre and post partition
hhtoponhoconmn;
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(c) if so, how are these being maintai-
ned and utilised ; and

(d) whether the private papers of the
former Presidents have been acquired and
preserved ; if so, whether this is being
done in the National Archives 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) No.
Sir.

(b) Yes, Sir. But only documents
deemed to be of permanent value.

(c) All the papers, files and other
documents of Rashtrapati Bhawsn aie
kept classified into different catcgories and
maintsined in Rashtrapati Bhawan itselfl.
These documents arc being utilsed for
official purposcs.

(d) So far, a coll ction of private
papers of Dr. Rajendra Prasad hos  been
acquired and s being preserved o the
National Archives of ladia.

Haadliag of Electoaic Equipment by
Para Medical Staff

4291, SHRI V. SOBHANADREESWARA
RAO : Will the Minister of HEALTH
AND FAMILY WELFARE be pilcaséd w0
state :

(a) whether Unon Government have
recognised the need 10 upgrade the know.
ledge as well as capabilitics in hundlng
the clectronic equipment by the para-
medical staff ; and

(b) if so, the steps taken to achieve the
above objective ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) and (b). According 10
the available information, Department of
Electronics has introduced & set of 12
equipments on trial basis in 5 selected
Primary Health Centres for one year from
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January, 1987 in order to develop a basic

health care package and to strengthen the
diagnostic fecilities for Primary Health
Centres. - Medical Officers and Laboratory
Technicians of these Primary Health
Centres. Medical Officers and Labomatory
Technicisns of these Primary Health
Centeres have been imparted training for
two weeks. It is proped 10 introduce
these equipments to 1S more Primary
Health Centres established for 30,000
population. Department of Electronics
also propose to conduct a training course
for medical and para medical personnel
regarding operation and preveative main-
tenance of these equipments,

Agrecement between India and Bulgaria
for Cultural Exchange

4292. DR. V. VENKATESH : Will the
Mioister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

{(a) whether lodia and Bulgaria have
signed an agreement on a three year cul-

tural exchange programme o February,
1987 ;

(b) whether the greement lists  bila-
teral co-operation in the fields of edu-

cation, science and culture | and

(c) if so, details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD @ W)
Ind.a and Bulgatia hive sigred a Pro-
grame ¢ of cooperation in the felds of
culture and scence The programme i
valid for a period from January 1, 1987
to December 31, 1989,

(b) Yes, Sir.

(¢) The Programme mainly provides
for establishment of bilateral contacts and
exchanges between the faculties of univer-
sities and other institutions of higher
learning of the two countries in  different
fields of science and education ; grants of
scholarships ; exchange of scholars for
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interacting in the fields of Indological
and Buigarian studies, technical, social.
physical and natural sciences, vocational
education, statistics and econometrics ;
teaching of the language of one country in
the university of the other country ;
exchange of information sbout systems of
education in (he two countries ; develop-
ment of indological studies at the Sofia
University ; exchange of performing
troupes and exhibitions ; organisation of a
‘Wecek of Indian Culture’ in Bulgaria and
a "Weck of Bulgarian Culture’ in India :
exchange of information and exports
of museology and archacology ; exchange
of books and micro-films ; translstion and
publication of works of authors of each
cther’s countries and publication of joint

‘aotholog.es ; participation in the book

fairs 10 be organised in Delhi and Sofia :
part.c.pation and taking steps for popu-
larising the movement "Banner of Pcace’ ;
participation in each other's international
films festivals, organisation of film weeks,
exchange of Radio and T.V. programmes
exchange of jounalists ; and cooperation
in the ficlds of sports,

Studies of River of Morphology

4293. SHRI K. RAMAMURTHY :
Will the Minister of WATER RESOURCES
be pleased 10 state :

(a) details of action initiated for sys-
tematic studies of river morphology and
river mechanics for combating floods and
river erosion ; and

(b) the details of basin-wise Master
Plan that is being 'mplemented in the
Flood Control sector ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND): (a) A River Morphology and Ri-
ver Mechanics Unit was established in the
Central Water Commission in the year
1980 chiefly with the objective of assisting
and advising the State Goverments in the
planning and design of various river
training and bank protection works. The
woit also coordinates resegrch activities
being carried out in the country in this

dirgction,



79 Written Answers

(b) Preparation of Basin-wise lll‘!ﬂ'
Plans and exccution of the Floods Countrol

Programmes/Schemes remain the responsi-
bilitics of the Siate Governments. How.
ever, the Ganga Floods Coatrol Commi-
ssion under the Ministry
Resources has prepared draft comprehen-
sive plans for the following tr:butaries of

the Ganga : —
(i) Gomati
(iv) Ghagra

(v) Adhwara Group of (vi) Kosi
rivers

() Mahananda
(iii) Kamla Balan

(viii) Ajoy
(x) Gandak

(vi) Punpun

(ix) Bagmati
(xi) Burhi Gandak.

Similar'y, the Brahmaputra Board under
the Ministry of Wauter Resources has pre-
pared Part-1 of dr.ft Masier Plan of
Brahmaputra Bas:n covering the mamn
stem of the River Brahmaputra. The
Master Plan for Sah b Sub-basin Jrepared
by the Central water Commissica s under

implemen'ation.

Drilling of Tube-Wells in Madbya Pradesh

4294. SHRI KAMAL NATH : wi
the Minister of WATER RESOURCES
be pleased (o state :

(a) whcther due (o varying typical
geological conditions it s not poss:ble 10
drill tube-wells be available DTH Rig
machines in some of the distrcts of
Madhya Pradesh;

(b) whether any proposal of Madbhya
Pradesh Government for purposes of 12
combination type rigs is pending with
Union Government ; and

(c) the time by whi¢h Union Govern-

ment are likely to give clearance and
financi .| : ss stance for this proposal ?

THE MINISTER ©OF WATER RE-

SOURCES (SHRI B. SHANKARANAND):

(a) Yes, Sir,

of Water
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() According to the available infor.
mation, no such propusal is pending.

(¢) Does not asise.

Hotments on sides of Rallway Trachs in
Bombay

4295, SHRI HUSSAIN DALWAIL ;
WAl the Minister of RAILWAYS be

pleased to state :

(a) whether it is a fact tha: Railways
have agreed to regularse hutments beyond
certain distance from the railway tracks
in the city of Bombay ; and

(b) if so, the exact space that is 1o
remain unocouped on both sides of ihe
ra:lway tracks in Bombay ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCIENDLA) : (a) Neo.
Sir.

(5) Does not arse.
Award For Brave Children

4297. SHRI V. KRISHNA RAO . Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleascd to sate

(a) whether the Indian Cogrcil for

. Child Welfare has decided 10 iestirgte

another award for any child who shows
examplary courage and beavery ; and

(b) il so, the details thereof ?

THE MINISTER OF STATE IN THR
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCHE
DEVELOPMENT (SHRIMATI
MARGARET ALVA): (a) Yes, Sir.

(M) A Statement is given below,
Statement

aﬁhmm

The Indian Council for Child Welfare
(ICCW) bas decided to institgte another
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award for any child up'o the age of 16
years for outstanding.. meritorious and
gallantry deeds.

Titled *Bharat Award™ it wit be given
from the year 1987-88.

The award, to be announced on the
eve of Children's Day {(November 14)
every year, will carry a cash award of
Rs., 5,00C/- and a Go!d Medal.

The awardee will be selected by a
Dommittee comprising  represcntalives
from the Mumistry of Human Resource
Development (Diparimest of Womeo 8
Child Deovelopment), Mnistry of Home
Afl_irs. M nistry of Ra lways, Mioistry of
Iof. rmation and Broadc sting, Munistry
of Defence and Indian Council for Chi'd
Welfare,

Allocation made to Ksrsataka for C. AD.
. Programme ‘

4298. SHRI H. B PATIL : Will the
Minister of WATER RESOURCES be

ph;gd 10 stale !

(:) the amount allocated to the
Government of Karnataka duriog * the
S xth F.ve Year Plan for the consiruct:on
of feldd chrpaels under the Command

Area Develorment Programme |

(b) whether any check has been made
on the proper utidsaton of this central
aid to that State ; and

(¢) if so, to what extent this a.d by the
Un sn Government has beea utilised by
the Government of Karoataka ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA.-
NAND) : (a) The Six'h Plan ouilay for
Cemmand Area Development Programme
for Kamataks was Rs. 1300 lakhs under
the St e Sector.

(b) and (g). Central assistance to the
States for items covercd under the
Centrally Sponsored Command Area
Development is regulated on (he basis of
ceriificate of expenditure from the State
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Covernment and audited figures of expen-
diture from the Accountant General. The
expendilure incurred on Command Area
Developmen Programme by the Stite
during the Sixth Plan was Rs. 3448 1]
lakhs and Central ass stancée releascd was
Rs. 1592.12 lakhs.

Projects in Check Frosion in the Right
Bank of Brahmaputra

4299. SHRI S JAIPAL REDDY :
SHRI1 BHADRESWAR TANTI:

Winl the Minister of WATER
RFESOURCES be pleased to st e -

(a) whether G vernment got demands for
acceplance of Iwo  moujor projects for
saving valuable wagrcultural lands and
century old and established villages of
tribal and other backward _people of the
right bank of the Brahmaputra in Assam
districts of Lakhi npur and Sonitpur -

(b) if so, whether Government have
clecared ¢he projects and  provided the
funds ; and

(c) if necessary clear.nce has not  been
given and funds have not been provided
s0 far | wh:t are the constraints against
grantng the mooney necessary (o complete
the projecis to check further erosion ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) A Project Report pertaining
to Lakhimpur district wus received from
the Goverment of Assam_ and the report
pertaining to Soaitpur  district has  npot
been received.

(b) and (c). Comments on the Project

Report pertaining to Lakhimpur were
communicated to State Government n

October, 1986 and their compliance/reply
is sti'l awaited,

{ Translation)

World Bank Assistance for Constructioa
of Indira Gandhi Canal

4300. SHRI VIRDHI CHANDER
JAIN : Will the Minister of WATER
RESOURCES be pleased to state :

.
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_(a) whether Goverament have approa-
ched the world Bank for secking loan and

assistance for the construction of Indira.

- Gangdhi Canal ;

(b) if so, the details thereof ; and

(c) the progress made so far in this
regard ?

THE MINISTER OF WATER
RESOURCES (SHRI B.  SHANKARA-

NAND) : (a) No, Sir.
(b) and (c). Do not arise.

Financial Assistance for Indira Candbl
Canal Project

" 4301. SHRI SHANTI DHARIWAL :
Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) whether Rajashan Government h.s
requested the Centre to give financial

assistance to compiete Iodira Guandhi
Canal Project ;
(b) if so, whether Government are

aware that Rsj sthan Government is not
in a position to spend more amount o©OnN
this project due !0 cowmtinuous sgvere
drought conditions prevailing in the
state |

-

(c; if so, nature of assistance proposed
to be given by the Union Government to
Rajasthan Governmient to complete the
work of the project with'n the stipulated

time ; and

(d) if no assistance is pr'opmed to be
given, the reasons tnerefor ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA.

NAND) : (a) Yes, Sir.

(b) to (d). Indira (:dmﬁ;d:a::sﬁo-
is being implemet t taie
:‘:n for wh ch block grants and loans are
provided by the Ceatral Government.
During the Seventh Plan, an amount of
Rs. S crores was provided in _19“-37 in
addition to the Plan outlay as advance
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Plan assistance for this Project ; and in
1987-88 an amount of Rs. 15 crores has
been provided for this Project as addi-
tionality to the outlay approved in 1
State's Plagy .

[ Translation)

Request for Navodaya Vidyalya at Robini,
New Delbi

4302. SHRI RAM PUJAN PATEL :
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be plcased to
state :

(a) whether Government have received
a representation from Robhini Residcnts
Welfare Association, Sector 8 New
Delhi in which dem.nd has been made
for opening a Nivodaya Vidyalaya in  the
area in v ew of the d.ficultics be.ng faced
by the people livicg there ;

(b) f s0 the action taken thereon ¢

(€) whether Government propose 1o
open such a school there in the pear
futuie ; if 50, by what 1 me : and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARIMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF

H AN RESOURCE DEVELOPMENT

(SHRIMAT! KRISHNA SAHI) : (a) Yes,
Sin

(b) to (d). The location of new Navo.-
daya Vidyalaya is finalised on the basis of
offers of land and buildings for that dis-
trict from the State/UT Govt. The repre-
scatation received from the Rohini Res-
dents Wclfure Association, Secior 8 Las
been brought 10 the notce of Jiehi
Administ.ation. A new NuvoJaya Vidya-
liya in Rob.ni, sector 8, New Delh, would
be considered for being opened if appro-
priate offer of land and buidings s forth-
coming.

|English)
Couple Protection Rate In States

4303, DR. A. KALANIDHE : Wil
the Minister of HEALTH AND FAMILY

WELFARE be pleased 10 state :
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(a) the steps that huve been taken for
taising the couple proteciion rate in the
States of Uttar Pradesh, Bihar and
Raja:.than, which have the couple pro-
tection rate of less than 20 per cent
agaiost the nutional sverage of 32 per
eent and in Madhya Pradesh and West
Bengal hving couple protection rate of
29 per cent only, ss has been revesled
the critcal analysis of the family welfare
progr. mmes in the Sixth Plon | and

(b) the Steps belng taken (10 ensurp
that the shorifall! n this programme do
pot recur in the Seventh Five Year Plan 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMAR! SAROM
KHAPARDE) . (a) and (b). The Family
Welfare Progr mme alms a! maising couple
protection rate which has a direct bearnog
on poouiat on con.rol. Steps lcken to
coniro. popu'ation ioclude eoobancing
comrruni'y partipation ; providing ass»-
tince to grassroot level voluntary organi-
sations through Stinding Commitice an
Voluotary Acaoon | adopling improved
conmun cal oo approaches by launching
speciasl communicaton campaig s for
Wentficd target grous and prolessions-
lis ng the profwtior of communication
mateti iy, improv.ng programme manage-
ment and suseivision by strengthening the
evalio g ot fling pattern  for d.rection and
admunstralion ; improving the Quality of
scrvices by unlertaking techn cal - traning
prog'ammes for medical and para-med.cal
workery . and  iutemslfying population
educ:tron and echancing child suswival
rates through the Un vers.! lmmunisanion
Progr aoume.

Plas to Link Domestic and International

Terminals of Bombay Alrport by
200 Seater Trala

4304, SHRI CHIRANII LAL
SHARMA : Wl the Minister of CIVIL

AVIATION be pleased to state @

(a) wheiher it is a fact that the Iater-
national Alrport Authority of India is
planning as a link between the two
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termin:ls domestic and internation:! of
Bombay airport by 200 scater train ;

-

(b) if so, the details and maio feotures
of the plan ; and

(c) by what time it will be implec-
mented 7

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI1 JAGDISH TYTLER) : (2) and (b,
Tre International Airports Authornity of
lodia s considering a pioposal 10 link the
domestic and international terminals 4t
Bombay Airpo't,” by a fully atomuatic
people Move: System which will reduce
the trapspoitation time from the present
20 minutes to sbout three minutes. The
capacliy of each car will be around 100
P issengers.

(c) The project s still at a preliminary

stage and po decision has yet been tuken
about its implementation.

Effect of Ban on Fresh Recruitment on
Expansion Programme of Al & (A,

4305. DR. T. KALPANA DEVI :

SHRI YASHWANTRAO GADAKH
PATIL :

Will the Minister of CIVIL AVIATION
be pleased to stalc :

(a) whether the ban on frcsh  recruit-
ment in Air lodia and Indian Airkioes
will affect the plans to expand the opera-
tions of these two airlines ;

(b) whether any others measures :re
beirg taken to economise the cxpend ture
in these two airlines ; and

(c) il so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : () to (¢).
Keeping in view the dire need for economy,
mstractions have been issuwcd to 6ill wp
vacancies only with the approval of the
Miaistry. These insiructions will in no
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way affect the plans of the two airliacs to
expand their operations.

The other important meassures taken by
the two airlines with a view to achieve
economy in expenditure include reduction
in overtimes, telephone expenses, travel
and other cost, constitutions of Cost
Control Commitiee control on purchase of

vehicles, ctc.

[ Transiation)

Irrigation Projects of U.P. Pendiag Due
to Inter-State Disputes

4306. SHRI HARISH RAWAT : will
the Minis'er of WATER RESOURCES
be pleased to state :

() the number of irrigation projects in
Uttar Pradesh pending due -to inter-State
water disputes ; anJ

(b) since when these projects. have
been pending snd the efforts being made
by the Mia:stry to resolve thesc disputes ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA.-
NAND) : (a) and (b). Three irrigation
projects received in 1976, 1977 and 1978
are held up for waot of inter-State agree-
ment. Efforts are being continucd 1o get
these clecared.

(Engli:h)
Opening of Novodaya Vidyalayas

4307. SHRIMATI MADHUREE
SINGH : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased

to stale :

(a) the number of Novodaya Vidya-
layas proposed to be opened during the
year 1987-88 with their locations ; and

(b) the derails of agreements for imple-
mentation, monitoring and evaluation of

the scheme 7
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHI) :
(a) 120 to 150 new Navodaya Vidyalayvas
are proposed to be opened during the year
87 88. Their locations are vet 0 be
decided.

(b) An autonomous org. n s.tion called
Nuvodiya Vidyalaya S.miti bhad alre.dy
becn esiablished on 28.2.86 under 1he
Registration of Socictes Act., 1850 for
implementation and moniioring of 1he
Navodaya Vidya'aya Scheme. Evaluation
of the scheme/would be made wternally by
the ‘Nivodaya Vidyalaya Simit by the
Government from time to time. However,
singc the scheme bas started only recently,
the question of its evaluation is premature
at present.

Restoration of OM Rallway line at
Saharsa Jeactive

4308. SHRI MAHABIR PRASAD
YADAYVY : Will the Min ster of RAIL.
WAYS be plesed to state :

(a) whether it is a fact tha: exlra-
ordinary tme is taken in st.rting irai s
at Saharsa Ju ction in North-Eastern
Railway ;

(b) if s0, the reisons therefor :

(c) whether such (ime tiking process
started when the new line was construcied;
and

(d) if so, the steps Government po-
pose (o take 10 avold such tume consum -
ing process ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHR]
MADHAVRAO SCINDIA) : (a) and (b)
Some extira time is taken st Sibarha Jn.

by 4 pairs of through trains for change/
reversal of engines,

(€) Yes, Sir.
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(d) Change/reversal of engines is an
operation:] requirement at present. How-
cver, steps a.e bging taken to reduce the
period of stoppage of ihese (trains at
Sahars from 1-4-1987.

Repairs of Ports on Konkan Reglon

4109. DR. DATTA SAMANT : Wili
the Migister of SURFACE TRANSPORT
be pleased to staie |

(a) whether the All Party Konkan
Development Conference beld st Pune 0o
1$th February, 1987 has urged the Union
Government 10 undertake large scale
repa't wo. ks on all ports on 700 Kms.
coast line at Konk.n region ; and

(b1 if so the decis'on taken by Govern-
men! thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHIRI RAJESH PILOT) : (a) No such
information Is available with the Govern -
men!.,

(b) Does not arise.

Mectings of Reconstituted Council of lndian
Institute of Techaology

4310, SHRI PRATAP BHANU
SHARMA

SHRI NARAYAN CHOUBEY :

Wil the Muister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
saice :

(a) when the presenst Indian lastitute
of Technology Council was reconstituted
with the induciion of Members from Lok
Sabba and Rsjya Sabha ;

(b) the pumber of meetings of this re-
constituted Council bheld since its re-
cons' itution |

(¢) the minimum oumber of meetings of
the council required to be beld cach year
as per rules ;

(d) the important decisions of the re-
constituted Council ; and

mm 5, 1909 (SAKA
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(o).lu contsibution in Lhe development
and modernising the Indian Institutes of
Technology 7

THE MINISTER OF STATE IN'THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (4) o
(e). Induction of Members from Lok
Sabh: and Kajya S:bha on the Council
of Indian Institutes of Tecbnology s done
as and when a vacancy arises. The Coun-
cil as & whole is not reconst:luted.

The last meeting of the Cou cil was
beid on 30th March, 1985. There is no
specific stipulation for holding minimum
pumber of meetings of the Counc:! in each
yeoar.

Important decisions taken at the meet-
ing held oo 30th March, 1985 include
among othcrs, approval of consultancy
rules for IITs, introduct.on of a § year
integraled enginecring-cum-management
course at lIT Kanpur, modilications in
personal  promotion scheme for jucior
non-:cademic  staff, augmentition of
bousing fac.lities at IITs, rat.on.lisation
of designations and qualificat.ons etc. for
scient fic/technical staff etc. As the man
coordipatinrg body, the HT Council has
boen able to give general gu delines to the
ITs in their overall deveiopment and
odern sation.

Néw Railway Division at Rangia

4311. SHRI BHADRESWAR TANTI :

Will the Minister of RAILWAYS be
pleascd to state -

(a) whether Goverument 2re aware of
the public demand for a pew Railway
Division at Rang a ;

(b) whether any survey work bhas becn
conducted at Rangia for the same ;

(e) if so0, the specified areas which will
OE:I under the proposed Riongia Division;

(d) ln«.&.mMo:?
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) and (b).

Yes, Sir.

(c) and (d). Due (0 severe constraint
of  resources, no more new Divisions are
proposed to be sanctioned for the present.

Ralil Travel Service Ageats In Bombay

4312. SHRT ANOOPCHAND SHAH :
Wil the Minister of RAILWAYS be

pleased to state :

(1) the number of rail travellers’ service
agen's appointed in Bombay tll 31
. December, 1986 ;

(b) the norms for such appointments ;

(¢) whether there is any proposal to
appoint more trave! agents in Bombay ;

) (d) if so, the proposed sumber thereof ;
and

(¢) whether there is any direction from
Supreme Cowurt in this regard, if so, the
details thereof ? |

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAYRAO SCINDIA) (») 29
licences have been issued by Central and
Western Rallways to partics appointed as
Raid Travellers' Service Ageats in Bombe
areas (ill 31.12.1986. ‘ :

(b) The appointments have been made
in accordance with the Authorisation of

Rail Travellers’ Scrvice Agents Rules 1983
no.ified in the Gazette of Indm Extra-

ordmary No. 579 dt. 5.12.85.

{c) Not at present.
(d) Does not arise.

{¢) No directive has been received from
the Supreme Court for appointment of
more Travellers’ Scrvice Agents. -
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Provisions of Distribution System for
Orftssa’s Irrigation Projects

4313, SHRIMATI JAYANTI PAT-

NAIK :
SARI BRAJA MOHAN
MOHANTY :

Will the Minister of WATER RESO-
URCES b: pleased to state :

(a) whether Government are aware that
a sumber of irrigation pr.jects in O, issa
namely, Rengali, Upper Kol.b and
Subarnarekha will have rese voirs red.ty
2000, but without proder distrb.tion
system the impounded wa'er w.il he itle
::t-my Years causing & hoge Nat.ooal

(b) if s0, whetter Uagion Gov cramen!
are con'empla‘ing to provide funds out-
side the State Plan resources in the
Natiooal interest to provide the d st iby-
tion syster to utilise the vest resources of
water ;.and

(c) the steps being taken (o put these
Nu-ou!l resousces o immed.ate use fos
the benefit of the people ?

THE MINISTER OF WATIR

RESOURCES (SHR! B SHANK ARNAND)

fa) Only reservoirs of the Renga!l mult.-
purpose project and Upper Kolab project

are nearing completion and ! |weir Capacty
would be utilised for power groerar.on

and hrig:tion iv a phased manger.
(b) No, Sir.

(€) The State Government is preparing
the plans for utilization of water capacity
which would be implementcd according
to funds provided in the State Plans.

of Natioaal Highwayy

434. SHRI V. SREENIVASA
PRASAD : Wil e Minister of
SURFACE TRANSPORT be plessed to
state the allocations made for construction
deomnt of National Highways
in the country during 1987-88 7
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~ THE MINISTER OF STATE OF THE

MINISTRY OF SURFACE TRANSPORT
(SHRY RAJESH PILOT) : An amount of
" Rs. 32 Ocrotes is available for allocation
to the Stutes/Union Territories for the

construct on and development of National
Highways in the country during 1987-88.

B. E4. Colleges la the Country

4315. SHRI E. AYYAPU -REDDY :
Will the Min ster of HUMAN RESOURCE
DEVELOPMENT be pleased to state ©

(s) the number of B. Ed. Colleges,
State-wise |

(b) the total reguirement of B. Ed,
teachers by the end of the Seventh Plan |

ard

i¢c) whether Unidn Government propose
to give grants in-akd to stabil.se the steady
growth of B. Ed. colleges in States ?

CHAITRA §, 1909 (SAKA) .
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVEI OFMENT
(SHRIMATI KRISHNA SAHI) : (a)
State-wise details of the number of B Ed./
B.T. colleges as per informaticn avuilable
are given in the Statement below.

-

(b) Th. Vilth Plan Work ng Group on
Secondary Education, coostituted by the
Plaoning Commission had estimated that
abot 157,250 additional tramed graduate/
post-gradua’c teachers would be 1equned
for the seccndary /higher  secondary
stage of education during the Vil:'h Plan
penod,

(¢c) No proposal for assisting in  selting
up or mamtain'ng B.Ed. colleges s undcer
the consideration of the GO\’ﬂhmt at
p.esent.

Statemen’
8 No. Name of the States B.Ed. University Totul
Coliegcs Department
of Education
] 2 3 4 5
——
). Anih:a Pradesh 22 6 28
2. Assam 10 2 12
3. Bihar 13 I 1
4. Guajarat 38 8 - 46
S. Hatyana 18 3 2)
s, Y imachal Pradesh 1 2 3
7 Jamma & Kashmir 3 S §
8. Karnat:Aa 0 6 ! 56
9. Kerala 20 2 22
28 3 34

10.  Madhys Pradesh
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Smuggling of Rare Herbs and Vegetation

4316. SHRI VIJAY N. PATIL : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government are aware of
Inrge-scale smuggling of rare herbs and
vegetation from India for medic.l research
in foreign countries ;

(b) if so, how far multi-nationa! drug
companies are responsible for depriving
India of rare herbs and vegetation ; and

‘ .
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1 2 - 3 4 5
11. Maharashtra Sl‘ 3 54
12. Manipur 1 1 >
13. Meghalaya 2 1 5
14. Nagaland 2 1 3
lS.' Orissa 30 1 3
16. Punjab 18 2 20
17. Rajasthan 28 2 30
18. Tamilnadn 24 4 28
19. Tripura 1 2 P
20. Uttar Pradesh i 9 120
21. West Bengal 42 s 47

UNION TERRITORIES

22. Chandigarh 1 1 2
23. Dclhi Administration 0 4 4
24. Goa, Daman & Diu 1 0 |
29, Mizoram | 1 2
TOTAL 518 78 596

- —— S

(c) the steps Government are taking to
save rarc herbs and veget:tion 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (). The informa-
tion is beng collected and will be lail on
the table of the subha.

Survey Regarding the Condition of National
Highways in Madhya Pradesh

4317. SHRI MOHAN LAL JHIK-
RAM : Will the Miamster of SURFACE
TRANSPORT be pleised 10 state :
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(a) whether Government have conducted
any survey in Madhya Pradesh particu-
Jarly in the hilly areas to find out the bad
condition of Nationa! Highways there ;

(b) if so, the details and the outcome
thereof ;

(c) whether the Central Road Re-
search Institute has also conducted any

survey o th's regard ; and

(d) if so, the suggestion made by the
institute 1

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI! RAJESH PILOT) : (a) No,
Sir.

(®) Does not arise.

(c) and (d). Central Road Rescarch
jnstitute has been asked to make an
ipventory of all the Nationa! Highways in
the country. Their report is awaited.

Reating out of Helicopter to Jamma and
Kashmir Goveramest

4318. DR. G. VUAYA RAMA RAO :
SHRI MANIK REDDY :

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether a Helicopte: named ‘Pawan
Hans' was rented out Jammu and Kashmir

Government for promoting tourism ;

(b) the amount spent on malntenance
and fuel etc ; and

(c) the total hours of fiylng done this
belicopter since it was rented and the

income earned therefrom ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): (») and
(b) : One Westland WG-30 helicopter was
placed at the disposal of the Government
of Jammu and Kashmir on 3rd Jacuary,
1987 on wet lease terms. The helicopter
has been provided on a fixed monthly

CHAITRA 5, 1909 (SAKA)
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charge of Rs. 7,63,000 plus vsriable hou-ly
charges of Rs. 7,570/- inclusive of main-
tenance, fuel and oil. The pattern of
operation as per the agreement entered
into by the Helicopter Corpoation of India
is the prerogative of the lessee.

(c) The helicopter had flown 78.15
hours by 15th March, 1987. The wet-
lcase charges for this helicopter upto
February, 1987 come to Rs. 19, 54935

approximately.
Reluctance of Indians to Travel by Alr Indta

4319. SHRI D. P. JADEJA : Will the
Minister of CIVIL AVIATION be pleased
(o state :

(a) whether Government are aware
about the growing reluctance of Indian 10
travel by Air India doe to lack of courtesy
to them by Air India staff ; and

(b) ¥ w/.lh_m being taken to
improve the situation ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a)and (b).
No, Sir. Some complaints, however, have
been received regarding lack of courtesy.
Air India is aware of the sensitivitics of the
Indian passengers travelling on their 1. ghts
and during training refresher course of
Cabin Crew and staff who come into
frequent contact with the travelling public,
the importance of showing utmost
courtesy is stressed.

Proposal to Promote Unanl System of
Medicine

4320. DR. G.S. RAJHANS : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased 10 state :

(a) whether there is a proposal under
the consideration of Government to pro-
mote the Unani System of Medic ne in the
country ;

(d) the details of the educational
rescarch and health care institutions of
Unani medicine functioning at present in

the country ; and
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(¢) the manmer in Wwhich Government
propose (0 promote Umani System of
Medicine ?

THE MINISTER OF STATE IN THE
MINISTRY OF-HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) The CGoversmient is
commifted to promoté Unani System of
Medicine a3 part of beslith care delivery
programme ensuring (hat it Sevelops fully
and according to its genius., The Ministry
of Health and Family Weifare have setl
up the Central Council for Reséarch in
Unani Medicine in New Delbi to pso-
motes research. This M aistry is also
setting up a Nationa! Institute of Unani

Medicine in Bangalore.

Drug standardisatien and gquality con-
trol of drugs of Unani system of medicine

MARCH 24, 1997

(c) The Government of Indis are pro-
viding increasing financia! support for the
promotion of Unani System of Medicipe.
As against aa csliogation of Ra 67).54
lakbs during the Sixth Five Year Plan,
the allocation in the Central Sector for
the development of Unani System of mMedi-
cine during the Seven'h Five Year Ples is
Rs. 1003.00 lakha.
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Statement —11 9. Regional Research Institute of
Unani Medicine,
University Health Centre,

University of Kashmir,

Research Units/Institutes Functioning
under Central Council for Research in

Unani Medicine

Central Research lastitute for
Unpani Medicine,

11-4-625, Dilkusha,

A.G. Guards,
Hyderabad - SO0004

Literary Research lostitute of
Unani Medicioe

IHMMR Campus,

Hamdard Nagar,

New Delhi-110062

10.

11.

Srinagar-190006 (J&K)

Clinical Rescarch Unit,
A 8 U Tibbia College,
Karol Bagh,

New Delhi-110005

Clinica! Research Unit,

A.A. Governmen! Hospital of
Indian Medicine,
Arumbakkam,

Madr as-600029

12. Clinica! Research Unit,
Unani Medical College,
Regional Research lnstitute of Allahabad-211001
Unani Medicine,
1, West Dada Church Street, 13. Clinical Research Unit,
Royapuram, Madras Dr. Abdul Hag Medical
Coliege,
Recgional Research lnstitute of Kurnoal-518001
tuprlgep— 14. Clinical Research Unit,
Distt. um St j.)‘”mfdmu
Ori Institute of Iadian
Mcdikine,
Bangalo:e- 560009
Regional Rescarch lostitute of
Unani Medicine, 15. Clinical Research Uait,
Nawad Manzil, Guzal Community Centre,
Patoa -8500008 Neb Sarai,
Ncw Delhi-110030
m Research lostitute of 16. Ciinical Research Unit,
Medicine, Deptt. of Pharmacology,
B-1/192, Nirala Nagar Gandhi Madical College,
Lucknow- 226007 Bhopal-462001 (M.P.)
Regional Research lostitute of 17. Clinical Rescarch Unit,
Unani Medicioe, Old TRS Hospital,
Ajmal Khan Tibbia College, Rewa (M.P.)
Hospital,
Aligarh Muslim Uaniversity, 18. Clinical Research Unit,
Aligard-202001 79-B Ist Floor,
Chittaranjan Avenue,
Regional Ressarch lastitute of RIS
Unani Medcine,
1.). Hospital Compound, 19. Qlinical Research Unit,
Byculla Ullaskar Dutta Road,

Bombay-400008

Karimganj (Assam)
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20. me 28. Rescarch Scheme on

Resecarch Unit Screening of Contraceptive
ITHMMR, Hamdard Nagar, Agents,
Cammpus, Deptt. of Clinical Pharmacology,
New Dethi-110062 Grant Medica! College,
Bombay-400008

21. Drug Standardisation 29. Information Centre,
Research Unit, CCRUM Headquarters Office
Nationa! Botasical S, Panchsheel Shopping Centre,
Research Institute, New Delbi-1 10067
Lucknow-226001

Number of Illiterates in Indis

4321. SHRIMATI USHA CHOU-

22. Drug Standardisation
DHARI : Wil the Mmister of HUMAN

Relurdl Um’

Department of Mf’o RESOURCE DEVELOPMENT be pleased
87 New College, to state :

Peters Road,

Madras-600014 (m) the oumber of illiterates in ladia,

State-wise ; and

(b) what programmes Governmeot pro- 1
pose to implement to teach all adults to
read and write and eradicate illiteracy ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD: (a) A

23. Drug Standardisation
Rescarch Unit,
Deptt. of Chemistry,
Osmania University,
Hyder abad - 500007

24. Druvg Standardisation

Research Unit,

University Department of Statement showing State-wise pumber of
- Wy Miterates actording to 1981 Census. s
Central CO'*. m below.

Bangalore- 560001

(b) Naticoal Programme of Adult
Education envisages eradication of illiteracy

25. Ceotral Herb Garden and among 0 crore adult illiternies in the age-

Museum
S group 135.35.
Institute, Following «ch
emes are under imple-
Lucknow-226001 mentation to provide basic litcracy, post-

literacy and follow-up services :

Chemical Research Unlt,

(1) Ronal Fuoctional Lierscy Pro-

Aligarh Muslim University, jects,

Aligarh-202001 (2) Scheme of financial amsistance to
Voluntary Agencis working in

27. Research Scheme on the field of Adult Education.

Screening of Contrassptive () Scheme of Postliserscy and

Agents, ia Tibbia Follow-up Programme. g

College, (4) Schemes under State Adult Edu-

Charminar, ; cation Programme being funded

Hyderabad-300002
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(5) Shramik Vidyspeeth to provide

Non-form .l education for workers
and their families.

(6) Adult Education Programme
aided by the University Graots

Comm ssion.

(7) Mass Programme for Functional
Literacy by invelvement of Na-
tional Service Scheme and Non-
National Service Scheme students
in Universitics and Colleges.

(in lakhs)

Sl Stute/Union Territories
No.

—— e

Total Iliterates
as per 1981 Census

3

Andhra Pradesh

Bibar
Gujarat

Himacha! Pradesh
Jammu & Kashmir

Kamataka

9. Keraa
10.  Madhys Pradesh
1l Maharashira
13 Man pur
1. Meghalaya
14. Nagaland
1. Orissa
16.  Punjab
17. Rajasthan
18 Sikkim
19. Tamil Nadu
20, Tripura

. Uttar Pradesh

375.18
Census not held
51594
191.90
82.53
2463
431.90
228.53

75.29
376.35
331.63

8.34
8.81
4.45
173.43

99.28

259.08

2.08
257.70
11.88
807.57
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22. West Bengal

23. Andaman & Nicobar Islands
24, Arunachal Pradesh

25. Chandigarh

26. Dadra & Nagar Haveli

. Delhi

28. Goa, Daman & Diu

29. Lakshadweep

30. Mizoram

31. Pondicherry

TOTAL :

322.37
0.92
5.01
1.58
0.76

23.92
4.71
0.18
1.98

T 2.66

4242.56

Source :

e — e ———

Primary Census Abstract General Population hrt Il B(ﬂ published

by Regisirar General & Census Commissioner, New Delhi.

Law to Enforce Family Planning

4322. DR. KRUPASINDHU BHOI :
Will the Mnister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government have consi-
dered the desirability of introducing family

planning by law ;

(b) if so, the outcome of this exercise ;
and

(c) the time by which Government pro-
pose to introduce a bill in Parl.ament for

this propose ?
THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ

KHAPARDE) : (a) No_ Sir.
(b) and (¢) Does not arise.

Demand for New Rallway Station at
Goregaon and Nighu in Bombay Division

4323. SHRI S.G. GHOLAP : Will the
Minister of RAILWAYS be plcased o

(a) whether there is & demand for pew
Railway Stations at Goregaon between
Badalapur and Vangani and at Nighe
pear Nilage oo Central Railways in
Bombay Division ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : () Yes,
Sir.

(b) The proposal for opening of a new
station at Goregaon between Badalapur
and Vangani Stations was examined but
pot found financially justified.

The proposal for opening of a new halt
station near Nighu between Nilaje Halt
and Taloje Panchnand stations was also
examined but not found feasible on
account of operational difficuliies,
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Promotion of National Games

4324. SHRI LAKSHMAN MALLICK :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the national games which are played
and organised throughout the country and
efforts made by Goveramen! to ‘ promote
them ; and

(b) whether Government propose to
identify and promote local games and
give wide coverage to those games through
mass media ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND

CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI
MARGARET ALVA) : (a) There are 45
recognised National Sports | Federations
which undertake sports activities in-
different sports in the country, a list] of
which is given in the statement below.
The games falling within the jurisdiction
of different National Sports Fedcrations
are promoted by the Government by pro-
viding financial and technical assistapce.

(c) The Sports Authority of India has a
plan Scheme to identify and promote
indigenous games and martial arts and to
give coverage 10 these games through

mass-med:a.

Stafement

List of Recognised Natiomal Sports Federotions

1. Aero Club of Inda.

2. Archery Association of lodia.

3. Bridge Federation of India.

4. Basketball Federation of India.

S. Badmintion Association of India.
Indian Amateur Boxiog Federation.

Ball Badmnton Federation of Inda.
Board of Coatrol for Cricket in India.
10. Women's Cricket Association of India.
11. Al India Chese Fcderation.

12. "Equestrian Fedcration of India.

13. All India Carrom Federatiop.

14. Cycling Federation of India.

15. Al India Football Federation.

16. Indian Golf Union.

17, lIndian Hockey Federation.

18. All jodia Women's Hockey Association.
19. Amateur Haodball Federation of India.

<4

L A .

Billiards and Snookcr Federation of India.
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20.

21.
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Kho-Kho Federation of India.

.Federation of Motor Sports Club of India.

22. Powerlifting Federation of India.

» 23.

3l.
32.
33.
g,
3s.
36.
37.
8.
39.
40.
a1,

Polo Association of India."
National Rifle Association of India.
Softball Association of India.
Squash Rackets Federation of India.

. Swimming Federation of Ind .

Table Tennis Federation of lnd:a.

All India Lawn Tennis Association.
Volleyball Federation of India.
Weightlifting Federation of India.

Y achting Association of India.

Cycle Polo Federation of India.
Amateur Athletic Federation of India.
Gymnastic Federation of India.
Amateur Kabadd: Federation of India.
Women's Football Fedceration of India.
Wrestling Federation of India.

Free Style Wrestling Associaton of India.

Judo Federation of India.
All India Sports Council for Deaft and Dumb.

42. Tonni Koit Federation of India.

43.
44.
45.

J.N.U. Committee on Publication

Rowing Federation of India.
Schools Games Federation of Indma.

Indian Olympic Association.
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(a) whether Government have consti-

Programmes

4325. SHRI M. RAGHUMA REDDY :

SHRI DHARAM PAL SINGH
MALIK :

SHRI SUBHASH YADAYV :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state : '

tuted a Comuuittee of the School of Social
Sciences of Jawahar Lal Nehru University
to advise the Publication Division on the
issues relating to its publication pro-
grammes ;

(b) if se, the composition and terms of
reference of the Committee ; and

(c) by what time it will submit its
repoit to Government 7 .



. 117 Written Answery

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DFVELOPMENT
(SMT. KRISHNA SAHI) : (a) to (¢). The
Jawaharial Nehru University has consti-
tuted a Publications Committee at the
University level. This Commitiee consists
of Deans of Schools of Studies of the
University.

The Committee functions in accordance
with the guidelnes framed by the Univer-
sity which are based on U.G.C. guidelines
for implementation of their scheme for
giving subsidigs/financial assistance for
publication of learned/rescarch work, in-
cluding doctoral thesis. There are no
specific terms of reference of the Commi-
ftee. The work of the Commitres is of a
continuing nature.

(Tramsiation)

Passenger Ameanities at Redaull Railway
Stathon

4326. SHRI NIRMAL KHATTRI
Will the Minster of RAILWAYS be

pleased to state

(a) whether Government bave received
any representation for providing more
public amenities at Rudauli Railway
Station on the Northern Railways ; and

(b) if so, the action taken thercon ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVYRAO SCINDIA) : (a) Yes, Sir.

(d) The matter is under consideration.
(English)

Sardar Sarobar Project

4327. SHRI D.B. PATIL : Wil the
Minister of WATER RESOURCES be
pleased to state :

(a) the year in which the question of
Narmada waters to be stored by Sardar
Sarovar hydro-electric project on Narmada
river was settied ;

CHAITRA 5, 1909 (S4KA)

Written Answers | |8

(b) what is the estimated cost of this
project and allocations made till now for

this project ; .

(¢c) whether it if a fact that the major
part of the allocations sanctioned is not
being used because of non-clearance of
this project ; and

(d) if so, the reasons for non-clearance?

THE MINISTER OF WATER RE-
SOURCES (SHR] B. SHANKARANAND);
(a) and (b). Since 1981-82, an expenditure
of about Rs. 330 crores is anticipated on
the project upto March, 1987. The latest
estimated cost is about Rs. 5793 crores.

(c) and (d). The project is awaiting
clearance from environmental aogle and
under the Forest (Conservation) Act, 1980.

Breast Cancer among Rural Women

4328. SHRI A. JAYAMOHAN : Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government have any
scheme for establishment of Heaith Cen-
tres 'n all the States for early deteciion
and treatment of breast cancer among
women parucularly in rural areas ;

(b) how many cases have been detected
duting the last three ycars and how many
bhave been given successful treatment ; and

(c) whether Government propose to
make allocation of sufficient fund for the
opening of more health centres in various
States at the district and block levels so
that this dreaded discases could be detec-
ted at carly stage and-wgntmem given ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WEIL FARE {(KUMARI SAROJ
KHAPARDE) : («) No, Sir. However,
the Government does have a Scheme to
promote Early Cancer Detection. Contres
through Government agencies as well as
the non Governmental agencies.
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(b) The number of known cancer cases
in specialised cancer hospitals in India
during the year 1983 to 1985 yearwise, is
given below :—

Year No. of known cases
1983. 4,020
1984 44 345

1985 36,768

(c) Aa allocation of Rs. 20 crores has
been made for the National Cancer Con-
trol Programme for the 7th Five Year
Plan. The Government provides financial
assistance to the 9 Regional Cancer
Centres for their development and grants
to State Governments/voluntary organi-
sations for setting up of Cobalt Therapy
Units and Early Detection Centres.

Openiag of more Counters for Sale of
Air Tickets

4329, Will the Minister of CIVIL
AVIATION be pilcased to refer to the
reply given to Unstarred Question No.
3611 on 27 November, 1986 regarding
commission paid to travelling ageats and
state :

(a) whether Government bhave taken
steps tO Oopen SOme MOrc counters in view
of the growing demand ;

(b) if so, the detalls thereof ; -

(c) whether railway booking offices are
kept open upto 8 p.m. ; and

(d) whether air booking offices will
also be kept open till 8 p.m. 7

THE MINISTER OF STATE OF THE
MINISTRY OF . CIVIL AVIATION
(SHR1 JAGDISH TYTLER) : (a) and (b).
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Indian Airlines has not opened any fur-
ther booking office since 27th November,
1986. However, they have plans to open
two mose mini booking offices.

(c) Yes, at some stations.

(d) Main booking offices of Indian Air-
lines at Delhi, Bombay, Calcutta and
Madras functioning up to 7.00 P.M. for
ticketing and round the clock for reserva-
tions, reconfirmations and cancellations.
There is no proposal to extend the Himings
beyoad 7.00 P.M. for ticketing. However,
airport booking offices at the above four
stations are opea round the clock for
ticketing, reservations, etfc.

Bridges under Coustruction and
in Goa, Daman apd Diu

4330. SHRI SHANTARAM NAIK :
Will the Minister of SURFACE TRANS-
PORT be pleased to state

(a) the total number of bridges, with
their names, which are proposed to be
coastructed as also under construction in
the Union Territory of Goa, Daman and
Diu ; and

(b) the total expenditure likely to be
iwcurred on comstruction of each of those
bridges and the proposed dates of the

completion of the construstion of each of
them 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b))
The details of bridge works sanctioned
already are given in Statement — | below.
Particulars of bridges inciuded o the
Sceventh Five Year Plan are given in the
Statement—I1 below. Their sanction/
construction schedule is Jdependent on the

inter-se priority of works and availability
of resources.



Written Answers 122

CH AITRA 5, 1909 (SAKA)

121 Written Answery

L8/t of' ¥ 10Ty 700/$8/20D/L1/VY ‘L1 HN 9o 09Z/T§ .
‘wy e Bpuq JOUIW O UONONISUONY 9

L8/6 oF'9 §9'S Vy/e00/yT/VY ‘V-# HN 90 00b'b6
‘wy e apuq JoUI JO UONINNSUON Y :
L8/T1 169 16'9 L1/e0D/STIVY ‘L1 AN 90 0009/€$
‘wy e ofipiiq Fourm O TONIMNITOINY v
c6/21 9F 151 SE 151 Vr/200)/55 . | ‘V-p HN
| oo BpIiq WUANFEURY MIN JO TONINNSUO) : 4
88/¢ §9°€9 §9°€9 LI/%0D/LY ‘L1 HN UO s8puQ ORpLIS JO UONIALISUONY 7
88/T1 00'00¢ LEOLT L1/®00)/6T ‘L1 HN ©0 38puq 2(RA|0D) JO UOMISAIISUO) ‘1
— —
9 $ v ¢ 4 !
(sqyw “vy)
uonddwod (vqye; vy)
ot 19ydwoo jo J0 180) 1800
ep v ] Lpayry patonueg ‘ON QOf 10 JO BN oN '§
£
I.\.\‘n-l-ll‘.lllll|||| . R T : - S—— e ———— -

A1Q ¥ vouwmq ‘000 fo "L'[) 1 v wopd oL Ml YuaiS ) Belmp wOLORIIERO) sapun saye0 44 MpLAg fO sy

|— 1w ers



Written Answery 124

MARCH 26, 1987

123 Written Answers

- 0661 90 €911 90°€911 $10/98/200/L10 "sgovoidde B
puw aBp1iq JAOPUNIN MIN JO UORINIISUOD "
88/9 $I°6 £1°6 100/98/%00/L10/VY L1 HN U0 0/0o¥
‘wy v 28puq 100i@ JO  UOHINIISUOD 01
68/21 00°s¥ STI'SY 85/¥8/%00/L10 ‘L1 HN U0 ssedadq wsndupy 00 §° [
‘wy Je o8puq Joujw JO  UO!IINISTOD) 6
68/T1 00'¥E PES'PE LS/¥8/%0D/L10 ‘L1 HN uo ssedakq wsndejy 0o £L01
‘wy v Wpuq 100jW JO  TORINIISUO) 8
88/9 878 8T8 800/98/v00/L1/VY "L1 HN 0o o/L9
Wy e o8puQ JOUNT jO  UORINNSUO) s
g - ¢ z [




125 Written Answery CHAITRA 5, 1909 (SAKA) Written Answers 126

Statement-1]
List of Bridge works Proposed 1o be taken up During the Seventh Fi .
e ve year Plan in U.T. of
S. No. Name of Work Estimated cost
(Rs, lakhs)
1 2 3
1. Recommissioning of old Madovi 5$96.00
bridge.
2. Construction of Talpona bridge 280.00
on NH 17
3. Construction of Khandepar bridge 200.00
on NH 4A.
4. Minor bridge at km. 0/O on Junction 25.00
of HN 17 & HN 17A.
S. Reconstruction of minor bridge )
at km. 1/2 on HN 17A. )
)
6. Recoanstruction of minor bridge ) 17.65
at km. 6.5 on HN 17A. ) ‘
.
7. Recoostruction of minor bridge )
at km. 83 op HN 17A. )
8. Construction of minaor bridge at km. 60/0 8.00
on HN 17.

9. Construction of bridge at km. 131/700 15.00
on HN 4A. '
10. Construction of minor bridge at 8.00
km. 58/900 on HN 17, '

11. Construction of minor bridge at ‘
"~ km. 24/900 on NH 17. S0
12. Construction of Galgibag bridge 150.00

mm‘l’- a L3

13, Maxwel bridge at km, 85/350 on NH 17. 20.00
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Financial Assistance to Shipping
Corporation of India

4331. SHRIMATI BASAVARAJES-
WARI : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether Government have decided
‘10 extend financial assistance towards the
equity base of the newly merged Shipping
Corporation of Indta ;

(b) if so, whether the Corporation had
submitted comprehensive proposal and
also sought assistance of Rs. 350 crores ;

and

(c) if so, the quantum of assistance
agreed to by Government ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT

(SHR1 RAJESH PILOT) :(a) to (c). The
Shipping Corporation of India has sub-
mitted a- proposal for increasing its paid-
up capital by Rs. 250 crores. No deci-
sion has been taken by the Government

on this proposal so far.

[Transiation)

New Rallway Zone in Bibar

4332. SHRI RAM BAHADUR SINGH:
Will the Minister of RAILWAYS be

pleased to rtate :

(a) whether in view of large number of
railway lines ruoning into thousands of
kilometres of rail track in Bihar, Govern-
ment have any proposal to cpen a new
railway zonec in that State ; and

(b) if so, the details thereof and by
what time the game is likely to be open-
ed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b).
In view of severe constraint of resources,
it is not proposed to sanction any addi-
tional Railway Zooes for the present.

5
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(English)
Koraput-Raigada Rallway Project
4333. SHRI BRAJA *MOHAN

MOHANTY : Will the Minister of RAIL-
ways be pleascd to state :

(a) whetber the Koraput-Raigada Rail-
way Project in Orissa is not progressing
according to the schedule on account of
the problem of funding :

(b) whether Saudi Arabia proposes to
finance the project and if so, the details
thereof ; and

(c) the details of railway projects of
Orissa being negotiated for financial
assistance from foreign countries ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Priority
for this project in 7th Plan was decided
m 1986. It is being funded to progress
according to this schedule.

(b) The Saudi Fund for Development
has granied a loan amounting to One
hundred three million and two hundred
thousand (103,200,000) Saudi’ Rivals
(equivalent t0 approximately US § 30
mullion) to finance part expenditure on
this project.

(c) NIL at present.

Alr Services for Keraput

4334. SHRI K. PRADHANI : Will the
MINISTER of CIVIL AVIATION be

pleased to state :

(a) whether Government have coasi-

dered any proposal for providing air
service link to Koraput in Orissa in view

of the location of important defence and
civilian organisations ;

(b) if 50, the details thereof ; and

(c) if not, the reasons therefor 7
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-

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHR1 JAGDISH TYTLER): (a) to (e).
There is no proposal at present to air
link Koraput in Orissa. However, Vayu-
doot is operating to Jeypur, which is at a
distance o 18 Kms, from Koraput, with
effect from 3rd January, 1987,

Freight Charges for Transporting Dead
Bodies

4335. PROF. K.V. THOMAS :

SHRI VS. VUAYA-
RAGHAVAN

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether the [reight charges for
trapsporting dead bodies in Air India is
higher compared to other sirlines ;

() if so, the reasons thereof ; and

(¢) whether there is any proposal to
reduce the freight charges in this regacd 7

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) No,
Sir.

(b) and (c). Do not arise.

Alr Fare Gull Countries

4136. SHRIMATI KISHORI SINHA :
Will the Minister of CIVIL AVIATION

be pleased to state :

(a) whether it s a fact that Air India
is sufferiog & loss in traflic due to high
fare charged by Air lodia in lndo-Gulf
region than other Airlipes ; and

(b) if so, the remedial steps being
taken or proposed to be taken ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION

(SHRI JAGDISH TYTLER) : (a) No,
Sir.

(b) Question does not arise.

CHAITRA 5, 1909 (SAKA)

Written Answers 130

Strike of Private Bus Operators under DTC

4337. SHRI RAHIM KHAN : Wil

the Minister of SURFACE TRANSPORT
be pleased to stale :

(a) whether the strike on 12 Japuary,
1987 by the private bus operators under
Delhi Transport Corporation operation
was declared illegal ; -

(b) if pot, the reasons therefor ;

(¢) whether the organisers of the strike
of the private buses hav: been black
listed and punishment awarded to them
under the agreement with Delhi Transport
Corporation ; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) to (d). The
engagement of buses of private operators
by DTC is in terms of agrecments. The
keeping the buses off the road by the
operators on 12.1.87 was violative of the
provisions of agrecmeats. The opeiators
were wamned of this fact. Appropriate
action had also been initiated against
those who parnticipated n the strike.
They represented that the reason for their
step was to secure further enhancement
in the hire charges from the level anounc-
o on B8.1.87 and that they bhave since
accepied the rates so announced, requested
for withdrawal of show-cause notices
served on them for further action of ter-
minating the contracts.

Cost Sharing in Railway Projects

4338. SHRI1 P. KOLANDAIVELU :
SHRI G. DEVARAYA NAIK :

Will the Minister of RAILWA YS be
pleased to state :

(a) whether Government are consider-
ing ‘Cost Sharing’' in Railway projects
which are pending in different States ;

(b) if so, the number of projects pend-

_ing so far in different States ;
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(c) the reaction of the States with
regard to cost sharing ; and

(d) the Statewise break up of allocation
in the present budget ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) This is
being considered in the case of Metro-
politan Transport Projects.

(b) The following Metropolitan Trans-
port Projects are in progress ‘—

1. Calcutta : Design and Coanstruction
of RTS from Dum Dum

to Tollyganj.

2. Calcutta : Circular Railway (Part
I).

3. Bombay : Additional pair of
lines between Bandra
and Andheri, and allied
works.

4. Bombay : Extension of gsrailway
line from Mankhurd to
Belapur, with a bridge
across Thane Greek.

S. Madras : Madras Beach-Luz RTS
Projects.

(c) So far only the Maharashtra Govi.
have agreed to ‘Cost Sharing’ in the case
of Mankhurd-—Belapur Project.
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(d) State Budget aliocation for
Metropolitan

Transport Projects

Maharashtra Rs. 4.1 crores

Tamil Nadu Rs. 40

West Bengal Rs. 82.65 ,,

Indian Institute of Technology in
Andhra Pradesh

4339. SHRI V. TULSIRAM : Will the

Minister of HUMAN RESOURCE DEVE-
- LOPMLNT be pleased to state :
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.(a) whether there Is some proposal to
set up Indian Institute of Technology in
Andhra Pradesh during the Seventh Plan
Period ;

(b) whether the proposed institute is
likely to be set up in Mahboob Nagar
district of Andhra Pradesh ; and

(€) if so, the details thereof and the
action taken in the matier and if not, the
reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHI) :
(a) No, Sir.

(b) and (c). Question dues not arise.

Best Performance of First Five States
Re : Family Planaieg

4340. SHRIMATI PATEL RAMABEN
RAMJIBHAI MAVANI : Will the Minis-

ter of HEALTH AND FAMILY WEFEL-
FARE be pleased to staie ;

(a) which are the first five States in the
country «~ith regard 10 their performance
in family welfare programmes during the
last three years ;

(b) whether Rajkot (Gujarat) stood first
this year in achieving family welfare
targetls ;

(c) whether some other centres shared
the first position with Rjkot ;

(d) whether Government have received
any complaints regarding the irregularities
commitied by other cenires with a view to
share the first position ; and

(e) if so, the details, thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE = (KUMARI SARO)
KHAPARDE) : (a) The top ranking five
States in Family Planning performarce
measured a8 percentage achievement of
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target in terms of Equivalent Sterilisation
during the last three years i.e. 1983-84,
1984-85 and 1985-86 are : Sikkim, Punjab,
Haryana, Maharashtra and Tamil Nadu.

(b) As per the information received
from Gujarat State, Rajkot has not stood
first this year in achieving Family Plan-
ning target.

{c) Does not arise.

(d) As per information received [rom
Gujarat State, no such comglaint has been
received,

(e) Does not arise,

[ Tramsiation)

Samastipur-Darbhaaga, Sakari-Hasaspur
Rallway Line .

4341. SHRI RAM BHAGAT PASWAN:
Will the Mmister of RAILWAYS be

pleased 10 gtate :

{a) the names of railway lines which
pass through Darbbanga and Jainagar,
Jainagar and Sitamarh, Chymparan and
Purnca io north Bihar,

(b) whether it is a fact that survey w »
conducted for laying a broad gauze line
betwecn Samastipur and Darbhangs and a
meire gauze line between Sakari and
Hasanpur and the coastruction work on
these two lines started in 1974 and 1980

respectively |

(c) whether the work which had
alrcady commenced has becn postponed
inspite of the fact that there is a public
demand for laying both these lines and if
so, the reasons therefor ; and

(d) the time by which both these rail-
way lines are likely to be completed and
opened to traffic ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Dar-
bhanga, Jaya Nagar, Sitamarhi, Motihari
(Champaran) and Purnea in North Bihar

CHAITRA $, 1909 (54K 4,
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are being served by the Metre Gauge
system.

(b) and (c). Construction of a new
MG line from Sakari to Hasanpur and
conversion of Samastipur-Darbhanga MG
section into BG are approved projects.
Work on Sakari-Hasanpur new line has
not been taken up so far due to constraint
of resources.

A survey for provision of parallel BG
line instcad of its conversion from MG
to BG between Samastipur to Darbhangs
is in progress. Further action on this
project will be taken after receipt and
examination of Survey Report.

(d) Completion of the ab.ve lines will
depend on the availability of resources in
the coming years.

| English]
Persoas lavolved in Thefts of Statues/Idols

4342. SHRIMATI PRABHAWATI
GUPTA : Wil the Muinister of HUMAN
RESOURCE DEVELOPMENT be plcascd
L0 stale :

(a) the number of persons arrested
during the last three years for being
involved in thelts of statues/idols in the

country ; snd

(b) the action taken by Government
against the officers repons:ble for protec-
tion of these statues/idols etc. ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) As

per information available the number of

persons arrested during the last three
ycars involved in thefis of images in the
Mqhumdu:

Year No. of persons
1984 70
1985 113
1986 179
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(b) The cases are under investigation
by the police authoritics.

Foreign visits by Director,
National Archives

4343. SHR1 SODE RAMAIAH : Will
the Minister of HUMAN RESOURCE

DEVELOPMENT be pleased to state :

(a) which of the foreign countries un
Director, National Archives visited during
the last three years and with what pur-

pose ;

(b) the amount of foreign exchange
involved in the above visits ;|

(c) whether any retired officers were
sponsored 10 visit abroad to attend Semi-
nars eic. ; and

(d) if so, the pames of the officers and
reasons for their spoasorship 7
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THE MINISTER OF STATE IN THE
DEPARMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD: (a)
Statement is given below.

(b) Equivalent to Ras. 16,500/- approx.
in foreign exchange pius the cost of hotel
accommodation for five nights at Jakarta
in January 1987 for which credit is yet to
raised by our Embassy.

(c) Yes, Sir.
-

(d) Shri Ranbir Kishore, a retired
Chief of Repair & Coaservation from the
National Archives of India and presently
holding a Senior Fellowship in the School
of Archival Studies. The services of an
expert of long standing experience in
conservation were required for conduciing
this regio®ul seminar for participaats of
many West African countries, and not for
merely attending this semirar. Shri
Ranbir Kishore was the only one who was
found competent 10 handle this prestigious
assignment.

Years Name of Countries
1 2
1984 U.K. To
USSR
Pakistan

sttend the Commoowealth Archivises
Consultative Conference and to hold discys.
sions with the Director, India Office Libeary
& Records about microfilming of records for
National Archives of India.

Reciprocal visit under the Indo-USSR,
Cultural Exchange Programine.

To attend the Regiooal Coordinating Com
mitice meeting of the Project ‘Guide to the
Sources of Asian History’ of the Internationg!
Council of Aschives and 10 stiend 2nd
General Cooference of South & West Agiag
Regional Branch of the laterpational

on Archives' (SWARBICA).



137 Written Answers . CHAITRA S,-1909 (S4KA) Written Answers 138

1384 F.R.G. To attend the X Iotcroational Congress on
Archives and to attend meetings of the
Executive Commitiee of the International
Council on Archives in his capacity as Chair-
man of South & West Asiin Regional

Branch of the International Council on
Archives.

1985 Nepal To organise and to attend the South & West
Asian Regional Branch of the International
Council on Archives Semiocar on Archives

Awareness in his capacity as Chairman,
SWARBICA.

Canada & US.A. 'i'o attend meetings of the International
Council on Archives in his capacity as
Chaurman, SWARBICA. .

Phil ppines To aneod‘lhc Ist loterpational Records
Management Coogress.

1986 Pakistan To attend the thud mecting of Indo-Pak
Joint Coor mission Sub-Commission 111 at the
instance of the Ministry of External Affairs.

1986 Malaysia To impart training in Records Management
to Officers of National Archives of Malaysia

at the reguest of the Malaysian Government.

US.S.R. & Finland To attend meectings of the International
Council on Archives in his capacity ap
Chairman, SWARPICA.

1986-87 Repudhc of Korea Recipfecal  visit under the Indo-Kore:n
Cultural Exchange Programme.
19¢7 Indonesia To attend the Bureau meeting of Regional

Coordinating Committe: of the UNESCO
sponsored projects Guide to the Sources of
Asian History of the International Council on
Archives,

1987 FR.O. To atiend the Intermational Conference on

microfilming programme for developing
countries in his capccity as Chairman,
SWARBICA.
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Eradication of Leprosy

| 4344. SHRI RADHAKANTA DIGAL :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state ©

(a) whe her Government have ever
reviewed the programmes undertaken to

eradicate leprosy ;and

(b) if so, the results, achieved in this
regard in the last three years 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Yes, Sir.

(b) (i) Consequent upon the recom-
mendations of Swaminathan
Commitiee, the coatrol pro-
gramme has been designated as
Eradication Progromme.

. (ii) Programme has been included
. in the 20-Point Programme,
1986 aond is being implemented
as 100% Ceotrally Spoansored

Scheme.

(iii) Now case detection activities
have been intens.fied m nifold.

(iv) Over 13.50 lakh new leprosy’
cases have been detected and
put under treatment dur ng last
3 years and almost equal num-
bér of cases have been dis-

charged after cure.

(v) 201 (districts with prevalenck
rate of 5 and more per 1000 of
population have been identified.

(vi) 16 high endemic districts have
been brought under Multi-Drug
Treatment. It has also been
decided to introduce Multi-
Diug Treatment in 33 endemic
districts during 1987-88.

. (vii) Multi-drug Treatment is also
being introduced in § low ende-
mic districts.
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(viii) National Lepyosy Eradication
Programme was  cvaluated
jointly by Government of India
and World Health Organization
in the month of February,
1986. The progress of imple-
mentation at the aggregate
level has been highly satis-
factory.

(ix) Laboratory services have been
further strengthened by provi-
ding a sccond Laiborstory
techniciao at the leprosy con-
trol unit Jevel

(2) Health education activities have
been stepped up. Al meda
including All India Rado and
Doordarshan are being uscd

for this purpose.

(xi) Voluntary orgacisations are
being actively involved in the
programme aclivities.

[ Translation)
Indo-Nepal Talks on Irrigation Projects

4345. SHRI KUNWAR RAM -Win
the Minister of WATER RESOURCES be
pleased to state :

(a) the ntmber of irrigation projects in
respect of which talks were held with
Nepal ; and

(b) the progress so far made regarding
the Kosi Project ?

THE MINISTER OF WATER RB-
SHANKARA-
NAND) : (a) The talks with Ncpal were
beld mainly on four mwltipurpose pro-
jects,

(b) A feasibility report of Kosi High
Dam Project prepared by the Indian Side
has been given 1o HMG Nepal and its
response is awaited.
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| English)
Theft of Idols from Jabalpur Temple

4346. PROF. NIRMALA KUMARI
SHAKTAWAT) : Will the Minister of
HUMAN RESOURCE DEVELOPMENT

b: pleased (o stale :

(a) whether it is a fact that undnl'

idols were stolen from a temple in
Jabalpur ;

(b) the number of ido!s stolen recently
in the State ; and

(c) the action Government propose (0
take to check recurrence of such incidents ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) Yes,
Sir.

(b) 64 idols were reported 10 have been
sto'en from the Siatc recently.

(c) The Goverament of India has taken
the following steps 10 check recurrence of
such incidents

1. Posting of Armed Guards in im-
portent centrally protected monuments

and museums, in addition to strenghening
of waich and ward staff in other monu-

menis/sites,

1. Establishment of site museums and
sculpture-sheds at important sites t0 house
loose sculptures and other antiguties.

3. Promulgation of the Antiguites and
Art Treasures Act, 1972 1o regulate the

export (rade in anviguities and art treasures;

to provide for the prevention of smuggling
and froudulent dealing in  antiguities ; to
provide for the compulsory scquisition of
antiquities and art treasures for preser-
vation st public places,

4. Creation in 1974 of a Central lnves-
tigating Unit (Antiques) in the Central
Burcau of Investigation located at Delhi
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to investigate theflis and other offences
relating to antiguities,

5. Coordination among the Central
Bureau of investigation, Internsl, Archaeo-
logical Survey of India, State Police,
Customs and various other asgencies for
prompt reporting of crimes and investi-
sations concern:ng cultural property.

(Transiation)

Manufacture of Drugs Under Supervision
- of Bachelor of Pharmacy

4347. SHRI KALI PRASAD PANDEY:
Will the Msnister of HEALTH AND
FAMILY \\;ELFARE be pleased {0 state :

(a) whether Union Government have
made a provision for manuf:clure of
drugs only under the supervision of a
Bachelor of Pharmacy by amcending the
relevant rules of the Drugs avd Cosmetics
Rules, 1945 but the amendment has not
actually been enforced so far ; and

(b) if so, the reasons therefor and the
time by which it is l'kely 10 be enforced ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) 2od (b). Draft Rules
to amend Rules 71 and 76 of the Drugs
and Cosmetics Rules 1945 providing a
graduate o Pharmacy or Pha:maccutical
Chemistry as the only qualification of a
competent technical staff for the manu-
facture of formulations, were published by
the Minstry of Healih vide ESR No. 779
(E) dated Ist October, 1983. However, in
view of several comments reccived from
individuals, institutions etc. Government
decided to drop the proposed amendment.

(E~glish)
Cure of Diabetes by Unani Medicine

4348. SHRI NARSING SURYA-
WANSI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state ;
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~ (a) whether it is a fact that at the
Internationa! Seminar on Unani Medicine
held at Delhi in Fcbruary, 1987 it was
stated that Unani drug can cure diabetes

completely ;

(b) if so, the reaction of Government
thereto ; and

(c) whether Government have consi-
dered or proposc to consider use of Upani
system for treatment of diabctes ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE = (KUMARI SAROJ
KHAPARDE) : (a) The Director of Cen-
tral Courc:l for Reseorch in Unani Medi-
cine, New Delhi who had Organised the
lnternational Seminar on Upani Medic ne
bas intimated that one of the participanis
of the Seminar-Dr. S.N.A, Rizvi of
Maul n: Azad Medical College, New
Delhi presented a paper on “Comparative
Qlinical Evaluation of the Effcctiveness
and Tolerability of a New Unao: O:al
Hypogly-caemic  agent-Kushta - Hertal
(TABQI) and Chlorpropamide in the
treatment of Mator tyonset Diabetes
Mallitus” according to which Khusta
Herta! is an effective and safe oral drug in
treatment of maturity-onset diabetes.

(b) and (c). The clinical efficacy of
drugs will have to be determined by the
Central Council for Research 18 Unani
Medici-e after undertaking trials in accor-
dance with the programme of activities
already chalked out, prio:ities, financ al

constraints etc.

Introduction of more Trains between
Aligarh and Delhi

4349. SHRI RAMASHRAY PRASAD
SINGH : Wil the Minister of RAIL-
WAYS be pleised to state :

(a) the pumber of trains introduced so
far between Aligarh and Delhi and New

Delhi ;

(b) whether it is a fact that these trains
are inadequate to meet the requirements
of daily commuters ;
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(c) if so, whether Government propose
to introdece more trains between Aligarh
and Delhi ; and

(d) if so, when and if not, the reasons
therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVYRAO SCINDIA) : (a) and (b).

" I8 pairs of Mail/Express trains and 3

pairs of passenger trains and one express
train in one dircction oaly, are available

between Aligarh and Delh:/New Delhi.

(c) and (d). Though thcre are demands
for the provisioa of an z2dd.ional comma-
ter train, it is not feasible to do 50 duc t0

inadequate lice capacity.

Allotment of Raliway Plots at
Hasumangarh

4350. SHRI VISHNU MODI : win
the Minister of RAILWAYS be pleased 1o
state .

(a) the oumber of plots/sheds aliotted
o private as well as St.te agencies at
Hasumasgarth B.G. Loco Shed on
Northern Railway, indicating the names
of the agencies, size of the plot/shed so
aliotted and aciual coveruge by cach
agcocy separately |

(b) the tota)l amount received by way
of rent from cach agency separately ;| and

(c) whether any cocroachment of the
vacant space by any of the agency has
come to the wmotice of the Railway
Administration ; f so, asction taiken by
Government against the encroach -y ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAQO SCINDIA) : (a) No plot/
shed has been allotied or leased out to
private/state agencics ot Hanumangarh
B.G. Loco Shed premises.

() Does not arise.

() Mo, Sir,
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Reservations for Sc/STs ln Teaching Staff
of Goverument Alded Schooly In Delhl
m

435:. SHRI RAM RATAN RAM :
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased (o
state :

(a) the total number of recognised and
alded Senior Secondary Schools under the

Delhi Administration ;

(b) the total strength of teaching staff
in these schools, category-wise

{¢c) the percentage Of Scheduled Castes/
Tribes tesching staff in these schools,

category-wise

(d) the number of vacant reserved
pos's, Category-wise and the time since
when these are vacant : and

(e) whether any steps have been taken
to 8il wp these vacant posis roserved for
Scheduled CastesTribes by the appont-
ment of Scheduled Caste/Scheduled Tribe
candidates and the results thereof 7

THE MINISTER OF STATE N THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESORUCE DEVELOPMENT"
(SHRIMATI KRISHNA SAHD : (a) 199,

(b) A statement s given below,

(c) to (¢). FEach aided school has its
own cadre of teachers. Though the
Directorate of Education, Delhi Adminis-
tration  issved iostructions to all Ailded
Schools in 1983 to adbere t0 the nstruc-
tons wsped by the Government of India
for reservation of posts for SC/ST Candi-
dates, these could be meaningfully enforc-
el i July, 1986 when the Management
of Aided Schools were aliowed to fll up
vacant posts o relaxation -of bas orders,
Since then, out of 150 cases for appoint-
ments approved by the Direstor of Edu-
cation, 20 cases relate to SC/ST candi-
dates. Since the Director of Education,
Delbi  Administration approves the
appoiatment of teachers in Aided Schools,
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he ensures compliance with the provision
for reservation for SC/STs.
Statement
Total Sanction of Teaching Staff in
Recognised and aided .Sclmg:f

Sl No. Name of Post Number

1. Principal 139
2. Vice-Principal 150
3. Post-Graduate Teacher 1513
4. Trained Gruoduate Teacher 2608
s.
6.
7

Assistant Teacher 1168
Drawing Teacher 216
Work Experince Teacher )
Dome:ic Science Teacher )) v
8. . Yoga Teacher 202
9. Physical Education Teacher 273
10. Librarian 152
11. Lab. Assistant 361
12. Headmaster 32

Loss of Books and from
MMIMM:-:‘M

4352, SHR1 AMAR ROYPRADHAN -
Will the Minister of HUMAN RE.
SOURCE DEVELOPMENT be pleased to
state :

(a) whether the books and manuscripts
of Nchru Mcemorial Museum and Library,
New Delhi which were lost have since
been replaced ;

(b) if so, the details thercof ; and

(€) if not, the time by which all the
lost books/manuscripts will be replaced ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCA FION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI): (a) to
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(c). Out of the 257 books lost/misplaced
from the Nehru Memorial Museum and
Library since 1966, 107 have already
been replaced. Efforts are being made to
replace the remaining books,

[Translation)

Uniform for licensed Rallway Porters

4353. SHRIMATI USHA VERMA :
Will the Mimnister of RAILWAYS be

pleascd to state :

(a) whether a demand is being made
to provide uniforms free of cost 1o the
licensed railway porters also as is in the
case of vendors and bearers working in

the Railway catering service ;

(b) whether Government h.ve received
memoranda in this reg.rd from the
National Federation of Railway Porters,

Vendors and Bearers ; and

(c) if so, the action being taken in this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b).

No, Sir.

(c) Docs pot arise.

|English)

Dispensaries la Tribal Belt

4354. SHR] SIMON TIGGA : Wil the
Minister of HEALTi{ AND FAMILY
WELFARE be plcased (o stute

(a) the number of dispensarics 'in
operation m (ribal belt of Bihar, Madhya

Pr.cesh and Orissa ; and

(b) the number of persons benefited
under this Scheme annually 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). A total of
1,002,522 and 280 dispensaries including
those located in the tribal belts are

MARCH 26, 1987

Written Answery 14 8

functioning in Bibar, Madhya Pradesh and
thu respectively. The services are pro-
vided without discrimination of caste,
creed, religion, sex etc. and no separate
record in respect of tribals getting benefit
anoually is maintained.

Vayudoot Services from Hyderabad to
Guntur

4355. SHRI C. SAMBU : Will the
Minister of CIVIL AVIATION be pleased
10 state :

(a) whether Vayudoot Services are
operating between Hyderabad and Guntur;
and '

(b) if s0, since when, and details of its
rou'e ?

THE MINISTER OF STATE OF THE
MINISTRY OF CivIL AVIATION
(SHRI JAGDISH TYTLER) : (a) No,
Sir.

(b) Does not arise.
(Tramsiation)

Special Vocationa! Edecation Scheme for
Women “

4356. SHRI D.L. BAITHA : Will the
Minister of HUMAN RESOURCE

DEVELOPMENT be picased to state :

(a) whether Government propose (o
launch any special vocatiosa! education
and scheme (o0 provide employment to
women ,

(b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT

(SHRIMATI KRISHNA SAHI) : (a) and

(b). The Nat:onal Policy on Education,
1986, states that special steps would be
taken to order 1o the needs of vocational
education for women. The Programme
of Action prepared for implementat:on of
the National Policy on Education, 1986,
cuvisages setting up of special vocational
\raning  institete for women by the State
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=
Departments of Vocational Education, in
addition to the vocational courses offered
at the +2 stage. It is eavisaged that
act.on will be taken by the state govern-
ments on these lines.

[ Eng sk}
Deubliag of Railway Routes la Southeran
Rallway

4357. SHRI N. SOUNDARARAIJAN :
Will the Minister of RAILWAYS be

pleased 1o state :

(a) whether it is a fact that work in
the Southern Railway with regard to
doubling of railway lines s still at a low
pace duc to paucity of funds and the
stages of various projects which are thus
affected ;

(b) whether the Southern Railway has
sgain siressed the Centre to release more
funds for the purpose , and

(¢) if s0, the details thercof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINIDA) @ (a) In
Southern Railway, number of doubling
projects have been commissioned in the
receat past. Quadrupling betwoen Avadi
and Pattabiram s being progrossed on
priog;ty and w-ll be commissi >ned in 1987.
For Tambaram-Chengalpattu doubling,
prescot progress s 9%.

(b) Yes, Sirt.

() For Tambaram-Chengalpattu doub-
ling, Rs. 1-73 crores have been ptopo-d
in 1987-88 budget.

Resewal of Rallway Tracks

4158. DR. K.G. ADIYODI : Will the

Minister of RAILWAYS be pleased to
State :

(a) the length of track in kilometres
renewed upto 30 March, 1985 out of the

arrcars due for renewal om April, 1980 ;
and
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(b) the steps Government propose (o
take for the renewal to trucks ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVYRAO SCINDIA) : (a) A length
of 9541 kms. of track has bcecen renewed
upto March 1985, out of the arrears of
about 13,048 kms. due for, renewul on
Ist April, 1980.

(b) The VIlth Plan envisages 1otal
track renewal of 21,000 kms. at a oost of
Rs. 2,500 crores (Net).

Diversoa of 1. A. routes to Vayudoot

43359. DR. CHINTA MOHAN : il
the Maister of CIVIL AVIATI N be
plcased to siale :

(a) whether there 3 any proposal to
divert some of the routes of Indi:n Air-
lines o VayuJdoot services ;

(b) whether Tirupati and V jayawada
routes are therc in this proposal ; and
(c) if so, the Jetails thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHR1 JAGDISH TYTILER) : (u) At

"~ present there is no such proposal.

(b) and (¢). Do not arise.

Allocation to AITMS and Medical
Rescarch Ceatre

4360. PROF. RAMKRISHNA MORE :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleascd to state :

(a) the annual ailocation made to the
All - India lostitute of Medical Sciences
and other medical rescarch centres in the
country for research work and the per-

centage of allocation speat by each of

these rescarch centres ,

() the major areas having relevance
and needs of the Indian masses on which
research work has been undertaken by the
All India Institute of Medical Sciences
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since its inception and the nature of the
rescarch works published so far ; apnd

(c) whether Government have planned -

fny priorities in med.cal research in the
arcas more relevant to the country's re-
quirement and if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) On an average, a sum
of Rs. 9 lakhs is provided for research
purposcs at the ATIMS, New Delhi. In
respect of other medical research centres,
the ladian Council of Medca! Rescarch
allocate provisions to various research
centres according to their’ requirement
and within the financial allocation made
to the ICMR. During 1985-86, the
actyal Plin and Non-Plan expendiiure of
JCMR s about Rs. 3,822 lakhs.

(b) The Mujor arcas of research under-
taken by the All India Instiiute of Medical
Sciences which are relevant to the needs
of the country are mainutrition, malaria,
Goitre, Tuberculosis, Filaria, Leprosy,
Human Reproduction, Water Borne
discases like diarrhoes etc. The rescarch
work &arried out by the lnstitute is pub-
lished in its annual reports. >

(c) The reseach programmes formula-
ted and carried out by the ICMR are
largely in accordance with planned prio-
rit es in areas of relevance to the country’s
bealth neccds. These programmes are
discussed by duly coastituted bodies of
the ICMR on which the representatives of
the Ministry of Health and Family Wel-

fare are also represented.

Introduction of another Trala
between Bombay Pune

4361. SHRI  PRATAPRAO  B.
BHOSALE : Will the Minister of RAIL.
WAYS be pleased to state :

(a) the present speed of the Deccan
Queen running between Pune and
Bombay ;
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(b) whether there is any proposal to
increasc its speed keeping in view the
congestion on the National Highway from
Pune to Bombay ;

(c) if so, the details thereof ;
(d) if not, the reasons therefor ;

(¢) whether Government propose to
introduce another superfast train bctween
Bombay-Pune-Bombay ; and

(1) if not, the reasons therefoc ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The
train is rusning at the max.mpm per-
miss.blc speed of 103 Kmph.

(b) to (d). Thecre 3 no such proposal
at present. An increase s not feasible in
view of the load of the train, the pres-
cribed halts, and the Ghat Section com-
prising part of the journey.

(e) and (). No, Sir. There are 12
pairs of Ma:|/Express tra:os and 2 paurs of
Passenger trains between Bombay and
Pune which are considered to be ade-
quate.

Sarvey for B. G. Line from Darwab to
Bhokar

4362. SHRI UTTAM PATHOD : will
the Minister of RAILWAYS be pleased 0
state :

(a) whether road-cum-traffic survey for
a broad gauge line from Darwah to
Bhokar in Mabarashtra is in progress ;

(b) the amoont spent s0 far oo this
project ; and

(c) the progress made and when the
work is likely to commence ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir,

(b) Rs. 12.02 lakhs.

(c) Progress of survey is 70%. Work is
already in progress as stated in (a) above.
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Cigarette Smokiag Injerious to Smokers
and Noa-Smokers

4363. SHRI UTTAMRAO PATIL :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(2) whether Government are aware that
med ical researchers hbave tme and again
propounded that smoking of cigarettes etc.
is eqully lhjurous to the smokers aad
non-smokers ; and

(b) Il s0o, what measures Government
Mopose 10 take to stop this bealth
hazard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQ)
KHAPARDE) : (a) Yes, Sir.

(db) A comprehensive plan of action
against tobacco use in the couniry has
been prepared and the following measures
in ths direction have been recently
approved by the Goverament for further
action

(i) Using » univessally koown danger
sgnal lke 'Crossed Bones and a
Skull” on every cigarette packe!/
carton and advertisement of every
tobacco prodect, lncluding beed:,
chewing tobacco, tobacco bascd
Pan masala/Gutka, tobacco based

tooth pasis/powder efc.

(i) Al present the statulory warning
‘Cigarette smoking is injurious 10
health' is being printed oo ciga-
ratte packets, cartons, containers
and advertisemeot oaly. Similar
warning shall also be use in the
advertisement of all varicties of
tobacco products and whercver

(i) Prioting of statetory
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(iv) Enforcement of no smoking mea-
sures in different places such as
Railway stations, Airports,
Government Offices, FEducational
wst;tutions, official conference,
symposia, mectings, stadia etc.,
Display board such as ‘Nop-smo-
king-Thank You' at" the entrance
to the conlerence rooms etc.

Cargo Haadling at Indira Gaadhil
Interantional Airport

4364. SHRI ARIF MOHAMMAD
KHAN : Wil the Minister of CIVIL
AVIATION be pleased to state :

(a) whether Governmen! are aware of
the complaints made by passengcers, ship-
pers and cargo agents obout poor cargo
handling 2t lodira Gandh: loternational
Airport ;

(b) whether it is a fact that certain
cons.goments of the All India Institule
of Medical Sciences were damaged and
become unserviceable recently because of
poor bandl.ng ;. and

() il so, what steps are being taken by
Government 10 improve cargo service ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTIER): (2) Yes,
Sir. The complaints were received during
the mitial stages of operation of the New
Cargo Terminal, when there were some
tcething problems. These problems have
since been overcome and the cargo opera-
tvons are now by and large smooth and
satisfactory.

(b) No such incident has come to the
notice of the International Airports Autho-

rity of India.

(c) Does not arise in view of (a) and
(b) above.

Central Assistance to U.P. for ChiMd
Immunisation Programme

4365. SHRI MOHD. MAHFOOZ ALl
KHAN : Will the Minister of HEALTH
AND FAMILY WELFARE be pilcased o0
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state the Central assistance given to the
State Government of Uttar Pralesh for
the child immunisation programme and
the nature and the quintum of assistance
. .received from the UNICEF for the pur-

pose 1

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)J
KHAPARDE) : Central Government assis-
tance to the State of U.P. for the yeur
1986-87 is to tune of Rs. 332.49 lakhs for
the Immunization P-ogramme. Out of
this Rs. 284.82 lakhs s in kind and
Rs. 47.67 lakhs in cash. UNICEF assis-
tance for the Programme is being pro-
vided for cold chain equ pmeats, vehicles,
needles, syringes, stcrilization equipruents,
health education materials, (rainirg
modules cash assistunce for training,
transport expenses ctc. for areas under
Universal Immuaiz tion Programme
through re:mbursement. Estimated
UNICEF assistance for Utitar Pradesh for
the year 1986-87 is to the tune of Rs.

155.22 lakhs.

Proposal to uplift Reral Women

4366. SHRI BANWARI LAL
PUROHIT :

SHRI MANVENDRA SINGH :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be picased to
slale !

(a) whether the Union Government
have stressed the need for involviog rural
women in developmental processes of the
country

(b) if so, whether amy guidelines have
been issuel to the State Governments to
uplift the rural women ; and

(¢) if so, the details thercof and what

steps Government propose 10 take to up-
lift the standard of ruyral women o the

country 7
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA): (@) to (¢). Inso far as
Department of Women & Child Develop-
ment is concerned, guidelines for a new
scheme of Support to Trainng and Em-
ploymeat Programme for Women (STEP)
have been issued. The detals are as
under :

The objective of this programme s 10
render support 10 empoymen! Programmes
for women in la ' ge employment scctors
such as Agriculture, Duirying, Small
Anmal Husbandry, Fuberes, Khud: and
Village ladusties, Handlooms, Hand.-
crafts, Sericuliure etc. These projects
would provide technical, nstitut.onal
organisati:onal and sociel  support 10
women belonging !0 the poorer eco.omic
groups. The thrus: of this aproach will
be to work through the poor and the
poor like the landicas laboures, the fisher.
folk, the village artisans, eic , who would
be encouraged to form ther own organi-
sations. The role of the voluntary org n;-
sat:ons will be that of a catalyst, 10 help
then to analyse the:y own situation and
help to unite and work together.

The project proposals would be for-
mu'ated by the Corporatons, B.ards,
Noa-Goveramental Organitv tions, Un ver-
sities, Central Social Welfare Boards,
State Social Welfare Bords, other
semi-Government  agencies funded by
Government.

(Tramsiation)

Expenditare on Indl.’
s Participation in

4)67. SHRI DILEEP SINGH BHURIA ;-
Will the Minister of HUMAN RE.
SOURCE DEVELOPMENT be pleased to
stale :

(a) the expenditure incurred by the
Goverament on the “, players,

L]

officers and coaches who participated in
Seou! Asiad ; and
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(b) the amount spent in forcign
currency out of this expenditure ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA) : (a) Ao expendituie of
about Rs. 92 lakhs had been booked by
Government till 20th March, 1987 on
sportspersons, sports officials and techni-
cal official whd were cleared at Govern-
ment cost for panicipation 0 X Asiad
1986 held at Seoul. R

(b) Out or the above cxpenditure, an
amourt of US § 2.79.310.10 was speot in
fore:gn exchange as per information re-
ceived from Indian Clymp ¢ Associalion
(1ICA).

| Eng lish)
Isolation of AIDS Virus

43168, SHRI NITYANANDA MISRA :
Will the Master of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether recently as reported in
Hicdustars T mes dated 11 January, 1987
a Soviet lostitute has isolated the AIDS

vires |

(b) if so, whether mitiative would be
takcn to know more Jdetails and 1o

devclop 8 v.ccine ? °

TilE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE KUMARI SAROJ
KHAPARDE) . (a) and (). Government
has seen the news report. Gilobal rescarch
efforts have been directed towards deve-
lopment of vaccines for prevestion of
HIV infection. These efforts have so far
not heen very successful maialy because
the virus enters the ccll and becomes a
part of the “unclears material. The
Government is keeping track of the deve.
lopment in the area of vaccine production

. aganst_HIV,

CHAITRA §, 1909 (S4K4)

Written Anywers 15§

Nomination to Governing Bodies of Delhi
University and its Colleges

4369. SHRI1 HAFIZ MOHD. SIDDIQ :
Will the Minister of IHUMAN RE-
‘SOURCE DEVELOFMENT be pleased to
stale :

(a) whether University Gran's Commis-
sion has given any directions to Delhi
Un::cu‘:ly on the question-of renomina-
tion of persons on the governing bodics ;

(b) whether cny criterion has been pres-
cribed for the seection of persons on the

governing bodies of colieges ; and
(c) if so, the details thereof 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) No
Sir. ’

() and (c). Yes, Sir. A statement
g:ving details of guidelines is aiv.n below.

Statement

I. Executive Council Resolution No. 289
dated 21 875

(a) The Trust be advised 1o forward a

¢ panel of names (0 the University
contaning not less than S0% more
names than the required number.

(b) The persons whose npames are
included by the Trust in the panel
for nomicat.on on the Governing
Body should be thosc who have
demonsir.oted interest in elucation
or had made significant contriby-
ton in promoting the couse of
higher educat:on or bhad helped in
the devciopment f educational
ifstitutions or have been distn-
guished alumni of a University,

(¢) Ordinarily the pancl to be sent by
the Trust for pomimnation on the
Govermnment Body should npot
include more than two members
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of the family (blood relation/
affinal relation/employees/business

associates).

(d) Tbe panel of names for nomina-
tion on the Governing Body
shou'd be received 1n the Univer-
sity ordinarily three months before
the expiry of the term of mcmbers
on the Governing Body.

The Council further desired that at the
time of re-nomination of a person on then
Governing Body, the Dexn of Collcges
might also point out to the Executive
Counc | the number of meetings that such
a member had atiended in the previous
year. This information should be supplied
even in the case of University Representa-

tives.

The Courcil also in this cponection
reitereated its earlier decis on in regard to
disqualifications for membershp of the
Governing Bodies as Trust Nom:nees in-
corporated vide its Resolution No. 785,
dated 26th March, 1974, reproduced
below, to be followed wh. le appointing
the nominees of the trust on the Govern-

ing Bodies :—

(i) If a person is a student of the
University Department/College

(ii) If the person is an employee of
the University or of a college ;

(iii) If the pefwnhammberofth;
Executive Council of the Univer-

sity.

(iv) If a near relative of the person is
an employee in the college con-
cerned ; and

(v) It would be desirablc that ooe
end the s:me persons is not the
member of the Governing Bodies
of more than two colleges,

II. E.C. Resolution No. 687
(dated 15.2 1980)

Arising out of the above, the council
resolved that a copy of the Executive
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Countil Resolution No. 239, daled the
21st August, 1975, laying down the guide-
lines for the appointment of persons as
Trust Nominees on the Governing Bodies
of the Colleges including the colleges
sponsored by the Delhi Administration
may ag:in be circulated to the Colleges
from time to time for their guidance. The
Council also fel; that the term ‘‘pear
relative” as appearing in the s:id Resolu-
tion needed 10 be defined.

The Council further resolved that when.
cver a communication regarding appoint-
ment of persons as members of the
Governing Bodies of the collcges was sent
to the concerned persons, in the letter of
communication, such persocs should be
requested to commun:icale 10 the Univer-
s'ty as 10 whether they had any near rela-
tive who mght be in the employment of
the concerned colicge. If any person had
any of h's near relatives in the employ-
ment of the college concerned, such a per-
son should not be appoinied as a member
of the Governing Body of tha: coll:-ge.

The Council further resolved that the
Professors and Readers who were the
University Representatives oo the Govern-
ing Body of Colleges be ulso written 10,
to Communicate to the University a 10
whether they were baving any *of ther
nexr relations in the employment of the
concerned College and if 30, such 23 per-
son should resign from the membership of

the Governing Body of that college.

Fhe Council further reso ved that the
pear relation n this cootcxt should in-
clude wife! husbund, son, daughtcr,
brother, sister, nephew or niece of the
person concerned.

HIL. E.C. Resolution No 342 dated 11982

The persons to be nomin.ited on the
Governing Bodies of various colleges
should preferably be graduates. However,

nominate & person as a member of the
Governing Body who was not a graduate,
the proposol should indicate the reasons
therefor,
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Study regarding avallability of Medical
Manpower apd Future Requirement

4370. SHRI MUKUL WASNIK : wWill

the Munister of HEALTH AND FAMILY

WELFARE be pleased 10 state ¢

(a) whether Union Government have
conducted an exbaustive study of the
current availability of medical manpower
in the country and the projection of its
future requirements ; and

(b) if so, the details of 1he study ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). Apn Expert
Review Commitiee for Heslth Manpower

CHAITRA 5, 1909 (SAKA)
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Planning and Development with mujor
emphasis on the creation of additional
facilities for wvocational training was
appointed by the Government of India on
the 8th May, 1986. The Commitice has
submitted its report on the 12th March,
1987. The deta'ls are given in the state-
ment below,

Statement

The Minisiry of Health and Family
Wellare, Government of India, seiup an
Expert Rcview Coafnitiee for Health
Manpower Plipning and Development
with major emphssis on the cieation of
asdditional facilities for vocatioral training
vide Resolution No. U. 11020/2/06-ME (P)
dated the 8th May, 1986 with the follow-

m.wmpomm

Statement

). Prof. JS. Bajaj, Professor of Medicine, ALLLM.S,,

New Delhi

Chairman

2.  Dr. Harcharan Singh, Joint Adviser (Health)

Planning Commission

3. Shr Satya Bhushan, Director, National
Institute of Educational Plan:ing and

Adminstration or his nominee

Member

Member

4. Dr. ).P. Gupta, Joint Director, National

Institute of Health and Family Welfare

Member

.  Shri AM. Nimbalkar, Director-Geperal of
Employment and Training/Joint Secretary,

Minstry of Labour (or his nominee)

6. Mrs. P.K. Karthayani, D-4, Kavery
Apartments, Alaknanda Colony, New Delhi

7. Shri S.K. Handa, Deputy Educational

Member

Mecmber

Adviser (H), Miolstry of Human Resource

Development

Member

§. Dr. K.B Sharma, anty Director Geperal

of Health Services, D.G.H.S., New Delhi

Member-Secretary
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The terms of reference of the Com-

mittee are as foilows :—

To provide an assessment of
existing and projected national
health manpower requirements

for the primary and inter-
mediate level health care pro-
grammes, and to recommend

the establishment of mecha-
nism(s) through which such
projections could be conti-

nuous'y revicwee in the context
of evolving socio-epidemclogi-
cal needs and demogrophic re-
quirements.

To recommend the type of
heaith-related courses of ins-
truction t.at should be incorpo-
rated at the <+2 stage for
vocotional education and to
recommend appropriste eduo-
cational content at the pre-
vocational level which would
stimulate and eocourage the
students to enter hea'th reloted
voca' iona! courses.

To recommend the essential
educational infrastructure incla-
ding establ shment of educ.tio-
n:l nst.tutions and f.cilities or
strengthening of such facilities
in a.ready existing elucaional
institutions that wou!d facilitate
the production of appropriate
categor.es of -he.lth manpower,

To recommend such modifica-
tions in the education and

health systems that would fac/li-
tate the establishment of esscn.
tia! interlinkages between he.lth
manpowet, production, deploy-
ment and utlsation.

To make recommendations that
would safeguard the career
prospects of various categories

of health manpower at the pri-
mary and intermediate level,

through the devclopment of
bridge courses for horizontal
mobility and vertical progress,
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6. To recommend the establish-
men! of mechanisms or agencies
SO as to ensure an exped tious
development of educational
object.ves, currcular contents
and learning setiings for the '
course of instruction recommen-
ded by the Comm ttee.

II. The Committee will a'so take into
cons.deration the reporis of the Fxport
Comumiittees aready available on mane.
power projection and the presc t susply
of vocaticonal, technical 2nd profcss onal
masnpower in the medical and ullie! health

related areas.

11I. The Committee may also consider
and make its recommendatioos in regard
o any other rel.ted manoper.

The Commiiice sybmitied its report on
the 12th March, 1987. The major recom-
mendations of the Commitice are a8
follows ~—

1. Enuncation of Natona! Polcy on
Educat.on in Health Services.

2. Vocationalisation at 1042 level of
hcalih paraprofessconals required
for primary health care 1nd intes-
mediate bealth case (Le. Primary
Health Centres, Communi'y Heal'h
Centres), through interscc oral co-
o dination beiween Mi istr.es of
Healih und Education.

3. Siandurdisation of

course of
syllabi, contents,  eluca ional
techno 0gy, job description,
employment potential for  the

whole country to be drawn up
through intersecioial courdination
Commtiee,

4. Establishment of He:lih Scences
Commissicn and Health Sciences
Univeisities (or coordin.tion of
manpower planning, production
and managcment.

5. Exbaustive maopower surveys in
all sectors Government, private,
organised sectors, voluntary, may
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be carried out through export'
agencies,

Computerisation in rallway admiaistration

4371. SHRI RANJIT SINGH
GAEKWAD : Will the Minister of RAIL-

WAYS be pleased to state :

(a) the areas {(n which computerisation
in the Railway admipistration has started
and the aress of railway administration in
whch it is propused to be started ;

{(b) whether any study regarding
decrease 10 the employment opportunity
ard promotionsl prospects due to the
compulerisa on bas been comcluded ; and

(<) if so, the detals thereof and esti-
mated a'location of funds set apart for
ech Z oal Rauilway for undertaking
compulerisaion proyect 7

THE MINISTER OF STATE OF THE
MINISTRY OF ALLWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Compu-
iers ase being used on the Railways in
varyiang Jegrees and mainly 1o respect of
financia! personncl cod materials manage-
meut, product:on planning, freight opera-
tons and Passeager Reservat:ons.

(b) and (). No study has been con-
ducted specifically io this regard. How-
ever, 1 the Railways the improvement
which is being brought about by the use
of compuiers s leading to substantial
iocrease iu the owut-put by the Railways
s well as in the economy in geoeral,
lkeadirg to an mcrease rather than a
Jecrease in the employment opportunities.
The total staff strength on the Ratlways
has also not gooe down although the
manpower productivity bas improved.
Details regardicg funds set apart for the
Zonal Raliways and othes Organisations
for underiaking computerisation projecis
during 1967.88 are given below :

(Rs. in crores)

1. Ceontral Railway 2.7
2. 'Eastern Railway 2.3
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3. Northern Railway - 3.0

4. N.E. Railway 1.0

5. N.F. Railway 0.7

6. Soutncrn Railway 83

7. S.C. Railway 6.7

8. S.E. Railway 1.0

9. Western Railway 1.4
10. Product.on Units 06
11. COFOIS 27.5
Total : ";;;

Earcings from Railway Traffic in Kerala

4372 SHRI V.S VIJAYARAGHAVAN :
Will the Minister of RAILWAYS be

pleased to stute :

(a) the per kilometre return in terms of
passeoger traffic as well as freight earning
traffic from Kerala ; and |

(b) how does it compare with the
nstional average 7 .

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b).
Statistics for Passenger and Goods Traffic
is not compiled Staie-wise, but Railway-
wise. As Kerala State falls in the juris-
diction of Souther Railway, the requisile
information for Souther Railway vis-a-vis
Indian Railways as & whole for 1985-86 is
as under : —

| (In paise)

Southern Indian
' Railway Railway
Passenger Tn_lﬁc —

Average earnings

per Passenger
kilometse 7.76 7.15

Goods Traffic—

Average earnings
per Net Toane
Kilometre 203 21.5
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Tavolvement of Peoples Representatives in ‘riparian’ States would also be saf
cguard.
the Managemeat of Central Institutions ed and adequate ‘royalty’ be aliowed for
4373. PROF. NARAIN CHAND them in the physical/finacial benefits from

PARASHAR : Will the Minister of
HUMAN RESOURCE DEVELOPMENT

be pleased to state :

(a) whether Government propose 10
consider participation/involvement of the
peoples representatives namely, Membe:s
of Parliament in the formulation, execu-
tion of policies and progrommes as well
as in management of the var.ous Central
institutions like Kendriya Vidyalayas,
Navodaya Vidyalayas, Nehiu Yuvak
Kendras, Regional Engineering Colleges,
Central Universities Research Institutes
and such other bodies etc. ;

(b) if so, whether any institutional
arrangements can be made for the pur-

pose ; and
(c) the other details of this proposal ?7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) to
(c). The Constitution of most of the
apex Bodies in different sectors of edu-
cation, namely, Central Advisory Board of
Education (C.A.BE.), All India Council
for Technical Education (ALC.T.E),
National Board o Adult Education,
Kendriva Vidvalaya Sapgathan (K.V.8),
Nehru Yuvak Kendras etc. provides for
membership/associatioy of Members of
Parliament, experts, eic.

Safeguarding Interests of Riparian States

4374. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
WATER RESOURCES be pleased to

state ©

(a) whe the proposal to treat
‘Water’ as & npational reserve has been
examined by Gove:nment and any decision

taken in this regard ;
(b) if so, whether the interest of

F Y

the multi-State projects ; and

(©) if so, the nature of the framework
envisaged in this regard ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA.
NAND) : (a) to (¢). The National Water
Resources Council considering water as
scarce and precious pationsl resource, to
be planned, developed and conserved as
such and keeping in view the peeds of the
State. is formulating a National Water
Policy ; and there is no proposal of pay-
ment of any royalty on water.

Masagement and Functioning of Nehru
Yuvak Kendras
4375. PROF. NARAIN CHAND

PARASHAR : Wl the Minister of

- HUMAN RESOURCE DEVELOPMENT

be pleascd 10 state

(a) whether the management and func.
tioning of Nehru Yuvak Kendras o
proposcd 1o be streamlined consequent
upon the setting up of a Registered
Society for them ;

(b) if so, the aims and objects of the
Society and its pattern of funciioning as
also the composition at present ; and

(c) the main features of streamlining
the functioning and a brief cutline of the

programme 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD D VELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MAROA-
RET ALVA) : (a) to (¢). The Govem-

_ment have set-up a Central Autonomous

Organisation named Nehru Yuva Kendra
Sangathan under the Society's Registra-
tion Act o 1860 for management and
administration of the Nehru Yuws
Kendras with the objectives to evolve a
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suitable mechanism to supervise, adminis-
ter, monitor and evaluate the pragramme
of the Nehru Yuva Kendras. It will
inter-alia, momage and administer the
existing kendras, establish new ones, in-
volve youth in coostructive programmes
of leadership training, cultural activitics-
sports activities, character building, self-
help programmes, cic., function as coor-
dinating agency to link the youth with
variows d of the
Government administering developmental
programmes, devise and provide opew
opportunities for youth and to advise the
Government on all matters relating 0

youth activities in general, etc.

The Sangathan Soclety/Board of
Governors comprise the following ;

() Minister of State in- — Chairperson
charge of Youth (ex-officio)
Affairs and Sports

() Two Members of — Members
& Parliament, Lok
(ho) Sabha nominated b’
the Goveramemt.

(iv) Ovoe Member of Par- — Member
liament, Rajya Sabha
pom nated b’ the
Governmen!.

(v) One rerson eminent — Member
in the field of culture.

(vi) Director-General of — Member
the Sangathan. Secretary
(ex-oflicic)

Apart from the orgoing programmes
the Sangathan s working out new pro-
grammes 10 be undertaken by the Nehru
Yuva Kendras in future.

Dieselisation of Himachal Express

4376. PROF. NARAIN  CHAND
PARASHAR : Wil the Minister of
RAILWAYS be pleased to state

(a) whether there is any proposal to
speed up and dieselise Himachal Express
of Norbern Rallways ; "
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(b) if so, the likely date by which it
would be done ; and

(c) if pot, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Not at
present.

(b) and (c) Dee to scarcity of diesel
engines, dicselisation is not feas.ble at
present.

Central Assistance for Boriag Wells in
Konkan Region

4377. PROF. MADHU DANDAVATE:
Will the Minisier of WATER RE-
SOURCES be pleased to state :

(a) whether it is a fact that due to
substantial rainfall in the Sindhudurg and
Ratnag.ri districts of the Konkan region
of Maharashira it is possible to develop

800d water rcsources through boring wells
in those disiricts ; and

(®) [ so, whether Central | financial
sssistance is to be made available to the
Maharashtra Government to undertake

this work on a massive scale in this back-
ward Konkan reg on ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
N ) ¢ (a) Groundwater resources
ava: in the Sindhudurg and Ratpagiri
districts can be exploited through bore-
wells and other groundwater strutures in

hydrogeviog cally favourable locations.

(b) Mimor lrrigation schemes are funded
and implemcnted by the State Govern-
ments from their own plan resowces.
Central assistance is provided through
block loans and grants which are not tied
to any particular sector of development,
Under Centrally Sponsored Schemes,
assistance for minor-irmigation programme
is also provided for purchases of eguip-
ment and for small and marginal farmers,
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Arrears of Rent due to Bombay Port Trust

4378. PROF. MADHU DANDAVATE:
Will the Minister of SURFACE TRANS-

PORT be pleased to state :

(a) whther a committee of Officials hos
been appointed to examine the problem of
arrears of rent due to the Bombay Port
Trust (BPT) ,;

(b) if so. the position of arrears due
from different Ministries of (he Union
Government as well as dues from the
Maharashtra Government and  FPublic
Scetor Undertakings ; and

(c) the action taken for recovery ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) No, Sir.

(b) and (c). The arrears as computed
. by the Bombay Port Trust which in maoy
cases have been disputed by the coiccined
, agencies is follows (—

Rs.
(i) Munistrics of the 27 37 02,128
Unioo Government
(ii) Maharashtra Govern- 15,41, 438
ment
(iii) Pub!ic Sector Under- 2,80 03 435
tak ngs
- (iv) Others 46,14 528

In case where there are  digpules,
Bombay Port Trust has held and cOntinue
to hold discussions with the concerned
agencies. lo appropriale cases, the maiter
has becn taken up by the Ministry of
Surface Transport with the coocerned
Ministries. In oce case, a suit was filed in
High Cout and in another where the com-
pany has gooe into liquidatioa, a claim
has been lodged before official liqu dator.

De-nllolU.lnnhy-l College
Teachers for Revision of Pay Scales

4379. SHRI SYED SHAHABUDDIN :
Will the Mumister of HUMAN RE-
- SOURCE DEVELOPMENT be pleased to

state
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(2) whether All-lndia Federation of
University and College Teachers' Organi-

"sation held a rally at the Boat Club, New

Delbi to press for their demands for rcvi-
sion of pay-scales ;

(b) whether Government hive received
any memorandum from the Teachers'
Organisations in this regard ;

(c) whether Government proposed 10
review the present sysiem of auomuatic
promotion of University te.chers ;

(d) whether Government propose (o
accep! the demand for housing alldwance
or "‘provision of accommoditon to all
teochers ; and

(¢) wheiher Governmen! propose to
accept the de.rna:rd for medic..] facility on
par with Government services 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISIRY OF
HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHL
(a) and (b). In a lette: Jdated 1 4th
February, 1987, the Federation had in-
formed that they had given 2 cull for an
all-1ndia strike in colleges and universities
on 25th Februiry, 1987, dem :nding
immediate pay revision and medification
of several negative features m i1he
Mehrotra Committee report. According
to press reports, the Fedceristion beld a
rally at the Boat Clgb.

(c) to (e). The M hrotra Commitiee,
which was appoiated by the UGC w
consider the revision of salary scales of
teachers in usiversitics and colleges, has
also made recommendations on  career
advarcement housing foclitics, medical
focilities, cte. The recommendations made
by the Mehrotra Commitice are st the
final stages of consideration.

O’ﬁ.dl‘r—n"ﬂd& Centres la
Orissa

4380. SHRI ANADI CHARAN DAS :
Will the Minister of HEALTH AND
FYMILY WELFARE be pleased to state :
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(a) the number of Community Health
Centres. Primary Health Centres and Sub-
Centres that have been opened in Orissa
during the last two years; and

(b) the detrils of new Commanity
Health Centres ; Primary Heszlth Centres
and sub-Centres l'kely 10 be opeced in
Orissa during 1987 88 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WEIL FARE ({(KUMARI SARO)
KHAPARDE) : (a) The number of Com-
munity Health Centres, Priumary Health
Centres and Sub.-Centies that have been
opened in Orissa during the last two yeurs
are as follows

Comaunity Healih Centres s 11
Primary Hcalth Centies s 1IN
Sab-Centres . 199

(b) The details of pew Community
Health Centres and Sub Centies likely to
be opened in Orissa daring 1987-88 are as
follows :

Commanity Health Centres 13
Prumary Health Centres : 128
Subd - Centres . S00

Intcroational Yoga Coaference

4351, SHRI JAGANNATH PATT-
NAIK © Will the Master of HUMAN
RESOURCE DEVELOPMENT be picased
o state !

(a) whether a first loternilional Yoga
Conference was he d recently in New

Delbi | and

(h) if so, the details regarding the
count:ies which participated and the deci-
sions taken in the conference ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVEL OPMENT
(SHRIMATI KRISHNA SAHI) : (a) A
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World Yoga Conference was held in
Delhi on 29-30 December, 1986.

(b) This Ministry was not associated in
the coonvening or conduct of this Confe-
rence managemen!wise or financially. The
Conference has passed reso'utions suggest-
ing that the Government of India should
set up a Central Yoga Uciversity with
affilated Colleges in all districis by the
State Guvernmepts. It has also suggested
that yoga should form an integral part of
the cducst:on system. The detals regar-
ding the countrics wh.ch particip.ted are
not available.

Monuments with the Ambit of Horticulture
Branch of Archaeclogy

4382, SHRI CHINTAMANI JENA :
Will the Muister of HUMAN RE-
SOURCE DEVELOPMENT be pileused to
stale :

(a) whether the Expert Group on
Archacology had recommended to bring
more and more monuments within the
ambit of the Horticulture Branch of the
Department of Archacology for land-

SCAPiDg purposes

(b) if so, how many monumen's have
been brought within the ambit of this
Branch for this purpose, with Jdetiils
thereof ; and

(c) f not, the reasons thercfor and
whether such monuments wou!d be taken
up for landscapi- g purpose ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KKISHNA SAHI) : (a) The
Expert group on Archaeology h:id recom-
mended sirengthening of the Horticulture
Branch © enable it to atiend to landscap-
ing work around more and more moou-

monts,

(b) and (¢). The Horticulture Braoch
has undcr its control-10] gardens around

the monuments.



175 Mritten Answers

Ship Repairing Yards

4383. SHRI CHINTAMANI JENA :
Will the Minister of SURFACE TRANS-

PORT be pleased to state |

(a) the number of ship repairing yards
at present in the country and their loca-
tions |

(b) whether it is a f ct that a large
number of ships are lying idle for want of
repairs |

(c) whether there is any proposal to
set up more ship repairing yards in the
country

(d) whether any such proposals are
pending with Government for clearance |
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(e) If so, since when thesc proposals
are pending ; and .

() the steps taken by Government in
this rega:d ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHR1 RAJESH PILOT) : (a) List of
Major Shiprepair yards in the country as
per list is given in the Statement below.

(b) No report has been, so far, receiv-
ed by the Government regirding any ship
lying idle for want of re~airs.

(c) No.

(d) to (). Do not arise.

Statement
List of Shiprepairing Yards in India

*1. Mazagon Dock Limited, Bombay.

*2. Goa Shipyard Limited, Goa.

*3. Cochin Shipyard Limited, Cochin.

*4. Hindustan Shipyard Limited, Visakhapetnam.
*s. Hooghly Dock & Port Engineers Limited, Howrah.

6. Rajabagan Dockward, Calcutta,

7. Escorts Floating Dock (Presently not in operation).

B. Shiprepairing facilities/infrastructure available at following ports for Commercial

Vessels (—
1. Bombay Port.

2. Cochin Port (for small crafis).

3. Madras Port (Major facility being established).
4. Visakhapatnam Port (For small crafis).

*S. Calcutta Port.

C. Following major shiprepairing organisations available for repairing commercial
© wessels and registered with D.G. Shippiog, Bombay..

1. M/s. Escorts Limited, Bombay,
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M/s. Patel Engineering Works Limited, Bombay.

M/s. Prem Nath & Co., Madras.

M/s. Sanghvi Reconditioners Private Limited, Bombay.

M/s. Shaw Wallace & Co., Bombay.
M/s. Scindia Workshop Limited, Bombay.
M/s. Temba Marine (P) Ltd., Tondarpet.

2.
3.
4.
S. M/s. English Electric Co. of India Limited, Madras.
6.
7
8
9

M/s. Mangala Enginecring Works (P) 1.td., Bombay.

10. M/s. Sanghv: Shipwright Goa.

1. M/s. Goodwill Enginecring Works, Madras.

12. M/s Doiphin Offshore Enterprises India (P) Ltd., Bombay.

*“They are registered with D.G. Shipping, Bombay.

Mial Bases on Basy Routes

4184, SHRI SANAT KUMAR
MANDAL : Wil the Mo ster of
SURFACE TRANSPORT be pleased to
state

(a) the limat laxd down over and above
the licensed capacity of a mini bus or the
private buses plying under the STA per-
mits o the capital for the carmage of

passengers ,

(b) whether the mini bus operators
hNave been allowed monopoly on certain
very paying routes lnking the outlayng
colonies with the Railway Stations ISBT
like the one operating flrom R K. Puram
to ISBT via Dbavla Kuan/Dr. Ram
Manohar Lohia Hospital/Connaught Place
resulting n such buscs carrying passengers
more than doubie the'r licensed capacily,
and

(c) if so, the corrective steps taken
including additional fieet of muni buses on
these routes ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) As per
Delhi Motor Vehicle Rules, 1940, seating
capacity of mini buses is 33 in all with 0o

provision for stamndees. As for standard
size buses (beavy passenger motor vehi-
cles), the maximum seating capacity is 66,
In case of standard s:ze buses, number of
stand ng passengers is 12, 18 and 20 res-
pectively where the gangway is 14™, 20
and 247 wide. This is only for intra-
City passenger movement and is not per-
mitted on inter-stste 1outes.

(b) No, Sir.
(c) Does not arise.

Indents received by Govt. Medical Store
Depot, Madras

431885. SHRI M. MAHALINGAM :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the value of indents received from
the indenters by the Government Medical

Store Dcpot, Madras during 1984-85 to
1986-87 ;

(b) the value of indents complied with

during the above years and year wise
details thercof ;

(c) the amount recovered from the
indentors during the above years ; and
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(d) if the amount recovered is less,
what action has been taken to improve

thc recovery of the sales made ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
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WELFARE (KUMARI SARO)
KHAPARDE) : (a) to (c). As per state-
ment is given helow,

(d) In view of sbove, docs 10t ar se.

Statement
o Year Value of indents received Value of indents Amount -
from indentors complied with recovered
- o (Ra. in lakhs)
1984-85 412.36 317.15 327.82°
1985-86 423.00 251.40 286.38°
1986-87 396.22 210.44 25:.14°

(upto 15.3.87)

(upto 15.3.87) (upto Feb. . 1987)

*The amount recovered includes arrcar amoants of previous years.

‘Bio-Lab’ attached to Medical Store Depot,
Madras

4386. SHRI M. MAHALINGAM :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether ‘Bio-Lab’ attached to the
Medical Store Depot, Madras has not got
sufficient work to do and unneccssary
expenditure is being incurred towards
salary etc. of the employeces |

(b) if so, whether any enquiry has becen
conducted in this regard aad if so, the
detals thereof ; and

(c) the expenditure incurred towards
salary, repair of residential quarters etc,
during 1984-85, 1985-86 and 1986-87 7

———— e

e —— e —— et e

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). The B.clogi-
ca! Laboratory con'ucts Biological and
Chem:cal tests of samples received lrom
the various Meadical Stoes Depots.  An
assessment of the worklo.d reveals that
the number of samples subjected 1o bio-
logical tests are less than the number of
samples subjecied to chemical tes s, The
latter accounts for more thin 60% of the
work load. The tota] number of samples
tested during 1985 and 1986 weie 3010 and
2778 respectively which indicates that the
tota] work-load is suflic ent.

(c) The expenditure incurred during
three years s given below :—

—— e e el

1985-86 1986-87

o Sub-Head 1984-85
Salary 2.15615.05 3.08.236 40 40931935
1984-85 1985-86 1986-87
Repairs of
esidential

rqmmm 3,855.50 867.10 White washing colour
wash.ng carried out
Bills pot yet received
from CPWD,

Total 2,19,470 55 3,09,103.50 409.119.35

e
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[ Translation)
Narmada-Kshipra-Chambal Link

4387. SHRI C. JANGA REDDY:
Will the Minister of WATER RESOUR-
CES be plensed to state

(1) whether there is a proposal (o link
Narmada, Kshipra end Chambal rivers ;|

(b) whether any steps have becn taken
in this regard ; and

(¢) if not, the reasons therefor ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND) : (a) There s po such proposal.

(b) and (c). Do oot arise.

| Eng lish)

Unmacasd level ur;;;u accidents during

4388 SHR!I MOHANBHAL PATEL :
SHRI AMARSINH RATHAWA:

Will the Minister of RAILWAYS be
p cased to state !

(2) the number of accidents which
oocurted at unmanned railway level cros-
sings during 1956, Zone-wise ;

(b) whether there s an inCrease in the
number of such accidents as compared (0
1985 ;

(¢c) the number of unmanned railway
level crossings manncd during 1986, Zooe-
wise |

(d) the number of remaining unmanned
railway level crossings as on 31 December,
1986 in cach Zooe ; and

(¢) the time by which all the railway
crossings are likely to be manoed to
avoid accidents ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Zooe-
wise break-up of accidents at unmanned
railway level crossings during 1986, is as
uonder —

CHAITRA §, 1909 ($4K4)

Name of the No. of

——

Northern
North Eastern
Northeast Frontier
Southern

South Central

South Eastern
Western

O N N W N NN

— et —— — P——

(b) No, Sir. As compared to 1985
there was a drop of about 10% in the
number of such accidents during 1986.

(¢) and (d).

——

Name of No. of Remaining
the Zooe level level
crossings Cross ngs
manned
Ceatral 2 1203
Eastern b 738
Northern 11 3412
North Eastern 6 260S
Northeast
Frontier - 1338
Southern 56 2577
South Central 7 2033
South Easterm 15 3432
Weslern 13 4660

——

(e) It is not the policy of the Govern-
ment to undertake maoning of all un-
manned level crossings in the country.
Maoning s undertaken selectively on
safety considerations and increase in road
traffic.

Introduction of Computer Science as a
Subject ia Schools

4389, SHR1 MOHANBHAI PATEL:
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state
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(a) whether any decision has been
taken to introduce computer science as a
subject for study in all the schools ;

(b) if so, the details thereof ; and

(c) what steps have been taken so far
in this direction ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT

(SHRIMATI KRISHNA SAHI) : (a) No,
Sir.

(b) Does not arise.

(c) A Commitice was set up by the
Central Government to consider the
desirability and feasibility of introducing
Computer Science as an elective subject
at the +2 level of the 10+ 2 system of
education. The Committee had submit-
ted its report and the same was circulated
to all the State/UT Governments to consi-
der the introduction of such courses in
their schools.

Assistance to Maharashtra to Implement
Family Planaing Programmes

4390. SHRI MURLIDHAR MANE :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased 10 statc :

(a) the Central assistance given o
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Maharashtra to carry out various family
planning programmes during the last three
years ;

(b) whether these programmes have
given the desired results ; and

(c) it not, whether Governmen! pro-
pose (0 consider enhancing the assistance
in the pear future for the success of the

family planning programmes ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARQ)J
KHAPARDE) : (3a) The assistance releas-
ed 10 the State Government of Mazharash-
tra during last thiee ycars is as under :—

(Rs. in lakhs)
1983-84 3686.86
1984-85 3423.27
1985-86 4255.39

(b) and (). The performance of the
State Government durmng last three years
is given in the Statement below. The
ass:stance to the State Government! i
reicased on the bass of expenditure
incurred by them in sccordance with the
laid down pattern, infrastructure snoch o0 -
ed from time to time and the achieve-
ments under different scheomes.



CHAITRA §, 19509 mn) Written Answers 186

185 Written dnswers

- N —_—
98STLI 0008¥ 1 61179¢ 000009 LBILLY 000009 06695¢ 00059¢ 95-9861
LI%6Y1 0008% 1 opels 000009 vL9109 000009 TITLSS 00059¢ $8-9861
666¢£01 0008¥ 1 LYoriS 000%$ Y L109TL 000563 $SETSY 00010¢ ¥8-€861
— o= a—— e ——————
6 8 L 9 § v £ 4 I
1OSAAN oY pliny JOIWI A OY Py 1 OUBANYOY lin] 10MLIANYOY wiiv]

e m— — ——

1N d0 s OO foopssu] ‘ANl soopesLag

—— —_— -— S— e e —— —_— . m——r—mw— © — e

| A ——————

9§-5861 ©1 p§-ER6] Mmp OLIDIONORY JO NI M) W) Imawarigo0 pup syl ] Sepewvld K[y
lowmnng



187 Written Answers

New Rallway Statious
4391. SHR1 MURLIDHAR MANE

Will the Minister of RAILWAYS be

pleased to state :

(a) the number of railway stations
opened in the country in 1986-87 and
pumber of stations proposed to be opened
in 1987-88,

(b) how many stations have been
opened in Maharashira in 1986-87 and
number of railway stations proposed Lo be
opened in 1987-88 ; and

(c) the total expenditure incurred n
1986-87 on this and estimated expenditure
in 1987-88 7

THE MINISTER OF STATE OF THE
MINISISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (<)
Information is being collected and the
same will be laid on the Table of Sabba.

Stations Connected with Vayudoot ln
Maharashtra

4382. SHR1 MURLIDHAR MANE :
Will the Minister of CIVIL AVIATION

be pleased to state :

(a) how many new stations in Maha-
rashtra have been connected with Vayudoot
service in 1985-86 and 1986-87 ;

(b) whether Government are considering
to connect some more important stations
in Maharashtra by Vayudoot in the near
future ; and

(c) if so, the details of expension of
Vayudoot services in Maharashira o
1987-88 7

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) In the
State of Maharashtra Vayudoot airlinked
Pune in the year 1985-86 and Sholapur
and Nagpur in the year 1986-87.

(b) and (c). Subject to availabiiity of
aircraft capacity, development of infras-
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truture and viability of operations, Vayu-
doot has plans to airlink Kohlaspur,
Jalgaon, Akola and Chandrapur in Maha-
rashtra dur:ng the year 1987-88.

Death of Children ia Rural and Urban Arcas

4393. SHRI AMARSINH RATHAWA :
Will the Mpister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government are aware that
most of the children dic in rural areas due
to inadequate medical facilities ;

(b) if so, the percentage of children
who die in rural arcas and urban areas ;
and

(c) what are the main discascs which
are responsible for the death of chikiren
in rural arcas ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) Medical fac lities for
Children in rura! arcas are being prov.ded
by the State Governmen's, through a pet-
work of Sub-Centres, Primary Health
Centres and Community Health Ceotres.
At the villige level the services are also
being provided through village healih
guides and traditiona! birth atiendants. la
addition 10 governmental efforts, volun-
tary and private organisations and private
medical practitioners also provide such
fac.lities in the rural areas. Every effort
is being made 1o supply essential med;-
cnes and vacciues for care of the
children.

(b) Mortality rate of chiidren between
04 age group In rural and urban arcas
are 29 follows :

:2: - ;': ;wlooo children

(c) According to Annual Report of
Registrar General of India for the year
1984 the major causes of death for
children between the age group 0.4 are
pocumonia, influenja, ansemia and
tetapus, :
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Astro-Turf Grounds for Hockey

4394, SHRI ANANTA PRASAD
SETHI : Will the Mumnister of HUMAN
RESOURCE DEVELOPMENT be plcased
to state :

(a) whether Government have intro-
duced a scheme of providing assistance 10
State Government!s ond other user agen-
cles for luying of Astro-tur! grounds for
hockey In different parts of the country ;
and

(b) if so, the number of Astro-turf
grounds at present and which are under
prepasation and the plan of Government
for other Astro turf grounds proposed 10
be prepared during the Seventh Five Year
Plan period 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA) : (a) Yeu, Sir.

(b) There are at present two aruficial
hockey turfl available w the country. The
laying of foutr more such turls his been

pproved and these arc Likelvy 1o be a hd

du'ing 1987 88. The Government will be
willng to amst Saate Governunents and
wer agencics 0 the laying of artficial
hockcy tarfs up to SO% of the total cost
subject 10 a cedling of Ra. 50 lakhs during
the Seven'h Five Year Plan.

Protection to Tools ia Hilly Areas of
HP and U P

4395, SHR1 JITENDRA PRASADA :
Wil the Mmister of HUMAN RE-
SOURCE DEVELOPMENT be picased to
state the steps being taken by Government
10 protect valuable stones. idols lying in
the remote areas of the country like
inaccessible  hilly areas of Himachal
Pradesh and Uttar Pradesh ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA  SAHID)
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Important temple and sculptures in the
hilly arcas of U.P. and H.P. are already
protected by the Central Government.
The following steps bave been taken by
the Government to protect valuable
sculpture lying in Himachal Pradesh and
hilly areas of Uttar Pradesh :

1. Armed Guards have been posted at
Jageshwar and B:ijnath groups of temples
in district Almora, U.P.

2. Two Security Officers have been
posted in the Circle headquarters of
Archaco 'dgical Survey of India, namely,
Agra ane Chind garh, who along with
other officers per.odically inspect the
mounme:.ts i cluding sculptures for ensy-
ring their saflcty and security.

3. Wach and ward staff in the monu-
ments has been strengihened for round
the clock vigil.

4. Loose sculpiures have been collceted
and stored for security purpose at
Gopeshwar, dustiict Chamoli, Hanol,
Rishikesh and Lakbamandal, district
Deh agun, Jugeshwar aond Bajjoath,
district Almora, U.P.

S. Considerable progress has been made
in photo-documentation of loose sculptures
in most of the Cenirilly protected
monuments.

Selzure of 12th Century Garuda Statue

4396. SHRIMATI D.K. BHANDARI :
SHRI T, BALA GOUD :

Will the Mmister of HUMAN RE-
SOURCE DEVELOPMENT be¢ plcased to
state @

(a) the number of persons arrested and
the details of engquiry made in connection
with the seizure of Garuda Statuc of 12th

century in New Delh: ;

(b) whether the se'zed statuc  belongs
to any Indian temples , and

(€) if 90, the name of the temple with
descriptions of the statue and its value in
the antiqgue market 7
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a)
Three persons have been arrested by the
Central Bureau of Investigation (Antiques).
Tha investigation of the case isin

progress.
(b) Yes, Sir.

(c) The name of the temple is Gua-
dicba, located at Puri, Orissa. The image
of Garuda, in seated posture with folded
hands, datable to cirea 12th cen'ury A.D.,
is made of stone. The value can be
assessed only after it is properly examined
by experts.

Memo from Research Scholars ia Central
Universities

4397. SHRI GURUDAS KAMAT :
SHRI MURLIDHAR MANE :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleaaed to

state

(a) whether Government have recerved
any memoranda from Research Scholars
in Central Universities demanding better
pay scales and working conditions ; and

(b) if so, the details of the demands
and Government’s reaction thereto ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) and
(b). The Delhi University Researchery’
Association had, o a3  letter dated
18.2.1987, requesied the UGC that modi-
fication should be made in the system of
appointments of Lecturers in consulatation
with the Delhi University Researchery’
Asscciation ; Research Fellows must be
provided atleast 80% of the overall bene-
fits that an employed person with same
initial qualification gets ; the scheme of
utilisation of Contingency granis uonder
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the scheme of Centre for Advanced
Studies should be modified ; and that all
candidates who have qualified in the test
for award of Junior Fcllowships myst be
given Fellowships,

The value of Jumior Research Fellow-
ships awarded by the UGC was revised in
1984 to Rs. 1,000/- per moath for the
first two years and Rs. 1,200/- per month
thereafier. Research Felloships are awarded
by a number of agencics and any revision
in its value has to be considered in con-
sultation with all those agencise. No such
proposal has been initiated by the UGC.
The UGC has agreed that Contingency
grants under the Scheme of Centres of
Advanced Studies will be availabie for
ut:lisat:on by the Research Fellows
enrolled in those centres. The test con-
ducted by the UGC for Research Fellow-
ships is only a qualifying test and there-
fore it cannot be assured that all those
who qualfy in the test will be awarded
Fellowships.

Allocation made to Mabarashtrs for
CAD Programme

4198. SHRI R M. BHOYE : Will the
Minister of WATER RESOURCES
be picased te state

(a) the amount allocated to Maha-
rashtra for the construction of fleld
channels under the Command Ares
Devel opment Programme during the last
three years ; and

(b) to what extent thisaid by 1he
Union Government has been utilised by the
Government of Maharashtra ?

THE MINISTER OF WATER RE-
SO JRCES (SHRI B. SHANKARANAND),
(a) and (b). Central amistance 10 States
for construction of field channeis s pro-
vided on matching basis under the
Command Area Development Progratome.
Agaiost the plan allocation wunder the
State Sector during the last three yeoars i.e.
1983-84 to 1985-86, of Re. 151253 lakhs
for copstruction of field channels in
Maharashtra an amount of Rs, 337.13
lakhs was rcleased 1O, those 3 ycars on the
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basis of the expenditure incurred by the
Swate. lo addition, funds under World
Bank aided projects have been also uti-
lized for coostruction of fisld chao-
pels. ‘

[Translation) |
lacidence of Goitre ln Madhya Pradesh

4199. SHRI K.N. PRADHAN : win
the Minister of HEALTH AND FAMILY
WELFARE be p cased to state :

(a) whether Government are aware that
more than two crore persons in about 20
districts in Madhya Pradesh are suffering
from Goitre discase ; and

(b) if so, the steps taken by Union
Go ernment to rid them of this discase 7

THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARQY
KHAPARDE) : (a) and (b). According to
Goverament of Madhya Pradesh, a total
population of asbout 197 crores are
known 10 be residing in 12 Goitre endemic
districts of Madhya Pradesh viz. Sidhi,
Sarguja Raigarh, Kbargaon, Khand va,
Mardla, Hoshangibad Chindwara, Bilas
pur agd Jabalpaur.

The iodired salt s the simpiest and
cheapest method for prevention of soitre
and other iodine deficiency disorders
Common Salt fortiied with jodine
(odised salt) is being supplied in the
affected districts under Nutional Goitre
Control Programme. The sale of salt
other thon jodsed salt has also been
banned under the Provention of food
Aulteration Aet in these districts,

(Er glish)
Committee on Indinn Institute of Technology

4400. SHRI RAM DHAN :

SHRI PRATAP BHANU
SHARMA : <

Wil the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state ; o
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(a) whether a high powered fommittee
appoicted by Government has found that
Indian lostitutes of Technology are not
making any impact on rescarch and
development io Industry ; and

~ (b) if so, the action being taken to
make the Indian Institutes of Techoology .
respond to the technological requirements
of Industry 7

THE MINISTER OF STATE IN THE
DEPARTMEMTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHD :

(a) and (b). The high-powered Com-
mittce appointed to review the working of
the five Indian lustitutes of Technology,
in its report has, inter-alia, made several
sugpestions to further improve the linkage
between the Indian Jostitutes of Techno-
logy and lndustry. Copies of the Report
of the Committee containing detai ed re«
comumendat.ons are available with the
Parliament Library. Action on the re-
commendations will be taken by Govern-
ment soon afier these have been consi-
dered by and processed through the
concerned authorities. Steps o this
regard have already been initiated.

Nature Cure Centres

4401. SHRI AMARSINH RATHAWA :
Will the Munister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the oumber of nature cure centres
mwwm theconmryatpre-
sent and locations thereof ;

(b) whether Naturopathy can cure
discases like cancer and T.B. as also seve-
ral other discases ;

() luumbm. taken to popularies

Whthm.nd

(d) the number of nature cure centres
proposed to be opened in the country
during the current plan period ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) : (a) The Muoistry of
Health and Family Welfare is not directly
running ony Nature Cure Centre in the
coontry. Howeve , the Central Council
for Research in Yoga and Nataronathy,
an autonomous body under the Ministry
has been rendering financial assistance to
fourteen institutions of Na'ure Cure for
conduciing research in the field. In addi-
tion, the Council hos also been rendering
finincial ass'stance o two colleges of
Naturopathy.

(W) No clinical trials have been condue-
ted * nor any date is available to substan-
tiate that Nature Cure has cffective treat-
ment for Cincer and T.B. However,
some work has been done in Naturop:thy
on Gastro-intestinal discases, Asthma,
Arthritis, Skin dJdise:ses, Obesity, Hyper-
tension, Diibetes, e'c. and the resulls
have been encouraging.

(c) and (d). Wi.th a view to popularise
Naturopathy, this Minisiry has decided to
sct-up the Natooal lostiute of Natwro-
pathy =t Pune. An ostlay of Rs. .00
crore has been carmaiked for the purpose
during the Seveuth Five Year Plan. In
addition, an outlay of Rs. 70.00 lakhs bas
been carmarked for financial sssistance to
the various Yoga and Natgropathy insti-
tutions in the country through the
Ceniral Council for Research in Yoga
and Nuturopathy in the Seventh Plin.

'lhmlaﬂu]
Irregularities in MBBS Examination

4402. SHRI JITENDRA PRASADA :

SHR1 CHIRANIJI LAL
SHARMA :

SHRI SANAT KUMAR .
MANDAL :

Will the Minster of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whetber his attention hat teen

drawn to the news item appeariog in the

‘Times of India’ dated 13 Februtry, 1987

MARCH 26, 1987
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und!t the = caption ‘lrregularities in
M.B.B S, Examination Alleged” wherein an
enjuiry ioto the alleged irregularities in
the M.BBS. fioal examination, 1986 hus
been demanded ; and

(b) if so, whether any enquiry is being
conducted in this regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) and (b). Government
have seen the news-item appearing in the
‘Times of India® of ]13th February, 1987
in whch it has inter alia been alleged
that the Examiner of Surgery paper was
replaced at the cleventh bour by authori-
ties ia comivance wi'h ihe University
Colicge of Medical Sciences and the
Director General of Health Serv ces
(DGHS) 0o faveur the latier’s son ond an
enguiry dem:nded.

According to Delhi University, 8 Senior
Consultant o0 Surgery was appointed op
the recommend.t.on of the Commilice of
Courses and Studies as interna! Examiner
for Surgery for the Boal year MBBS exa-
mination 0 be he'd in Deceniber, 1986,
He had, howcver, to be changed subse-
quéntly as it was noticed that he &id not
carry the reguisite teaching dosignation of
Professor for such an appoiniment. As
the Examoper was changed :ccordug 10
the prescribed rules, there. was 00 need w0
conduct an enquiry in the maller.

Facilities for Treatment of Mental Patlents

4403. SHRI] JITENDRA PRASADA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased 10 state ¢

() whether Governmeni's attention hi s

been drawn (0 the fact thot adeguate f.ci-
Jities are pot available in the country to

treat ment | paticnts ;

(b) if so, the steps being taken by
Government in this regard ; and

(c) whether Government propose (o
open af least one mental hospital in each



Staie so that sufficicat a:tention could be
paid 10 mental patients 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI - SAROJ
KHAPARDE) : (a) =0d (b). Accordiog
to inform: tion avalable, there are 21,139
beds in 46 Specialised Meatal Hospitals
in the Cogalry. In addition there are
Psychatrie Departmen:s in various Gege-
ral Hosp.tals which mainly provide out
paticots seveoe fagiiities. The outline of
a Nat.osal Meotal Healibh Programmme has
recently been approved by the Govern-
ment. The programme in its es.ence aims
piomo’ing community menta! health
service at pumary health care  level
thvough beallh education and tra ning of
peripheral level hea'th workers. The
inicntion s 0 hive an iotegruted pro-
gramme alo geith other bealth pop-
grammes, The programme also envis.ges
siregthening of two premier \nstitutions
in this ficid, viz. Narional Health 8 Neuro
Sciences, Bangalore snd Central lostiu ¢
of Psychiatry, Ranchi.

(<) No,Sr. Such a decision ¢n be
taken only by the concerned Stale Gov.crn-

meu's.

(Engitah)

interaational ( oaference na
“Sergery Ia the Tropics™

4404, SHR1 H.N. NANJE GOWDA :
SHRI G.S. BASAVARAJU ;
SHRI K. PRADHANI :

Will 1he Minister of HEALTH AND
FAMILY WELFARE be pleased to state !

(2) whether a 6-Cay Intgrnational Cop-
ference on  “Suigery in the Tropics' was
beld in Bombay og 23 February, 1987 ;

(b) i 0, the main topics discussed and

the recommendations made at the Confe-
rence ;

(¢) whether Government have examin-
tJd these recommendations ; and

CHAITRA 3, 1909 (S4k4,
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(d) what steps are beirg taken to
implement these recommenJations 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH ANDFAMILY
WELFARE (KUMARI1 SAROJ
KHAPARDE) : (a) Yes, Sir.

(b) Ministry of Health & Famiiy Wel-
fare was not officially represented at the
Couference. 11 has also not received uny
report on the deliberations of the Con-
ferconce from the Conference Organisers.

(¢ and (d). Do not arise.

Postponement of All lndia Seconyary Schools
Examinations

4406. SHRI H.N. NAGIJE GOWDA :
SHRI GS. BASAVARAJU :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be plcased 10
siale :

(a) the number of times the cxamina-
tions of All Inda Secondary Schools of
the Ceutral Board of Sccondary Educa-
tion were posiponed during the last thiee
years because of leakage of paper or any
other re.sons ; and

(b) the action takem on cach occ:sion
and the result of enquiry held, if any ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) The
Al India Secondary School (Cluss X)
Examination of Central Board of Secon-
dary Education were nol postponed du ing

the last three years (1984-86) on apy

occasion, either due 0 loakage of paje s
or due 10 any other re.sons. lo the
current year iLe. 1986-87, however, thess
examinations have been postponed by two
weeks because a packet containing ques-
tion papers for sompe subjects was lost in
February, 1987. The postponement was
made to allow for alternstive arrange-
ments 10 be made to avoid the possibinty

idluk-.dqu-uo-m
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(b) In pul-ycul. nooomdool’oru

enquiry has arisen. In the case of this
year the Central Board of Secoadary
Education has reported the case of mis-
_sing of the cavelope containing some
'\ guestion papers to the police and has
ordered an enquiry to examine to current
_procedures and systems and suggest
improvements in this regard. The enguiry
bas not been completed yet,

; (Translation)
Northera
Earniags by Rallway duriog

4407. SHRI NARESH CHANDRA
CHATURVEDI : Will the Minister of
RAILWAYS be pleased (0 state

(a) whether the Northern Railway
carped any profit during the financial
year 1986-87 ; and

(b) if so, the amount thereof and if
not, the reasons therefor and the steps
being taken by Government (0 improve
the position 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Financial
year 1986-87 closes oauly oa 31.3.87 and
Zonal Railways close the year's accounts
oaly in Jume. Therefore, il is 100 early
to say whether Northern Railway has
carned any surplas during 1986-87.

(b) Does not arise.

Loss incurred by Delbi Transport
Corporatioa
4408. SHRI NARESH CHANDRA

CHATURVEDI : Wil the Mioster of
SURFACE TRANSPORT be picased to
state :

(a) the total amouat of loss incurred
by Delhi Transport Cotpouwoduh
1986-87 ; and

(b) the steps being mwo&'-‘.-
~ment to check this loss and to streamline
the financial structure of thm
tion 7 |

MARCH 26, 1987
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THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) During
April "86—Feb., 1987 the working loss

_incurred by DTC amouwr ted to Rs. 38.30

Crorcs.

(b) In order to reduce the losses, be-
sides the revision in fares of DTC affected
with effect from 8-2-86, the steps token/
being taken include introduction of eco-
BOMY measurcs in operations ma ntenance
and administration, plugging of leakages
revenue ihrough improved and intensive
checking and introduction of incentive
measures (0 achieve higher productivity
and reduce per unit cost,

dew

4409. SHRI NARESH CHANDRA
CHATURVEDI : Wil the Minister of
RAILWAYS be pleased 10 staie :

(a) the number and names of Railway
stations where the facility of computerisa-
tion of ralway rescrvation is proposed to
be provided during the finacial year

| 1987.88 ; and

*®) the expenditure est.maied 1o be
iocurred thereon ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) During
1987-88, the facility of compuierised
passcoger reservations will be provided at
Bombay and Calcutta.

In addition, work of computerisation
of passcoger reservations will be taken in
hand at Madras, Secunderabad, Bangalore,
Bhopel and Lucknow during 198788,

(b) For' all the projects as above, it s
propos:d to incur an expenditure of about

" Ra. 16 crores du-iog 198788,

mmmu—

" 4410. SHRI NARESH CHANDRA

CHATURVED! :
DR. T. KALPANA DEVI :

Will the Minisier of SURPACE
TRANSPORT be pleased to state
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‘a) the number of buses of Delhi

Transport Corporation which met with
accidents during 1986

(b) the main causes of these accidents ;
and -

(c) the steps being taken by Govern-
men! to check the accidents ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHR1 RAJESH PILOT) : (a) 2693
buses.

(b) A sumber of causstive factors ke

(i) Rash & Negligeot driving
(i) Error or Judgement
(1if) Mechanical defect
(iv) Lack of Road sense
(v) Alighting passengers
(vi) Boarding passengers
(vil) Road conditions.
are responsible for each accident.

{c) Each and cvery case of accident

4411, SHRI SATYENDRA NARAYAN
SINHA : Will the Mioifter of RAIL~
WAYSbe pleased to state :

A ﬂ-‘s.'“w“‘d o

(2) whether Patna bound commuters’
from stalions between Mughal Sarai and
Patna crowd into long distance trains
during mo:ning and cvening hours ;

(b) if so, what is the density of com-
muter passenger traffic from and to Patna;
and

() the remedial steps taken (o case
the situation ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) There s
tendency for P.tna bound cammuters to
somctimes crowd into long-distance trains
during peak hours,

(b) approximately five thousand com-
muters travel dailly from and to Patna
cach way,

b
(c) Preventive measurcs taken by the
railway are as under : —

(1) Short distance passengers inclu-
ding Scason Ticket holders are
debarred from  travelling in
reserved coaches.

(1) Conduciors/TTEs who man the
reserved coaches have instroctions
not 10 permit scason Ticket
holders 10 eater long distance
Mail/Express trains,

(i) Intensive Ticket Checking is
done oo sec.ions where the
problem -of Scasom Ticket
bholders travelling in Jong
distance Mail/Express trains
bas become  serious and these
found wavelling in rererved
coaches without wvalid rese:va-
tions are ficed according to
the piovisions of the Indian
Rallways Act, )

- Overcrowding atjDelbl Airport

4412, SHRI SATYENDRA NARAYAN
SINHA : Will the Minister of CIVIL

- AVIATION be pleased to state :

(a) whether the domestic airport in



inaim-m -
mho-n when several flights are
scheduled to take-off ;

(b) whether there are adegquate scating
arrangements for the visitors ; and .

(c) if not, what steps ard beiog taken
in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI1 JAGDISH TYTLER) : (a) There is
no over-crowding »t the domestic airport

in Delhi after commissioning of the
Domestic Aicbus Departure Terminoal
from 37.3.87.

(b) Yes, Sir.

fc) Does not arise in view of (a) and
(b) above.

Financidl Assistaace for Coadacting
Mobile Eye Operation Camps

4413. SHRI ANANTA PRASAD
SET A1 : Will the M pister of HEALTH
AND FAMILY WELFARE be pleased 1o

stale :

(a) whether Unon Government have
provided financial ass stasce or vans for
conducting mobile eye operation camps ;

(b) wheher Union Government have
sought any report fiom the Government
of Orissa regarding the number of such
camps organiscd duriog 1986 ; and

(c) if so. the number of paticuts who
have becn atiended to treat d in that
State ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ

KHAPARDE) : (a) Yes, Sir.

(b) and ¢c). Under the Natiomal Pro-
gramme for Control of Blindness, the
performance reports of Mobile Units are
being received from State Goveraments/
Union Territories. The information as
seported by the Governmea! of Orissa for
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the period from 1st Jasuary to 3ist
December 1986 is as under

(1) 13 camps have been organised by
Mobile Uniis.

(2) Patients treated - 7976

(3) Cataract omuou pecfored
- 372,

MﬂW‘M

4414. SHRI  ANANTA PRASAD
SETHI : Will the Mioister of HUMAN
RESOURCE DEVELOPMENT be plcased
to state :

(a) whether the Spocts Author'ty of
India has taken steps for promotion and

development of sports talent in the State
of Orissa ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH ALFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA.
RET ALVA) : (a) Fuciities under 1the
scheme of Sports Authority of Inlia for
the promoton and development of sports
talent bave begi: made available jo the
Statc of Orissa as m the rem of the

country .

(b) (1) Under the scheme of Spors
Authority of India for sporting
and nuriuring sports talent, 24
children have becen sclecied for
admission in schools adojte!
by the Sporis Authority of
India for nurturing their talent
free of cost,

(i) Undcr the above scheme two
schoo's in Orissa have been
sclected for adopt on by Sports

~ Authority of India for promo-
tion of sports,

(iil) Further, another fwo sporis-
oricnted schools bave been
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provided a grant of Rs, 10,060/~
each for creating and augmen-
ting sports facilities.

(iv) Under the scheme ‘Promotion
of Sports" opersted by the
Sports Authority of Jodia i
special areas, traditional archers
from Orissa “participated in
archery talent search contest
conducted by it in November,
1986. RBesides, two chiidren
from acrobatic f{amilies from
O:issa bave Been selected by the
Sports Authority of India for

sc.entific coaching in gymnastics.,

Steps to Achieve “"Health for all
2000 AD™ -

4415, SHRI K. RAMACHANDRA
REDDY : Will the Minister of HEALTH
AND FAMILY WELFARE be plm.ul w0
stage @ '

(a) whetber Union Government would
be able 10 schicve the aim or goal of
“"He:lih for ol by 2000 AD™ ; and

(b) the steps  initiated to achieve this
goal ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WEL FARE (KUMARI SARQ)
KHAPARDE) : («) Al d!om are being
made 10 achieve this goal.

(b) The following sieps have been ok
liated 10 acheve tha goul =

1. A Scheme for providing one
Health Guide for an average of
1000 rurtl popuiation,

2. A scbeme for providiog at lesst one
trained dal in cevery vi lage.

3. A xheme for providing a sub-
cenire with one male and one

female multipurpose worker for
every 5000 rural populstion In
gereral and for every 3000 popu-
lation in tribal and hilly areus,

CHAITRA 3, 1909 (S4KA)
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4. A scheme for upgrading existing
rarsl  despensaries into Primary
Health Centres and establ shing
new primary Health Centres so es
to ultimately have one Primary
Health Centre for every 30000
rural pogulation in gencral and for
every 20 000 populaticn in tribal
and hilly arecas.

3. Creating facilities for treatment in
basc specialities at  upgraded
PHCy/Commupity Hcalth Cenircs
to be established in a phased
manner for every one lakh of rural
population, serving a referral ins-
titwrion for every 4 PHCs,

6. Making other schemes for inte-
grated health services cover for
among othe- things, maternal and
chid bealth, immon sation,
family wellare services, control of
malaria blndoess, tuberculos.s.
leprosy and other communicable
discases, prophyiaxs against
Vitamin "A’ deficency and anae-
m:a, hesith education and patient
care.

[ Mranslation)

Hindi as Mediom of Instruction at Post
Graduate Level in Delhl University

4416. SHRI PARASRAM BHAR-
DWAJ : Will the Muister of HUMAN
RESOURCE DEVELOPMENT be pleased
10 stale :

(a) whether students of Dethi Univer-
sity have demanded that the medum of
instructron  for post-graduste studies
should be Hindi ;

(b) whether they have made the same
demand in regard w0 B.A. and B.A.
(Honours) studies also ;

(¢) wifether it is a fact that students
are facing grest difficults, in the absence of

Hindi not beiog a medium of ionstraction

in M.A. classes ; and
(d) I s0, the reagrion of Government

thereto 7



. THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHD:

(a2) to (d). In response to the demands
and difficulties f.ced by a sectivn of Stu-
dents in regard to medium of instruction,
as also in pursuance of the policy laid
down by the Government, the Delhi
university has made Hindi as an alter-
pative medium of instruction and of exa-
mination for post-gradoate courses in
Phi'osophy, Sanskrit, Buddhist Studies,
Political Science, History and Himndustani
Music. Similarly, for students of B A. and
B.A. (Honours), some colleges have made
by scparate srrangements for imparting
instruction to  them through  Hindi
medium. They have option to use English
or Hindi as the medium of examination.

[English)
Opening of Navodays Vidyalayas ia Orissa

4417. SHRI JAGANNATH PATTNAIK:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state the number of locat'ons of Navo-
daya Vidyalayss proposed to be opened in
Orissa during the year 1967.88 7

THE MINISTER OF STATE IN THE
DFPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELUPMENT
(SHRIMATI KRISHNA SAHD : It s
proposed to start 4 to 6 new Navodaya
Vidyalayas in Orissa in §7-88. The Stale
Government has made some proposals in
this regord by ¢ flcring land and buildings.
These are being examined by the Nuvo-
daya Vidyalaya Samiti,

[Translation)

Programme for Raisiog Standard of
Education ln Rural Areas .
. 4418. SHRI RAM PUJAN PATEL :
Will the Minister of HUMAN RE-

SOURCE DEVELOPMENT In ple.sed
to state :

» {(a) whether any Mpuhuin pro-
gramme has been formu'ated to  raise the

-
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::iudofodmduhunlm:

(b) if so, the details thercof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA (SAH1):
(a) and (b). The National Policy on Edg-
cation 1986 lays a great dea! of stress on
development of education in rural aress.
Some of the Programmes such as Rural
Funciional Literacy Programme (RFLP),
Noa-Forma! Education, ‘Operation Black-
board’, Navodaya Vidyalayss, Scholar-
ship at Secondary stoge for telented
children from rural areas, establishment of
Rural Universities eic., are primarnly

- meant for rular areas with a view o

removing the urban-rural disparities.

{Eaglusg)
Strengtbening of Central Food Laboratories

44 9. DR. A. KALANIDHI : Will the

Minister of HEALYH AND FAMILY
WELFARE be pleased to state :

(a) whether the proposed lospection
and iovestigation wunit and laboratory for
coord pating the anti-food aduldtration
activities of the States has been set up and
if so, the details of the same ;

(b) the detiils of steps taken to streng-
then the Cental Food Laborator es under
the provisions of the Preveation of Food
Adulteration Act, 1954 ;

(c) the steps that have been taken to
create spot testing facilities in the existing
food laboratories of the State Govern-
ments ; and

(d) the steps taken to remove (the
shortcomings in the enforcement of the
provigsions of the Act, which have been
envmerated in the Seventh Five Year Plan
dau-nl?

" THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE = (KUMARI  SAROJ

KHAPARDE) ; (s) The Prevenion of
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Food Adulteration Act is being imple-
mented by the State Governments/Union
Terriiosles and local bodies. They have
appoioted various functionaries uader the

Act. The States of Andhra Pradesh, *

Gujarat, Madhys Pradesh, Maharashtra,
Sikkim, Tam.! Nadue, Uttar Praodesh,
West Bengal and Union Territory of
Delhi, h.ve established separate Directo-
rate/Food and Drug Admi sistrat.on/Cell
for enforcement of sthe provisions of the
Act and Coordination all activities within
the State. The Central Government rén-
ders guidance and advice to the State
Government.

(b) Prior t0o amendment 10 Prevéntion

of Food Adulteration Act in 1976, there

was only one Central Food Laboratory
working as appellaie laboratory under the
Prevention of Food Adulteration Act,
After 1976, three more Central Food
Laboratories were established. All these
four laboraiorices are well-equipped with
sufficient and trained manpower, and

soph ot cated equipments,

(c) The State Governments have been
advised from time (o time to strengthen
ther food laboratories with manpower
and eqguipments. Some Stales have
alresdy established Mobile Food Labora-

tories for spot testing.

@) In the 7th Five Year Plan, the
Ceoiral Govermenst has proposed for

streagthen in the Head Quarters and,

Central Food Laboratories. The Smte
Governments have als® been advised t0
do the needful to stren hen their labora-
ory facilities and enforcement machinery
during Mth Five Year Plan.

Linking of Terminals in Bombay

4420. SHRI CHIRANII
SHARMA : Will the Mickter of RAIL-
WAYS be pleased 1o state *

(a) whether there is any proposal to
link two terminals of Western and Central
Rallways, Bombay Central and Victoria
Terminal in Bombay by underground
train ; and

(b) if so, the details thereof and by
which time these two termioals are likely
1o be linked by rail ?

CHAITRA $, 1909 (SAKA)
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.

mumdmm
Important Monumnents

4421. DR. B.L. SHAILESH : wiil the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleascd 10 state :

(s) whether any long-term plan has
been prepared by the Archaeological
Survey of India for the proper preserva-
tion of areas around important mony-
menlts and whether nocessary land-scaping
and other measures would be taken up
throughout the country as a part of deve-
lopment of tourism ;

(b) if so, the details thereof : and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DFVELOPMENT
(SMT. KRISHNA SAHI; : (a) and (b).
Yes, Sir. Under the scheme included in
the VIIth Five Years Plan 101 monuments
have been taken up throughout he coun-
try- for integrated development of the
monument including its ho:ticultural and
laxdscaping operations. An amount of
Rs. 1625 lakhs have been car-marked for
the period 1985-86 to 1989.90 under
structural conservation, “chemical preser-
vation, horticultural and landscaping
operations. A further sum of Rs. 42 S0
lakhs bas been provided for the cons!ruc-
tion of 25 toilet blocks fat selected impor -
tant monuments of tourism interest.
Drinking water is also made available at
important monuments.

Arrangements for Treatment of
: ot Dot Lovet  Comoer
4422. SHRI SHANTI DHARIWAL :
Will the Minister of HEALTH AND
PMYWM&.M”MQ:
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(a) whether adequate arrangements for
" treatment of cancer patients at district
“level are not available in the country so
far; and

(b) if so, the action proposed to be
taken by Gevernment to provide adeguate
treatment facilities to cancer patients at

- district level in each State ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFRRE (KUMAKI SARQ)
KHAPARDE) : (a) and (b, Treatment of
cincer at district level is not avaliub'e in
the country. However diagrosis anll
treatment of cancer s avallable through
Regional Cancer Centres, Medical Colleges
and several Hospitals located in different
cities in the country. Under the Natiocal
Cancer Control Programme Nono-govern-

mental organisations have also been invol-
ved in the programme. Out of the Tth

Plan allccation of Rs. 20 crores, Govern-
meat provides assistance to the 9 Regional
Cancer Centres for their development and
grants to State Government/Voluntary
Organisations for setticg wp of Cobalt
Therapy Units ard Early Concer Delcction

Centres.

Difficulties Faced by Foreign Passengers
hcm:ndcut

4423. SHR1 SHANTI DHARIWAL :
Will the Minister of CIVIL AVIATION

be pleased to state :

(a) whether Government have been

receiving complaints from foreign passcn-
gers and foreign airlines about thewr difli-

culty in taking dclivery of their goods at
the Indira Gandhi International Alrport,
Delhi ; and

~ (b) if so, the concrete remedial steps
takecn by Government in this regard ?

THE MINISTER OF STATE OF THE
 MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) and (b).
During the initial months of commission-
" ing of the New Cargo Terminal at 1L.G.L.
Airport, Delhi, the passengers bad to face
- gertain difficvities with regard to payment
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Overburdenings of Childres ln Education

4424, SHRI SHANTI DHARIWAL :
Will the Minister of HUMAN RE.
SOURCE DEVELOPMENT be pleased 1o

slate @

(a) whether scientists, writere, edoca-
tioists have appraised CGove nment of
their views about 1he deterioration of
mnhlmmdwtom

burdening education ;

(®) if so, whether Government propose
J““W_lmto"vkll&lonlqlh
creative talent of the children becouse of

the over-burdening education ;
(€) if 0, the outline thereof : and

(d) if not, the reascns therefor 7

THE MINISTER OF STATE_IN THE
DEPARTMENTS OF EDUCATION AND

CULTURE IN THE MINISTRY 0OF
HUMAN RESQURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHID : (a) 1w
(). Whereas there has been an opinion
that presest Curriculum s heavy but
this assessment is nol supported by autho-
ritative and spccific scademic studies
There is po evidence 1o prove that the
curticulum being followed in schools in
the country is over-burdening the children
and is leading 1o deterioration of creative
talect among them. However, encouraging
development of creative talents is one of
the imporiant objectives of education and
the National Policy on Education—1986
has M the need to develop this
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given a significant place to the develop-
ment of the creative talent among
cldidren.

(d) Does pot arise. !
to New Cultural
Proposal to epen Reglonal

4425. SHRI HARISH RAWAT : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be plessed to state ©

(a) whether Goverament proposcs to
open some new regional cultural centers
during the year 1987-88;

) ifso, the vames of the places
where i(hese contres are proposed 10
opened;

(¢) whether there is any proposal 10
open sub.centres of sum of the regional
cultural central du ing this year; and

(d) if so, whether such a sub-Centre is

proposed 10 be opened in Almora o
Utter Pradesh ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEPART-
MENT (GHRIMATI KRISHNA SAHD :
(s) Neo. Sis.

(b) Does not atbe,

(€) The Memorandum of Association
of the Zoosl Cultyra! Centres provides
for the establishument of sub-Ceatres. As
such the setting up of Seb Centre, is to
be considered by the respective Zoual
Culiural centres.

(d) The North Central Zone Cultural
Centre, Allshabad has not initmated of
sty such proposal to the Government of
India.

Navodaya Vidyalayas ln Utter Pradesh

4426 SHRI HARISH RAWAT : Will
the Minister of HUMAN RESOURCE

DEVELOPMENT be pleased to state :

CHAITRA 5, 1909 (SAKA)
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(a) the provision made for Navod ya
Vidyalayas during the year 1987-8¢;

(b) whether Navodaya Vidyalayas
more than their present prescribed number
are proposed to be opened in various
States keeping in view the increased
out'ay for this purpose; and

(€) if so, the 1otal number of
Navodaya Vidyalay:s 10 be opened in
Uttar Pradesh during 1987-88 and the
places whether these Vidyalayva are
proposed to be opened ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP.
MENT (SHRIMATI KRISHNA SAHI):
(a) Rs. 6 crores has been proposed
in the budget for 87-§8.

(b) No, Sir. The Scheme for establish-
ment of Navodaya Vidysloya envisages
the open'ng of one Navodaya Vidyal:ya in
each district of the cooniry during the VII

Plan period. 1t is proposed 0 observe
this provisioa.

-

L

€©) 12-15 pew Navodays Vidyalayas
are proposed 10 be started o Uttar
Pradesh in §7-85. Some Proposal from
Government of Utter Pradesh have been
received in this regard. They are being
examioed by the Navodaya Vidyailaya
Samiti,

Assistance to Nehrw Yuvak Keadras

4427, SHRI HARISH RAWAT: wii
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whetber Government proposed to
raise the amount of assistance 1o be
given 10 various Nebru Yuvak Kendras
during 1987.88;

(b) il so, the toial amouat proposed

10 be given;

tc) whether there is a propos.! to
give more g ants to Nehru Yuvak Kendr: s
silvated in hill arcas of the country as
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compared to those sitoated in other
places; and
(d) if so, the details in this regerd 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMAN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMAT]I MARGA-
RET ALVA) : (a) A Central Avtonomus
Organisation named Nehru Yuvak Kendra
Sangathan has becn set up 1o adminster
the programmes & activilies of Nehru
Yuva Kendras from 1987-88,

The Sangathan will draw up future
programmes for assistance (0 various
Nehru Yuva Kendras.

(y The total amount proposed to bé
provided for Nehru Yuva Kendras and

Sangithan is Rs. 594 lakhs for the year
1987-88.

(¢) No, Sir.
{d) Does not aries.

Allocation for National Highways la
Uttar Pradesh

4428. SHRI HARISH RAWAT : Wl
the Minister of SURFACE TRANSPORT
be pleased to state the amount relecased
for construct oa, repair and manlesance
of Nationa! Highways in Uttar Pradesh
during 1986-87 and proposed 10 be
released during the year 1987-88 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : Ao amount
of Rs. 25.35 crotes has been allocated
for the construct-on of National Highways
in Uttar Pradesh and Rs. 10.57 crores has
been released for the maintenance of
National Highways in the State during
1986-87. The aliocation/reicase of funds
for 1987-88 bas not been finalised as yet.

( English]

Ra Iway Lines in Karnatka
' 4429. SHRI V. KRISHNA RAO : Wil
the Minister of RAILWAYS be pleased

1o state

(&) what wes the length of railway

line in Karnataks as on one November,
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1956 and what is its leogth at preseat and
bhow does it compare with the neighbour-
ing States of Andhra Pradesh, Tamil Nadu
and Kerala; and

(b) the steps takcn to improve the
position of rallway lines in Kamataka 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) :  (4) Route
Kms of rail Lnes in Karnatka on 1.11.56
and at preseot are 2634 km. and 3024 kms
respectively. It is less as compared to
Andhra Pradesh.

(b) Construction of ruil line betpeen

Chitradurg and Rayadurg bas been has
taken up.

Rallvay Lise between Raydurg (A P.) and
Chitradurgs (Karsataka )
4430. SHRI V. KRISHNA RAO : W
the Minisicr of RAILWAYS be picased
to State :

(3) when did the construction of he
gailway line between Roydurg in Andhra
Pradesh and Chitradurgs in Kamataka
begin and when it would be completed 7

(b) what wis the estimated cost when
the work began ; and

(c) what would be the cost when the
work s completed ?

THE MINISTER OP STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHARAO SCINDIA) ' (a) Com-
truction . was commenced o 1980
Completion will depend oa availability of
resources.

(b) Ras 1692 crore.

fe) It will depend on the rates prevai-
ling in the coming years )l completion of
the project.

Extension of Hospet-Kottur Raflway
upto Haribar —

44)1. SHRI V. KRISHNA RAO:
Will the Minisier of RAILWAYS be
pleased 1o state :

() how many suiveys have been con-

ducted to extend the Hospet-Kottar raile
way line upto Harihar in Karnataka ; -

(b) the estimated cost of each of the
surveys ;
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() when the work would be taken pu
and complieted : and
(d) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b).
Preliminary Engiocering Survey was com-
pleted in 1971, when its cost was estimaied
at Rs. 442 crore. The cost has been up-
dated recently to Rs. 24.23 crove.

(c)and (d). Consuruction of this 68
km. loag M.G. Lioe is not proposed at
piesent.

Chmhl-lzlﬂ:hht-

4432. SHRI V. KRISHNA RAO:
Wil the Minister of RAILWAYS be

pisased Lo stale :

(a) the distance between Bangalore and
New Delhi in its present route via Wadi,
Secunderabad and Kazipet ;

(b) whether there is any proposal to
chaonge this route via Gulburga, Bidar,
Udgir, Nanded, Badncra, Amravati and
Betul in order to reduce the distance of
the route ; and

(©) if s0, the steps taken in this
regard 7 i

THE MINISTER OF STATE OF THE
"MINISTRY OF RAILWAYS (SHRI
MADHAVYRAO mw : (a) 2410
Kms,

(b) No, Sir,
fe) Does not arise.

Inchampaili Multipurpose Project
4433. SHRI BHATTAM SRIRAMA

MURTY : Will the Minister of WATER
RESOURCES be pleased to state :

(a) whether a Joiot Control Board for
Inchampa'li Mult purpose Project has been.

CHAITRA 3, 1909 (S4KA)

tution of the Board g the Centre and
concerned Siates ;

(©) if so, the resciion of Union
Government to the said proposal ; and

(d) whether is is proposed 10 convene
@ meeting of the concermed Chief
Ministers ? .

THE MINISTER OF WATER RE-
SOURCES (SHRI B, SHANKARANAND):
{(a) No, Sur.

(b) A proposal for coastitution of the
Joint  coatrol board for lochampalli
Multipurpose Project has been circulated
by Andhra Pradesh only to the States of
Mahar shtra and Madhya Pradesh.

(c) and (d). An inter-State meeting
fixed for 18.h Febiuary, 1987 could not be
held as the date w s not convenient to the
Ch ef M nister of Andhra Pradesh.

Natioaal Water Management Project
for Andbra Pradesh

4434, SHRI BHATTAM SRIRAMA
MURTY : Wil the M nister of WATER
RESOURCES be¢ plcased to state :

(a) whether the Unioa Goverament
initiated a programme uader the National
Water Munagement Project with the
World Bank assstance in order 0 .
improve the ecfficiency of the irrigation
sysiem io sclected projects ;

(b) if so, the names of four Statesy in-
cluding Andhra Pradesh which would get
financial assistance from World Bank in
the Ist Phase of the above project, and
how much fiaancial assistance Andhra

Pradesh is likely to get ; and

{¢) what are the various projecis in
Andhsa Pradesh selecied under the above
aftet detailed discussion bet-

programme
ween the World Bank and Union Govern

ng-xomz

THE MINISTER OF WATER RE-
mmlmsammm

(a) Yes, Sir.
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(b) Three Staigs, namely Aondhra
Pradesh, Karnataka and Tamil Nadu are
_participating in the Project at present.
Negotiations for assistarce jor the project
were held wtih the World Bank in Jaouary
1987. The details of project assistance
would be koown only after the credit
agreements are signed with the Bank.

(c) The Goveroment of Andhra Pradesh
have tentatively iocluded 7 irrigation
schemes, listed below, under the National

Water Management Project :—

1. Rajolibanda Diversion (full com-
mand area)

2. Kurnool—Cuddapah (Part command

area)
Thandava (Tull azea)

4. Nagarjunsagar Right & Left Bank
Canals (part areas)

5. Mylavaram (full area)

r
6. Tungabhadra low level canal (part
area) ‘

7. Nizamsagar (part area)
Yelera Reservoir Project

, 4435, SHRI BHATTAM SRIRAMA
MURTY : Will the Minister of WATER

RESOURCES be pleased (o state :

(a) whether Upion government have
sanctioned Rs. 70 crores for construction
of Yeleru Reservoir Project of Andhea
Pradesh ;

(b) whether this praject has been clear-
ed ; il so, the details thereof ; and

(¢) if pot, what are the various out-
standing issues which are required 1o be
sorted out ?

THE MINISTER OF WATER RE-

SOURCES (SHRI B. SHANKARANAND):

{s) Under - the Memorandum of Under-
standing reached beiween the Ministry of
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Steel aod Mines, Andhra Pradesh
Government and the tnam Steel
Project Authorities, the Cential Govern-
ment agrecd to advance an amount of Ras,
70 crotes as loen ass'stance for a project

to supply waler to the Visakhapatoam
Sieel Plant.

(b) and (c). The project is yet to be
cleared as replies to the comments on the
project report are still 1o be received from
the State Government, Clearance from
environmental angle and under the Forest
(Conservation) Act, 1980, is also to be
obtained,

Wagea Manefacturing Units

44)6. SHRI CHINTAMANI JENA @
Will the Minister of RAILWAYS be

pleased to state :

(») the numbor of wagoos o asufactur
ing units in the country and the number
of wagons menufactured i each unit

snnually ;

(b) the ancual production cupecity of
each unit ;

(c) whether it is o fact that the number
wigons mapufaciured o those uaits is
than the caproty, if so, the reasons
; and

of
lexs

§

(d) the steps being taken 10 utlise the
full capecity of these units to increase the
production 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
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No. of Wagons (Fig. in FWs)

Annual Manufactured durirg . 86-87
Firms Capacit ~ 84-8S 8586  (upto Feb. 87)
NWEL/MFP | 1000 4% ass 622.5
BWEL/MKA 1500 90 4%0 785
Braithwaite 3000 1290 1277.5 1360
Burn/BRN 911 1670 1675 1590
Buro/HWH 4750 1890 19425 1590
Jessop n» 26205 250 405
CIMMCO 2600 1530 1690 1740
H.OL T 1600 150 $72.5 867.5
Modern 2000 537 728 9225
Texmaco 4800 3118 2690 317
Gerald . — — -
Rly. Workshops — 647 $53.5 5825
G. Tosl 30440 123715 12651 13782

*This company bas been recently taken over by new management after a long
period of closuge ; this company hos yet 10 take up manufacturiog of wagoos and estab-

The yearly off-take of wagons is dependent upon the traffic requirements and the'
availability of funds during cach financial year which are allotted by the Planning Commis-
gion. It may also be mentioned that in addition to orders for manufaciure of wagons for
rallways, the Ministry of Railways are also placing wagon orders on behalf of the Ministry

orders for manufscturing wagons

from public scctor undertakings, and other private users of wagons. Further, through
. Project and Eguipment Corporation Lid, wagon building units are getiing dbrders for
ies. All these measures ensure betier
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M.R.T P. Companles la Shippiug Sector THE MINISTER OF STATE OF THE

MINISTRY OF SURFACE TRANS-

4437. SHRL CHINTAMANI JENA :  PORT (SHRI RAJESH PILOT): (a)

“Will the Minister of SURFACE TRANS- Information is given in the Statement
PORT be pleased (o state : ' below, |

' b Zuari Chemi-

(8) the particulars of the MRTP n;.)d.:(c:qi:r’:d m-A::TrAa.
Companies which are already functioning had appl‘d for acquisit on of a second-
in shipping scctor and the number of g “hosphoric acid cassier in 198S.
ships owned by cach such company ; The proposal was not sanctioned as the

(b) whether any other MRTP company Act, 1958.

has appleed for permission to enter into
the shipping sector ; (d) According to a notification dated
21.2.1986 issued by the Deparniment of

Company Affairs, the shipping iodustry
(c) if so, the details and the action has been excluded from the purview of

taken by Government thereon ; and the provisions of Section 21 & 22 of the
. _ MRTP Act for a period of five years.
(d) the Government’s policy of allow- There is 0o ban on MRTP companies 10
ing MRTP companies in shipping secior 7 enter shipping.
Statement
Si. No. Name of the MRTP Company No. of ships
owned by them

1 2 3

—————— - — —

1.  Scindia Steam Navigation Co. Ltd. 2%
- A Great Eastern Shipping Co. Lad. 28 :
3. Soath India Shippirg Corpn. Lid. s
4. Chowgule Stcamships Company Ltd. [
3. India sajambip Company Ltd. 16
6. Ratnakar Shipping Company Ltd. o
7. Damodar Bulk Carriers Ltd. ‘ 4
8. Essar Shipping Limited 15
9.  Dempo Steamships Ltd. 4
10.  Larsen and Toubro Limited s
11. , Secven Seas Transportation Lid. 2
12.  Surrendra Overseas Limited 5
13.  Coatinental Shipping Company Ltd, 1
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21. Jayshree Shipping

Mm’

Semioar oa Usani System of Medicine

4438. SHRI PRAKASH CHANDRA :
SHRI M. RAGHUMA REDDY ;

SHRI DHARAM PAL SINGH
MALIK :

SHRI SUBHASH YADAV :

Will the Minister of HEALTH AND
FAMILY WELFARE be plcased to state :

(a) whether the First International
Seminar on Unani System of Medicine
was orgonised in New Delhi during the
mooth of February, 1967 ;

(b) the detalls of professionals who'
participated in the Scminer ;

{c) the broad d-ulbdm
heid ond recommendatons made to
Government at the Seminar . and

(d) the reaction of the Union Govern-
ment theretio 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI! SAROJ
KHAPARDE) : (a) Yes, Sir.

() The Central Council for Research
in Usapl Medicine have reported that

professional exports of Upani Medicine,
Ayurveda, Siddba

’ , Yoga, -
Natu:e Cure wm»

WON N =N G D

sides Pharmacologists, Botanists, Chemists,
Elementolgists, Biochcmists, efc. partigi-
pated in the Seminar,

(©) snd (d). A note received from
Ceotral Council for Rescarch in Unani
Medicioe is given in the Statement below.
The Government will examine the recom-
mendations contained in the note in due
course. ‘

Statement

The Fsrst International Seminar on
Unani Medicioe was organised by the
Central Council for Resecarch in Unani
Medicine in collaboration with World
Health Organization from 13th to 15th
Februniy, 1987. The Seminar was in-
sugurated by the President of India, Shri
Clanl Zail Singh. The theme of the
Seminar was Unani Medicine and the goal
of Health for Al by the year 2000.
Among others who spoke on the inaugu-
ral ceremony were Union Minister for
Health snd Family Welfare, Shri P.V.
Narasimha Rao and Minister of State for
Health and Family Welfare, Kum. Saroj
Khaparde. The key not address to the
Scminar was delivered by Dr, CO.
Akerele, Programme Mansger, World
Health Organization, Geneva,

Over 500 delegates from various parts
of India and 24 other countries attended

the Seminas, The participants ingluded
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experts of Unani Medicive, other tradi-
tional and modern systems of medicine
and allied sciences. There were 17
Scient fic sessions—15 for oral presenta-
tion and two for poster display in which
158 research papers were presented. The
deliherations covered several applied and
fundomental aspects of rescarch in Unani
Medicine and its allied sc'ences.

Under Clinical research, papers on
various common and chronic ailments
were presented, including cancer, vitiligo,
diabets, mellitus, arthritis, bronchual
asthma, malaria, infuntile diarrhoea, liver
discases, psychosomatic disorders, and
diseases of digestive and urogenital sys-
tems. Usefulness of some special thera-
pies of Unani Medicine, including cupping
and venesection, in jo'nt pain and hyper-
tension, respectively was also discussed by
a couple of researchers in the'r papers.

‘Papers relating 0 pharmacology and
Clinica! Pharmacology highlighted the bio-
log cul effects of various plant products in
different disedses. In session on Drug

Standardisatign, Chemistry and Pharma-
cology, papers on the evolution of stan-

dards for single and compound drugs of
Un: ni Medicine were presented.

A few sessions were devoted to Survey
and Culiivation of Med cinal Plants and
ethoobotany. In two symposia the role
of trace elemerts in the treatment of
various diseases and their tox city studics
were discussed. A separate session took
stock of antifertility effects of some Unani
drugs and environmental pollution. Under
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fundamental rescarch papers reloting to. -

history and importance of some Unani
clossics were presented. |

An important feature of the Seminar
was a Sympcsium the meeting point—in
~ which experts of Unani Medicne, Ayur-
veda, Siddha, Homoeopathy ard modemn
medicine fccussed their ottention on how
‘and in which areas all these sysiems can
interact and coll.borate in order to siren-
gthen the primary health care delivery.

The valadictory address to the Seminar
was given by Minis'er ‘of Health and

L
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Family Welfare, Shri P.V. Narasimha Rao
on 1Sth February, 1987, '

The Seminar made followirg recom-
mendations :

1. Supply regulation and gquality
control of bherbs and rescarch

support thercto.

2. Revision of strategy on the utilisa-
tion of Usani and other traditio-
nal system of medicine by elgva-
tion of their status.

3. Evolution of a separate service
cadre of traditonal systems of
medicine at all levels in primary
bealih care.

4. Creation of international bank of
berbs and other raw material used
in TSM.

3. Creation of herd consciousness
for primary bealth care among
the masses through mass media of
region.l Lioguasges.

6. Introducing fellowship exchange
programme with regard to TSM at
interoational  level for  shariog
expcriise.

7. Undertabing clinical trials, wvet.
ling and toxicity studies on drugs
used io Unani and other TSM for
their internations) acceptance.

8. Optmal utilisation of folk arts
of bealing wounds in situations
calling for flist aid.

9. Development of safe contracep-
tives by screeming such drugs os
are claimed to have antfertility
effects in the literature of Unani
and other TSM.

Exposure of Unani undergraduates
and graduates to primary health
care and Mmmm
internship to family phys cians.

Creation of computerised data
bank for information relevant 1o
Usnuni Medicine,

10.

IL
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12.

13

14.

15.

16,

17.

18

19.

2l.

Upgradiog of rescarch facilities
for developlog new medicaments
according to needs of time.,

Usefulness of the Seminar and
need for follow up.

Exposition of wholistic approach
of Unani Medicine through inter-
national collaborative research.

Devetailing of Unaai
practices with international and

otber rescarch.

Biological control of mosquito
through herbal insect repeliants.

Need for rescarch on busic theo-
res of Upani ¢ g. bumours, lem-

peraments, elements.

Crush priority to developing
strategios on five year basis, with
w'd w Unan: and other ™M™
and their implementation for
achicving Health for All by the
year 2000,

locreasing financial support for
Unani and other TSM for their
optimal wutilisation in effectve

primary health care delivery.

Provision of best health care faci-
lities and expertise of Unani and

other TSM at village level.

Interaction of all syatems of Medi-
cipe to strenthen primary health
care delivery.

Collision of goods tralas near
Agra station

4439. SHRI PRAKASH CHANDRA :

SHRI M. RAGHUMA REDDY :

SHRI DHARAM PAL SINGH
MALIK :

SHRI SUBHASH YADAY :

Will the Minister of RAILWAYS be

-

CHAITRA 5, 1909 (S4X4)
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g (l')“whuhu' & goods train rammed into
siationary goods trai
Loy in  Dear Agra

(b) if so, the estimated loss of life and
property ;

() whether any inquiry has been -
ducted ; N o

(d) if so, the outcome thereof : and

(e) the action taken
found responsible, if any ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ; (a) Yes, Sir.
On 26.2.1986 an Up Goods trein coming
from Idgah stat.on collided with a statio-
nary goods truia at Pathauli station.

(b) Two military persoonel escorting
military conlhnmu lost  their lives,
Loss of ruilway property is estimated at
‘about Rs. 3 lakhs.

those

(€) Yes, Sir.

(d) and (o). The Driver and the Diesel
Assistan! of'lh. Up Goods train were
bheld responsible for causing the accident.
They have been placed wider
mwphqmmmwmm

thmhm
flights

4440 SHRI MOHANBHAI PATEL :
Will the Minister of CIVIL AVIATION

be pleased 10 state :

(a) the anticipated growth in the

passeoger troffic for domestic flights during
1986-87 in comparison to that in previous

year

(b) whether the prerent fleet of Indian
Alﬂin-hlihqmuwmrytbo increased
number of passengers ; and

(c) if not, what steps Government 53
Pose to take to mcet the situation ? m
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THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) Indian
Airlines has projected a growth rate of
about 10.1% in passenger traffic during
1986-87 as against 7.3% in 1985-86.

(b) and (c). The shortfall in capacity
" is proposed to be met through leasing of
aircraft. '

Marketing of Narcotic Pale Killer
.c-lhﬂ-d-uiqnn.

444]. SHRI MAHENDRA SINGH :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether a marcotic pain killer is
being markeied with another pain killer in

the country .

(b) if so, the vames of those drugs
allowed to be marketed in combination ;

MARCH 26, 1987

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQJ
KHAPARDE) : (a) Yes, Sir.

(b) A Statement is given below.

(c) and (d), Al parcotic formulat.ons
bave the inhcrent propertics to cause
addiction.

The questi o of contiosed marketing of
combination of D propoxyphene s
gnder the examination of the Governawent.

Stalement showing combinations of a marcotic killer with other
mhtbc-n"} il

8l. No. Brand Name

1. Walagesc

3. Proxyvon
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Paracctamol
Dextropropoxyphene Hel
Oxyphenbutazone
Diazepam

Dextropropoxyphene Hel
Paracetamol

Dextroprop dxyphene Hcl
FParacetamol

Betafl im

Corbuty!

Norgesic

Spasmo-Proxyvon Dieyclomine Hcl
Dextropropoxypbese Hel

: Acectam:nophen o
Byta-ptoxyvon Capsules Oxyphenbutazone
- ' Dextropropexyphene Hel

Par..ul.snd

Combiges's

Ibudex

Anadex

Betaspasm

Oxyphenbutazone

Deatropropoxypbene Hel
Paracetamol

1. Ibuprofen

Dextropropoxyphene Hel

Dextroproposyphenc #icl
Aoalgio

Dicyclamine Hcl

13.

14.

15. Daprisol-P Asprin

16, Powerin | Acetyl Salicylate Acid

17, Seljen | Aspirin
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Fly-overs in Assam

4442. SHRI BHADRESWAR TANTI :
Will the Minister of RAILWAYS be

pleased to state :

(a) how many fly-overs are proposed
to be constructed during 1987-88 in the
country ; )

(b) which are the places selected for
the same ;

(c) whether Government propose to
cons ruct fly-overs in Assam on the pub-
lic demand at Golaghat ; Jorbat and Now-

gong ; and
(d) if so, the details there of 7

THE MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 26 pew
road over/under bridges are proposed in
Railways" Budget of 1987-88.

(b) Chucabhaiti, Jabalpur, Sitholi,
between Dhandari Kalan-Ludhiana, Pani-
pat, Shahjahs npur, between Sakoti-Tanda-
Kbhatauli, between Ahraura Road and
Jeonathpur, Aishbagh (Lucknow), Telli-
chery, Puckuonum, K between Wadakan-
cheri and Mulagunnithukave, Balogula,
between Ambiturai and Kodaikkagal
Road, between Jangaon-Pembarti, Ajit-
singhnagar (Vijayawada), Lalapet,
Dabirpur between Timmarpur and Shad-
nagar, between Umdanagar and Tionmar-
pur, Rayagada, Jaipur Keonjhar, Maksi,
Ashokanagar, Indore and Nagda.

{(c) No concrete proposal has been.
received from the State Goveroment for

this,

(d) 1o view of ‘c" above, does not
arise.

mnvw--m

4443, SHR1 V. SOBHANADREES-
WARA RAO: Willthe Minister of
RAILWAYS be pleased to state :
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{a) whether Railway propose to deve-
lop Vijayawada Railway Station as a
model station ;

(b) if so, amount allocated in this
regard and the time by which the work on
this project is Jikely 1o commence ; snd -

(c) whether there is proposal to cons-
tiuct a sub-way connecting dffercnt plat.
forms for the convenience of the age! and
people with heart ailments, as was done
in Bangalore City Station ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA : (a) Yes, Sir.

(b) and (¢). Proposals for developing
Vijayawada railway station as a Model
station are being framed »fter which esti-
mates will be preparcd. The work will be
taken up duriog 1987-88.

More Coaches to Konark Fxpress hetween
Visakhapatam and Hyderabad

4444. SHRI V. SOBHANADRES.
SWARA RAO : Will the Minister of
RAILWAYS be pleased to siate :

(a) whether itisa fact the present
traffic demand between Viscklapataam
and Hyderabad is not fully taken care of

by the Railways ;

(b) if so, whether there is any proposal
to attach 2 tier A.C. Coich as well as two
more second class compartments to Konark
Express between Visakhapsainam and

Hyderabad ; and

(c)uw.lheﬁm.by.whuthnpmm-l
is likely to be impleggeated ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) At pre-
seot, there are 4 pairs of Express trains
between Hyderabad and Waltair (Visakha-
patnam) which are adequate to meet the

requirement.
(b) No, Sir.
(c) Does not arise.
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Rallway Schools in Vijayawada
4445, SHRI V. SOBHANADREE-

SWARA RAO : Will the Minisier of
RAILWAYS be pleased to state @

(a) whether the children of railway
emplovees at Vijyawada in South Central

Raillwsy are facing any difficulty io
geiting admission in colleges ;

(b) the number of students  studyiog
various High Schools run by the Railways
- and s'ster organisa’ions |

(¢) whether Railways propose to take
necessary steps  for startng a Junior
College for the Macfit of children of
railway employees at Vijayawada ; and

(d) if not, the rcasons therelor 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHR1I
MADHAVRAQO SCINDIA) : (a) No 4fi-
culty in getting admission of children of
Railway employees in colleges at Vi jaya-
wada has been brought 10 the notice of
the Railway Adminstration.

(b) No such records are maintaioed
by ths Mhblq.

{c) No, Sir.

{d) Owing to ava:lability of adequate
educationk! fac lities provided by the State
Goverament and coastaints of resources
of Indiap Railways for additional Radway
run schools and colleges.

Allocation of Ambulances to Stales

4446.5HRI1 V. SOBHANADREESWARA

RAO : Will the Minister of HEALTH

AND FAMILY WELFARE bt pleased
10 state : e

(2) the total number of ambulances
aliccated 10 var ous States during the last
three years ;

(b) whether the numbep of ambulances
sllotted 10 Andbra Piadesh is inadequate
ang T OF the: population of the Suate ;
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(c) if so, the action being taken there-
on? .

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQ)
KHAPARDE) : (a) There is no scheme
to supply ambulances to S:ates.

(b) and (¢). Question does not arise.

Competition between Alr India and
Indian Alriines

4447. SHRI AROOPCHAND SHAH :
SHRIMATI KISHORI SINHA :

Will the Minister of CIVIL AVIA-
TION be pleased to state :

(a) whetber Alr lodia is giving sdver-

 tisements to atrtact Domestic Passengers

between Bombay and Delhi to give them
25 per cemt concession between 11 P.M.
and § AM_; and

(b) whether such an offer amounts to
direct competition with Indian Airlines, if
s0, what steps Government propose to
initiate in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER): (a) Yes,
Siur.

(b) No, Sir. Thereis no direct com-
petition because Indian Airlines does not
operate between 11.00 P.M. to § A M.

Export of EMU Coaches

4448. SHRI ANOOPCHAD SHAH :

Will the Minister of RAILWAYS be
plcased to state

(a) whether it is a fact thiot Govern-
ment have exported EM.U, coaches
(railway rakes) inspite of heavy demand
for suburban section of Bombuy, during
1 Apri', 1986 10 31 Jannary, 1987 ; and

(b) if so, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS . (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir,

(b) Does pot arisg,
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Direct Fast Express Train between
Trivendrum and Secunderabad

* 4449. SHRI V.S. KRISHNA IYER:
Will the Minister of RAILWAYS be

pleased to state :

(a) whether there is any direct fast
express train betwecn Trivendrum and

Secunderabad ;

(b) whether large number of passen-
gers both at Tribandrum and Secundera-
bad are experiencing great hardship due
to non-availability of ditect trein service
between Trivandrum and Secunderabad ;

(c) if so, whether Government propose
to introduce a direct fast express train
between Trivandrum and Secunderabad

and v ce-versa 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRA" SCINDIA) : (a) No, Sur.
Connecting scrvices are, however, avai-
lable via Vijayvawado/Mdras and

Banglore.

(b) aad (c). It is proposed (0 introduce
a new weekly express train belween
Hyderabad and Cochin from Appil, 1987.

Central Grant for Mahila Hindi Pracher
Samithi Karoataka

44%0. SHRI VS. KRISHNA 1IYER :
Will the Minster of HUMAN RE-
SOURCE DEVELOPMENT *be pleased

to state :

: (a) whether the Kurnataka Mahila

Hindi Prachar Samithi has sought Central
grant for its training collcges in Karpa-
taka ;

(b) if so, the amount of grant sought
Iuthclunkﬂ;gud

(c) the amount. sanctioned by the
Union Government 7

THE MINISTER OF STATE IN THE

DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MANISTRY

OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHD) ;
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(a) to (c). No application for grant-in-aid
has been received from an organisation
named as Karnataka Mahila Hindi
Prachar Samithi. Howecer, 8 proposal had
been received from Karnataka Mahils
Hindi Seva Samithi, 178, IV Main Road,
Chamarajpet, Banglore-560018 (Karna-
taka) for grant-in-aid for ruoaing three
Hindi Teachers Tralning Colleges in Kar-

The Karnataka Mahila Hindl Seva
Samithi, Bangalore had requesied for
groots for meeting recurring and non-

recurring expenditure of Rs. 2,25,300/-
duripg 1986-87. As the proposal was in-

complete, the tion was requested
to furn'sh the application with all the

required documents. The same Is still
awaited,

i T
4451. SHRI V.S. KRISHNA IYER :

Will the Minister of CIVIL AVIATION
be pleased 1o state : "

airports at Delhi and Bombay ;

(b) whether Government have speat any
amount for the upgradation of other
international asirports like Madras and
Calcutta ; and

(c) if so, the details thereof 7

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
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Alr Mlight from Tirupatl to Delhi

4452. SHRIMATI N.P. JHANSI
LAKSHMI : Will the Minister of CIVIL

AVIATION be pleased to state :

(a) whether Government proposed to
introduce a flight to Inbian Airlines from
Tirupati to De'bi via Visakhapatnam ;

(b) wheither Governmen! are aware of
the need of an air flight in the above
scctor ; and

(c) if so, what steps arc being taken in
this regard 7

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) No,
Sir. There s no such proposal at present.

(b) and (c). The passenger traffic demand
between Delh: and Tirupati presently does
pot justify operation of a direct service

between these (wo C.lies.
lado-Canada Alr Agreement

4453. SHRI SOMNATH RATH :
SHRI T. BALA GOUD :
SHRI H.N. NANJE GOWDA :

SHRI G.S. BASAVARAJU :

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether India-Canada air agree-
ment has been signed in New Delh: ; and

(b) if so, what are the main features
of the agreement ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) and (b).
Yes, Sir. The main features are :—

() Air India bave acquired access to
Toronto without having to operate

compulsorily to Montreal.

(i) Air India have secured three
poiats in U.S A. beyonp Toroato,
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(iii)) Sea. ng capacity entitiements for
the two carriers have been rationas

lized.

(iv) A commercial arrangement has
been signed between the two air-
lines to cater for unilateral opera-
tions by Air Canada to India.

Performance of Rallways

4454. SHRI SOMNATH RATH : Wil
the Minister of RAILWAYS be pleased to
state :

(2) whether the performance of the
Railways during the 1st nine months from
April to December, 1986 has been impres-
sive ;and

(b) if so, what steps Government pro-
pose to take for further improvement in

this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) The
performance has been very satisfaciory.

(b) Steps like innovation in operating

techniques, adopt'on of new operating
strategies, modernisation, and technical
upgradation are  being taken to
further improve the performance of the
rallways.

Sale of Masuscripts and Documents to
Foreign Collectors

4455. SHRI SOMNATH RATH :
SHRI SHANTI DHARIWAL :

SHRI BHATTAM SRIRAMA
MURTY :

SHRI SRIBALLAV
PANIGRAHI :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to

state :

(a) whether Government are aware of
the loss of vital manuscripts and docy-
ments of national importance through
clandestine procurement and sale
some unscrupulous elements to foreign
collectors ,



——

243 Written Answers

(b) whether Government have received
information regarding country wide net
work involving a large number of smug-
glers and spies spreading the latest
‘manuscript document’ transference on a
large scale, particularly from the sensi-
tive States of North-East and Jummu and
Kashmir ;

(c) if so, the details in this regard ;

(d) the number of cases of smuggling
of rare documents from the country ; and

(e’ the action being taken by Govern-
ment in such cases ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHI) :
(a) and (b). No, Sir.

(c) Does not arise.
{(d) Does not arise.

(e) Does not arise.

——

8. No. Project

1. Dhenkanal (Stadium)

2. Athparh (Stadium)
3. Parabati Stadium at Cuttack

4. Stadium at Pbulbani

5. Stadium at Sundergarh

6. Jawaharlal Nehru Indoor Sports Complex at Cuttack

- - Stadium at Koraput

8. Stadium at Anandpur

9 Kalinga Sports Complex at Bhubaneswar

MARCH 26, 1987
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Sports Stadia in Orissa

4456. SHRI SOMNATH RATH : wili
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to siate :

(a) the names of places identified so
far for the construction of sports stadia
in Orissa ; and

(b) the amount allocated for creation
of sports facilities in each stadium during
the current financial year ?

THE MINISTER OF STATE IN THF
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD D VELOPMENT IN T1THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMAT! MARGA.
RET ALVA) : (a) and (b). On considera.
tiom of poposals received from State
Government of Orissa, amounts ndicated
below have been released during 19%6-87
so far by way of fin:ncia) assstance (or
the coonstruction of sporis stada ot Jiffc.
rent place in Ormsa

Amount re cased

Rs. 200 lakhs

Rs. 100

Rs. 19 %

Rs. 625
Rs. 1250

Rs. 2000

e

Rs. 1.4] o

Rs. 093

Rs. 7.5

Rs. 71.09 lakhs

—— — e — ow—
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Scientists in Foreign Universities
and Foreiga Scholars in Indian Uuniversities

4457. SHRI E. AYYAPU REDDY :
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased (0
state :

(a) the number of Indian Scientists
working in foreign universities ; and

(b) the pumber of forcign scholars
working as Lecturers and Professors in
Indian Universities 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) and
(b). The data regarding the Indian
Scientists working 'n forcigh universities
and the foregn scholars working o the
Inlian universities 18 not  mamniained.
However, according to the information
furnshbed by the University Grants
Commiss .on, 63 foreign scholars arce
working n d'fferent Indmn universities
under the Cultural Exchange Programmes
with foreign countries.

Revenwe Collected by 1AAD

4458. SHRI! E. AYYAPU KEDDY :
Will the Micister of CIVIL AVIATION
be pleased to state

(a) the revenue collected by the Inter-
pationa! Arports Authority of Isdia
during the last three years and the deta:ls
of rates and tariffs oo goods, calegory-
wise ;

(b) the value of the goods not cleared
by the customers ; and

(c) the value of the goods damaged and
the amount of claims preferred by the
customers and pa‘'d by the International
Airports Agthority of India ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) to (c).
The information is being collected and
will be laid oo the table of the House.
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Target of Family Planning Operationss
in 1986

4459. SHRI E. AYYAPU REDDY :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(n) the number of family planning
operations targeted in the year 1986 ;

(b) the number of operations actually
preformed ; and

(c) the average expead ture incurred per
operation ?

THE MINISTER OF STATE IN THER
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) aand (b). Family
Plain.ng targets are fixe! only on finan-
c:al year basis. Based on the prov.sional
reports rece:ved from the States, a total
of 426313 S'erilisttion opcrations were
performed ia the country during 1986-87
(Ap:-il, 19856 to February, 1987) aganst
the target of 6 million fixed for the whole
fisancial year 1986-87,

(c) Apart from the cxpenditure incurred
by any of infrastrociure, supplies and
service delivery and promotional efforts,
Government of India gives Rs. 190/-
and Rs. 210/- per case of Vasectamy and
Tubectomy respect:vely to the State/Union
Territories as compensation to meet
cxpenditure on Sterilisation operations,
including an element of compensation
paid to the acceptor.

Production of Disposable Syringes

4460. SHRI D.P. JADEJA : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Hindustan Latex proposes
to diversify the production of disposable
syringes ;

(b) if so, the details thereof ?

(c) the reasons for not expediting such
a proposal, in view of the high prices of
syr.nges in private sector : and
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(d) the details of such a project and
when it will be taken up ?

THE MINISTER OF STATE IN THE
NINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)J
KHAPARDE) : (a) and (b). Yes. A nre-
feasibility report proposing to set up a
plan to manufacture disposable syringes
has been received from Hindustan Latex
Limited. The Company has proposed to
set up a plant, with capacity to manu-
facture 30 million pieces of disposable
syringes per annum,6 at cost of about
Rs. 6 crores. This Minisiry has given the
first stages clearance to the project and
has asked the Company (o prepare a
detailed feasibility report.

(c)and (d). The Hindustan Latex
Limited had not sent its proposal at the
time of finalising the 7th Five Year Plan,
with the result that in the 7th Plan no
specific provision for necessary funds has
been made for setting up the plant for
manufacture of disposable syringes. The
Company has therefore, been advised to
go ahead with the project only f they
can raise resources on their own or
through market borrowing. The project
will be taken up only afier the question
of finance s resclved and it is duly appro-
ved by the Board of Directors.

Development of Former Juha Alrport

4461. SHRI HUSSAIN DALWAI :
Will the Minister of CIVIL AVIATION
be plcased to state :

(a) the proposal under consideration of

Government with regard to development
of former Juhu Airport which is preseatly

pot in use by Airport Authosities ;

(b) whether it is proposed to allot the
plots only for development of tourist
attraction ; if so, what are the purposes
for which the plots in gquestion will be
alloted ; and

(c) what is the total areas of land that
is proposed to be allotted from Jubu

airport area ?
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THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) Juhu
airport is presently being used for opera-
tions of the Bombay Flying Club, Oil &
Natural Gas Gommission and pon-sche-
duled operators. There is no proposal, at

present, for development of Jubu airport
for non-aviation activities.

(b) and (c). Does not arise.

Delays in Air Indis and Indian Airlines
Flights

4462. SHR]1 HUSSAIN DALWAI :
Will the Minister of CIVIL AVIATION
be pleased to state

(a) whether any marked improvement
bas been noticed by travelling public afier
the reorgansation of both Air Ilodia as
well as Indian Airlines ;

(d) if so, the details thereof ;

(c) what are the reasons for [(requent
disloca‘ion of regular tmmngs of arrivals
and departiures of the alr services | and

(d) what effective remedy s proposed
to resclve this long standing problem of
air passengers, who many a tUme, bave
to waste their valuable time on account of
disorganised air service ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) and (b).
No reorgansation of Alr-lndia and
Indian Aitlincs has been made.

(c) and (d). Primary delays whch fur-
ther lead to consequential delays, though
pot very f[requent, are maimly due to
technical reasons, commercial bandling,
operations & ground bandling. Thete
delays are monitored regularly and
remedial action taken, where called for.
Besides, improved landing facilities and
aids are being installed at major airports,
in a phased manner, with a view 0
permitting operation of flights during
advese weather cond:tions.
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Rallways' laformation Computerisation
Programme

4463. SHRI S M. GURADDI :
SHRI G.S8. BASAVARAJU :

SHRIMATI BASAVARAJES-
WARI :

DR, B.L. SHAILESH

Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is fact that the World
Bank team has given the Railways a
deadline upto May, 1987 for the finali-
sation of the information computerisation

programume |

() if so, whether the Railways bave
provided the necessary information to the
World Bank.

(¢) if not, the reasoas for the same and

when Raulways propose 1o give the
required information ;

(d) whether World Bank expert team
has visited Iodia in this regard during
1987 ; and

(e) if s0, by what time the final deci-
100 in the mater o likely to be taken ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) 10 (d). A team of World Bunk offi-
cials visited lodia during February, 1987
and discussed varnous aspects of Froght
OIS project, Information requested by the

World Baok team has been furnished to
them.

(e) Does not arise.

EMU Rakes is Bombay Division

4464. SHRI S5.G. GHOLAP : Will the

:mhtu of RAILWAYS be pleased 1o
le .

() the capacity of EMU rakes of
Suburban trains in Bombay Division ;
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(b) the number of passengers who
travel by these rakes during peak hours ;

(c) how many rakes are required for
Bombay Division 10 ease the passenger
traffic and how many were supplied to
Central and Western Railways respectively,

in the years 1982-83  1984-85, 1985.86 and
1986-87 ; and

(d) the other steps taken/proposed to
be taken by Governmeot in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The
crush load capacity of a normal 9 car
EMU rake in Bombay is 3150 passengers.

(b) Such statistics are not maintained.
Howevcr, approxmmately 3000 to 3500
passengcers travel per train during the
rush bours.

(c) The pumber of rakes supplied is as
under . —

Years No. of rikes supplied
C. Rly. W. Rly.
1982-83 5 —_
1983-84 6 1
1984-85 4 2
1985-86 10 3
1986-87 6 1

A dozen new rakes may case the situa-
tion.

(d) There is a proposal to introduce
higher dJdensity rakcs. 12 car EMU rakes
are also being run on a trial basis,



251 Written Answers MARCH 26, 1987 Written Answers 253
[Translation) h(‘)m it is a fact that the railways
ve insisted that major share of the

l’l'w(';"m the name of expenditure on the construction of

hagra River Mankhurd-Belapur rallway line will have

4465. SHRI NIRMAL KHATTRI:
Will the Minister of WATER RESOUR-

CES be pleased to state :

(a) whether Government are consider-
ing to change the name of Ghagra river

flowing through Ayodhya, a pisce of pil-
grimage, as ‘Saryu river’ ;

(b) if not, the reasons therefor ; and

(c) whether any represcotation has
also been received in this regard ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-

NAND) : (a) No, Sir.

(b) and (c). Approximately, the matier
neceds to be considered first by the b ate
Government.

Halt of Ganga-Yamuna Fxpress at
Sohawa! Rallway Station

4466. SHR1 NIRMAL KHATTRI :
Will the Minister of RAILWAYS be

pleased to state :

(a) whether there is any proposal to
provide a halt of the 831/34 Ganga-
Yamuna Express at Sohawal railway
station of the Northern Railway ; and

(b) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) The station is served by seven
pairs of trains including 3 pairs of express
trains at convenient timings.

[English)
Maskhurd-Belapur Rallway Line

4467. PROF. MADHU DANDAVATE:
Will the Mimister of RAILWAYS be

pleased to state :

to be shared by the Maharushtra Govern-
ment ; and

(b) if so, whether taking into acceunt
the resource constraints of the Maharash-
tra Government, the Railways will review
this decision and allocate higher resour-
Ces for the construction of this project ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) As
agreed upon between the Mabarashira
State Government and Railways, cost of
Mankhurd-Belapur line is being shared o
the ratio of 67% and 33% respectively.

(b) Does not arise.

Opening of Navodaya Vidyalays In
Casacona, Gon

4468. SHRI SHANTARAM NAIK :
SHRI HUSSAIN DALWAL :

Wil the Mo ster of HUMAN RE.
SOURCE DEVELOPMENT be pleased
o state :

(a) whether the Navodaya Vidyalays in
Canacova, Goa, 3 due to start io the
academiic year 1987-88 .

(b) the area acquired by Government
for the purpose and whether the school
buikding has been completed ;

(<) whether staff members required for
the purpose have been recruited ;

(d) the number of students admitted
for the various classes ;

(e) the poley with respect to the
medium of instruction for various classes
decided upon by Govermmen: in Navo-

daya Vidyalayes ; and

() whether the mother-tongue of the
people of respective States has any role to
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play as a medium of instruction in such
schools 7

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI  KRISHNA  SAHD: (a)
Navodaya Vidyalaya in Canacoba, Goa
has heen started in 56-87 and s already
functioning.

(b) A total of 20 acres of land bas
been proposed to be made available by
the Unwon Territory of Goa. Coustruc-
1.on of new school building is yet to starl,

(€) Yes, Sir.

(d) On the basis of admission test held
for the acadcmic year 1986 87, 64 stadeats
were sclected for admiss.on to Class VL

(¢) and (). As admission to Navodaya
V.dyalays will be made at the level of
Class V1 and most of the studenis s0
dmtted would have been taught earler
through the med.um ol mother-tongue/
rcgional language, lostruction will be pro-
vided through the same med/um upto
Class VII or VIII Juring which time
o .ensive teaching of Hindi/Eaglish, both
s3 language subjects and co-media, will be
underisken. Thercaflier, the common
med um would be Hindy/English m all
Vidyalayas.

Telephone facilities on Flights

4469 SHR1 SHANTARAM NAIK :
Wil the Mmsster of CIVIL ATIATION
be pleased to siale @

(a) wheiher the Indian Airtines bave
any proposal to provide telephonce facili-
Lies 10 the passcagers on fights |

() f 50, the deta'ls of the proposal ;

(€) the names of the airports in the
Country whih have subscribers Trunk
Dialing facility for the pablic ;

(d) whether the ladira Gaodhi Inter-

natlonal  Alrport  (National Departure
Lounge) has the 8.T.D. facility ;
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(e) if not, the reasons therefor ; and

(N whether Government propose to
provide the same ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION

(SHRI JAGDISH TYTLER): (a) No,
Sir.

(b) Does not orise.

(c) Subacribers Tiunk Dialing facilities
are available at the following airports : —

1. Bombay,

2. Calcutta,
3. Madras,
4. Bang:lore,

S. Bhuvaneshwar,
6. Cochin,

7. Hyderabad,
8. Tirupati,
9. Trivandrum,

10. V.jayvawada and
11, Vishakhapatnam.

(d) No, Sir. However, Telecommnica-
tion counters by PET for Trunk Booking
are provided in the Domestic Terminal.

(e) and (1), Two Auto STD Coin-fed
Telephones instelied  initially in  the
Domestic Arrival and Domestic Departure
at Indira Gandh: International Airport
wceie removed by the PE&T Department
owing to malfuncuioning. The matter has
been taken up with the PET Deparment
for replacement of these.

Use of Satellites to Combat Global
Resurgence of Malaria

4470. SHRIMATI BASAVARAJES.
WARI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state

(a) whether the American Scientists
bave launched an experimental project
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that will use earth-orbiting satellites with
clectronic sensors to combat the global

resurgence of malaria ;

(b) if so, whether after successful
demonstration of the technigues, they

bhave recommended the international orga-
nisations or interested Governments to

accept the proposal ; and

(c) whether Union Government have
any plan to get the proposal examined and
if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). This Ministry
is not aware of such on experiment.

(c) Does not arise.

Alr Service between
Inadequate e Maagalore

4471. SHRIMATI BASAVARAJES-
WARI] : Will the Minister of CIVIL
AVIATION be plecased to state :

(a) whether the Karnataka Government
bad drawn the attention of the Unioan
Government regarding inadequate air
service between Mungalore and Bangalore;

(b) whether the State Government had
suggestied that additional services should
be operated between Mangaiore and
Bangalore to meet the traffic demand ;

(c) whether tie suggestion has been
coonsidered by Union Government ; and

- (d) if so, the details thereof and if not,
the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) and (b).
Yes, Sir. The Government of Karnataka
had requested that Bangalore be connected
to Mangalore by Boeing 737 service. The
State Government had suggested that ag
additional service may be operated on this
route in case Boeing 737 service could not

be introduced.
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(@) and (d). Indian Airlines has with
effect from the 1st November, 1986, intro-
duced a daily B.737 service between
Mangalore and Bangalore.

Buses added to DTC Fleet

4472. SHRI C. JANGA REDDY :
DR. AK. PATEL :

Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether at the time of last fare
hike, 400 new buses were proposed to be
added to the existing fleet of 4956 DTC

buses ;

(®) if so, the oumber of buses which
have been added by now . and

(c) if so, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOD: (a) to (c)
Augmentation of bus fleet inc'uding re-
Placement of & buses is a coo!inuing pro-
cess. Since the fare-revisioo in February,
1986, the DTC has purchased 202 buses
for its fleet and further orders for 308 bus-

chassis have been placed.

r.h-tﬂA-‘*thlD'ng
adustry Flahiag Traw Indastry
and Recovery of Loans

447). SHRI K. RAMAMURTHY :
Will the Minister of SURFACE TRANS.

PORT be pleased to state :

(a) the quantam of financial assistance
reandered by the defunct Shipping Deve-
lopment Fund Commitice to the Shipping
Industry since its inception todate ;

(b) the outstanding loan and intcrest
to be recovered from the Shipping
lodustry ;

(c) the financial assistance rendered by
the S.D.F.C. 10 the deep sca fishing traw-

ler industry ; and

(d) the ocutstanding loan 1o be recover-
ed from the deep sea fishing trawler
industry by the SD.F.C. ?

L
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THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Shipping
Development Fund Commiittee has accord-

(i) Rupee loan

(i)  SAFAUNS Guarantees

(1) Guarasntees/counter Guarantees

Total :

The Shipping Development Fund Com-
mittee, as on date @3 not defunct. It
eould stand abolshed from a d:te to be
potified s per SOFC (Abolition) Act 1986

() Priocpal amount due

(i) Hall yearly interest Jdue

(ki) Amount pa.d under Guaranitees/

Counier -Guarantecs

fiv) Payment to be made under
ivoked guarantee/Counter-
gu:raniec

(v) Amount paid lor renetwal of

ymsurance asialment

Toal :

¢) Financi:]! awmsistance rendered by
Sh pping Developmen: Fuad Committee
10 the deep sea DOahing trawlcr industry
ioce s jocepiion 0l 19.3.1987 is Ra.

33.57 crores.
() Principal instalment
(1)  Half yearly interest

Towal :
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ed financial assistance 10 Shipping Com-
panics from its inception till 19.3.1987 as
follows : —

~—Rx. 1374.64 crores

—Rs. 481.33 crores

—Rs. 1656.10 crores

Rs. 351207 crores

(b)Y Outstanding loan and interest to
be recovered from the Shipping Com-
panies as 31.1.1987 is as follows : —

—Rs. 228.86 crores

—Rs. 116.71 crores

-—Ras. 33.37 crores

—Rs. 76.70 crores

—Rs. 0.57 crore

~—Rs. 456.2 crores

(d) Ouistanding losns to be recovered
from the decp sca fishing trawler industry

as on 28.2 1987 is as under ;—

—Rs. 0.45 crore

- RS, 1.04 crore

-Rs. 1.49 crore
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Slow Constraction of Airports n
Southe Regioa

4474. SHRI K. RAMAMURTHY :
Will the Minister of CIVIL AVIATION
be pleased to s'ate the reaxsons for slowing
down of the works at the proposed air-
ports in southern region namely Pondi-
cherry, Thaojaver, Tuaticorin, Salem and
Neyveli ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : A decis on
has recenty been taken to construct an
airport at Pondicherry. Further neces-
sary action is being taken according'y.
At Neyveli, the Neyveli Lignite Corpora-
tion is developing anm airstrip at its own
cost. The Natonal Airportz Au'hority is
providing consultancy/technical advice.
The work is in progress and is likely to be
completed shorily. It is proposed to
develop »irports at Tuticorin and Salem
during the Seveath Five Year Plun. At
Thanjavur. Vayudoot operations have
already been started after minor renova-
tion of the cxisting airfield.

Helicopter service betweea Madras and
Mahabalipuram

4475. SHRI K. RAMAMURTHY :
Wil the Minirier of CIVIL AVIATION
be pleased 10 st ite wheiher the Helcopter
Corporation of Ind.a is likely 10 sturt a
service between Madras and Muahabal:-
puram where the historical Rock Temple
is of internatioral tourist import nce ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : There is no

such proposal.
National Techaical Manpower Information

System

4476 SHRI K. RAMAMURTHY :
Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be plcased to
state :

(a) whether the National technical
manpower informat.on system has become

operation:l and if so, whether coverage to
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manpower in are:s like medicine, agri-
culture etc. has been given by this system;

(b) whether the Commiltee constituted
in August, 1980 under the Chairmansh.p
of Shri G. Parthasarthy to recommend
me sures for :ch cving benefic.al linkage
between elucation, employment, health
and development has submitied its report |
and

(c) if so, the action taken on the re-
commendations of the Commitice ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) The
Scheme of National! Techn ¢al Manpgower
Information System haws pot yet become
fully opcrational. ln so far as disci-
plines of medical and agriculture arc con-
cerned, the same are not covered wihin
the scope of the System as approved at

present,
(b) NO. Sir.

(c) Does not arise.
Ersakulam Alleppy Rallway Line

4477. PROF. K.V. THOMAS : Wi
the Ministcr of RAILWAYS be plecased 10

stale .
(a) whether the pecessary sleepers and

steel t/acks for the Ernakulam Alleppy
rai.way line have been procured ;| and

(b)  not, when the same are | kely
to be made available ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS ((SHu
MADHAVRAO SCINDIA) : (a) and (b
Rais and slecpers will be requ.red a ter
complet on of earthwork and bridges and
the.r supply will be arranged accordingly
atl the appropriate ime, subject to availa-
bility of r1esources.

Incentives and Disincentives for
Family Plansiag

4478. SHRI DIOVUAY SINH : win
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :
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(a) whether some incentives and dis-
incentives have been recommended to

bring down the birth rate during 1987.88 ;
and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b). The Govern-
peatl s pot consdering at present any
new incentives/d sincentives to bring down
the buth rate during 1987-88.

Delhi Rujkot Alr Link

4479. SHRI DIGYVUAY SINH : Wil
the Minister of CIVIL AVIATION be
plcascd to state :

(a) whether a repoit has beecn piepared
10 evaluate the feasbidity of coanecting
Rajkot by air with Delh: |

(b)) whether the report bas recommen-
ded establishing such an alr coasecion
twice 0of thrice per week ; and

(c) whea will swcralts be made avai-
lable to serve this proposed conncctioa 7

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
(sHR1 JAGDISH TYTLER) : (a) and (b).

Yes Sir.

(¢) Indian  Airlines would coawider
aislokiog Rajkot with Delhi  afier ot
acqu res additooal B 737 aircraft capacity.

Raliway bridge ouo Machbu river wear
Waakaner (Gajarat)

4480, SHRI DIGVIJAY SINH : Wil

the Minister of RAILWAYS be pleascd to
sate

(&) whether there is an ol mailway
bridge on the Machhu river near Wan-
kuner o Gujral which was jointly built by
the erstwhile States of Morv: and Wan-
kaner ;

(b) what was the smount of eontri-
bution of the Wankaner State ;
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(c) whether the Railway's are using this
bridge and whether these is a proposal
1o provide funds for the construction of

another bridge for the people of Wan-
kaner ; and

(D if so, the action taken/proposed
thereon ? e

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The old

Railway bridge was built by Morvi State
Railway ounly.

(b) The Wankaner Siate did not con-
tribute i fts construction but paid cer-
tain capitalised rental cha'ges for its use

s & road biidge along with the Railway
bridge.

(¢) No, Sir.
(d) Does not arise.

Raftway bridges in Bombay City

4481. SHRI GURUDAS KAMAT :
Wil the Minsier of RAILWAYS be
plcased 10 state :

(a) whether Government propose to
construct overhead vehicular bidges or
undergroand subways io Kurla, Vikhroli,
Kanjormarg, Bhandu and Mulunmto
coancct the Estern and Western side of
the Central Railwa; cons.dering the acute
trafic congestion in Bombay city ;

(b) whether Government would also
cons der financing these projects keeping
in view the revenue it earns from the
Bomb 1y Suburban rail traflic ;

(©) if 8o, the details thereof ; and

(d) if not, the reasons thereflor ?

THE MINISTER OF STATE OF LHE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (@) The
work of a road over bridge io licu of exi-
sting level crossing botween Vikhroli and
Kanjurmarg s in progress. Th: proposals
for road over bridges at Kuria, Vidya
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Vihar and Mulund on Deposit have
Terms have not still been finalised by

Bombay Municipal Corporation.

(b) The Railway is sharing the cost of
road over bridge necar Vikhroli only.

(c) The total cost of the road over
bridge near VIkhroli is Rs. 113.14 lakhs,
out of which Railways’ shares is Rs. 46.90
lakhs.

(d) The railways share the cost with
the State Government in respect of the
road over bridges which are in replace-
ment of busy level crossings.

Programme of Computerisation ia Rallways

4482. SHR1 MULLAPPALLY RAMA-
CHANDRAN : Will the Minster of
RAILWAYS be plecased to state :

(a) the details regarding the Programme
of expansion of computerisation in the
Railways during 1987-88 ;

(b) the main achicvements in the com-
puterisation of Railway services during
1986-87 ; and

(¢) the extent of computerisation intro-
duced in the Railway services in the
Southern Zone with details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
" MADHAVRAO SCINDIA) : (a) Duringg
1987-88, computers are planned to be
introduced in Metro Railway, Calcutta ;
RDSO, Lucknow ; and in a number of
Divisional beadquarters offices ; work-
shops ; stores depots and Loco, Carriage
and Wagon sheds.

In addition, computerisation of passen-
ger rescrvation system so far introduced

in Delhi, is proposed 10 be extended (0
Bombay and Calcutta.

(b) During 1986-87, new computers
have been installed at many of the Zonal
Railway headquarters, production units
and in the Railway Board. Mcropro-
- cessor-based coaching cabinet systems
have been introduced in some of the
- Zonal Railway headquarters. A number
.. of personal computers hive been installed
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in different offices for pormal  office
automation applications. In addition,
Phase Il of the computerised passenger
reservation system in Delhi is expected to
be completed by end-March, 1987.

(c) Computerisation has been intro-
duced in the following arcas on Southern
Reailway and South Ceotral Ralway :

() Advornce gencration computers
bave been installed at South Cen.
tral Ruilway headquarters, Secun-
derabad ; Southe:n Railway head-
Quarters, Madras ; Integral
coach Factory, Madras and
Wheel and Axlc Plint, Bangalore ;

(i) A number of microprocessors and
personal compute:s have been
installed at various locations.

Letters Written by Mabatma Gasdhi to
his German Discripie and Friend

4483 SHRI YASHWANTRAO
GADAKH PATIL : Will the Muinister of

HUMAN RESOURCE DEVELOPMENT
be pleased to siate

(a) whether letters writien by Muohatma
Gandhi 10 his German disciple and frend.
Herman Kellenbach have been acquired or

are proposed 1o be acuired | and
(b) if so, the cost thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP.
MENT (SHRIMATI KRISHNA SAHD
(a) Yes Sir. Lettcis writ'en by Mahatma
Gandh to Herman Kelienbich have been

acqu red.
(b) The total cost is £ 156100 St.

Central Assistance 1o Bulld Permasent
Bund along Deobag Coast

4484. PROF. MADHU DANDAVYATE:
Wil the Muoisier of WATER RE-
SOURCES be pleased to state

(a) whether due 10 enroachment of sea
water during stormy weather og  the
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Deobag coast of the Malvan Taluk in the
Sindhudurg district of Maharashtra, the
safety of the inhabitants in gravely threa-
tened ;

(b) if so, whether the work of building
a permanent protection bund has not been
taken up by State Government due (O
inadeqguacy of funds ; and

(c) if so, whether the Central assistance
is proposed 1o be provided for the pur-
pose 7

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARA-
NAND) : (a) and (b). The Government
of Mahirashira has reported that there is
sea erosion on the Deobag coast and a
scheme (0 consiruct anti-sea crosion bund
of 3000 metrecs in 'cogh has been formu-
lated out of which $70 metres his been
completed in the year 1981. A further
length of 770 metres of bund s proposed
to be constructed by the Suate Gowvern-
ment at a ¢-st of Rs. 5.04 lakhs.

(c) N\.‘- Sir.

| Tramslation)

Extension of Setie)-Yomuns Lisk Canal
to Jhus)jhane

4485 SHRI MOHD. AYUB KHAN :
W.lIl the Miagister of WATER RESOUR-
CES be pleasced to siatle :

(a) whether it s proposed to extend
the Sutlej-Yamana Lok Caral to

Thunjhuou district 0 Rajasthan ;
(b) if so, when ; and

(c) if not, the reasons thereof ?

THE MINISTER OF WATER RE-
SOURCES (SHRI SHANKARANAND) :
(a) No, Sir.

(b) D.es pot arise.

(c) Satlsj-Yamuna Lick Cacal 18 not

meant for carrying Rajasthan’s share of
surplus Ravi-Beas walers,

12.00 bhrs.
(Translation)

SHRI  BALKAVI  BAIRAGI : Mr.

Speaker, Sir, ‘India Today’ and ‘Sunday’
magazines have been bannod in Bangla-

desh. | wou!d like to draw the attention
of the Government towards it.

MR. SPEAKEK : Pleasc give it in
wriling.
(English)

SHRI SHANTARAM NAIK (Panaji) :
The Opposition has given advance publi-
city to their notice in violation of Rule
334A of Rules of Procedure and Conduct
of Business. It s very clear violation of
the rules. The Opposition has given
advance publicity to their notice.

On 14th March, 1975 this House had
decided that no advance publicity can be

given 10 the Motion of No Confidence
against the specaker. A joint statement

has been issued by them giving advance
pablicity. ...,

(Interruptions)

{Transiation)

MR. SPEAKER : 1 am oo my legs,
please sit down,

(Interruptions)

MR. SPEAKER : Listen Mr. Bhupu,

there is freedom. It 13 an independent. ..
Ainterruptions), ... ..

MR. SPEAKER : Pleasc sit down, 1
am on my lcgs.

(Interruptions)
MR. SPEAKER : What are you doing ?
(Interruptions)
| Eng lish)
MR. SPEAKER : There s no question.
(Interruptions)

MR. SPEAKER : There is npothing
before the House.

. {interruptions)

 MR. SPEAKER : What is the ques-
tion ? There is no notice.
(Interruptions)

MR. SPEAKER : 1 do not koow. Al

of you may plcase sit down. Please sit
down. Please take your secats. There is
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.po guestion here. Please, Mr. Bhanu.
[Translation)
Why don't you sit down ? Why are you
standing ?
(Interruptions)

|Engli:h)
MR. SPEAKER : If you are to decide,
then decide. Then 1 leave it to you.
(Interruptions)

MR. SPEAKER : Noihing goes o0
record.

( Interruptions)**

(Transiation)

MR. SPEAKER : There is no use of
pressurising.
( English)

MR. SPEAKER : Nothing goes oOn
gecord without my permissioa.

( Interruptions)**®

. MR. SPEAKER : Hoo. Members, when
_1he Speaker stands, all are supposed to st
down.

[ Pransiation)

 MR. SPEAKER : 1 do nsot undesstand
what are you do.ng 7

( Interruptions)

MR. SPEAKER : If you do oot lLsten
to me, what can 1 do. Listen to me. |
act as per the rules framed by the tiouse

land whatever | shall do, 1 shal do as per

the rules. The Hon. Members are slso
bound by the rules. Whatever they want
to do, they have to do under the rules and
_.they have right to do so. Do aot say
anything wrong.

\English)
" "Ne, nothing doing. Do not worry.
**Not recorded.

[Transiation)

My image depe:ds on my work and
not on my physical personality. I am
doing my duty, you should do your duty
and the entire House should work for the

coun'ry.
(Interruptions)
| Eng lish]
MR. SPEAKER : | do not waot any-
th ng.
(Interruptions)
PROF. MADHU DANDAVATE

(Rojapur) : 1 am not referring to that,
They are under the impress-on that | am
touching that issue.

(Intgrruptions)

MR. SPEAKER : Even f you do Pro-

fessor, 1 do oot mind. There is 0o pro-
blem.

PROF. MADHU DANDAVYATE : |l am
not touching that issue. | am saying that
the oewspapers today have carried the
news that Shei V.P. Singh has briefed the
Prime Miaistcr.

(Interruptions )

PROF. MADHU DANDAVATE : 1 am
demanding 8 slalement under Reic 372

[ Tramslation)

MR. SPEAKER : If the Hon Minister

agrees 0 your suggest.on or whalcver you
have said, | sha!ll pot stop him.

(English)
1 will pot block it

PROF. MADHU DANDAVATE : So,
my request is that there shou'd be a state-
ment under rule 372 on the talks between
Shri PV, Singh and the Prime Minister...
(Interruptio- 1),

M. SPEAKER : Papers to be laid.
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12.05 hes.
PAPERS LAID ON THE TABLE
| Eng tish)

Annoal Report, Assual Accounts and &
of v ya Ssagathas
?wmm“nmhhhyh

layvieg these papers
THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND

MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI PV. NARASIMHA
RAO) : |1 beg 10 'ay og the Table —

(1) (i) A copy of the Annusl Report
(Hindi and Englisy versions)
of the Kendriya Vidyaliya
Sang:than, New Delhi, for
the year 1985.86.

(M A copy of the Annual
Accounts (Hindi and English
versions) of the Kendiiya
Vid«:! ya Sangath:n, New
Defhi, for the year 1985.86
together with Awdit Report
thereon .

(i) A stutement (MHind' oand
Foglah versons) regarding
Review by the Government
on the working of the
Kendroya Vidyalala Saoga-
than, New Delhi, for the year
1985.86.

(2) A statement (Hindi and Englush
versions) showing reasoos for
delay o layng the pafess men-
toved at (1) above [Placed in

Library See No. LT-4065/87).

Notilications snder Customs Act, 1962 and
under Central Excise Rules, 1964 and
regarding merket loans elc.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) i1 beg
lay on the Table—

(1) A copy esch of the following
Notifications (Hindi aad Boghsh
versicon) under section 159 of the
Customs Act, 1962 =
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) GBSR. 288 (E) published in

(in

Gazett: of India dated the
17th March, 1987 together
with an explanatory memo-
randum making certain
amendment's to Notification
No. 208/81-Customs dated
the 22nd September, 1981 so
a8 10 include certain more
medicines/drugs in the list of
life saving drugs/medicines
which are allowed to be
imported free of duty.

[Placed in Library. See No.
LT- 4066/87.)

G S R. 292E) published in
Gazette of India dated the
I7th March, 1987 together
with an explinatory memo-
randum mak'ng certain
amendments 10 certan
nol:fications mentioned in the
Table annexed to the notifi-
cation SO as (o extend the
grace period from "four
weeks' to ‘eight weeks' for
prodection of fucl-effic.ency
certificate in  respect of
foel effic ent motor-cars.,

(Placed im | ibrary. See No.
LT-4067/87 )

(D A copy cach of the following
Nduhum (Htﬂdi and E“'“h
versions) issucd under the Central
Exc'se Rules, 1944 :—

(M GSR.

(i

28%E) published in
Gazetie of India dated the
17th March, 1987 toge her
with an explanatory memo-
rondum mak ng certain
amendents to certain notfi-
fications mentioned in 1he
Table annexed to the notifi-
cation.

G.S.R. 290(E) published in
Gezette of India dated the
17th March, 1987 together
with an explanatory memo-
randum rescinding Notifica-
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)

tion No. 67/87-CE dated
the 1st March, 1987.

(ii) G.S.R. 291(E) published in

Gazette of India dated the
17th March, 1987 together
with an explanatory memo-
randum making certain
amendments to Notification
Nos. 332/86-CE dated the
2nd June, 1986 and 469/36-
CE dated the 24th December,
1986 so as to extend the
grace period from ‘four
weeks' to ‘eight weeks' for
production of fuel efficiency
certificate in respect of fuel
efficient motor cars. [Placed
in Library. See No. LT-

4068/87 )

A copy of Notfication No. F.
4(5)-WeaM/86(Hindi and English
versions) dated the 20th Muarch,
1987 regarding market! loans.
[Placed in Library. See No. LT-
4069/87.)

Annual Report and Review on the working
of Aligarh Muslim University for i981-82,
Asnual Report and Review om the working
of Educational Coasultaats India Limited

for 1985-86 etc.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : 1 beg 10
lay on the Tabie —

(1) {i) A copy of the Annual Report

(Hindi and Englsh versions)
of the Algarh Muslim
University Al garh, for the
year 1981-82 under sub-
section (3) of secton 34 of
the Aligarh Muslim Univer-
sity Act, 1920.

(i) A copy of the Review
(Hindi and English vers-ons)
by the Goveinment on the
working of the Aligarh
Muslim University, Aligarh,
for the year 1981-82.
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(2) A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (1) above. JPlaced in

Library. See No. LT-4070/87.)

(3) A copy each of the following
papers (Hindi and English ver-
W) under sub-section (1) of
section 619A of the Companies
Act, 1956 : —

(i) Review by the Government
on the working of the Fdu-
cational Consultants [India
Limited, New Delhi, for the
year 1985-86.

(i) Annual Report of the Edu-
catloral Consyltants Jodia
Limited, New De'bi. for the
year 1985.-86 along with
Audited Accoun's and the
comments O« the Comptroller
and Audited General thercon.

(4) A statement (Hindi and English
versions) showing rcasons for
delay in laymng the papcrs men-
tioned at (3) above. [Placed in

Library. See No. LT -4071/87 )

(5) A copy of the Annual Accounts
(Hindi and Eoglish versions) of
the Indian lnstitute of Technology,
Kanpur, for the ycar 1985-86
togetner with Audit Report there-
on, under sub-section (4) of sce-
tion 23 of the Instituie of Techno-
logy Act, 1961. (Placed in Library.

See No. LT-4072/87.)

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : | beg to lay on the
Table—
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1))

2)

3)

(4)

(5)

(i) A copy of the Annual Report
(Hindi and English versions)
of the Pharmacy Council
of India, New Delhi, for the
year 1985-86 along with
Audited Accounts.

(i1) A copy of the Revied (Hindi
and Foglish versions) by the
Government on the working
of the Pharmacy Council of
India, New Delhi, for the
yvear 1985-86.

A Statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (1) above. [Placed in

Library. See No. LT-4073/87.)

(i) A copy of the Annual Report
(Hindi and English versions)
of the Dental Council of
India, New Delhi, for the
year 1985.86 along with
Oudited Occounts.

(ii) A copy of the Review
(Hindi and English versions)
by the Government on the
working of the Dental Coun-
cil of India, New Delhi, for

the year 1985.86.
A statement (Hind: and English
versions) showing rewscns for

delay in laying the papers men-
t.ooed at (3) above. [Pliced n
Library. See No. LT-4074/87 )

A statement (Hind: and English
versions) explain ng the reasons
for not laying the Annual Report
and Audited Accounts of the
Nationa! Institute of Homeopathy,
Calcutta, for the year 1985-86
within the stipulated period of
nine months after the close of the

Accounting year. [Pl.ced in
Library. Sce No. LT-4075/87.}

CHAITRA §, 1909 (SAKA)
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12.06 hrs.

COMMITTEE ON PUBLIC
UNDERTAKINGS

(English)
Eighteenth Report

SHRI K. RAMAMURTHY (Krishna-
gri): 1 beg to present the Eighteenth
Report (Hindi and English versions) of
the Commitiee on Public Undertakings on
Action Taken by Government on the re-
commendations contained in their Fourth

Report on Mineral Fxplo-ation Corpora-
tion Ltd.

12 06} hrs.
COMMITTEE ON GOVERNMENT
ASSURANCE
(English)
Seveath Report

PROF.NARAIN CHAND PARASHAR
(Hamirpur) : | beg to present the Seventh
Report (Hindi and English versions) of the
Committee on Government Assurances.

12.07 hrs.
COMMITTEE ON ABSEN_E OF
MEMBERS
(E~glish)
Seventh Report
SHRI MADHUSUDAN VAIRALE

(AkOla) : 1 beg to prosent the Seventh
Report (Hindi and English versions) of the
CommMittee on Absence of Members from
the Sittings of the House.

12.08 hrs.
ELECTION TO COMMITTEE

(English)

North Eastern Indira Gandhi Regional
lastitute of Health and Medical Sciences.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELPARE (KUMARI SAROJ

KHAPARDE) : I beg 10 move :
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““That in pursuance of rule 3(b) of
the Rules of the North Eastern
Indira Gandhi Regional Institute
of He:lth and Mediczl Sciences,
Shillong, the members of this
House do proceed to elect, in such
manner as the Speaker may
direct. one member of the Govern-
ing Council of North Eastern
Indira Gandhi Regiona! Institute
of Hecalth and Medical Scie ces,
Shi loag, subject 10 the other pro-
visions of the said Rules™,

MR. SPEAKER : The question is :
“Tha' in pursuance of rule 3’b) of
the Rues of the North Eastern
Indira Gandh: Regional Institute
of Health und Medical Sciences,
Shil! '\ng, the members of this
House do procecd to e.ect, in such
manner as the Speaker may
direct, one member from amongst
themselves to serve as a member
of the Governing Counci! of
North Eastern Indira Gandh
Reg.onal Institute of Health and
Medical Sciences, Shillong, subject
to the other provisions of the
said Rules.”

The motion was adopted.

[English)
SHRI AMAL DATTA (Diamoad
Harbour) : Sir......

(Interruptions )

MR. SPEAKER : Nothing is allowed.
The hon. Member has not got my pe:-
mission.

( Imterruptions)**

[Translatiom

‘MR. SPEAKER : You read the debate.
i

(English

SHRI AMAL DATTA : On 3:d March,
the Prime Mioster in the course of his
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reply to the Motion of Thanks to the
President said that he would like to have
a debate on separatinrg religion from
politics and concretise it by having follow
up action from that in the House...

MR. SPEAKER : | agree with you.

SHRI AMAL DATTA : 1 would like
to remind the Prime Minister through you,
Sir, that th¢ assurance has to be redeem-
ed as soon as possible.

[Transiarion)

MR. SPEAKER : If there is any hing
please give it o writing. It will be re-
ferred to the Assurances Conunittee.

(English)

SHRI AMAL DATTA : Purtcularly
now the tme s most su.able as the
communal partics have becn tot.:lly elim -
natcd by the clectorate in the thiee elec-
ticns and the coun!ry scems (o be well
p epared for such a legislation.

PROF. MADHU DANDAVATE
(Rajapur) : Sir, be 13 propos ng something
in which you else belicve,

MR. SPEAKER : Professor, | always
say what | believe in and | st ck to what
I sy.

-

( Interruptions)

MR. SPEAKER : Now, Matiers under
Rul- 377. Shr: Abdul Huonnan Aosari.

12.10 hrs.
MATTERS UNDER RULE 377

[Tramslation)

(1) mneed to consider inclusion of Mathili

lmoguage i Eilghth Schedule of the
Constitution.

SHRI ABDUL HANNAN ANSARI
(Madhubani) : Mr. Speaker, Sir, there are
cight districts in Maithili region in  Bibar
State with a population of about three
crores. From the ancient times, Maithili

bhas been 1the lone language of this area.
Its literature and culture has been

—— e ——— — e

e

S It rerrrded
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Ma thili and many saints and salhus have
g:vea their sermons to the hum inity in
this language. The people of that ares
have bezn forcsfully denaad.ng for the
mclusion of Mathilh lingiage in  the
Eighth Schedule of the Coastitution for the
last twanty ycars. Tacrelore, beong a
public representative, | request the Ceatral
Government to coasider this matter of
including Maithili language in the Eighth
Schedule of the Coastitution of India.

(MR. DEPUTY-SPEAKER /n the Chair).

12.11 brs

() Nreed to provide additiona! rallway

Moes in  Bllaspur district of Madhya
Pradesh.

DR. PRABHAT KUMAR MISHRA
(Junjglr) : Mr. Deputy Speaker, Sir, the
B laspur district in Madhya Pradesh is a
Harjan Adivasi dompated arca. There
are six Members of Parliament from this
ares out of which there are in R :jya
Sabha and three are 0 Lok Sibha. Out
of these scats only our seat is general. It
proves that it s a Harmjun-Ad:vas: domi-
n:ted arer. Thus dstrict provides coal,
aluminium, dolomite, cem:n!, elecirycuy
anj piper in abunlance. This arca s
rch in mireral wealth. South-Eastern
Railways lo:d 4700 wagons per day in th s
area and this area contribu'es 1/9.h part
towards the totil income of the Ralways.

In view of the above facts, | request
the Ceatral Governmen:! to provide new
rallway lines io that a:ca which are neces-
s.ry for movement of traffic. When this
district cootributes a major portion
towardes the ra'lway income, the Bilaspur
must be conmected with Jabalpur via
Munjeli Manila. This line should be
linked with Malaj Khand Copper reserves.
Similarly 50 many cement factories have
been set wp ina row in Bilaspur and
Raipur disiricts. They should be connected
with Raipur from Champa via Pamangarh
10 case the heavy pressure on the Railway
lioe. A new raiway line should be laid
from Korba via Bilaspur to link it with
South India.

CIHAITRA S, 1909 (S4K4)
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{Translation)

(i) Need to district the State Government
to ensure timely payvment of compen-
sation to farmers for lands acquired
for public use in the tribal d.strict of
Bastur in Madhya Pradesh.

SHRI MANKURAM SODI (Bastar) :
Mr. Deputy Speaker, Sir, in the district
of Bastar, land is acquired for the cons-
truction of Government buildings, rulal
roads and dams eic. but compensation is
not prid to the farmers for 5 to 6 years.
The farmers effected by the projects pre-
pared for the welfare of the people sacri-
fice thecir own interests in the public
interest but are dsappointed by the delay
in getting compensation and therefore
become opposed to the ropular projects.
Their papers keep shilting from one table
to another for ycars.,

Hence, it is requested that the Central
Government should issue spec fic- instruc-
tions to the Governments in th:s connec-
tiom and advise them to lauoch a
camp.iign to decide pending cases of com-
pensation at the carliest and make pay-
ment with n a stipulated period so that
Goverament coatipue (0 get full coopera-
tion of the peop e :n projects of public
interest 10 be taken n bhand by the
Government in future and the backward
arcas make rapid sirides const ntly.

[ Transiation)

(iv) Neecded to Issue a commemerative
stamp in memory of Maharishi
Dadhichi.

SHRI MADAN PANDEY (Gorakhpur):
Mr. Deputy Speaker, Sir the fissiparous
teodencies are to-dav raising their heads
in the couniry and the lessons of unity
and iategrity of the couyntry and social
tolerance given by our saints and seers
centur.es age on which the foundation of
s new lndia was laid by the naition buil-
ders now carry a quesuon mark.

The preseat Government has made
laudake efforts in presenting the lives and
teachings ol saints and seers n various
ways before the country and the world.
Bringing out commemorative stamps on
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[Shri Madan Pandcy)

such saints is one of such acis. It is also
a matter of satisfaction that commemora-
tive stamps on most of the saints and
great men have been issued. However,
there are still some personalities left
whose lives should be make known to
the people not only throught books but

also through postage stamps.

One such s:nt  was  Maharishi
Dadhichi. Whea his bones were required
for the projection of human values, he
went into a trance after applying salt oa
his body and allowed it to be licked
slowly by the cows and in this manoaer he
sacrificed himself and his bones were used
to manufacture arms by which the des-
tructive forces were destroyed.

Hence 1 request the Miaister of
Communications that in the present cir-
cumstances, in order to builld up an
environment agiinst terrorism, a postage
stam) conmemorating the sacifice of
Moharishi Dadhch: shou!d be issued.
Similarly, the sublime lives of the pre-
historic saiats and sages of India should
be propagated towards which the attco-
tion of the Government has pot been
drawn so far.

(Engiish]

(v) Need to take pecessary measures (o
help the small newspapers In the
country, particalarly those published ia
the rural areas.

SHRI1 VILAS MUTTEMWAR
(Chimur) : 1 would like to iovite the
attention of the House and the Govern-
ment to the real danger of freedom of
press which has arisen as a result of the
growing monopolistic tendencies in Indian
journalism. Already Indiah Press is, to
a large extent, dominated by half a dozen
big newspaper establishments controlled
by big capitalists having annual turnover
of "crores of rupees. With the pheromenal
technological development there is real
apprehension that this has further increa-
sed the strengh of the big establishments
and harmed the small newspapers.
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Small nespapers are the real grassroots
of Indian journalism. They are published
in local languages and have rapport with
our rural masses. There is growing
tendency in raral areis to buy newspapers
but people in these areas can ill-afford to
buy more than onc¢ newspaper. It is these
newspapers which alone can transmit the
mcssage of th: Government relating to
20-point  programme and developmental
activities in geacral. They are the genuine
organs of ventilating peoples’ grievances
and problems.

I, therefore, urge upon the Government
to take the fo lowing immediate steps to
strengthen these small ncwspapers, parti-
cularly those 10 rural are.s :—

1. As recommended by the Second
Press Commission, a Newspaper
Finance Corporation should be
immediatcly estabished in order
to help financally thcese small
newspapers

2. Thec ncws agencies like PTI and
UNI should be directed to change
small ncwspapers at  subsidised
rates ;

3. The M:nistry of Tele communi-
cation should give substantial
concessions to these small news-
papers in the matter of postal
charges, telephone charges and
teleprinter charges

4. The DAVP may be asked to
revise its advertisement policy and
release major portion of its budget
to small pewspapers, and comple-
tely stop advertisements relating
to family planning, 20-point
Programme and agricultural deve-
lopment to English Necwspapers,
as only 3 per cent of the people
in India understand English.

These steps, in my views, are very
necessary because it is  these small news-
papers which really help the cause of
communal harmony and natonal
integration.
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SHRI RAM NAGINA MISHRA
(Salempur) : 1 want to draw the atteatton
of the Indian Governmcent towards the
supply of foodgrsins to the labourers
under the Rural Employment Scheme.
The Government has introduced the
Scheme of ‘Food for Work® throughout
the country with a view to make food-
grains available at cheap rates specifically
(0 the rural poor in a liberal way. Buat
when | toured Deor.a and Balia districts,
I found that the labourers are not! supplied
with foodgrains because foodgrains are
to be supplied to them at Cheap rates as
stipulated by the Government whereas the
rates of foodgrains prevailing in the
market at present are high.

As per instructions of the Government,
the rural development work should be
carried on by daily wage workers on
muster-roll. But the work is in reality
carried out through contractors. It is
due 10 this reason that the cootractors
pay in cash on'y and sell the entire food-
grains in the market. The food-gains
which shou!d be given to the workers at
subsid sed rates are not given to then and
insiead they go o the coffers of the offi-
clals.

1 request the Government that the
least in my district of Deoria and Ballia
this matter should be inquired into and n
future arrangements should be made to
ensure that the foodgrains meant for
labourers reach them.

[ English)

(vil) Need to extend the rebate facility to
handioom industry.

SHRI P. KOLANDAIVELU (Gobi-
chettipalayam) : Sir, the handloom clothes
are being used by must of the pcople in
this country from ancieat times. This
industry shou'd be taken care of like a
bandicapped child in view of its present
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state of affairs. The handloom clothes
were exported to the Far East and
Western countries as our handloom
clothes were famous and hand unigue
beauty and quality. They had earned a
good name all over the world and a lot
of foreign exchange too. There was a
threat that even the very existence of this
industry would perish. As such, our great
leaders like Hon. Shr: Rajaji and Pera-
r.gnar Anna came forward and put forth
the facts before the then Prime Minister,
Shri Jawaharlal Nehru and urged the
necd for helping the poor weavers who
were cngaiged in handloom industry. He
had also readily agrced to help this
industry. Recently, the hon. Union
M nister for Textiles has announced that
from this year the rebate so far extented
to the handloom clothes will not be given.
On hearing this announcement, the hand-
loomm weavers' industry is very much
shocked and worried. For the past 30
years, the handloom industry was given
alil sorts of help and encouragement.
Commissions were given to uplift this sick
indusiry. In this sick industry has (0 be
kept alive, the only tonic that can be
given to it, is extending the facility of
‘rebate’. It is suggested that the rebate
may kindly be permitted to be allowed to
am maximum of 3 days, if not 7 days,
on d:fferent occasions. Further, the rebate
period which is more important, may be
restored to 60 Jdays,

(vlli) Need to conduct survey to examine the

feasibility
indastry in
Tehsil
Pradesh.

of setting wp tobacco
public sector in Aligarh
ia District Etah of Uttar

SHRI MOHD. MAHFOOZ ALI
KHAN (Etwah) : Etab, Farrukhabad and
Mainpuri districts in Uttar Pradesh are
famous for producing Kampla Garhia
tobacco, one of the finest varieties of
tobacco and is a cash crop. This varietics
of tobacco is in great demand throughout
the country. But because of lack of
incentives and exploitatioa of the tobacco
growers by middle men and Commission
agents, there is no substantial growth in
the cultivation and production of tobacco.
Consequently, the economic condition of
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(Shri Mohd. Mahfooz Ali Khan]

the producers of this finest variety of
tobacco remains unchapged, rather it is
deteriorating with the increasing pro-
duction cost and overall day to day rise in
the prices, With cdequate incentives and
remunerstive prices of tobacco, there is
ample scope of growth of tobacco industry
in the area which would not only rase
the economic condition of the growers but
will also gencrate employment oppor-
tunitles besides developing this backward
area in the State.

I would, theiefore, urge the Govern-
ment to kindly conduct a survey of the
area and to examine the feasibility of
sctling up tob:cco industry in the public
scctor in Aliganj Tehsil, in district Etah.

o — A—

DEMANDS FOR GRANTS 1987-88—

Contd.,

12.18 hrs.

(English)

Miaistry of Human Resource Development —
Contd.

MR. DEPUTY-SPEAKER : Now, we
will take up item No. 10. That s, further
discussion and voting on the Demands
for Grants under the control of the
Ministry of Human Resource Develop-
mcent.

I want to biing to the Members'
attention that already we have taken 3
bours and 36 minites. Now, only 2 hou's
and 24 minuscs are left. But 1 am having
a big list of Membcers who want to spe.ak.
Therefore, 1 would request all the Mem-
bers to take o.ily 7 or 8 minutes each.
Yesterday also, the Members followed the
same pattern—7 or 8 minites eich. There-
fore, I request them to cooper:te and to
put forth the points within the specified
time limit of 7 or 8 minues. I want to
give uniform of 7 to 8 minu'es.

SHHRI JAIDEEP SINGH (Godhra):
Sir, :fter our bad performance in the
Asian Games at Scoul, lot of burore was
raised in this House regarding the state of
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affiirs of sports in this country. Subse-
quently, I know that many steps have
been taken to sce how best we can re-
service our entire fab ic of sporis manage-
ment and sports tra n.ng s0 thit we can
do well. Therefore, ut present 1 feel that
it would be good to make such suggestions
and also to put forch certain points for
the consideration of the hoa. Miaister.

My contention is that .o this country,
the amount of money that the Central
Government spends on sporis which are
now been considesrably increased, is very
much mor: than the total amount of
meoney spent by all the Sta'es put toge-
ther. Evean thea sports remains a Concur-
rent subject and, therefore, even with all
this fipancial assistance, we have (o
depend a lot on the States for the purpose
of implementation of the sporis program-
mes. All the States do oot huve the same
amount of enthusiasm. Some States are
very much interested in sporis and some
States are absolutely negligent about what
is to be done with the resuli that no
substantial growth on sports s taking
place in this coun'ry xs it . Therefore,
I wou'd like iniially to suggest th.t an
aitempt should be made to maks sports a
Central subject and it should be conducted
and directed from the Cent al Government
alone.

The other question s of the matter
concerning physical education. Physical
education and sports go ha.d in hand and
no development in spor's can be of any
use unless the cotre structure of the
physicul education in the couatry is also
made to dovetail with sports,

Therefore, 1 would suggest in the first
place to the Government that a Separate
Directorate of Phys.ical Educat.on should
be created under the M nistry of Sports at
the Centre because every school, college
and university has some kiod of a sports
programme. But my experience is that
in the absence of a drive on the physical
education s:de, physical education does
not coioncide with the programme of
sports and if a Directorate can be formed
and the stand.rd of our physical education
ip college and universities could be
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improved, I am sure we would be able
to do much better in future simply be-
cause it is from these Institutes that we
are able to draw the raw material for the
futare and they hive to bz fit and they
have to be in good condit.on to do well
in the internation .| sphere.

Many programmes hive been put up
from time !0 time regarding giving of
incentives, scholurships, giving financial
help to sportsmen, also running competi-
tions like school games and rural sports
etec. Recent'y some schools have been
picked up specifically where good students
are selected at a very young age and they
are tra:ned.

I would like to drow the attention of
the Government to the f.ct that in all
these mtters the first requisite is that a
review should be made. Thesc prog-ammes
have come into being (fom many years
now and I do no think that we have
done any pr.oper survey as to how much
of it is wusefu! ; how much of it is being
achieved, as envisaged by us, In the
absence of ths kind of a data. I d» not
know whether these programmes afe pro-
ving frutfu. at all. Also, in sclect ng
schools cic. we s hould have the sclection
based purely oa mert. [ say th s piru-
cularly because my fear s thit :n many
instances, it is the pressure, pull and the
like wh'ch get certa'n schools but they are
not really the schools the bencfit which
are helpful. So this maiter shou'd be
taken into cons.deration

I wou!d also ke to draw the atten'ion
of the Minister that recenily in this pro-
gramme of g ving aid to schools where a
special scholar is sent! for giv.ng troining,
the Government has t ken a decision—
that the public school wi!! n.t be included.
I do no! know why such a decision is
being taken becouse the naional scholar
who also get Government scholarshlp. can
BO to publc schyol 1 am not pa ticularly
championing the cause of pud! ¢ schools.
But certainly, nubl ¢ schools 21l over have
better faclties for living, for food, for
training and also in regard to infrastruc-
ture. If we rule out o/l «f them thea |
am afraid these hoys who are sclected,
will go to some second-rate mstitations
from which they will not be ab e 10 get
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the benefit that we are hoping that they
should get. 1 would request the Govern-
ment that they should also consider the
very important aspect of the infrastrueture
sapport for sports in India. W¢e do not
have a good infrastrocture. Many sports
have now become indoor sports. We
have not got indoor staditm. We play
outside hcre and when we go to abroad,
we have to play inside which makes all
the differerce in the world in cur perfor-
mance. So, infrastructure development
has to be given very special attention and
site selection for such places »1so should
be given very special attention.

I would like to say that the import
policy pertairing to sports goods and
sports equipment is being relaxed but still
the condition s that all that is required
i$ not available 'n India. 1In Indi:, if we
want to go ahead, n a big way; and
make an upsurge, then obviously the
requirement of implements will also have
to be much lirger than what it is today.
We don't produce those kind of imple-
ments in Inlia at 2ll. So, we are faced
with this problem that we rcquire certatn
things and we dJdo not produce them in
India, and there is this difficulty of
importing frecm abroad. This should be
taken a very scrious pote of and perhaps
Government should go 211 out to encou-
rage some kind of a colaboration to be
madec with the speciilist comnan es which
arc abroad for making these things here.

Last but not the lcast. I would | ke to
say that we have taken right steps and we
are going ahead in the right direction but
uniess all these small things are m.de to
coordinite properly, I don't think the best
results will be awvailable (o us. The
Ministry must considcr these facts, per-
haps an introspection of what should be
donc and where it can be done, by form-
ng & Commiitee of something like that.

[Translation)

SHRIMATI USHA THAKKAR
(Kutch) : Mr. Deputy Speaker, Sir, 1
welcome the Demands for Grants in res-
pect of the Ministry of Human Resource
Development presented in the House. |
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congratulate the Hon. Prime Minister for
having adopted a new approach towards
human resource development. 1 will present
my views regarding education and deve-
lopment of women and children. Our
target of eradicating illiteracy of 400 lakh
people by 1990 is very laudable as well as
essential. If the old and illiterate people
could somewhat read and write, then it
will greatly benefit our society. For
example, the farmers and the workers will
then be able (o do their daily calcucations
themselves. They will be able to work
out the economics of their agriculture and
prepare their family budgets. It will thus
benefit them and the society and the
nation as a whole. If the people are
literate, then they will be able 1o utilise
their leisure hours properly by reading
newspapers and books.

I want to request the hon. Mipister that
in the field of adult education, a Board
consisting of officia's should be constituted
to see whether the part-time te:chers put

on the job are proceeding towards the
right direction. This Board should be

given every facility so that it s able to
function properly.

The target of 400 lakhs s very good
and even if we achieve somewhat less then
also it will be qu te satistfactory. But it
must be seen whether education is being
imparted properly cr it is merely for the
sake of recorda.

The Navodaya Vidy:laya Scheme under
the New Education policy s a laudable
step. These schools will go a long way
in providing good educition to the rural
children and cultivating hea'thy habits in
them. Just now 2n hon. Mcmber stated
that these schoo's will be opened in the
towns. | want that these schools be sct
up for the rural children. Our hon.
Prime Minister and our  Minister of
Human Resource Development are very
emotional pe.sons. In the ancient times,
Sudama and Loard Krishna  studied
together at the ashram of Sandipan Rishi.
It appears the idea has been 10 give the
same principle a new orientation by the
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System of Navodaya schools. Our hon.
Ministers are working day and night to
see that Our India not only shines on the
economic front but earns a good name in
the fields of education, culture etc. Good
intentions always yield good results but
takes sometime to accomplish a good
work. Hence, we should not go astray
from our path.

The girls are given free education in
the colleges in Gujarat. Similarly, women
education’ ‘should be)] made free all over
India. This is mv request 10 you. Now if
medical or engineering colleges are not
situated in the same town or village, the
parents are reluctant to send their
daugh'ers to other towns and cities
because they are not able to bear their
expenses. However in the same sitgation
boys are sent outside but not the girls.
Therefore, 1 will request that a system
should be adopted to provide hostel faci-
lities inc!uding food for girls, at subsid sed
rates. | want to request the hon. Minister
to take some steps in this direction.

In Gujarat, trained tcachers are paid
only Rs. 325 for the initial 2 years after
their recru.tment. Later, their regular
appointments arc made and full wages are
paid to them. In the present circums-
tances who will take up a job as a tcacher
at Rs 325/- p.m. In my coastiluency,
there are several schools without teachers,
Whenever | go on a tour of my consti-
tuercy. | find that many schools in the
rural areas dojnot hive any teachers. |
want to request you that you should
direct the Government of Gujarat to
double the initial salary given 10 the

teachers at prescnl.

In the Sixth Plan, Ra. 117.90 crores
were carmarked for devclopment of
women and chidien. This smount hag
been increased to Rs. 738 12 ¢ ores in the
Seventh Five Year Plan. In my view the
allocations are  inadequate cven now, |
will give an instance of the Social Welfare
Board. {The' Social Welfare Board s
carrying out its work quite well. 1 can
proudly say that the women are becomng
conscious about the need for education.
Wherever | go the women tell me that
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social welfare cenares should be started
there by the Social Welfare Board. I also
want to request that those who work in
the distant villiges on behulf of the Social
Welfare Board should get medical
allowances pension, eic and the amount
should be increased a little more.

Now | come to Dowery Prohibit.on
Act. In regard to the stringent Act of
1986 1 wou d suggest th:t committees
should be formed for creating  social
awareness among the people. Youths
and women should be tuken on these
commitices. Bes:des this, such committees
should be granted sta'utory sta'us. This
k nd of provision will give them social
sta‘us and it will create social awareness

among the penple.

In the end 1 woul! like to thunk hon.
Mnosiers Shrimati Margaret and Shri
Narasimha Rao on beh i of Gujarat for
g ving Western Sports Complex, Gandhi
Nog:r 'o Gujaral.

|Englisk)

SHRI KADAMBUR JANARTHANAN
(T.runelveli) : Mr. Deputy Specaker Siv.
1 :ha k you for giving me an oportunily
to participate in the the debate on the
dem.nds for g nts of the Mitistry of
Human Resources Development. The
Minist'y ur der its new name itscll means
that our country shou'd make use of the
natural gift ; 1e the human resources
which sre thzre in plen'y in cur country,
This portfo'io 18 divided into education,
cu'ture, art, women and chid develop-
ment. youth affairs and spo:ts. But the
time given 1o me is only seven minutes
which is very meagre. Therefore, 1 would
request you to give me some more time.

First of all, looking at the educat.on,
the piimary education is the foremost
thing and our whole attention is to be
paid to the department of primary e uca-
tion. The primary educat.on alone can
help 10 achieve the aim of removing the
lliteracy with deermined efforts at the
age group of 15 to 35 by 1990. | would
say that sf t1he primary schools are to
improve the quality of the students and
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to ach'eve oor aim, only lady teachers
should be appointed in all the primary
schools upto the third s'andard. That will
help the ladies also to get more employ-
ment opportunities and the character
building of boys and girls can be done
casily,

The primary school teachers’ selection
shouid be done strictly on merit basis.
The selection of the primary school
teachers is the most important founiation
of edvcation. In the rura! arecas we find
that the teachers are not even coming
to schools ; that should be iocked into.

Al the primary school level, to avoid
the drop-outs, even the Government also
his a programme of fiee nutrition. The
free nutritious meal scheme is adopted in
our State, Tamil Nadu. It has proved
that the drop-out!s have been reduced con-
siderubly. Therefore, at least a national
policy on the primary school education
throughout the country should be adhered
10 at this time for the be~efit of the
primary schools. The proverty alleviation
s the main thing n our budget. It is
now time for us to bring frec nutritious
meal scheme n all the primary schools at
the national levcl.

Another suggestion with regard to
primary school is that in each class the
tcacher-students ratio should be 1:20. That
will improve the standard of educat:on.

Accordirg to the educational expen-
diture, in 1950-51 in the ru'al arecas we
were spending Rs. 30 3 crores and in urban
areas we were spending Rs. 71.8 crores. In
197C-71 it has come to Rs. 474 B crores o
the rural aress and in the urbun areas it
has come to Rs. 627.7 ciores. Much of
the population is a  living in the rural
areas ; but more expenditure is on the
urban side. This disparity should be
remove and mo:e funds should be spent
on the rural side.

Coming to the sccondary education
side, edhication should not make students
to become only bookworms-memorising
things and writing examinat.ons. It must
make students to realise their talents
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hidden in themse!ves. This realisation of
one’s own talent will moke them self-
confident and the self-confident students
can make self-disciplined students. These
self-confident and self-disciplined students
alone can bring about the welfare of our
country. This will definitely help them
throughout their careeer also. With ths
well-based foundation if a student enters
the university educauion then he will be
more uscful to the nation - and this
Department of Human Resources and
Development w.ll be more meaningful in
the development of the youngesters.
Therefore, primary and secondary edu-
cation are the two main founda'ions for
the Ministry to consider more. In the
primary and seco dary education when we
come to education naturally the language
comes 10 the scene. A student has 10 learn
in his own mother-iongue as GanJhiji
had said. Some hon. Members talked
yesterday that in Tamil Nadu we arc
opposing Nuvodoya., We are not oppo-
sing Navodaya but we are not opposing
the language policy of the Central
Government. You must improve all the
14 languages. Hindi should be deve oped
but Tamil, Malayalam, Oriya, eic. should
also be developed. That s ocur aim. If a
student s taught n his own mother tongue
then only the subjecis can be understood
clearly by him and the commun cation of
knowledge ‘0 the coun'ry will be clear.
Learning a number of languages is a
different thng and learning a subjoct
through a priicular media is an entirely
different th ng. Therefore, the students
must be tauzht n thetir own mother-
tongue the subjects like geology, science,
mathematics, ctc. We may learn any
number of languages inc'uding Hindi,
English and ecven fo eign languages but
insisting upon to teach through a parti-
cular langusge and devclop Hindi by
spending so many crores of  rupees is
partial. That means you are s.ending one
soldier to the battle-field with all arms
and ammunition 2od the other sold.ers
with barc-hands. Therefore, the develop-
ment shou!d not be partial but uniform.

I come from Tamil Nadu. | am a
Tamilian. Likewise a man coming from
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Kashmir may be Kashmiri but we are all
Indians alone. 1 am an Indian Tamil. |
am ap Indian Gujarati. I am an Indian
Malayali. That should be the feeling.
Therefore, 1 plead on behall  of the
Tamil Nadu people that even now Tamil
Nadu Government 18 fo/lowing the two-
language pol.cy laid down by our Annpa-
not only by our Anna but by the peorle
of Tam:l Nadu. It s the wish of the
people of Tum:l Nadu which made us to
formulate a bilingua! prlicy in T mil
Nadu Assemhly. Ag.in | am plesding to
this august House .nd 1o each Member
that Tam:! Nidu is not oppos ng Navo-
daya education byt we are here 10 deve-
lop all the 14 languages There should be
N0 partiali'y shown to particular
larguage. For example, even 'hr. ugh we
are different from Congress yet we Lave
name) m our Tam:! Nadu new dis ricts
and universilies after the nanes of
Kamaraj, Chidambarrar .t Kattabaran
who were the ficed..m fighte:s. Thee-
forc, we are not po itic sing the educat.on
policy. We are rot rubbing o1 ' he wIOng
side of the ra'ional interest. We -re for
Onc Couut’y and one nat.on but at the
same time all the 14 Inlian languages
should be regarded and respected. This s
our policy.

Lastly cinema goirg has become more
of a habit in our ¢ untry. Wicther we
are Gujarati, Kera ite. Punjabi etc. we all
80 to cmema. The Cincematograph Act
comes undcr your charge | :request 1he
Hon. Minis er to conside: that censor-
ship, which 15 under his portfolio. sh. uld
be gearcd up. There s one n n official
member, two part-time workers Out  of
these, one s clected as  ch. rman of the
Board. The main officc is in Bo..b v .nd
the regional oflices a'e al Cakkuy ta,
Madras, Banglore, T.ivandrum and
Hyderabad. Th's Board shoul! be streng-
thened 30 that the cinema sens rship is
strict.  The cinema s seen by the
common man, by the people wlho are
literate or illiterate. The censorship
should be gecared up 10 stop scenes of
terrorism. scenes of il egal sexism. There
are so many certificates ke U, UA and
A something. We kuow only about A,
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About the rest, the Government should
tell the public clearly. We want the
Mirister to censor the films correctly so
that the youngsters who are seeing
ierror sm in  the pictures, should not
indulge in sexism and terrorism.

PROF. NARAIN CHAND PARASHAR
H mirpur) : Sir, I rise to support the
eport and the Wemands for Grants of
the M'nistry of Human Resource Develop-
ment. Sir, it is the first year that we are
dscussing this report after finaiisation of
the national policy on education. Various

eeches have come up and the reactions
of the various segments of soc’ety to the
v national policy on education huve
iko been availab.e to the people..

S.r, one of the sore points is the dis-
t.tentment among the teachers regarding
various fields especiaily in higher edu-
ation for the Mehrotra Committee report.
loits wisdom, the Government of India
ppointed two national commissions on
kichers when Madam Indira Gandhi was
lhe Prime Minister. It is said that even
tlter tvo years, the Parliament had not
the opportunity to discuss thir report. The
rsult is that the teachers are in the dark
shout what is the main thrust of the re-
National Commis-

Secondly, the Mehrotra Committee
eport has further made the confusion
worth confounded among the teachers. The
wult is that a number of teachers’
wsociations from all over the country
bave appezaled directly to the Prime Minis-
r to intervene. I think there must be
womething very serious about it. But these
three or four bodies—the Fourth Pay
Commission, the National Commission on
Teachers and the Mehrotra Committee—
were all expected to give new confidence
and inspiration to the teaching community.,
Iwould like to quote from one of the
vanous arguments acdduced by the Mehro-
Ia Committee :

“6.1.3. (i) The payscales of teachers
should be such that the best
talent available may be attracted

and retained in the profession.

There should be parity with
the pay scales of Indian Admi-
nistrative Service or at least
with the organised Central
Service Group ‘A’. The revised
pay scales should ensure com-
plete neutralisation of the rise
in the cost of living index up
to the date of revision.”

1 would like the Minister of Human
Resource Development to see that this
object 1s fulfilled.

Now the Pay Commission has clubbed
all these scales and compressed into 15
categories. The Class I service scale starts
from something l.ike Rs. 2,200. But the
pay scales recommended for lecturers are
not there. So, in the absence of a cohe-
rent and consistent poiicy, the teachers are
bound to have a note of discontentment
agitationists, therefore, inherit a situation.
So, I would plead that for the successful
implementation of the national policy
on education and also a programme of
action presented to thisHouse. It is in-
combent on the part of the Ministry to see
that the main instruments of implementa-
tion of this Committee, namely, the tea-
chers in the schools and colleges are not
allowed to roll on into this confussion
and discontentment any longer. Their case
should be looked intqo with sympathy and
whatever justice is made available to them
should be clearly specified at the earliest
possible so that the atmosphere of con-
frontation does not last any longer.

Now that education is a Concurrent
subject, the responsibility of the Centrsl
Government cannot be by passed. In one
of the sentances in the Annual Report, it
is said that only recently education has
become a Concurrent subject. If by ‘recen-
tly’ you mean ten years, then it is all
right. Education was made a Concurfent
subject with the assent of the President to
the Forty-Second Amendment on 3rd
January, 1977. It is more than ten years
and if after ten years thc word ‘recent’ is
used, then it is more in the npature of
shirking the responsibility rather than
implementing it. If education is a Concure
rent subject and the members of Parlia-
ment are supposed to make this policy
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known (o the people and ensurence its
implementation in coordination with the
Government, what is the role given to the
Members of Parliament in their coastituen-
cies vis-a-vis Central instiiutions. 1 am
distressed to state that the Members of
Paraliament have been bypissed by the
Ministry of Human Resouarce Develop-
ment of the cost of the Stuie Governments.
Every n:cw Navod.ya vidyalaya has beean
opened with the consent of the Stite Go-
veromen! with the result that three State
Government have recfused to accept the
idea of Navodaya sco.ols. Navodaya
schools is not u bad idea, it is a good
idea. It should have the help and sup-
port, but what uare we supposed to do
when the Mcmbe:s of Parl.ameat 1 the
constituencics are nol associated with the
functioning of the Central schoots, with
the functioning of the Navodaya schools
and wiith the fuoctioning of the regonal
institutes of education or other institules
of education directly coairolied by the
Ministry of Homan Resource Develop-
ment 7 How can you expect us o rende-
all help and support ? If it is your intcn-
tion to bypass the experience gained by
the Membe:s of Parliament and involve
the district and Statc, it is wzll an2 good,
but then you should ask the support from
the district adminisir.tioa and the State
Government. In all fairness, | would siate
that as the other Central Government
Departments like the Raidways, P & T,
the Banking Depariment etc. involve the
Members of Parl.ament n their const.tuen-
cies, in the implementation of their sche-
mes, 30 should the Members of Parlia-
ment, especially from the Lok Sabha, be
associated with and involved in the func-
tioning and operation of the institutions
if you want them to be a success. But if
you want them to be tools of bureaucracy
at the Central, district or the State level,
then it is your sweet wish and ultimately
you will be responsible for the failure or
the success of the experiment.

So far as the Navodaya schools are
concerned, you have said that wards of all
the people in the rural areas would be
getting admissions, but what has actually

MARCH 26, 1987

Human Res. Developm:nt 296

happened ? 1 would request you to analyse
the admission charts for the first 81 schools
you have opened so far. My ioformation
is that all the officers of the neighbouring
districts have been able 1o get their wards
admitted by getting the rural a:ea certi-
ficates. Is it fair to the rural people for
which you are spenling crores of rupees in
the name of Navolaya schools to allow
prestigious classes to get admiss.on in these
schools. My suggesi.on is tha' you should
also introduce income criterion. Not oaly
the rursl certilicate, but also a ce:tan
hmit of income should be p.escribed as to
whose wards should be admitted 10 the
schools Bat if it is left (ree for all, thea
the children of incomctsix payers, big
officials, :mportant polikians and the
people of the higher strate of socicty will
manage to cieep 1nto and dominile the
admiss.ons 1o the schools ad the poor
persons w.ll be as much bypasse) as has
been done 80 far in 30 maany others
thinks.

S.milarly, in the wmpementation of
varicus progrumme rcgarding Nehiu Yuva
Kendras and other programmes, you
should involve rcprescentitives of the
people, because the ecyperiernce ga ned
from the lield is so much an important
input for you. It s more so, whea yow
bave named your Ministry, the Munstry
of Human Recsource Development. If
developmen: does not take into account
the exper.ence gained by the teachers, by
the members of the socwety, cspecally
those who belong to the Parliament and
the Assembl.es, then it s pot a worth-
while experience.

Now, | would like to draw the atten-
tion to ¢ ¢ language policy of the Govern-
ment of India and wou d piead this. |
wou!d support the plea by the Members
of Tamil Nadu that all the fourteen
langu 1ges—why fourteen, a | the languages
recognized by the Sihitya Academy —and
others should be given equal patronage
with the proviso that Hindi should be
developed as the national link language
and accepted by the entire country, With-
in that framewotk even tribal languages,
none of which finds a place in the
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Coostitution through the tribals constitute
7.5 per cent of the population of our
country should be developed. Therclore,
there should be special programmes for
these languages, for their 1caching, for
their utilisation as a medium of iastruc-
tion and similarly for other things.

I have a particular refereace to make
about our techa cal education. There is
a very disturbing editorial 1o the 7imes of
India of 23 M rch 1987 which relers to
the affars of the Punec Uaniversity. For
the benefit and information of the House,
1 would like to quote a few sentencces.
Th:s has a reference to the results of the
Pune Enginecring Collegc where some
revalust.on of results was required. It
says :

“When these results were declared
catber this moath, several students
received marksheets which carried
tell—tale evide:ce of mass bung-
ling. w.th some stulents be:ng
declared to have faled in spite of
adequate passing marks and others
being declared to hive passed
examinations for which they were
yet to appear. The initial reveri-
ficition conducted by the univer-
sity staff failed (0 redress the
grievance. The authorit.es,
therefore, had 0 coocede the
demand for manual reverification
by engoneering teachers. Thus
was thought pecessary because
it was alleged that the original
mistakes had crept in due (0o un-
familiarity of the clerical stafl with
computer procedures. The teachers
have now obtained evidence of
intentional reamperiog with
answer papers as well as data
sheets fed into the computer.”

Sir, this is a very serious charge level-
led against the Pune University by the
Times of India and this must be looked
into.

I have just (o say two more seatences
and then | would be completing my obser-
vations. In view of what all is happen-
ing in the field of technical education, in
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the ficld of higher education and in other
flelds, I would plead that a— Parliamen-
tary Committee muy be appointed repre-
senting all the sections of the House and
if possible associating the States also to
sce that the implementation of the
Nationa! Educntion Policy 1s for the bene-
fit of the nation and for all sections of
the society. It should also be sound and
foolproof. Otherwise, there would be
lopsided development with certain parts
of the country opposing it end others
accepting it, siudents opposing it and
teachers accepting it and so on and so
forth. This is an anomalous situation.

Now the Educ:tion Policy has been
bised on a su vey—konown as the Fourth
Education Survey which was conducted in
1978. It is 10 years old. When situa-
tions haive chunged, when facts have
changed, it is no longer valid. So, Y call
for a fresh educstional survey for the
entire country and the implementation of
the programme of education should be
bascd on this. It should lead to inspira-
tion and betterment of the teachers and
studen's and facilites for all types of
educat.on should be readily available to
all parts of the country including back-
ward arcas and hi ly arcas where students
hive to travc! a long distance for getting
admits.on into voiversit es and colleges.

With these words [ support the
Demands of the Ministry of Education
and [ draw the attention of the Minister
to the points referred by me for particular
rep'y. Thank you.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA
DIKSHIT) : Sir, 1 would like 10 propose
that the House may sit through Lunch so
that we can carry on with the discussion.

MR. DEPUTY-SPEAKER : I hope this
has the acceptance of the House.

SEVERAL HON. MEMBERS : We¢
agree.

MR. DEPUTY
Shyam Lal Yadav.

SPEAKER : Shr
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SHRI SHYAM LAL YADAY
(Varanasi) : Mr. Deputy Speaker, Sir,
while supporting the Budget, I would like
to raise a few pomnts. It is true that
efforts are be.ng made to make the new
education pol cy a success in tue Seventh
Five Year Plan and the Prime Minister
has also elucidaied the aims and objectives
of the wnew education policy. Til the
Sixth Five Year Plan, education was
regardcd as an act of social service but
now the new educat on policy, which his
been adopted in the Parliament in May
1986, aims at figting poverty. Education
is a powerful med:um 10 ach eve this end.
Sufficient amount has been allotted in this
Budget for translating this idca wmio
acuon.

1300 &urs.

Sir, as our friend was just now saying,
it is true, th.t education was included in
the concurrent list :n 1976. As a result
of this, the responsibility of the Govern-
ment of [ndia has been cnhanced. Keep-
ing that respoasibility in view, the Govero-
ment have taken several steps which would
prove to bec immenscly beneficial. It is
hop:d that under the new national edu-
cation policy, a2n integrated Core curri-
culum will be prescribed which will have
esscntial valucs neccssary for establishing
an cgalitarian, dJdemocratic and secular
society. This policy, | feel, is a charter
of the new cducation system. The main
ingredient of educa'ion policy should be
to biing about liter.cy. The President
while adJressing the joint scssion of
Parliament in 1985 had anncounced that
girl education up 10 class twelve will be
free throughout country. Efforts have no
doubt been madc 0 this direction but the
results have not been convioc ng. Girl
education has not been made free in all
the States uniformiy. In States like
Utta. Pradesh, recogait.on is oot being
acco:ded to the schools for girls. Grants-
in-aid are also not being g.ven to them.
In the circumstances, it 13 not understood
how the girls will be imparted free educa-
tion. The hon. Minister for education

should thercfore make some special efforts
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to implement the announcement made by
the Presi jent in this regard.

Secondly, the Constitution provides for
free and compulsory educution to the
children upto to the age of fourteen years.
Now under the new education policy,
assurance has been given that by 1990
school educatinn for § yeurs or non-
formal education equivalert to it will be
provided to all chiidren between 6 to 11
and by 1995 all children upto the age of
14 years will be provided free and compul-
sory educ.t.on. | welcome this announce-
ment. But it s essential 10 cstablish pri-
mary schools for it. This s the job of
the State Governments. The s:tuat:on so
far in this regard 3 very Jdismal. In
most of the States (ree education s being
imparted from Cliss | to Class VI and
in some States or Union territories it is
even compulsory. But this is not so n
some other S:ates. Needful shou!ld be
done in this respcct.

The cond.tion of the prumary schools is
pitiabic and | hope the Goverament s
aware of it. According w0 the Survey
conducted in 1970, 40.10 per cent primary
schools had no satisfactory bu: dings and
42.67 per cent prumary schools in the
villages were being run in the open ground
or in buts. Tbhe situation in (his regard
is oot satisfactory in ciiies as well. 1438
per cend schools are runoing in such an
unsatisfactory comndition. How could pri-
mary education be impirted when the
condition of school buildngs s such. It
s true  that this Budge! eovisages
‘Operation Blackboa:d' coocept which
promises that primary schoo! will be well
equipped in so far as basic infrastructure,
materials and teaching aids are concerned.
It envisages two big rooms each with a
black board, a map, a chart and other
teaching aids as the minimum requi rement
in a primary school. These facilities will
be provided onder Rural Employment
Scheme and Rural Landless Guarantes
Scheme. It needs specisl attention and
monitoring so that the work is accomplish-
ed in a smooth way.

Next, | would like to mise a point
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about the teaching of sanskrit. [ repre-
sent Veranasi Constituency. Varanasi has
been a centre of Sanskrit studies from the
ecarly times. Due coasideration has been
given to this aspect in the Budget but |
would like 10 draw the sttention of the
hon. Minister 0 a few pownts. The
condition of Sunskrit teachers is pitinble.
The Goverument of India provides grants
to Sanskrit Vidyalayas and the Vidy:layas
in turn pay to their weachers & salury at
the rate of Rs. 400 per moath. In our
city, Shri Batuk Nath Sanskrit Maba-
vidyalaya s being run with the sid of the
Ceniral Government. It s a very good
school und it hos a school building. The
teachers, who are siready teaching in
these schoo's are getting Rs. 400 per
month. It may be pointed out that
sanction for appoin:ment of new tcachers
is accorded but they are not paid. In
such a siva'ion how cou d the cause of
Sanskrit be furthcred. The sailury of
teachers in gencial s very me gre. |
would request the hon. M . nister 10 consi-
der it and ncrease thcer salary. The
Sansk'it Teschers should be given salary
at par with the tcachers of other Univer-
silbes,

I had ecarlicr asked a quest.on and |
would like to repeat it aguin. My sub-
mimsion s tha: President honours the
Sansh it scho ars with an annual grant of
five thousand oaly. The wtal number
bf teachcrs is .80 which a¢c uded texchers
of Samskiit, Arabic and oither languages.
I feei ihey ¢.n not m. ke boih ends mect
with thes Hhve (housand rupecs per year.
They should be given at least Rs. one
thousand per mooth. In our city, a
Sanskrt teacher has 1o pay Rs 3O0O/- as
reot for a room out of his sa.ary of Rs.
four hundred. How can be make both
cods meet with Rs. one thousand that is
left with him after p.yng Rs. three
hundred as rent. The bon. Minister for
education h.d given an sssurance in this
regard and [ hope an announcement will
be made by her to raise the guanium of
Brant in such a manner that the teachers
#ct at least Rs. 1000/- per month. The
Sanskrit tcachers drawic g less than Rs.
250 per mo.ath should also be awarded a
Sum of Rs. 1000/« as subsistcoce graot,
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In the end, I would like to say about
the higher education and the teachers
engaged in it. All the teachers in the
country irrespective of their statys are
drawing their salary from the Government
treasury. It is thcrefore pecessary that
they should be kept alook fiom politics.
At present, teachers take lcss interest in
teaching and they indulge more in politics.
The Constitvtion should be amended to
the effect that those teachers who draw
salary from the Government treasury
would nct be allowed to take partin

politics.

The explosive situation o the Bunaras
Hindu University has sparked agitation in
the whole State. The Act of this Univer-
sity should be amended which has been
the demand of all coiceined and the
Government had also g ven un assurance
to that effect whilc iniroducing an amend-
meant Bill in this regard in 1969. At pre-
sent all the Members in ‘he execucutive
council and the court are nominated by
the Government :nd there s no elected
body. Governmcot shou d bring forward
a8 Bill by the end of this Sess.on to pro-
vide for comprehensive changes with a
view (o overcome the difficulties being
exper enced in this rega d.

The Goveinment has appointed a
Committee 10 draflt the BIll. In the
Commitice, a person has been inducied
who is responsiple for the doom of this
University. This person, sctting n the
UGC, 1 preparing the draflt of the
amendment Bill. This is pot proper.
It s suggest that the Amendment Bill
should be introduced only after obtaining
and ncorporatng the views of the pro-
minemt tceochers and officaals of the
Un:versity and that of the Members of
Parliament in tha: regard.

Otherwise, when B/l has been intro-
duced, i' becomces very difficult 10 make
amendments in it. The students created
difficuity there and as a rosult Student's
Union was dissolved there. The Govern-
ment has clear policy in this regard. At
present, there are 9 Central Universities
0 the entire country and Banaras Hindu
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University is not the only Centril Univer-
sity in the country, When Students
Unions are functioning in Delhi Univer-
sity, Aligarh University and other Univer-
sities, then it should also be there in
Banaras University. The elections should
be held in a statutory manner and the
shortcomings in the Union should be
done away with. I should like to sub-
mit to the House that the person XX
who had worked under the Education
Minister ear.icr, purchased peace by
paying money to the office bearers of the
Union. When Shrit XX of the University
purchased the peace by piying lakhs of
rupees to the Union, Shri XX should be
held responsible for that. All the inci-
dents of irregularites and dsorder may
be enquired nto. The Government has
got the powers t0 enqu.re  into them.
Visitor's committee could be formed for
the purpose. I wou!d like to sumit  that
a Visitors' Commitiee could be formed to
go into all the incdents of irregularit es
and bug/ing 'n Banaras H:ndu University
so that tense atmosrhere  might  be
diffused. In my view, ** of the Univer-
sity has maltreared the students and the
teachers and he has created a situation
under which the peace has been disturbed
not ooly in the Unversity, bat in the
entire State and it has given rise 10 IncCi-
dents of violence.

|English)

MR. DEPUTY-SPEAKER : Regarding
that allegation......

(Interruptions)

SHRI ZAINUL BASHER (Ghazipur) :
Sir, he is not taking the name.. ..

MR. DEPUTY SPEAKER : No. That
Jesignation means only one person of that
University. Therefore, that word is

expunged.

Il you are speaking geoerally, it is
O’kay. But you are putting it in this
way.
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SHRI SHYAM JLAL YADAV :
Alright, I will not mention. | would like
to submit that there is need for bringing
a new sel up thcre so that bha monious
relations might be established among the
students, teachers and all other people,
The Chief Minister of the State has
entered into an agreement with the sty
dents. If it is fact, as has becen reported
in the press, thea | am sute the Chief
Minister m ght have scnt his recommen-
dation and | hope, efforis would be made
to take suitab'e steps in accordance with
bis recommendat.on that pcace could be
established in Banaras Hindu Universuty,
an osticution having great traditions n
the country and the University could
funct on smoothly.

In the end, | would l.ke to submit that
the concept of Navodaya Vidyslayas
being opened by Gove nment is in my
view commendable. | wou'd ke 10 kpow
from the hon. Minster ab ut his expe-
rewce 1o respect of their functioning so
far. There are certan doubts about
them, as Parasharji hus said that elitists
woull wrest cootrol over these schools
sprend throught the country and the
people’s representatives would have no
control over them. | am sure the hon.
Minister would pay bhis attention on the
points which 1 have raised about Sanskrt,
education and the University.

SHRI KAMLA PRASAD SINGH
(Jaunpur) : Mr. Deputy Speaker, Sir, |
heartily welcome and support the demands
for grants of the Ministrty of Human
Resources. Through you, Sir, | would
Lke to congratulate the hon. Minister that
the Mnistry of Human Resources has
brought about a revolution and it has
made good oschievements in the publc
interest and a lot of funds have been
allocated for its deveopment. The
annual plan for educ.ition department for
the year 1987-88 has been prepared with
an outlay of Rs. 825 crores as asgainst
Rs. 352 crores for the year 1986-87. The
increased aliocation would  definitely
increase the activities of Education

- ———

** Not recorded,
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Department and there would be improve-
ment in the education field. I would like
to congratulate you for this. A special
component plan for scheduled castes and
sub-plan for scheduled tribes has been
prepared for the year 1987-88. 20.9 per
cent and 13 per cent amount of total
department outlay been of the annual plan
for the vear 1587-88 has carmarked for
these two component plins respectively,
which is a great achievement.

A lot of provision has been made in
this plan for the welfare of the minorit.es
also for which | would 'ike to express my
beartily thanks 10 the hon. Minister. At
the same time, | would like to draw his
attention towards certain problems. When-
ever we visit our Constituencies, we are
very much pained 10 see the cond:t:on of
the primary schools, which is very pitia-
ble. We find that in some primary
schools, the children study under the
shadow of ‘he trees and st some places m
the hot sun and at some other place in
rains. When there are torrertial ramns, a
holiday s declared in th: schools duc 0
which they are deprived of good education.
The mamn reasons behind this s that
Primary Schools do not have and buiiding
and if there arc certain build:ngs, these
are in a very dilapdated condition and
it may prove o be very dangerous, if
students are al owed 0 study inside them.

Therec a‘e no tow opinion that Basic
Education is the very foundation of our
nation2! development. If the foundation
of a buildng is we .k, how could a large
and strong building be bu:!t thereon 7 If
the students sre ot imparted basc edu-
cation in a proper  manoer, in the
shsence of solid foundation and good
basic educaton, ithe knowledge of stu-
dents may be of no use even if they are
graduates or post graduates and they can
not be suceessful in any field. Therefore,
there is rn wrgent need '0 improve basic
eluca ! 1on.

I also ofien see that there is shorlage
of teachers in our primary scheoo's. Even
if there are adequate number of teachers
in a school, they do not pay adequate and
due attention towards teaching work. If

there are 10 teachers in a school, you
would not find more than two or three
teachers on any day. Some teacher goes
to the court 10 attend to his legalc ase
and some teachers to his relations. In
this way the work of education cannot go
on properly. 1 would like to congratulate
the hon. Minister for opening a Navodava
Vidyalaya in my district. Our area would
difinitely be benefited by this Vidyulava.
Navodaya Vidyalayas are part of our new
education policy which was announced in
this House last year. The main object of
new education policy is 1o cover all the
sect.ons of the soc ety under it whether
they are working in the farmers or fieids
or the intellectpals. Our Hon. Prime
Minister has expressed his desire in  this
connection which s rexlly most commen-
dable. The education which would now
be imparted under the new education
policy would benefit all the sections of

the society.

Now | wou'd like to draw your aftten-
tion towards my district Jaunpur where
no degree college has so far been opened
for the women. There is only one
Government Gi‘ls Inter College there, but
there are very I'mited number of seaisin
the college. As a result, the girls in my
arca are denied the comportunity (0 get
higher education and they leave the
schools ofter passing 7th or 8th class,
after passing higher school, no armange-
ment has been made for their higher
studies. There are rery limited seats in
the Inter College. | would, therefore,
request the Hon. Minister that a women's
degrce college may be opened in my
arca.

Sir, T would like to congratulate Smt,
Sahi, the hon. Mnister of State for
Human Resource Development for gran-
ting approval of the Government of
India for opcning a Purvanchal Uni-
versity in backward regien of Jaunpur in
the castern part of our siate. Its
foundation stone has no! been laid so
far, but as app:oval has been accorded
for its opening, we are hopeful that
above University would be opencd soon.
I would also like to cxpress my thanks to
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the hon. Minister of State for Sports, Smt.
Margaret Alva. It is on account of her
efforts that Indira Gondhi Stadium bas
come up in our area. Through you, Sir,
I would like to submit to her that as land
is availablc there, action may be taken by
bher for est . blish ng a sports college there.
If a Sports College is opened there, it
wou!d difinitely develop a f-eling of love
for sports among the youths and the
children in our backward district. If a
sports college s opened there, the
children and sportsmen of our backward
district would bring luurels to the country.
There are such sportmen who do not play
only at the district level, but their standard
is that of the State level and the national
level. | would l'ke to submit to you that
in the ¢campus of the Indirm Gandh
Stadium, there is surplus land and sporis
college can be constructed on that surplus
land.

Mr. Deputy Speaker, Sir, I would like
to submit that the Montessory and Basic
Schools beirg opened thesc days, have
only profit motive in mind. These schools
are feaching shops and they charge
arbitrary fees from the students and as a
result students are unable to get proper
educ ition at the level of Prrmary Schools
and Bas ¢ Schools. The iontelligent children
who study in the Government Schools are
not able to get educat on properly and a
feeling of infer.ority complex is created n
their minds as some stulents study n well
equipped schools belonging 1o well-to do
peoplc, where as they are compelled to
study in Government Schools. | would,
therefore, like to submit to you that the
schools which are being run on commer-
cial lines must be ordered to be closed.

Sir, through you I would like to sumit
to the hon. Minister that the programme
of adult education and formal education
is commendable, butit s not being
implemented properly, So far as | know,
you want to spend a sum of Rs. 100
crores on adult education. 1 know and
1 would like to inform you that- no
teaching work is undertaken at all gnder
this programme. This programme is defi-
pitely a revolutionary programme. In my
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owner area and in my own district, Cen-
tres for adult education and formal edu-
cation are being run, but as far as |
know no teaching work is undert ken at
all in them. | know about is as | am an
M.P. from that ares, but | am unable to
say anything asbout it. No such school is
being run there and no teaching work is
done there. | wou!d, therefore, reguest
you (0 pay special atiention towards this.

Sir, the food which is given to the
children is preparcd with ro'ten Saji and
sub-standard o:l. Fuewood and a cook by
also prov.ded for the purp . se, but | have
my-self visi ed the schools and found that
children : re given half.-cooked Suji to eat.
I touched it with my own finger, but my
finger could not be warmed. Now f such
Suji s gven to the children to eat. it
would cause darrhoea. | want that such
things must be stopped. We should also
pay more stiention towards Sanskril.
With these words | welcome and supoont
the demands which have been moved by

you.

SHRI ARVIND NETAM (Kanker):
Mr. Deputy Speaker, S, | support the
Demands for Grants of this Ministry. |
shall confine my speech on'y to the Sports
Department. Sir, today if we ook st the
sports map of the world we shall find
that our country slands nowhere. We
have no place in the olympic games and
50 far as Asian games are concerned. we
are goirg down gradually., If we look ot
the resul s of last Teath Asian Games and
minus the performance of P.T, Usna from
it, 1 think our performance was the most
disappo nting.

Mr. Deputy Speaker, Sir, after ind epen-
dence, the facilities for the sports promo-
tion in our couni'ry have increased comsis
derably. Al these things have been deah
with in detail in the report of the Ministry.
In the matter of training, coaching,
scholarship and all other aspects, facilities
bave increased but the rcsuls have been
quite contrary. We would request he
Governmem of India and particularly the
hon. Minister to appoint a committee
which may at least go into the reasoms
for the fall in the standard of our games,
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apd suggest measures to improve it. Now
time has come when we have to review

our sports policy.

I have written a lctiter to Shri P.V.
Narasimha Rao on 18 stating that it has
come to my notice that he is going to
merge the National Authority of Sports
with N.1.S. Patiala. | welcome this pro-
posal but 1 suggcst that while doing so,
it shruld be ensured that (wo scparatle
wngs are maintaned 1 want that the
work relating to coaching, tra:p.ng und
research should be given to the N.L.S. and
the work relsting 10 promeot on, mainte-
nance nd construction of stadia should be
assigned to the Sporis Authority.  These
two th ngs shou!d be kcpt separate. If
the two are mixed, | think, we will not be
abe to 10 anything. That is why | have
sugpesied in my latter that nsicad of
Authority, a Pbysical Education and
Sport Promo'ion Board should be set up
under which the two wings should func-
tion.

It appears from the report which bas
becn submitted aboul the activitwes of (he
Sporis Authorily that the probiem with
the Authority s as 10 how to spend the
funds aliocated 1o it. The sports have to
be pramotcd and that s why the expend -
e s not being curred.  lo my view,
except the two llems of mawmtenance aod
Rescarch Scholarship, the Spoirts Autho-
rity has no other important work. The
most umportant thing today @ bow 1o
encour.ge the sport at the grass root level
in the country. It has pot been ment oned
specifically anywhese in the report of the
Sports Depariment of the Mioistry which
should have been there.

The Sports Authority should be entrust-
ed with 1he responsbility of promoting the
Sports at grass-root level. Theie may be
Natioca! Federation, State Federation,
State Amsociation ar State Council but
Governments should constitute a
Commitiee and efforis  should be
made through Sports Authorty of India
10 promote (he sports at grass root level.

Mostly the retired Army Officers have
been engaged in Sports Authority. |1
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have no objection to it if they are all
sport promoters and sport organ sers but
it is not so. There are other sport pro-
moters and sport organisers also in the

country. They should also be given a
chance.

A mention has been made about Rai
Schoo! in the report. In my view, these
are not sport schools, they ure public
schoo's. L st year 15 mo:'e schools were
also adopted and this year another 26
schools are gong to be adopied. If we
go on adopt ng schouls like th.s, we are
not lhikely 10 get good results.  If we are
rcally sincere 1n the mutter of g ports
schools, we shou!d take example of sporis
schools in UP. which are gvirg good
results. A mentioned has been made
about the adoption of schools in the
repo:t.  Probab y R i sports schools have
been adopted. You should work on these
Ilnes. The gront of Rs. S lukhs which is
given for this purp.ose to a scho.l cannot
promote sports. Scholarship is  being
given to the lulented sportsmen since
1970-71. At nationz! Jevel about 681 and
at state level about 1967 schol.rships are
given. | would like to submit that all the
scholarships gran'ed so far should be
reviecwed 10 ensure that o:ly genuine
pational level and s atc level sporismen
are recipicats of scaolarsh.ps and not the
vice versa.

Much bas becn siid about the rural
sports. Financ al assistance 10 the cxtent
of Rs. 200 for B ock level sports, Rs. 3000
for d.strict level sports and Rs. 10000 for
state level sports is prov.dcd. 11 is sub-
mitted that block leve! spo:is should be
excluded and grant to the extend of
atleast Rs. 10,000 should be provided for
district level sporis so that this programme
m y be implemented properly. We have
seen that sporls at block leve! are merely
a formality. If a grapt of Rs. 10,000 s
provided for Dustrict level sports, it will
prove very benefic al,

Moreover, there should be a separate
sports programme for adivasi areas which
is not there so fur. 1 bad given a propo-
sal to Shrimati Alva in this regard about a

year back but 1 do not know what has
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happened to that proposal. In this regard
I have to submit that separate touroa-

ments should be organised for adivasis
and a sports centre should be established
for this purpose. Jamshedpur is a suit-
able place for this purpose. If a Sports
Centre is established th:re., the adivasis of
West Beng:l, Madhya Pradesh, Orissa and
Bihar wiill be able to participate in the
games to be held there. We can seck the
cooperation of Tatas in the matter,

School Guames Federation s a very
imporiant organisation but thecie s no
other useless organisation thun this far
sports promotion at the junior level.
Therefore, its present structure should be
changed (0 make it effective. Only then
it can play an important ro'e.

Guidelines were frumed about Nat.onal
Sports Associations also. 1 do not know
what has happened to those gu delines. |
observe that the pecople who cannot sec
wich their eyes or cannot move are the
office-bearers of the Fedeiation. In
addition to it, Goveroment should stop
the practic: of sending the teams of some
of the games (o the foreign countries with
a view to ciose those shops.

Some tournamen!s are being orginiscd
in the country. Recently Gold Cup and
Indira Gandh: Hock :y Tournaments were
organised. | cannot suy what s the
financial gain of such tournaments but
this much I know that these are of non
use. [ do not opposc it but | would like
to say that in its place Zonewise junior
level tournament shou!d be orgarised. At
present there are ooly two such tourna-
ments—one is Jawahar Lal Nehru Hockey
Tournament and the other s Subroto
Football Cvp. Dronachariya Award is
also a good step. A Welfare Fund has
also been established for the sportamen
waich is a good thing a1nd | welcome it
Senior Coaches have been appointed but
they mostly atiend to admin:strative work
and the national teams are deprived of
the benefits of their rich experience.

I would like to draw your attention
towards a news item published in ‘Jansatia
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Newspaper' under the caption ‘‘Dhabe
Mcin Dho Rabha Hai Rashtieya Satar Ka
Khilari™ (A National Level Player is
washing utensils o a Hotel). It is a
matter of shame. Uatil now such pews
were found in the Newspapers about the
retired sportsmen only. It is for the first
time that such a news has been published
about a junior lcvel playe:.

13.35 brs.
[SHRI SOMNATH RATH ia the Chair)

SHRI RAMESHWAR NFEKHRA
(Hoshangabad) : Mr. Chairman, Sir, |
rise (0 support the demands for grants
relating to the Miois'ry of Hum n Re-
source Development. | congratulate them
for having drafted s0 nce a N.ut.ooal
Education Policy and then prepared the
action-plan withn a very short duration.
The Nationa! Edecation Policy was
approved by Lok Sabha on §th May, 1946,
Therealtcr within three months a detadled
act:on-p'an w.s placed oa the Table of
the Lok Sabha.  You will be remembered
in the History for having dccompl shed
this stupendous job within a very shoit
period of thiee moonths.

The entire na‘ion w:ll ever remain in-
debted to the Hon. Prnme Minister,
Muister of Human Resouce Develop-
meat! and officers wurking under h:m for
preparing not oaly the National Educs.-
tion Policy but also a nice action-plan
withia so short » period.

Mr. Chairman, Sir, 1 want to diaw
your k.nd attention towards the last lines
of the preface to the action plan which
reads. It is the reed of the hour thit
if we Jo not become uctive now, we will
lose the chances of educitional reforms
and face trouble.™

In this year's budget proposals, the
allocations for education have been increa-
sed t0 more than doublc than the last
year's allocations. It s a historical
change. Money was the major constraint
due to which we had not been able to
bring about reforms in the field of educa-
tion in the past. Bot 2 huge amount has
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been ecarmarked for education in this
Budget for which 1 am very thankful to
the Hon. Minister.

In this year's Budget Proposals, you
have been more concerned about achicving
the objectives contained in Article 45 of
the Constitution of India. Provision of
about Rs. 100 crores for ‘operation black-
board’ is a welcome step.

Mr. Chairman, Sir, 1 have to make
some suggestions about primary education
from Class | to 8. Sioce cducation has
now bcen included in concurieot list, it
will be better if you yoursell enforce a
National Primary Educ.tion Act. If you
do not want to do so, please prepare a
Model Act on a ovational level for the
States.

Ia this coonection, | wou!ld oanly like
to submit that thete are a number of
commitiecs such as Univensity Graonts
Commision, Education Commissions in
the Coleges, Acadcmikc Councils, Excoue
tive Councils and Syllabus Commitiee.
Such comumitices are also their at the
Higher Secondary level. But there are
00 such commitices at Prunary Education
level where the number of siudents is the
mauimum. For example, in Madhya
Pradesh 935 lakh children arc getling cle-
meotary education byt there s no syllabus
commitiee  Or Academx Commitiee.
Whatever text books were prescribed for
the Primary Schools, 15 1o 20 years back
are cootipuing. lo this way, the primary
whool educstion whch deserved owur
vimost attention 8 being ignored by us.
The State Sccretariats and the D rectors of
Education also are falling in their duties
in this regard. Therefore, attention should
also be paid towards it. | would Like to
request the hon. Minister of Human Re-
wource Development to prepare a Model
Act here itself and propose a Natiooal
Elementary Education Board so that it
can be enforced in the States.

Ino regard to Pre-primary education
uiso, the position is the same. Just now
in hon. Member said that it has become
8 business these days. Pre-primary edu-
Cation is meant for childrea of J 0 6

years age group. Thousands of Montessory
and Kindergarten Schools are being run
in the country in the name of Maria
Montessory and Frawe!. 1 have some-
where read an interesting story about pre-
primary education. According to this
story, if Maria Montessory and Frawel
are reborn and come to this country to
see for themselves the functioning of the
pre-primary schools running in their
names, they will feel repentant over the
way these schools are be:ng run. Now-a-
days in Delhi Kindergarten Schools are
being beild on Sth Floor. Tiny Tots in the
age group of 3 10 § years are being
imparted bookish knowledge in these
schools. Big officers and other people
ask their children about the lessons given
to them not knowing that Montessory
bersell was deadly against imparting
bookish knowledge to children below 6
years. Chidren of such tender age
should be 1aught in a playway method. 1
would request the Minister of Human Re-
source Development! to prepare syllabus
for pre-primary education also as is being
donc in the case of primary education.
An Act should be passed incorporating
provis.ons about courses of study, method
of study and select;on of teachers for X
pre-primary education. The teaching
shops shou'd be closed. The people who
are playing with the life of the childrea by
running these teaching shops should be
sternly dealt with.

Similarly, mention has been made
about elementary cducstion to boys and
girls in the age group of 6 to 14 years
under the 20.point programme. The
words ‘clementary education’ have been
transiated as "Prathmic Sh ksha' in Hindi
mecaning primary education which s
imparted to children in the sge group of
610 1l years. Therefore, it will be in the
fitness of things if the word ‘Prarambhik’
5 adopted as Hindi equivalent of
‘elementary’ so that confusion created by
it in dfferent States is eliminated.
Because of terming it is Primary educa-
tion, attention is paid to children between
6 10 11 years and the children of other
age groups are ignored.

Now I would like to say something
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about N.C.E.R.T. It did a good work in
ithe past. But it has not done anything
for elementary education. In this context,
I would like to pont out that as and
when any syllabus is to be prepared or a
committee is 10 be constituted, the Univer-
sity Experts, the college tcachers and
I.A.S. Officers are :ssociated wilh it but
the Primary School teachers with persooal
long cxperience of 30 yeurs and having
thorough practical know'edge of ihe diffi-
culties experienced in regard 10 teaching
and sylabus ctc. are mnever associaied
with it. Therefore, it 15 my submission
that the teachers imparting elementary
education to chuldren should also be asso-
ciated wi.h it so that .heir expericnce may
stand 'n good stead.

The N.CEE.R.T. has brought out a
Hand Book for Teachers. It h.s been
published in Englsh only agd no! in aay
other regiona! language. A icacher who
bas studied upio Mutric only and a
tcacher who has oot studied English upto
degree level will nut be able to study and
understand the hand book. Therefore, |
submit that all such books should be
brought oul in reg.onal languages also.

I would like to point out that Govern-
ment have prepared an act.on plan for the
implementation of National Education
Policy but nothing bhas been doone to
evolve a nat onal wage polcy. When we
have framed a national education policy,
it is but n:itutal that there should be ua:-
form pay scales [ur teachers throughout
the country. Tcachers in capital Ciles
and big towns like Lucknow and Delhi
get more in comparison to tcachers in
small towns. It g.ves birth to grave dis-
conientment and leads to frustration
among the teachers. Therefore, | would
like to submi: that a Natio.al ~age policy
should be evolved. The teachers should
be paid in acco:dance with the recommen-
dation of the Mchroira Committee,

Another point that I would like to
raise is that Government have granted
allowaice, hill sation allowance, Secre-
tar:at allowance and muiny other allow-
ances but po allowance has been granted

MARCH 26, 1987

Human Res. Development 316

to the teachers teaching in villages. It is
my sybmission that they should be grant-
ed rural allowance. So far as Navodaya
Vidyalayas are concerned, I am grateful
0 the Minister for opening two such
Vidyilayas in my area.

SHRIMATI KRISHNA SAHI : At
lcast you are the pe.son who has appre-
Ciated.

SHRI RAMESHWAR NEEKHRA :
When | visited my arca, | found poor
people with worn out clothes n the
schools. | was Jelighted to know that
children of poor familics who could not
dream of gelting cducaton 8 Res.dential
schools or getiing higher educ.ition are
gctting education in these schools. Tamul
and Telugu is being taught 1o them, in
our Hindi speak ng Satcs. I lecl it is a
bg step towards nat.onal integration in
the country. [ express my thaoks for the
same.

(English)

MR. CHAIRMAN : Please conclude.
Please help vour colicagues. No further.
You have taken 1S minutes  Please con-
clude. Don’t waste vour t.me.

SHRI RAMESHWAR NFEEKHRA
I am not wasting your Lume.

MR. CHAIRMAN : |1 give you onDe
minute time.

(Tramsiation)

SHRI RAMESHWAR NEEKHRA : 1
want 10 thaok you for whaitever has been
said regarding the training o tecachers but
I would like to point out that the iofra-
structure available at present 8 pot
adequate to provide training facilities to
al the teachers. Even your key persons
do not have this information. Our able
M nister of Edugation is present here. If
wc g0 to the States we will find that the
Education Mia sters in the various States
arc not aware of the Bducaton poligy. 1
want t0 request you that reorieptation
programmes which have been siarted and
for which tests are taken before admittios
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teachers to participate in these pro-
grammes are all praiseworthy but you
should also ensure that the Education
Ministers in the State Governments are
appointed by the Minister of Human
Resource Development., Only they can
play a better role in it

Alongwith it | wan! to submit in the
end that feature films also greatly influence
the people. Hence, |1 want to requeset
that on'y such films should be produced
which are educative for the children.

With these words, | thack you for
giving me on opportunity to speak.

SHRI CHANDRA KISHORE
PATHAK (Sabarsa) : | support the
Demands for Grants of the Ministry ef
Huoman Resource Development. | am
suppo:ting 1t pot because | am a member
of the Congress party but because
mudable efforis have been made 10 piO-
vide an Fducation polcy for ihe first
time in the country. This attempt oa the
part of bhon Shn Narasimba R0 ender
the Prime Miosiership of Hon. Shri
Candhi s Proseworthy and | support it

The education system foliowed so far
in the courtry was inherted from the
Britishers which a2imed o producing
slaves and servants only. It is for the first
time aftcr 40 years of independence that
attemps have been made to give thas  edu-
cat:on polcy 0 the country. | highly
sppreciate it and thark Mrs. Rao for the
same.

In this connection, | want to drew the
altentson of the hon. Minister towards
some of the problems of Bihar, In Bibar,
the condition of the primary schools s
worse than those in rest of the country.
The teachers do not a'tened schools. The
sub-ipspectors prepare schools-blls on
commimion basis ond the amount is
distributed among the conncerned offi-
Cials from the top level to the bottom,
Even since the District Magistrate has
been appointed as the Chairv an
of  the Fstablishment  Committee
for Primary Schools, a portion of
Commission has started going to him as
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well. It is pot a hearsay. I challenge that
if any inquiry is made into it, my assertion
will prove right. Incase | am proved
wrong, | may be treated as guilty.

Today, college examinations are not
held on schedule in Bihar, the results are
pot declared in tin.e and registrations are
delayed. It results in !oss of one year for
the students due to which they get one
year less to serve the Government.

In Bihar, we huave the Lulit Naravan
Mishra University. It is ina bad shape.
The Vice Chance lor of the University is
not able to atiend his office due 10 his
misdeeds .nd the policy of favouritism
followed by h.m. The Departmental head
is pampering some hoodlums and on their
stiength he has established  hegemercy
over the college. Itis for th's reason that
there is no adm nisirative contro! over the
schools or colleges. As every University
there has a2 L.rge number of students, they
reman neglected. Whereas everywhere in
the country there s a University for
every 50 lakhs of people. in Bihar we
have a University ag:inst one cro'e of
populastion. It is a grave irjustice with
Bihar Goveroment should give thought tn
i,

The tests conlucted for awarding Ph.D
degree in the Universitics of Bihar have
become a history in themsclve. The
Rescarch Scholars qualify these tes s by
doing the houschold jobs of the Doctorate
degree holders. Hence, | want that at
least it shou!d be provided in the Uni-
versily rulcs that Doctorate Jdegrees will
be awarded by a Unive:sity other than
the one in whch a rescarch Scholar is
registered. It should be made clear that a
research scholar will be awarded the
doctorate degrec only afier he has passed
the test from a Univers ty other than in
which he s registered. All are aware of
the recent upioar which rocked the Bihar
Legislative Assemb!y over Ph D Degree.
People acquire Doctorate degrees by
wrong means. Therefore, | want that
Ph D degree examinaton shuuld no be
condueted inteinally., In  Bihar, these
degrees are acquired in  the “manner in
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which people acquire degrees in Homoeo-
pathy by reading one or two books. The
Ph.D degrees of these Universites have

become very cheip.

You are making cfforts to open Navo-
daya Vidyalayas [ think, its implemen-
tation will be very ussful. In the worid at
present there are two classes of people
pamely the capitalist and the workers.
However, in India a third class bas also
emerged and it is the bureaucracy. They
are exercising their influence on every-
thing. They do not want to allow any
good scheme to be implemented. 1 have
the same apprehensions about Navodaya
Vidyalayas. I am dounbiful whether this
elite class w !l allow this scheme to be
successful. They do pot wunt that the
poor people should get proper education
and that their talented children should
gct opportunities to develop. Hence, |
want to submit that if we wan! to imple-
ment the scheme properly, then this
responsib lity shou!d not be entrusted to
the S:ate Governments. Th s scheme will
flop if its implementation is left to the
State Governments. The centre should
take the entire respos bility of implemen-
tirg it if we want to make it a success.
The peoples representatives may or may
not be involved in it bu' the elitists should
not be allowed to overpower it like all
other things if we want to implemen: this
programme in a smooth way. Only then
we will be able to carry out this pro-
gramme and make it 2 soccess. Orher-
wise, like education system it will also
flop. Thanks.

DR. GS. RAJHANS (Jhorjbarpur)
Mr. Chairman, Sir, I will slightly depart
from the beaten path.

SHRI VIJOY KUMAR YADAV : You
always spcak off the track.

DR. G.S. RAJHANS : O.ly the wicked
follow the beaten path. Mr. Chuirman,
Sir, page 2 of the boock on Human
Resources, reads like this,
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(English)

“One of the greatest shows ever
in the history of the country. ... .. -

1 emphasize the words “ever in the

history of this country.”

*“..ever in the history of this
country was put up in the form
of 4pna Utsav in November 1986."

[Translation)

Sir, I want 10 submit that it is the
duty of the hoo. Ministers to thoroughly
study the reports prepared by the bureau-
crats before they are circulited. ‘Apna
Utsav’ h:s been cirticised more than any
other fict'on in this country. No doubt
the large newspapers of our country are a
ttle biased but all the big and small
newspapers al.ke have criticised Apna
Utsav with ooe voce. If the opinion of
the hon. Members of this House is sougiu
by secret ballot, we will come to kpow
about their views regarding ‘Apoas Uisav',
What was exhibited cannot be termed as
cu'ture and the anarchy which was wit-
nesscd there has never been scen ever
before. | want that in the name of cul-
ture such vulgar exhibitions should not be
there. Whatever was displayed was not
our culture. In this conoection | w,ll like
to poiat out that | was dsapporinted 0
sce on TV the Festivil of Iodis held in
France. The culture shown there s not
our culture. Out culture is very rch and
very sublime. Preposterous dancers and
queer magic shows dJdo not form part of
our cu'ture.

Now | come to the New Education
Policy. The confusion about our New
Education Policy s worst coofounded.
The New Education Policy was snnounced
wth great fan-fare but to tell the truth
out of every 100 persons, 90 to 95 people
are unfamiliar with the new policy. You
should insert advertisement in the news-
papers in clear short sentences informing
people about the new cducation policy
and its benefits and how long the people
will have to wailt for its implemen-
tation. You can say that the action plan
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was approved in August 1986, and its
implementation will take time. You
should also inform them as to how much
time wiil it take.

In this book, it has becen started that
by 1990 illiteracy will be climinated
among the children of school going age.
1 would request that you should adopt a

practical approach in this regard so that 1he

objective of universalisat:on of education
for chidren upto 14 ycars of age can be
achieved by 1990. What | mean s that
ours is @ poor country and o our rural
arcas parents want their childrea 1o
collect  firewood from the forests so that
lood could be cooked at home, or be
employed as labourers or as dOomestic
servants 10 supplement the family nc me.
There i3 nO acentive 10 attract them o
school. Not only this the coad:tion of
schools s 30 deplorable that one s horri-
ficd 1o sce them. It is dcyond description.
The schools have no buildings a~d the
children have to study under the trees in
the open.

14 00 hry

In most of the schoo!s, there is only
ooe teacher and even ('t teacher rematns
absent for 6 months in a ycar. Some
moonths b ck, when teachers hal launched
on aghtat.on, | was on an intens: ve tour
of my coostituconcy. The villagers asked
us (0 rep'a.e these teachers by elucated
youllys as the liter wil work with great
sincer ity even on ooe fourth of the salary.
The teachers have started reso ting (0
blickmail wnd despite gett.ng such a hand-
s me salary, they are not satisfied and are
not teach ng at all. It is known to all as
to how e chers are appointed, whether
they are appointed io a Primary, Middie,
Secondary, High School or in a Univer-
sity. In all the Hindi speaking States,
the situation is the same. There has been
2 lot of deteroration in the educaiion
field. Fducation has been included in the
concurrent list with great difficulty. Now
that it has been included in the concurrent
I'st, it should be made effective and there
should be uniformity in this respect in the
country. 1 would like 1o say a few words
about Hindi Speaking States. An Engi-
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neer or a contractor earns money through
dishonest means. If he b:longs to Bihar,
he would send his son out of Bihar with
the help of his money and he gets his son
admitted in a Public School. The same
boy or girl becomes an E gineer or an
LAS., 1PS. or LFS. Oflicer. The
ordinary childien would never be able to
enter these Services. As a matter of fact,
in 1the fieid of education, equal opportu-
nities should be provided to all. 1t has
beea guaranteed in the Constiuuio) that
©q 12l oppo:tunities would be avaidl ble to
sll. Are you p:oviding c¢jual opportu-
pities 10 all ? In this Budge', & ressonably
big allocation has b:cn made fur the
devclopment of hum 'n resou'ces but |
would like to know f deve opment is
equally taking pli.ce. You have written
in this document that guls wouid be
provided free cducation u.o the level of
secodary education and the centre would
reimburse the ent re expend tue of the
State Government 0 this regard. Have
you ever trwed (o find out as to how the
funds are being spen! by the officers of
the St.te Governments. There is a lot of
bungling o this field. What is being done
in the name of gitls education 7 You
should go to the couatryside 1o see for
yoursell the real sitgation. The e is no
schoo! bwlding. no bath room and gisls
are pgetling educat.on with great difficulty,
A large chapte: has been included in this
document about the cducation of the girls.
This chapter is not going to br.ng about
any improvement. It is correct that
Women's cducat:on leads to the cducat on
of the fam ly and the ch/ldren. But when
it comes to the stage of implemzntaion,
then the stualvon s changed. You
should spend less amount 0o such reporis
and the amount 80 saved should be spent
on improving the conditions of the rural
schools. Greak politcs and goondaism
are being indulged in the Universities and
the colleges. A teacher with the help of
other teacher or the students indulges in
physical fights and sirikes arc taking
place cver now and then. You have got
a weapon, by which goondaism n the
Universities and the colleges cin be
banned. N.CE.R.T. has made arrange-
ments to scarch the talent. The students,
who pass the alent scarch test, would be
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granted scholasship anl! would have the
facillty 1o study in any part of the coun-
try. Recently you have framed a rule
accordng to which the children of the
parents draw.ng a salary upto Rs. 1000/-
would be provided only 50 per cent of the
scholarship. Such a rule should not be
there. You have made wide publieity
that d.stant education would be prov.ded
and open University would be set up.
You have cstiblished an open University,
but the persons who have been appointed
there, huve disappointed the people a
great dezl. The programmes which a“e
telecast or broadcast from the T.V. or
Radio in the name of distan: education
are not go.ng to mend maticrs. [ wouid
request th:t elucalion should be realistic
in the truc sease so that there could be

development of the people.

SHRI VIJOY KUMAR YADAY
(Nalandi) : Mr. Churman, Sir, siace our
independence, education in India has beea
passing through an experimental stage.
Even now. by having a dJdiscussion of new
education policy from the beginning, a
newvw expenment s bemg made mn the
field of clucatiton From most of the
discuss.on whch h s be n grmng on it has
been foun! th .t the educated persons have
made adve se commen's on new education
policy. People h.ve a feeling that with
this new clucation polcy we .ould not
be able to gvea new diection to our
education system. Wihout  educat:on,
progress of the country s not possible.
We have scen that the lack of education
is respons b ¢ for regional imbalances and
the backwardness of certan areas in our
country. The allocition of funds for a
large department like Human Resources
is far from adequa'e. The allocaton

should be increased.

A mention has been made aboyt
Navodaya schools. I think th:t this is not
a new thing. The Britishers has set up
District-schools in each district. You
have also proyoied to open a Navodaya
Schoo! in each distr ¢t. Your announce-
ment has been made with much fanfare,
but some hon Members have s id that

MARCH 26, 1987

Human Res. Development 324

according to this announcement, the poor,
Harijans and the backward people would
not be able to ava’l this facility. Only the
children of the clite are gett:ng admission
in Navodaya Schools. Though they have
got even better altermative schools for
their studies, they do not study in those
schools. | think, it i* very usfortenate.
This scheme is not going to succeed. The
rich and the well-to-do people would take
advantage of this scheme. About Hlieracy
it had been announced that it would be
wiped out by 1961, but with each year
passing, illiteracy is going On increasing.
At pretent 65 per ceat of our people are
illiterate. According to the report of
UNO, (f this situ «tron persists, then by
the end of 2000 AD., India will have 31
per dent of total ililterates of the world.
Moch stress  hos been laid on Universal
educriion, but what is the position 7 Sont,
Kr:sha Sahi s the Minister and she ha'ile
from our State. She mght be having
personal experience about the cond.tiom of
the schools there. Schools are luncrioning
only in name »nd teachers are getting
salary. Recently, professors of reputed
colleges in Patna dis rict bad coandusted a
survey in this rcgar!. | had submitted its
report 10 Rao Saheb almost a year back
and requesied hm 10 imp'Ove the siiua-
t:on in Bihar. The schools o Bihar do
not have buildings, reoms and spece for
study. Teachers do not atiend shools.
Professors had drawn a very petiable
picture 0 their repoct and the Minsier
bad said that be would ook nto 1. Baet,
in my view, the standasd of educat.on n
Bihar s deteriorating day by day. The
Members might be aware that the affluent
persons are sending therr soms and
doughters te Dclhi and Southern States
for studes. In my view, the ch idren of
Bibar are sent in the largest number 10
the places out of the State, as atmosphere
there s not congenal and no-body
bothess about the worsening condition.
Funds are beng spent ia an arbitrary
mannet and as a result, Bibar s aot

deriving any benefit.

A mention was made sbout open Uni-
versities here just now, but the comcept
has not taken & ¢lear shape 30 far. It
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was said earlier that a large number of
subjects would be taught through open
University and gnorivileged persons would
be helped in the matter of educ tion, but
today we have come to know that study
of management would be accorded prio-
rity. What assessment should we make
from this statement 7 How many persons
would be benefited from the study of
management 7 All these things are not
Cc . car,

It was s:id earlier that Indira Gandhi
Open Univershy would be set up at
Nalanda in my constituency. but now it
has been reported that it would have its
hesdquarters ot Patna. [ fail to under-
stand as to what sort of University s this
which would be set up in Nalanda, byt
would have s headquariers at Patna.
There was also a proposal to establish a
central University theve. Oa the one
hand, we talk of the preservation of our
old cuture, but on the o0 her hand no
attenition s belng pad to the culiure of
Na'anda which has been wor'd-famous
and s many centures old. When Subiji
was a8 Member, she herself had raised this
demand and ssked » guest.on, butl now
when she s the Minwster, she does not
pay heed o this soe. The Central
Umniversity has, however, not boen estab.
lished there. But, when your talk of
sctiing up an open Usivensity at Nalanda,
then there s no justificeton for having i
headquariers at Poma. How would the
work go on like this 7 The land s avail.
able there. The people are willing to
provide land (here and they are also
wling 10 co operate in =l other ways
As such, there is no justification for
having its beadquarters at any othsr place.

All hon. Members expressed their views
on the Nationa! Education Policy in this
august House, but in our country erch
State follows a different educa‘ion policy,
has different courses and Gifferent books,
which are chonged every year. As a
result, the poor people are suffering. In
the past, if there were five children in a
family, books were being purchased for
the first child. The second child also
studied the same books and the remaining
children used the same books thereafter
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one after another. But presently, the
situaton is different. Therefore, the
Government should pay attention these .
shoricomings in our elucat.onal courses,

We te.ch medic ne and engineering to
our students and make them doctors and
engincers in our country. It 15 an admit-
ted fact thit we haive no jobs for them.
But the Central Government and Staie
Governmen:s spend huge amounts on
these student's (o make them dociors, epgi-
negrs, techoicians, etc. But as s0op as
they complete their studies aud
qu.lificd, they begin to think (hat they
can not get luciative jobs 1o ] 4.0
Therefore. they beg:n to think of 8%ing 10
USA, UK, anJ Arab countries. ] ...
way the moancy spent on their edyucgeinn
ges wase. Other countiies utilis, their
services and get the benefiis. 1 4, not
say that you do not provide them johe |
also do not want 1o keep them unem, gy,
ed. Bu: ths problem of bramdr jn from
the country must be checked. We hould
put some resirictions so 1hut if (ney want
to go anywhere, they should m. ke pay-
ment of the moocy that has been spent on
the'r educat.on. Otherwise, they should
not be permiited 10 lcave the couniry.

I want 1o make one more submission
that a commitiee of some M Ps. —ILLT.
Cognc | —was constityted in 19S5, But
not & sungle nweeling of the sa'd commitiee
has been held so far. Though the meet-
ing was calicd once or twice, yet it was

Lastly, 1 would | ke to submit that
capitation fec 15 bewng chirged in schools
at vanous places n the country whereas
it is the declared policy of the Govern-
ment that no capitation fee should be
charged anywhere. 1 also want that
wherever any viclatton of the above
policy comes (0 note, stiict action
should be taken against the persons con-
ceroed so that this practice s totally
abolished.

With these woids, 1 conclude and hope
that you will pay dac utiention to the
deplorable sitwation in Bubar and also
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take suitable steps for the propagation of
education there.

SHRI PRATAP BHANU SHARMA
(Vidishs) : Mr. Chairman, 1 rise 10
support the dem nds for gran:s in respect
of the Miopistry of Humin Resource
Development be ng Jiscussed in this
august House to-day. In this connect.on,
I bave ccrtain suggest.ons to make. The
Government of Ind a created the Min.stry
of Hum:n Resource Dcvelopment &t the
Centre in Sepiember, 1985. The purp.se
behind it is clear. Ours is a big couniry
having vast man-pow.r. Io the ficld of
educati.n also, we made rapd str.des
during 40 years of vur independeoce. We
pow huve a good number of doctors,
engincers and technciuns 1D OUr country.
Today our country ranks third in the
world, as far as t.chnc .| man-power is
cooce:ned. But it s also a fact that we
have not been able to make full use of
ths m npower for nation-building and
for making toe ¢ untry sell-reliant, and
as has been pointed out by onc of our
hon. Membe:s from the Opposition, we
are making expeiimen's o.e »fter another
in the field of educztion. These experi-
men's have been cont nu ng since long and
it is only on the basis of these exper.ments
and the npational dcbate and exchange of
views on the subject that a natioa:l educa-
tion policy w.s formulated and its draft
was presented by the hoo. M:n ster of
Education and the Minsier of Human
Resource Development last yesr. He
brought all subjects and schemcs under
this Human Resource Development
Ministry and gi.ve them a pew direction.
He adopted an integraled :pproach on
subjects—such as  education, you'h-
welfare, spoits, culture, women and child
welfare eic. The New Educaiion Policy

rates a remark.ble and historical
philosophy with a view to providing ade-
quate opportunities to our youths for edu-
cation and vocational training by estab-
lishing Navodaya Vidyaliyas. | would
like to coogratu'ate the Minister of
Human Resource Development and our

young Prime Minister, Shri Rajiv Gandhi
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for this because they realised the require-
ments of the country and fixed the priori-
ties in the new ecducation poicy. The
most importast thing about the Navodaya
Vidyalayas is that 70 per cent studcnis
will be taken from rural arcas in these
schools. In these schools the students
sre given extensive knowledge about ihe
unity and integrity of the n.tion and for
removiag the social dasparives. It was
the resolve of our Governmment before
indepencence. After indeperdence the
first Prime Minsier of India late Pandit
Jawaharlal Nehru and the late Prime
Min sier Shrimati ladira Ganih worked
to make the country sell-reliant. The
same work will be doase thiough these
Navodaya V.dyalayas,

S.r, in this way, the National Edecation
Poiicy gave a Dew concepl 10 the Navo-
daya Viiyalayas. The object 10 open a
Navodaya Vidyaliyas in cach disirct o
the Seventh Five Yeur Plun, is commen ia-
dable. 1 would lLke 10 suggest that the
opinion of the M.Ps and M L As may also
be sought st the tume of seiect.ng the
cities for sctiing wp Navodaya Schouls,
It would not be the r:ght procedure that
your officers or the sclection eam submat
a report and you Unally acgept o and
sclect the cities on (he bass of 1heir
report. If the MP. or ML.A. of ihe
arca makes some suggestion. their sugges-
tion shou'd be given dJdue coos derat.on
before taking a fioal decision o ths
regard. If a represcontative of the people
makes some suggestion as per the guide-
lines preacribed by the Goveranmeot, it
must be accepied.

Sir, the second commendable thing is
that the vocat.onsl and technical training
has been given due place o the new
education po.icy. Owur Prime M pister
has made an allocation of Ra. 8300 crores
for education o the Budget for the year
1987-88. It is really welcome. It is also
commencable that Government have ear
martked an amount of about Rs. 173
crores for technical education. During
the last 23 years, a good pumber of
Ell‘fnm'ﬂ colleges, Poly-techniques,
Regional Engineering Colleges and ladan
Institutes of Technology bhave been open-
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ed. As a result, we noW have sufficient
technical man-power in our country.
Some of these people have even gone
abroad and have carned a good name for
the country,. We would have '0 think as
to where the new technigues and indus-
trialisation are needed most, where short-
comings n our ejucation system cxist,
where we nced 10 take steps de novo and
at whch places thee is a need to provide
new instruments in the laboratories and
how we can apply science and technology
by adopting new techniques. As regards
the purchase for which Engineering
Colleges and Indan lostituies had been
established in this country, our Prime
Minster Pandit Jawaharlal Nehru had
clearly stated through an Act of the
Patliament :

| aglish]

“The lodian lostiiutes of Techno-
logy were established to provide
scientists and technologists of the
highest calibre, who would engage
in rescarch, design snd develop-
ment to help bu'ldiog (he oaUon
towards seif-reliance o he:e

technological needs.”™
| Tramaiation)

This target was fixed at that ume and
the first Prime M.astcr and naticoal

lcader Pand.tji created this feeling at that
Lme.

The Government will have 10 see why
the students who possed from the 1.1.Ts,
the engineers and the scientists are mig-
rating to other countries and offering
their technical scrvices there. It is essen-
tal to develop technology and ensurc the
application of the appropriste technology
in indusiries etc. in our country. This
will enible us to advance in the fieid of
icience and technology and thus the
Country will become seif-sufficient. . There
ire some important issues coanected w.th
it. Consequent upon studies made to
Provide more avenues for employment,
LLTs hive been establ.shed in the country.
Education amnd training come under
Mioistry of Huemas Resources Develop-
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ment. Hall of the work of educaiion and
training is looked aflicr by the Ministry of
labour. The L.I.Ts are under the Ministry
of Labour and 1he employment schemes
are being looked after by another Ministry.
The employment exchange deals with the
unemployment and is under the labour
Ministry. This Ministry should also deal
with the future of youth or their employ-
men! prob ems or with schemes conaccled
therewith so as to adopt an integrated
approuch in the country.

According 1o the assessment made for
the Sxth Five Year Plan, as many as 45
lukh persons are uncmployed. Dur ng
the Seventh Five Ycar Plan, an equal
vumber of the unemployed will be added
further. It is a great chal enge to provide
employment to about 1 crore people in
the ne.r fuiure. We can successfully
implement the schemes of education and
training oanly by adopting an integrated
approach.

I would lLke to co.gratu'ate the hon.
Education Minister and the State Minister
for Youth Welfare for resolving 10 deve-
lop Nehwu Yuvak Kendra as an organisa-
twon for proper development of rural
youths. This s a commendable step. In
this way we will be able to bring about
all-round dJdevelopment of these yonths.
There s netd to allot more funds not only
for education but also for the promotion
of sports, cul.ural activities and other
things.

Smilarly a target has been fixed for
educating 4 crore illiter.te people by
1990 You should teach science and tech-
nology to the maximum. The Govern-
ment has esiablished technology missions
to remove illiteracy. I's bencfit should
reach the rm;al arcas. It should be utilised
to educate uncducated persoas,

Particularly, the informatics and tele-
informutics system should be developed in
such a way that the lnformation regarding
schemes for the development of the
country reaches the youth who requre it
and they may get opportunities for
employment and education through these
systems. Io this way these systems should
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be included in the national ne'work in a
planned way.

In the end, while conclunng my speech
I would like to draw the arttention of the
hon. Education Minister to the fact that
the Govcrament has decided to give
statutory status to the All India technical
Education Counc a! which 13 a welcome
step. This will bring about uniform:ty in
the entire country and it would be possible
to apply minimum criteria in  every
Engineering College, Polytechnic and LLT.

Sim:laily, the M:inustry of Human
Resource Development s org.nis.ng
National I[ntegration Camp through N.S.S
camp in Jifferent stites. This is also a
good step. In the camp, students from
every state are invited and they live 1o-
gether for 15 days. Ths gives an oppor-
tunity to them to exchange views. By
orginising such camps, we strengthen the
couse of national unily and intcgrity.

SHRI RAM PUJAN PATEL (Phulpur):
Mr. Chairman, Sir, | am gratcful 10 you
for giving me an opportunity to speak on
the Demands of Graots Ministry of
Human Resource Development. [ support
these Demands and coovey my thanks to
the hon. Minuster for presenting the draft
of the new Education Policy which bhe has
s0 painstakiogly prepared and which is
very important.

The hon. Prime Ministcr has stated in
his Bulget speech that in 1986-87 a pro-
vision of Rs. 352 crore was made for
education and in 1987-88 it has been
increased 10 Rs. 800 crore. This will go a
long way to raise the sandard of

education.

S.r. the language, literature and cul-
ture have an important bearing on the
unity, integrity and development of the
country. At present, there is no language
in our count ry which may be clevated to
the siatus of natioal languosge. Although
importance is given to English in the
Goveinment business, 70 per cemd people

MARCH 26, 1987

Human Res. Development 333

of this country speak and understand
Hindi. Ja the Constitution, Hiandi in
devnagari script has been accepted as the
national language. but due 10 noo-adop-
tiop of this language in the whole country,
the people find it diflicult 0o communi-
cate with one another. A fecling of
cordiality anJd oneness 3 generated only
through a language. There is an impera-
tive nced to impoit qQuality education to
the siudents a the villages. The sudents
belongi g to the poor families sre passiong
the ex mopations with good marks and
divisions. But due importince is not
being given to the mother tongue in the
country. We should maoke an effort for
its development. If the Public Service
Commussions and the Union Public Ser-
vice Commission conduct cx.minations
in the mother tongues like Konnada,
T.omil, Malyalam and in any other lape-
guage, the candidetes from the villages
can be appointed on high pesis. The
Ministry of Human Resource Develop-
ment should pay special attention to ths
respect 30 that the ralented and promising
stodents of the v:illages may show good
result and join h gh posts 0 the services.

Some peorle in the couniry are advo-
cating for giving due importance to the
foreign larguages. | would lke to tell
them that the people may have knowledge
of other foreign | nguages but the country
which does not have s own language is
regarded as dumb. The peope who are
not prepared (o accept Hihd: »s a national
language should realize that there are a
large number of people in the country
who understand this languige and it s
only Hindi which can oaly claim national
status. At present Hindi has a vast Nee-
rature io the country,

It » wtrue that tle impact of the
western countrics s bemng reficcted in the
litessture of the country.

14.30 brs.
IMR. DEPUTY SPEAKER in the chair)

Due to this we have 1o adopt the culture
and ways of life of the people of other
couptries. We shouid oot give undue
importance 10 the languages of other



333 D.G.,8788~Min.of CHAITRA §, 1909 (S4KA)

countrics and should eccour:ge the lite-
rature of the languages of our country.
The hon. Minsrer has said that the
Government is paying spe-ial atiention to
the propagation of Sanskrit language.
Sanskrit has a unique p aze ialbolh-.u-
ture of the world. The country had just
organised ‘Bharat Uwisav’. People of
other states had participated in i M
type of Utsav fosters a feeliog of national
uwnity and brotherhood smong Lhe people
of the country. lnd:a is bolding Bharat
Utsay' in Soviet Russia in the nler-
pational field. This wil bc a symbol of

friendship.

Under the new education policy, Navo-
daya V.dyalayas are proposed to be
opened. This is a commendable step but
these Vidyalayss should not be opencd
pear the cities otherwise influential persons
would get theur chldren adm:tied o these
Vidyalayas by giving the address of the
vi lages and children of the villages mld
not be able to get benefit of such Vidya-
layas. So Navodaya Vidyalayas should be
opened in the inteciors. Ths wll coable
the talented and prom s ng s udents of ll"n
viilages to secure better high positions i
life by geiting education 0 these lc_hool;.
| would like to caution you in this res-
sect that th's programme may become
redundant. This should be implemented
properly. S. far as educat-on in villages
s concerned. unlcss there s uniflormity in
the educstion. the Jdaparty from the
~onntry can not be removed. There is a
imperat:ive need for woiform  educat.on
in the country. Every hon. Member knows
the *f‘lol"bk condition of ‘bcxih in the
villages. There is hardly any good school
in the vill ges. The schools buildings are
in dilap.dated conditions. The teachers do
not go to schools. All these deﬁde.wchjn
can be removed if uniform education s
introduced in the coun'ry. In the Hindi
xhools, the teache:s are appointed by the
Government and for English medium
Public schools. the.e are separate insti.
tutions which have been recognised by
Governmert. We will have to  think
®riously on all these things. Uniess duc
iention s paid 10 this aspect, the dis-
Parity in education and all between man
'0d man will continue. S0 1 would like
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to u-ge the Education Minister to make
special efforis to improve the condtions
of the schools in villages. The adult
education has not becen so effective in the
villages. You should see how it can be
implemented in a better way. The non-
formal education will gain importance in
due course. Besides this, it is a good
thing that vocational education will be
encouraged.

In the end, I would like to add that
uniform educatiod is very necessary for the
unity, intcgi ity and development of the
country. You should make efforts in this
direction because without it alienation
takes place between man and mun and a
feeling of high und low creeps in. The
main reason thercfore is the dispanty
existing in the educ.tional fie!d.

As far 23 1the opening of Navodaya
Vidyalay:s s concerned, such a school
should also be opened in my Phulpur
Parfiamentary coostitoency. It had been
an old constituency of pandit Jawaharlal
Nehru. With these words, | support the
demands presented by the Mirister of
Human Resource Development and hope
that you will intsoduce un:form education

for the unity, integrity and for the deve-
lopment of the country.

SHRI RAM NAGINA MISHRA
(Salempur) : Mr. Deputy Speaker, Sir,
several poin's have becn raised about the
Demands for Grants of the Mimnistry
of Education which | do not like to reite-
rate for want of time. But 1 wcould like
to make a few  suggestions to the hon.
Munister through you. It is a coincidence
that this department is under the charge
of a Munister who s one of the few
learned scholars in the country. If it is
pot improved under this lcadership and
suidance it will be matier of great dis-
appomiment.

Sir, many hon. Members spoke about
tural schools. We all know and the hon.
Minister also knows that a good vumber
of schools in rural arcas have no buildings.
The students study under the trecs. A
reference has also been made about the
teachers who tecacn them. As a  resylt,
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missionary schools are being opened in
rural areas. These schools are run by the
christian missionaries and the villagers

pay free from Rs. 15/- to Rs. 20/- per child

in these schools. In th's way, these schools
are being run there. The Bible is also
taught in these schools, and you are
taxing :bout the protecton of Indian
cu'lm-e. If this t-end continues, our Indian
culture will disappear soon. Tocday the
children in rural arcas call their elders as
uncle, mummy and pap: and nobody s
call.ng them Mata, Pita, Chocha or Bhal.
That is how we are draflting away from
our cu'ture. Tojay the teins of the
country are in the hands of a learned
person and therefore, it 13 high time for
us to take steps t0 remedy the situation,
otherwise the Indi'n culture is going to

van:sh.

I wou'd lLke to s y that the villagers
pay for the educaton of their children
so that the leiter may support them in
there old sge But what actuully happens
is that when a boy passes his B A, or
M.A. ex m:nation, his old father, with a
stick in bis hand, comes to the M.P. and
requests h'm to arrange some job for his
s0n. The son is having a degree of M.A.
and his father lives in the village. This s
how our cducation system 8 functioning.
This cducation system was iniroduced by
the Br t shers to produce clerks only and
we are st !l continuing with what system.
We are only ramsing the number of un-
employed pcople. The number of our
universit.es is constantly incre :sing
and we are making dJdemands for them
too. Every educated persons reslises that
our education system should be improved.
When such a learned Minister s there
then who clse will make :mp:ovement in
this system ? In my view, our education
system must be vocation oriented. If you
go on increasing the number of univer-
gities, then the number of unemployed
people will also go on ircreasing. You
pay attention to this aspect.

1 also would like to submit one more
point. Words are really failing me to
express my sentiments. The Banaras
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Hindu University was founded by Shri
Malviya. Today the soul of Shri Malviya.
may be feeling restless in heaven because
the objectives for which this university
wWas established are not being achieved.
Today what sort of education is being
imparted there ? Today the M.P. of that
area and other M.Ps of the Eastern region
are also present here. This matter was
discussed with the Central Minister and
the State Chief Minister. You might have
read in the newspapers regarding student
agitation. The inhuman tre .tment meted
Out to the students wus not witnessed even
during Britsh regime. People realised
that so long as the Vice-Chancelior of the
University is not removed. it cannot
fuoction. 1 think this problem might
hive been discussed with our hoo. leaders
and the hoa. M.nister who is present i3
the House. People also mect the Chief
Mpister in this coanection who also
agreed (0 ask the Central Government to
remove the Vice-Chanceilor. Why is the
University, that 100 the top most univer-
sity of the country is being spoiled for the
sake of a Vice-Chancellor ? Every thing is
in a mass there. The Government of
Uttar Pradesh and all of you also w.int its
solution. The story of Nep.:l comes to
my mmnd. Once a fire broke out in
Nepal and after one year, the Govern-
meat of Nepal issued o-ders 10 cxlinguish
that fire. Your orders w.!l als, be ssued
after the ruination of the university. |
am m king this demand to you bec.use
You are in power and it is a Central uni-
versity. If such is the condilioa of a
centrally adminis'ered university then how
will the State Governmeat run 1t 7 Who s
answerable for this s:tuation ? 1 waont th .t
instead of the M ntster of State. the hon.
Min ster of Human Resou ce Develop-
meont should give its rep'y. This s the
ouly upiversity in Ind.a which is in such a
sorry state of affiirs. The stulents are
toss ng about from place to place there.

Secondly | would like to make one
more submission. The Engineering and
Medical colleges in South India graot
admission to the students sfter taking Rs.
60 thousand to one lakh per student.
What wrong has the norih India done 7
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Either you stop this practice im South
India or you should allow it in North
India also. Under ths practice if 100
studenis are granted admiss.ion, more than
Rs. one crore can be collected. The rich
people pay this moaey to these institu-
tions. What crime have we committe] ?
Either you cancel the registrotion of these
institutions or allow such private institu-
tions in North Inda too. When the boys
of the millionaires, billionaires or big
officers fail to gualify the test, they get
admission in these insitutions by payiong
Rs. 80 10 9 thousand. These people
have their own sources and they manage
to get jobs also. But in rural areas if
anyone out of one lakh people becomes
enginecr or Doctor, he does not get job.
If it is not dsparity what clse is it 7 You
have nothing to say about it. It is par-
tiality and f it conotinges, how shall we
bring about soc alism ? Then you will find
socialism only in heaven.

(Englisk)

MR. DEPUTY -SPEAKER : You ask
the Government to start more medical and
engineering colleges. That is the only
soluton.

[ Trantiation)

SHRI RAM NAGINA MISHRA : Not
only this, the children of the rich s'udy in
missionary schools whereas the children
of the poor study in Goveraoment schools,
Now Navodaya schools are being opened.
| would Lke to ask as to what the
Government propose to do for the child-
ren who do not have proper space 10 sit
in the school and who sit on the mats and
for whom there are no teachers and if at
swome places teachers are available, they
o not perform their duties. Whose
children wil] go to study in these schools ?
Naturally the children of big officers wift
Dot go m

(E””l‘l

MR. DEPUTY SPEAKER : You ask
for more aligument of fund, more money.
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[Transiation)

SHRI RAM NAGINA MISHRA :
Kindly allot me two minutes time. [ do
not want 1o talk idly. I want to say that
you should keep the rich in check and
improve the lot of the poor. At present,
there arc no proper schoo!s for the child-
ren of the poor people. Is it the way to
improve their conditicn 7 That is why
christian m ssiopary schools are being
opened in the rural arcas where vil'lagers
arc sending their ch:ldren and paying fee
of Rs. 15/- per child. The children of the
pooOr in rural are:s are sitting on the mats
in the schools whereas the children of the
rich in urban areas arc studying in con-
ven! schools and owur chiliren are not
getting admission there. The Government
should take over there schoo!'s. These
schools are constructed on our land and
are running with the help of the grant
given by the Government and they are also
launching an attack on our own culture.
Bible is taught there Fnglish culture is
taught there and the children are taught
to call therr parents as Muommy and
Daddy instead of Mataj: and Pitaji.  Is it
the way to protect our culture ? Whenever
any head of the State comes to our coun-
try, our Ministers welcome him in
English language. What would be the
harm f we wel:ome him in S:nskrit,
Hindi or in Te'ugu language ? They are
teaching us that—

‘Per Updesh kushal Bahutere'. They
adviss others but do not themselves act
unon that advice. The bead of the State
of snv foreign country spe ks in his own
mother tongue., But we speak in English.
Is it our culture or civil zation ? Not
only this, when our Minsters go on
foregn tour, they feel insulted in speak-
ing Hindi on the foreign land. They do
not wear Indian dress there but wear
English dress and speak in Erglish., |
would like 1o request the Human R esource
Minister to do some thing about it if he
wants to protect the Indian culture and
civilization and (0 retain its identity. If
my suggpestion is genuine, | would request
you with foided hands that you should
change this policy so hat the identity of
our country may be retained,
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1 would request you kindly to tell in
your reply as to how you will solve the
isspe of Banaras Hindu University and
how vyou will protect Indian culture.
With these words, I suppo:t the Dem:nds
for Gronts.

[English)

SHRI N.V.N. SOMU (Madras North) :
Mr. Deputy-Speaker, I th nk you very
much for giving me this opportunity, on
behalf of our DMK Party.

The greatest British Parliamentarian,
Edmund Bark said that *“Educ:tion is the
chief Defence of a Nation™. [If we pro-
perly educate our society without any bias
that itself will strengthen and safeguard
our country.

Crores of rupees we are spending year
after year on education. What is the pet
result 7 If the educited uncmployed in
owr coun'ry was 37 lakhs in 1985 it is
going to be 76 lakhs n the yeur 2000 AD,
an increase of 105 per cent ! Our Prime
Minister is saying that he is going to jump
into the Twen y-first ceniury. Is he going
to jump into the Twenty-first centary with
76 lakhs of educated unemployed ?

Not only that : the UNESCO report
says that 52 per cent of =dult illiterates in
the age group of 15 to 35 in 2000 AD
would be in India. | do not know what
the Government is going to do to avoid
that.

‘At the beginning we had }l ycars in
school and two years intermediate course
in- colleg:s and than anotter two years
degree courses in collecges. Than t1he
Intermediate system was abolished and the
Pre-Uniivessity Course was introducad
making it one plus three yeors in colleges.
New it is changed as ten plus two plus
three. We have changed the pattern even
within the spell of the last forty years
many times. What is the net result ?

In' spite of your new Education Policy,
this ond that, 52 per cent of illiteracy is
going to be the met result. It is becanse
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of the unnecessary intervention in the !
educational policy, by this Government.

Prof. Yashpal Chairman of the Univer-
sity Grants _ommission wanted education
to be frecd from many shackles. Not on'y
that : opportunities should be given to
academics to innovate. This aiso includes
freedom to frame courscs and design
curticula,

He further s.ys that | qucte, “In the
name of uniformity we sometimes con-
demn the system to become static.” His
views must be given due corsideration,
We request the hon Minister to cons.der
this. Uniformity should not be the crite-
rion of this Ministry ! only unity should
be strergihened as mentioned by Prof.
Yashpal.

The Union Government should decen-
tralisc the educational system in the
country. The subject of FEducat.on
shoul | be transferred from the Co «current
List to the State List. There is a hue an)
cry for this. Tbhe States only will be in
a position to surture their own educatio-
nal demands for thewr owsn children.
Unless they are assured of full responsi-
bility for educ tion it would be difficu't
to sut the requirements of a modern
socicty as visualised by oscalemiclans.
This is a long pending reguest of all the
States. Therefore, it s high time that
Education is transferred to the St te List.

In Central Government schools, i.c.,
Kendriya Vidyalayas, the r.tio of teache's
to students is maintauned at 1 : 22, That
mecans one teacher jopks after 22 siudents
in the Ceotral Government's Kelriya
Viiyalayas, whereas in the Statc schools
particularly in T. m:J Nadu. a 'cachier wi l
have 0 look after 60 or 70 stude:ts,
Hon. Mr. Deputy.Speaker who was for
some time very oloply'comsc'.cd with the
teaching profession will know this, One
s.ngle teacher has to look af.er 60 or 70
students ! Why should not the Central
Government give adequate »sid 1o the
States in order to ma.ntan the te:cher-
studen! Tatio in the Stste Schools, ad s
there inr the Central schools ? But in spitg |
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of ihis draw back, io spite of these difli-
culyes, in spie of the bardships, the
teachers . n the State partigulyrly in
Tan:d Nadu produce good resulis, i the
esamin $ions.

The gricvances of the teachers, sll over
the couolry are not redressed. Io our
Tamil Nadu more thao 30,000 cachers
were pul o juil because they had paru-
cipated in agiauons and for Learly two
moaiius the schools were cosed resuiling
w e total loss of eJucation to the stu-
dent cogunun ty.

Qui late lemenied leader, Asigoar
Apgadural ooce 5.4d,—bhe sad in Tamul
and | wili tacslate it afterwards. To
translate ot 1o Eoglah, If the pcasant’s
sl 18 S0 oung  there can e RO Pros-
fely in ihe beld.” Likew.se, if tue
lcachers are W work wilh bdujning heast,
how <o they unpart good educatioa W
studen s 7 Tue tecache's ase also human
bet gs. Of course, (ber prolession
nobic.  Bat that Jdoes nol mean (hat they
should work wi b empty stomach. They
oo rave [Lou'y and chuldeea., Tueicfo:e,
the Goverament should sce that the
leaCigi s are aJequataly paid,

Alexandgs the Great once said . 'l am
mdebled ta my pascnus for living, but
more iadedied to my leacher for Living
wel " The efore, teachers’ commuany
should be prope.ly and adcequately en-
Couraged by the Govcerament.

| Likewise, the puy scales of All India
Central School teachers huve not beea
revise for a long time. It s high time

that iheir pay scales are revised immedis-
tely.

No educition is possible without re-
Coursc 10’ a language. There is a close
link betweln laoguage and education.
‘The Cobistitution recogaises 15 languages
o ","b“" laogu 1ges, while according an
Ollicial status 1o Hindi aod Eaglish for
federal ‘purposes. But the protagonists
Of Hindi® have alienated the non-Hindi
sy 0us by interpreting the official status of

ilndr ‘ﬂ ‘cm “ *‘hul’:ulhﬂuﬂﬂ
Slilus of other languages. Even in the
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Demands of the Ministry I find thut Rs,
165 lakhs for appointment of Hindi
teachers in non-Hindi spcaking States, Rs.
105 Jakhs fo: opening of Hindi teachers
truining colleges in non-Hindi speaking
States, Rs. 88 lakhs for financial ass stance
10 voluntary Hpdi organisatons, Rs.
28.50 lakhs for propagating HinJdi abroad,
have been provided. But like this I do
DOl sce any moopey allotied to prop.gate
south loJdian languages o itbe 1ilindi
Specaking rcgion. Thus parual approach
sh. uld be stopped immediatcly.

Whereas I saw an item of community
S.08.g, sciecuog 15 songs wn 15 different
Indian languages, 79 comps of community
S.0gu.8 weic Orgunised betwecn 1982 and
1987. What pu:pose is it going L0 serve ?
loteg ation should  spontancously come.
It canoot be theust by coercion or c.joi-
wg. I you aie for real inicgiatioa,
ake a0y oue of the southern languages
Compuisory 1a Hindi speaking arcas.
"Community singing”’, “"Apna Utsav™ are
merely eye wash programmes.

In Tam:! Nadu, the students in Ceotral
Schools are even compelied to wear north
Indian style of dresscs as uniform. This
shows that you are only for uniformity,
pot for unity.

There are S000 collcges and 150 un ver-
sitbes. Though the UGC is seading Rs.
200 crores per annum, it s siill inade-
quate. This should be ‘ncreased suitubly.

Last but not the lecast, there ure no
train ng ccntres for sports and games in
Tam. Nadu. For the entire south we
have only ore in Bang.lore. | request
the Ministry 10 start a good sporis tram-
ing centre at Madras.

(Translation)

SHRI M.L. JHIKRAM (Mandly) : Mr.
Deputy Specaker, Sir, I am graieful to
you for giving me time (0 spcak., I also
wholchearteedly support the Demands
for Grants of the Mmnistry of Human
Resource Development. 1 shall express my
view, particularly in the Education.
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The recently introduced new Education
Policy has bcen a subject of discussion at
the national level. In this regard Action
Plan was formulated and was submitied
before the House in May 1986 and in Augus
1986 it was passed by the House and now
the implementation work is in progress in
the country. It is a matter of happiness
that Rs. 800 crores h:ve been ecarmarked
for education where:s only
Rs. 352 crores were carmarked for the
same purpose last year. This shows that
the administration is fully zlive to 1he
problems of the education and a vigorous
beginning bas bcen made in this direc-
tion by opening the Nat.onal Open Univer-
sity and the Navodaya Schools. The
Government has t ken these mecasures for
the qualitative development of educatioa.
Who should be given the credit for it ?
What is the basis of it 7 The answer is
that the »xis of real educ.tion is the
teacher. If our teachers are rcally worthy
of being called tcachers, and are trained,
then alone all the schemes, whether it is
the Navodaya Scheme or any other
scheme, can be succssfully implemented
But how many such teachers are ava:lable?
Perhaps there may be a few schools where
such teachers exist. But what about the
teachers in most of our schools 7 What
are their qualifications and what training
have they undergone 7 We bave to think
about it as well. When we call an artisan
to our house we make sure whether he is
skilled or not. If a carpenter has to be
called we have to sece whether he s
efficient or not. Bu! regrettably enough,
we do not pay any attention to the future
of our children. We must know where
our childien study and who teach them
or who cefficient are the crafltsmen who
would our children and what has been
their past record 7 Sadly enough, no one
cares to ascertain these facts. The results
arc before us today. | am not saying any-
thing about other States. In my stale the
teachers are selected after an advertise-
ment in this reg.rd is inserted in the
newspapers. But mostly such persons are
selected as indulge in hoolganism and
pass their examinations by copying or by
keeping knives with them in the exami-
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ration halls. Such people become our
teachers. Their moral character and its
effect on the children need to be consi-
dered. 1 want to submit that it is a very
serious matter. At the time of recruit-
ment at least, we should scrutinise their
past record. You can get the necessary
information from the particular area or
the concerned Police station. Alongwith
it, we should also see whether the candi-
date possesses the required knowledge of
his subject or not. In the new Education
Policy  science and various other subjects
have been included. It has also been said
that training will be imparted and if
required through correspondence as well.
If he has little knowledge of the subject
then what training can be given to him ?
He con get some training only when he
has hold on his subject. We have to be
vigilant in this regard. 1 want 10 request
that on the pattern of P.M.T. and other
competitive examinations, an examination
should be held for the teachers as well,
Cadres for primary, middle and secondary
school teachers should be formed and
required examinations taken. Separate
examinations should be conducted for all
subjects. Later, training should be
imparted to them. | want to request that
if teachers are recruited through this
system, then their pay-scales have also to
be improved, and this should be done to
attract betier talent to the teaching pro-
fession as well.

15.00 hrs.

At present the talended people take to
the enginecring and to the teaching line
is low-paying and if the gquality of
teachers and medical professions because
has to be improved, then you will have to
pay attention to it. These davs exami-
nations are going on. 1 am pot against
the telecasting of cricket and other gares
but it should not be 30 much that people
waich the television constantly and carry
transisters in buses and listen t0 commen-
taries in schools. Quiz programmes on
the subjects which the students study
should be given more time omn the
television. Similarly more time should be
allotted for science programmes and for

¢ xamination subjects.
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Now a days, the tuition system is be-
coming a big malady. The teachers
bave made it a bussiness. School building
is a templec and it is heartening to bpote
that attention has been paid to it under
the 'Operation Blackboard' programme.
Still I will say that adequate number of
schools are not there. Many of our hon.
Members have said that the school
buildings are rooflcss. When | paid a
visit to my constitluency on 21st March

on the occasion of the ‘Martyrdom Day’ of

Mabarani Avanti Bai, people drew my
attention 10 the dilapidated conditions of
the school buildings whete it is  virtually
impossible for children to study. Children
are taking their exsounations but the
roof of the bailding s banging. You
might have beard aboutl the joCident n
Himacha' Pradesh where many children
weie killed when the 100f of their school
building fell on them. Muximum fuonds
shouid be allocated for the improvement
of schools. | will now submit about ins-
peciors. Prev.ously s<hool wsgecior bad
40 schoo!s under his charge but now he
has 10 supcivise 00 10 200 schools. 1t is
because of the lack of adequaie pumber
of inpectors that the teachers are often
sbsent as therc is 0o one (0 keep a watch
on them. The Education officers in the
districts are not provided wih wehicles so
that they can tour the distnct. How can
bhe carry on his supervision work if he has
to ttavel by buses 7 An ordinary B.D.O.
Bcis a jeep but the district Education
officers are ot provided with the same
facility although e 13 coonected with the
education and development of the children.
No one is paying any bheed to the deteno-
rating resuits of the examupations these
days. | want to submit that the ieachers
should be registered and this registiation
should be forl or 2 ycars oply. If the
results arc satisfactory then their regisira-
tions should be extended for another year.
Otherwise they should be retrenched.

Thank you for giving me time to
speak.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVLOP-
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MENT (SMT. KRISHNA SAHI): Mr.
Deputy Speaker, Sir, our hon. Minister
shall reply to the debate tomorrow., |1 do
not want to take much time of the House
because more time should be given to the
hon. Members for expressing their views.
1 will make my submission in brief.

Mr. Deputy Speaker, sir, you all know
that education has been a part of human
life s.nce man first developed a culinre of
his own. From tme to time, the philoso-
phers and thinkers from our country and
abroad have emphas sed that educztion is
a fundameots! need of human life. The
same sentiment has been expressed by our
reformers and revolutionaries before and
aflter independence. But there can be no
two opinions about the fact that after
1984 maximum discussion on
education and New Education policy
his taoken place inside the Parliament and
outside. The fact that it has been a
sub ject of maximum discussion during the
last :wo vyears proves that the National
Pol cy on Education which was formulated
in 1986 h s awakened the aspirations and
expectations of the pcople. No one ¢can
disagree w.th the pont that the amount
of discussion whch has taken place in
the House since 1984, has, perhaps, never
been in evidence before. It has become a
history n itself. Our vouthful Prime
Min ster, realising the need of the hour
and kecping in view our march towards
progress, conceived the new Education
Policy with his crea’ive personality, ima-
gination and coostruciive approach and
our compeiant Minister who is sitting
here at present gave it ils present from
and shape. It is as a result of his perso-
pality ond his experierce in the field of
education that we are discussing so
throughly this important topic of edu-
cation. This Budge! session has also been
historic, as far the subject of education is
concerned.

Sir, we all know the special features of
the Budget. The Hon. Prime Minister
has stated during this session and the
same was stated earlier also that the
Nationa! Educat.on Policy is an effective
instrument for fighting poverty and
without it we caonot bring about a revo-
lution in our society and its main aim has
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been to provide resources to the poor and
the ' exploited so that they may become
the architect of their own destiny. No one
can deny the fact that Education is central
to progress. The hon. Prime Minister has
stated that the New Education Policy is
a powerful instrument for fighting poverty.
The people who are socially and econo-
mically backward, should be able 10 rea-
lisc as to how 10 make use of their righis
which bave been guaraniced (0 them
under the Coaostitut.on. The hoa.
Members have discussed the matter 1a all
seriousness. It is the essence of our New
Education Policy which was prepared in
1986. The fact that the amouat allocated
for educition has been incrzased from Rs.
352 crores last year to Rs. 825 crores this
year is a positive proof of the interest
being takea by the Governmeat in the
implementation of th: programme of
action chilked out later. The aim of our
Natiopal Education Policy s w0 bnng
-about social, ecconomic and cultural
changes. Keeping in view this aim we
first tried to meet i full the requirerments
.of the tura! areas. The attention of the
majority of our hon. Members has been
dsawn L0 the primary educatwon and in
.the cunent ycar special schemes aie being
drawn up for the scheduled casies and
schedued tribes. Such schemes bhad been

prepared carlier as well.

In regard to Women's education, some
hoo. Members have stated that not much
‘has been domne in this regard this year. |
will say that we have made women's
-education free. The Central Government
fnstructs  the State Governments in  this
regard. About the blanket statements
made in the Housc, the hon. Members
~the right to express their views but they
should give specific instance of schools
where irregularities are being commitied
80 that we may look into them.

AN HON. MEMBER : Funds are mot

. SHRI  RAMASHRAY
.SINGH (Jabanabad)

PRASAD
: When the -hon.

~ Mipister was oot a Migister then she
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herselfl used to say that there is notdu-
cation in the rural areas.

SHRIMATI KRISHNA SAHI : 1 bhave
bever said so. You show me those pro-
ceedings. Then only the truth will come
O «oasod (Interruptions). ... .. .

So far as the ‘operation Blacboard' s

.concerned, we are trying 1o imp.ement it,

We bhave worked out the detal’'s of
Primery Education and we are going to
implement in the 20 per cen! of our sub-
divisions. [Its outline has been drawn o,
In order to fulfil the basic requirements
of the sub-divisons we fe |l 1thit in sl
single-teacher schools, two teachers should
be provided. O.e of whom should be
lady teacher and we are gong

implement it strictly.

Alongwi h it, the: bisc require nents of
the education will also be fulfilied. 1t is
true that an amogat of Ry 100 c. ores may
not be adeguate for the purpose. but we
are not going to fulfil these requ rements
inone go. It will be done in a phrsed
manner. Besides the Stites h.ove got
their own Budgets They will also do #t
through the RL E. G. P.and N. R B P.

programmes (n the States.

So far as non-form | educatien is
conceined, there miy not be full ytlsation
of the ullocation male therefore. - Bt
instead of removing the sn.g underlying
therein, it would not be proper to abandon
the programme. Non-formal educstion
assumes special importance when it comes
10 eliminating vhe carse of Miteracy. We
bave chalked out a full programme o
spend Rs. 4 crores up 10 1990 and Re. 6
crores wpto 1995, 0o make the people
literate through Adult Education Pro-
grammes under the Nationa! Edutstion
Policy and it will be owur endcavour to
full 61 i,

' )
Children upto 14 years age will be given
free compulsoty education by the | year
1995 and in order to fulfil this 1arget, Uil

‘details regardiog adult educational schanies

will be worked out and every offort ‘will
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be made (o implement
Seme of the hon. Members have raised
the pe'nt of functional literacy. About
3.5 lakh boys had been engiged in this
task during last summer vacalion and it
had some good results also. We are
thinking o,f further strengthening this
programme by engaging these boys duriog
summer sac:ton and through the volua-
“\h institutioing, We are also paying
specinl attention to utilise the services of
our Technical Jostitutes for our educatio-
nal programmes —b:cause a Non-formal
Educat'o) Project will surely be set up

aimost in every development work.
Modern fac lities like T.V. and other
modern fostruments will be utilised fo!

tcaching in those cenices which will be
opened in Development blocks for non-
formal educaton. If we make rapid
studies in the feld of literacy, our man-
power will nol be a burden on wus, bul
will be an asset of the patioa.

A 1ot has been said about Kendriya
Vidyilayas an) Navodiya Vidyalayas.
SHri Rajhans and several other bon.
Members spoke about s0 many things
taking place in Navodaya Vidy.layas.
It'is a fact. We believe in the fact that
wet must have a critic by our side as be
kéeps us on our toes all the time. If
somebody critises and brings the facts to

light, we benefit 3 lot from it. Beut
criticism shou'd not be done for the sake
of criticism a . You should criticise

orily when vou are in possession of full
facts. If you criticise without having full
kdowledge of the facts then this mpedes
odr development. In the Keadriya Vidyas-
ls¥as, it never happened that we filled
ofly <95 seats as against 100 sanctioned
scits, If ot all there are some short-
comings in it then why is there a demand
forit 2 It is in demand only because it
f'a goad thing. Similarly, a point about
shortaeg of school buildings was also
ralseb.  In order to remove the shortage
of“uildings, an amount of Rs. 24 crores
has been invested this year and we are

| CObstructing buildings.  This shoriage will

be removed as soon as possible.

'A poitit about the training ' of ~teachers
has also been raised. It is true that _the

these schemes,

National Education Policy or any other
programme cannot be implemented, wntil
and unless the required number of treined
teachers are available to develop the
personality and character of the students.
The hon. Members have asked questions
a number of times in this regard and our
hon, Minister had also informed this
House several times that we are going to
set up D.T.L. at the distret Jevel where
the teachers will be imparted modern
training. Besides, oriented courses will
also be started keeping in view the chan-
ging circumstances.

SHRI RAM PYARE PANIKA
(Robertsganj) : [t will be better if such
a school is opened in consuliation with
the M. Pu. . ... . (Intetruptoons)

SHRIMATI KRISHNA SAHI : The
teachers should also be aware of the
social responsibil ties. The teachers play
a very importunt role in bui/ding the
characte of the students. As such, we
propose to change our policy and proce-
dure with a view to effecting necessary
changes in the teacher’s training at the
district level. Prior to this, 5 lakh
teachers had been traned. IT there was
any shortcoming earlier, it will pot be
allowrd to recur., Now proper training
will be imparted to 5 lakh morec teachers
in the cstablished educational institutions
and there se'ection will be made on
scientific basis, because education is the
most essential thing. If the teacher is not
competent, then, we would not be able to
provide good education and our children
will not march forward.

I have to say one or two points more. .
Language is the linking factor of owr
communicafion, friendship, culture and
unity. Bot the persons who take recourse
to the politicisation of language and
create disputes in the name of lapguage
will pot succeed in their designs. Our,
country has various languages and cul-.
tures. We want that every language be .
taught in the schools. All thesc facilities
will be provided and every language will |

be propagated, . o "
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PROF. N.G. RANGA (Guntur) : The
mother tongue should be given primacy.

SHRIMATI KRISANA SAHI : We
have commitices in our department which
have been constituted to propagate diffe-
reot languages. The pace of propagation
is regulated under Article 351 of the
Coanstitution. The activities of the Review
Committees on languages have been
streamlined and these have been restruc-
tured. These Commiitees a:e Central
Hindi Directorate, Central Hindi Teaching
Circle, Agra, Scentific and Technical
Secretariate Commissioa. These  are
reviewing the activities being carried on at
the Government level. The hon. Members
of these Committees are taking much
interest in them. Just now there was a
discussion about the Granth Academy for
Hindi and regional languages. A Com-
mittee has also been formed for this. It
has started its work. It is trying to find
out as to what is being done in regional
languages, so that people get facilitics at
the national level in those languages. In
future also, if there are any shoricomings,
these will be removed.

Similarly, Urdu Promo'ion Board has
also been constituted and a number of
meetings of the same have already been
beld. The Urdu Promotion Board has
constituted a Committee on terminology
for engineering and technology. This
Commiittee is working 1n a big way for the
scientific terminology in Urdu. Meetings
of the Sindhi Bhasha Vikas Samiti are
also being held Its mecting had not
been held for sever.l years. [t has since
been revived. A Sinthi Bhasha Vikas
Board is being set up. What | mean to
say is that instead of r.ising any contro-
versies on language. We work for the
development and propagation of our
regional languages.

A number of points have been raised
about the State Governments. It is true
that education is now a concurrent subject.
But it was not so previously. Education
had been a State subject for 30 years.
But we are not shirking our responsibility
only because it has been included in the
concurient list. Shri Parasher said that
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the Central Government wan's to shirk
its responsibilities by passing the buck on
the State Governments. We dJdo not want
to shirk our responsibilities but we also
do not want! to impose anything on any-
body.

We want so implement the important
points which would emerge after consul-
tation with the Siate Governments. In
this connection | have mysell visited at
least ten States and bave held meetings
with the Caief Ministers and the Educa-
tion Ministers of those States. Meetings
were held after visiting Uttar Pradesh,
Bihar. Maharashtra, Andhra Pradesh,
Tamil Nadu. Rrjasthan, Bengal, Assam
and Nagaland. Also, when our Prime
Minister spoke sbout National Education
Policy in this House, he wrote letters to
the Chief Ministers and our hon. Minister
also wrote letters 10 the Chief Ministers
and I bhave myself written letters. Letters
are being written every mooth and
Educational M pisters Conference is being
held. They are called bere, because we
want that there should be ¢ rord:nation
st the national level. We had felt that
there was great need for such a co ordi-
nation. Yesterday Shri Sodhir Roy had
made a very forceful speech, (perhaps he
s not present here) (laterruptions)—
yesterday he was quoting from the report
of the Kothari Commussion and he asked
on that basis as to why this subject has
been brought under the concurrent list
and and it should have been hept under
the State List, but | would like to submit
that he was not quoting, he was rather
mis-quoting, because Kothar; Commission
never said that Education be kept under
the State List. The Commission had sad
that the matter should be reviewed after
every ten years'. Therefore, the review
was undertaken aflier coomsidering the
views of all the sections of the society
and action has been taken to implement
the scheme of ten pius two plus three,
But the most surprising thing is the sub-
mission of one hon. Member even today
that the education should be included in
the State List, How ridiculous it is that
on the one hand they pilcad for keeping
the subject under the Siate List and on the
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other hand they ask for additional funds
from the Centre. Yesterday Sudhir Roy
ji spoke about all the aspects of Educa-
tion, but he did not utter even a single
word about the worsening condition of
education. (Interruptions), |If such
deterioration of education is allowed to
continve, no National Education Policy
would be able to improve its condition.
1 would, therefore, like to submit most
humbly that there should not be criticism
for the sake of criticism only, but there
should bs positive approach even in criti-
cism.

1 wou'd like to say a few words about
colture. Hon. Members have raised cer-
tain points about culture. Everybody
knows that an allocation of Rs. S7.8
crores has been made for 1986-87 and Rs.
8S crores for 1987-88 out of the total plan
allocation. Some Members have said
that cul'ure does not mean what has been
projected by “Apna Uwsav”. Due to
lack of time, | do not want to go into its
details. Hon. Members, Shri Shahabuddin
said thit celebrations in the name of
culture have been reduced 1o a “Tamasha™,
I would like to submit that one would
have to be well-cultured. If one is not
well cultured how could he know about
cu'ture 71 But 1 wou'd like to submit that
. (Interruptions) there has been a new
awakening in our culture. There has been
awrkening in the people. Culture is
being taken to the moasses and “‘Apna
Utsav"” is its onc example. More than
6000 artists had gathered in Dethi. Had
you not felt that Ind.a in miniature had
g2'hered there and there was communica-
tion of ideas among them. As a result,
tilent of the rura! areas has found
expression before the people, about which
nobody had ever thought.

DR. G.S. RAJHANS : IT this dance is
being called the culture, then the hon.
Minister may kindly explain to us the
definition of ‘culture’.

SHRIMATI KRISHNA SAHI : If you
come to me, I will explain to you. You
know about it, Rajhansji. 1 would like
to submit to you that there has been a
1ot of criticism of it as you have also said.
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I would say that criticism is a good thing.
If there is any shortcoming, it would be
rectified. You may recall that you had
written a book. This was a very good
book. You had not written anything
wrong in it, but it was critcised very much.
You had yourself told me that this wrong
criticism has been made and such wrong
things should not be al'owed to be pub-
lished in the newspapers, you had yourse!f
said this. Therefore, 1 do not want to
mention it. You hnow it and | am also
aware of it.

Mr. Deputy Speaker, Sir, people have
talked much about national integration.
The songs which were surng by our free-
dom fighters and which were kept in our
archives have now been published by the
Government. Some of these songs were
in Urdu language and had never been
publ.shed earlier. | would now like to
tell you about Archacoiogy that the
allocation for the programmes of
Archacology has been rassed to Rs. 7.28
crores in 1987-88 as against Rs. 5.50
crores in 1985-86 and Rs. 2.75 crores in
1984-85. It is being spent on various
programmes. | would also like 10 submit
that School of Archaeology h:s been up-
graded to Institute of A:chaeology. A
diploma course is being started and with
a view 1o increasing the administrative
efficiency, the persons already in service
are being trained. A child who takes
birth does not start walking at the time
of birth. Does a child start walking at
the time of birth ? No, he requires some-
time to run a race and to stand on his
own fcet. | would like t0 tell you that
co-ordination has becn established between
the ceutre and the State Governments for
this purpose. Under various  State
Governments, Commitiees have been set
up under the Chairmanship of the Secre-
tary of the Culture Department so that
there could be better co-ordination. It
would be considered as to how co-
ordination could be established in the
excavation work through which old tradi-
tion and heritage is being brought to light.

With these words, I express my thanks
for providing me an opportunities to
eXpress my views.
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SHRI NIHAL SINGH JAIN (Agra) :
Mr. Deputy Spe.ker, Sir. 1 am very grate-
ful to you for provid pg me 2n opportu-
pity to express my views. After forma-
tion of the Ministry of Human Resource
Development, co-ordination has been
established in various Departments and
this Ministry is being praised whole-
beartedly.

15.30 hrs.
[SHRI SHARAD DIGHE in the Chair)

I support the demands for grants of
the Mnistry for the year 1987, baut |
would lke to draw the attention of the
hon. Minister towards certain important
po:nts. The concept of the Hon. Prime
Minister aboui new education policy has
been given a corncrete shape by the hon.
Minister successfully, for which bhe
deserves our conga‘ulstions. Jt s a
matter of happiness that through opera-
tion ‘Black Board' of the pew education
policy, the m:nimum requirements of the
Primary schools would be met and in this
way the condition of those
Primary schools, which are in bad shape
would be mproved, Ag:inst the target
of 80 Navod:ya Vidyalayas in 1586-87, 71
schools have started functioning as om
31st Jarvary, 1987 and during the next
financ: sl ycar 1987-88. a target bas been
fixed to open 120 to 150 schools. Out of
them, only 31 Vidyalayas have so far been
sanctioned but not even a single
Vidvalaya has been sanctioned for Agra
Division. It s indeed a mtter of con-
cern. In ths conrection | would like to
submit that Agra has been leading not
only in the fields of Archacology, History
and Politics, bu! in the field of education
also and great men Lke Pt. Mot: Lal
Nechru, Sir Tej Bahadur Supru and Shri
G.S. Pathak had got their educ tion n
Agra. Therefore. keepirg m view the
hpﬂ'ﬂm of Agra, 1 would like to
request the rnew Micister that s.nction
may be accorded to open Navodaya
Vidyzlaya there in the year 1987-88,

Sir, there is no uniformity in the
syllabus and currculum of the small
children. As & resu't, not only the stu-
dents, but even their parents are put to a
great difficulty. 1 would like to submit
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that there is uniformity in the curriculum
of Central Schools, efforts should be made
to bring about uniformity in the curri-
cu'um of other schools.

I would like to muke a specal menticn
about one thing. You might have seecn
that the saichel of a boy or girl studying
in the fifth or sixth standard contpins 10
to 12 books and 15 to 20 exercise books
and its becomes very difficult for the
student to carry such a hecavy saichel 1o
school. At many places it is said that it
is not the satchel of a school-going child,
but the library of an adult which the chi d
s carrying- In this connection | would
bke 10 suggest hat 2long with the know-
ledge of a langu.ge, krowledge of other
subjcc's may aloo be imp. rted. If in the
language book, items of genersl know-
ledge are 2lso included, it would not put
pressure on the minds of the children and
childien would no! return tired from the
schools arnd there would not be any
hurdles in the development of their pe:-
sonality. Also, books presciibed in the
syllabus are changed evec.y year. There
are certain books which sheul! not be
changed everyyear. When books are char ged
in this way, paper of the nstion goes
waste and the poor who could have read
old bocks are deprived 10 read such o'd
books. | wou'd like to submit that some
specific policy should be laid down n this
regard. The Archacology [Department
also falls under the control of the pew
Minster. Archacology Departmen: of the
Mipistry also lock after the ma ptenance
of historical bu:ldings and ancient reli-
$ious places. Indians as well s foreign
tours's visit such histor.ca! bu Idings and
religious plices. But it has been observed
that the maintenance of thcse bu llings is
not upto the mark and the Department
bas failed to make them more attrective.
These old building sre our pational
beritage and these should be fully
protected.

Sir, T would like to say some thing
about Agra. There are many historical
bu/ldins at Agra and Red Fort is one of
them. ] would like to make a special
mention of Red Fort. Stones have fallen
from the outer wall at various places. If
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red fort is seen under the arrangcements of
light, its view Jlooks very unpleasant. |
would like to request that the arrange-
ments [or proper maiotenance of these
buildings should be made so that they
piesent a pleasing view to the tourists.

At thesc historical places, tickets are
sold to the visitors and they are charged
sdmssion fees. The income earned by
sale of Lckets s spcit on the maiate-
nance of (hese places. But with rega:d to
admiss.on fecs beng chaiged at Tij
Maha! of Agra, | would L ke 10 teil you
that the income by sale of Lickets s almost
neg! 8:ble in comparison 1o the cumber of
touris!s who vists the moouments. s
IcasOns s an opcn secret lo this com-
nection 1 would like to submit that if an a
sutomatc  ticket checking mach npe
s installed there, income by sale of
tickets woulld defipitely go up and with
thit income we should be able to protect
0d beautidly our historcal monuments.

Il woud like to make some poiats
about spoils also. The development of
oo tsmen has been given 10p pnority o
tne Nat.onal Spo:ts Poley. To raise he
standard of our Spoitsmcen, new schemes
of award, training and other wellarc have
been formulated. This will delinitely work
s an incentive for the sporismen. In
this regard, | would like to suggest tha' in
sddition to the development of c.ties, the
development Authonties and Muowi-
palities should take up responsid ity of
developing playgrounds. They shouid
provide playgrounds for the people of
their city. Whenever they build some new
residential  colony, provisioos for play-
g'ou ds are made in the plan bat after
the completion of the comstiucion work
of the colony, the land earmarked for
playgounds is sold. Theur sole aim isto
tirn money., Therefore, orders should be
Ssued  to the Development  Authorities
“0d Municipalities to provide playgrounds
in the residential colonies so that the
Children of that area may utilise them for
playing. It will develop and add 1o the
Poits talent.
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There is no shortage of land for play-
grounds at block level. If land is ear-
marked right now for playgounds at
Block level that would prove to be very
aseful in furu e.

Agra is being igoored for not organi=-
sing any national or ioternstional level
sames there. If a stadium s coonstructed
there, nat.onal and international level
games can be organised, 1 would request
the hon. Min:ster to 1ssuc orders for the
construciion of a stadium at Agra by
Sports Authority of Ind.a. Siumilarly, the
welfarc programmes mca t for women and
children are being implemen:ed at 2 slow
speed. It is necessary 10 speed up these
programmes. It should also be easured
that the benefiis of these programmes
reach the g«auine pcrsons.

| once ag.:in thank you for giving me
an opportunity to speak.

| English)

SHRI 8. B. SIDNAL (Belgaum) : Mr.
Chairman, Sir, the passage of time is
pregant with many possibilities. If we
survey the past hstory of c«dication
the conecept of education has beea totally
ds-appomting. The rcason being we have
crested two Indias —urban and rural. Ia
the rural areas there are no schools,
teachers and regular classes. In the urban
arcas we have evervthing. S, to bridge
this gap 1 welcome this budget where the
Prime Minister has given comparatively
better treatment to education.

Education in u ban areis has become
compulsory and voluntary though in the
rural areas education has been neglected
totally. Even today therc are no schools
and po children will go. Leave aside the
children of scheduled castes and scheduled
tribes even the children of wupper class
people do not go to schools in the rural
areas on account of lack of roads and
communication facilities especiilly in the
hilly arcas. In the document it has been
mentioned that 90 per cent of the places
have been covered within one kilometer.
1 do not agree. Althought I do not dis-

pute the fact yet I request the Govern-
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ment that more school!s and more trained
teachers should be sent to the rural areas.
I welcome the Navodaya schools.

Sir, apart from the education facilities
secularism  and socialism has to be
achieved. How it could be achieved. Is
the san'e education which we have con-
tinved so far enough to achieve this ?
Whether lahguage should be mother-tongue
or not ? Mother tongue should be the
medium of education. In North they
prefer Hindi whereas in south they are
against Hindi. How long we will carry
on like this! There should be formu-
lation of a definite language policy. There
should be clarity otherwise education will
not be so successful because as compared
to other countries we lag behind very
much in the percenitage of education.
There are more educited people in cities
than in rural arcas. There are 125  uni-
versities throughout the country and
hardly 20% are n the rural areas. All
these universiiies are meant only for
urban and not for rural pcople. Eighty
per cent of the population live 10 the
rural areas and they are agriculiurisis
whereas they have hardly 25 universities
of agriculture. It is out of promotion.
Here I would like to quote Shri
Visweswaria who said at the opening
of All India Swadesh Bazar and Industrial
Exhibition :

“If my voicc can have any influ-
ence with the universities, 1 would
beg them, so long as our prescot
economic inefficiency continues you
restrict admissions to  literary and
theoretical courses and nduce the
population to covet degrees in
agriculture, engneering, techno-

L 2

This should be the base of our future
generat on otherwise we will not achieve
the goal. So far as the present allocation
of budget for education is
concerned it is better comparatively and
1 welcome it but when Russia and other
countries started they gove 100 per cent
budget for education as they thought that
unless education bccomes an instrument
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of developmental activities we cannot have
anything. For example, why I am stress-
ing about the rural education is that the
concept of our Prime Minister is that the
land should become a laboratory and
agriculturist should become a scientist for
more productivity. The Prime Minister is
always worried about production. To get
better production, the technical education
especially in the rural areas and that too
in agriculture should be given. There is
no education. We bhave given modern
implements, pesticides and improved
hybrid seeds. But the agriculturalist
does not know how to make use of their
because of lack of technical knowledge.
The productivity of paddy is decreasing
because of non-supply of inputs and
unscientific approach resulting into less
production in the ru:al areas.

I welcome the Navodaya schools which
will bridge the gap bSetween the turban
and the rural acas. Wheoever we go,
not only in my coostitvency or in my
State but also in other States, osctaally
the teachers do not atiend the schools and
names of the students are only mn the
register. They don't come to the schools
regularly. So, an atmosphere has to be
created for education alongwith the
facilitves. The facilities and environments
should go hand in hand to spread the
real education to our future generation.
It is not only the Central Gecvernment but
the State Governments should also come
forward. The social workers, social
institutions, religious people, prophets all
should come together for successful
implementation of the educational pro-
gramme, because this is the base which
will help s in pational integration and
secularity. Unless we achieve something
in the educational field, we cannot achieve
cconomic and social development. There-
fore, in my opinion, a lot has to be done
in the field of education. Otherwise we
will not get the expected results.

Sir, I pow come to primary and kind-
ergarten schools. The primary schools
are yet to be constructed in rural areas.
The quality of teachers is not up to the
expectations. Normally they get transferred
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to their own places. They are found in
their land than in the school. This has 10
be taken care of by the Central Govern-
ment as well as the State Governments,
When 1 visited the schools, | found the
schools were locked cven on working days
and teachers out of Station. Stray
an:mals were inside the schools because
there were no students and no teachers.
Therefore, |1 carnestly request the Govern-
ment 1O Create su:table ecaviuooment for
involvement of teachers in a better maonner.
Whatever available sources we have,
whatever buildings we have, we have o
manage them properly first and then
money and other facilities can bec g.ven to
make the best use. Top prionity should be
g:ven 10 kindergarten schools. There is no
attraction for the small children 10 come
to such schools. Oitherwise it s very
difficylt omnly to dcepend on ihe State
Govenments.

Then, Sir, the kindergarten schoo! has
to be started in each village with hygienic
facilities, for eaxample, dr.nking water.
There 1s no quality in the staff. The are
just trained with madequate s.lary.
Therefore, They cannot attract the
children.  Instead of spending for the
university heads, we have to spend for the
kinde:gsirtcn and primary schools, which
have been totally neglected so far, to
Create good citizens. Therefore, in my
opmnion, to achieve the goal, we huve 10
start kindergarten schools very ser:ously
than any other thing.

Now, Sir, the technical schools are
there. They are only in the urban arcas.
There are many diplomas, there are many
tnginecring colleges and medical colleges
but non of them are in the reach of the
POor man. Apart from the general popu-
lation, 1 would request that special care
"houly be given to Harijans, Girijans and

- adivay g, Wherever there s a facility,
they are not in the habit of going to the
schools. Ap atmosphere has to be created
b the Government to attract the children
from  these classes. We are imparting
::Ugu(m but there is no result out of
%‘“ 'Mposition. So, we have to think over
: 'Y Seriously and set up a voluntary
§60CY 10 create interest in the minds of
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these peple. Otherwise we would pot be
able to ach:eve the goals set by Mahatma
Gandhi and other great leaders like
Nehruji and Indraji.

Navodaya schools are to be started
ecarly and one in my place Belgaum where
Mahitma Gandhi was AICC President
in 1924,

With these words I think you very
much for the tume given to me and |
congratulate the Hon. Minster as als. the
Prime M nisier for creating a new atmos-
phere and environmen! in the educational
field. 1 also suport the Demands for
Grants of the Ministry of Human
Resource Development.

(Translarion)

SHRI PRAKASH V. PATIL (Sangl) :
M:. Deputy Spe.ker, Sir, 1 rise to
support the Demands for Grants relating
to the Mmustry of Human Resource
Development. Shiri Rajiv Gandhi  has
realised 1t very well that educat:on is very
mportant for the development of the
country ard that s why hc bhas given
grea! mpo:tarce to educational reforms.
In present age of science and technology,
SO mony internal and external
challienges are  before wus and we
can face them squarely through education.
The education and development are not
two separate thingsbut are supplementary
to each othcer. Education brings aware-
ness in the society and the social and
econom¢ development is linked with it,
Education plays an mporiant role in
the social, economic cultural and poli-
tical activities, The buman knowledge
has been continuously increasing since the
beg nning of education age. In the modern
age of educ.:tion, the human knowledge is
increas:ing many fo.d after every ten ycars.
Great stress has therefore, been laid on the
education of all sections of the society so
as to promote national unity. When igno-
rance is removed, the country  will
automatically become united. India will
again become a great power and mutual
exchange of our cultural views will stren-
gthen our national unity. It is pecessary



353 D.G., 87-88—Min. o7

[Shri Prakash V. Patil]

becasuse our ancient cuiture and civili-
zaton are extincting and the development
of science and technology is taking place.
But we must not forget our ancient
culture. As per the statemeant of Shri
Rajiv Gandhi, we have to become the
master and not slave of the Science and
Technology. We have not to follow it
blindly but we have to understand it and
make its use for the welfare of the
country. After the implementation of new
education policy and with the cooperation
of all cit zens, the country will progress
rapidly. To impart education, our ances-
tors adopted Sanskrit as medium but
during the British period the medium of
instruction was Epglish. Duriog both
these periods, knowledge cculd not reach
the common people because the language
of masses and the language through which
knowledge was imparted were different.
Today, it is the sge of computer and we
will have to do much more to make use
of it. We will hav: to make many new
inventions and discoveries (o tuke this
knowledge to our people. Today, we
want to make the Navodaya Schools as
the instrument of development. It is a
good oopportunity for the rural students
and they have to improve their education
through these schools, and r ake progress.
They will achieve much more. Although
our Navodaya school s to be oppened
in every district but keeping i view the
large population their number needs (o be
increased.

As far as adult education is concerned,
it should be imparted to the illiterate
people in the age group of 15 1o 32
yerrs. You are keen to enlist the coope-
ration of all wus. All people should
cooperate in this endeavour which is a
good thing. You have also to pay more
attention to the education of women
because they are the pillar of the society
ard therefore, the education of women of
all the classes is very essential.

Sir, itis said that we do no! have
enough resources but the fact is that we
are not making full use of the infras-
tructure thet we have built. The schooils
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and libraries that we have should be made
use of to the fullest extent. We c¢.n make
800d use of the schools f we start two
shifts there and the libraries should also
be kept open for more time so that the
students and othe: people may get advan-
tage of them. With these words | Support
these Demands for Grants.

SHRI VIAY KUMAR MISHRA
(Daibhangs) : Mr. Deputy Specker, Sir,
at the owutset, [ tha'k you for giving me
time 10 spe.k. While speaking on the
Demands for Grants of the M istry, so
many hon. Members h.ve expressed their
views. So fur as the Demands amounting
10 Rs. 800 crores of the Min stry are con-
cerned. 1 have nothing t s.y about them.
The allocation made for the Mipistry last
year was not utilised fu ly. So far educa-
thon 13 concerned, if you want to spend
this Rs. 800 crores on Delh: alone | will
have Do objection. But if you go to the
rural are.s, you will find th. the mooey
spent by the Central Government or the
State Governments on this occount till
now has pot been utinised properly. We
have been hearing that the benefits of
Twenty Pont Progrimme or the pew
Twenty Point Programme arc r ot e ching
the people 10 the extent they sh uld huve
been. This applies equally 10 education.
The edncit.on policy of this M o stry is
being discussed in the whole country. We
do not know much :bout .t but the
Members who are Professors and Doctors
will tell us as to what benefits we have
got from ths policy. The M nister of
State of this Mnistry comes from Bibar
but we see h:t 1!l now Bibhr State has
8ot any benefit of this policy.

Sir, s0 far as the aduit education is
concerned, | consider it to be a fraud
education. Bihar State has been patied
for its remarkable achievement in the field
of adult education but in re:lity, when we
g0 to the villages, we find that nothing
has been done there. No body knows
when these adult school are opened or
when closed. There is also bnngling in
the purchase of lanterns, etc. for these
schools in the same way in which it is
commitied in the purchase of other things.
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We have not becn uble 10 check this
bungling.

I demand that maximum altention
should be paid 1o b ckward Siates like
Bhar which are lagging in literacy. You
know wht role the literacy plays. There
is more lieracy in Kerala and the fran-
chise excrcised by the people of Kerala
very recently show as 10 what the educa-
ted people want. | would request the
hon. M nister that the States which are
backward educationally should be alloca-
ted maximum funds,

The Government is going (0 oOpen
Navodava Vidyslayas at distr ¢ts level. |
would like 10 suggest that, in the States
which .re lagging behind in the fic!d of
education ke B har, UP., M °. Navo-
daya Vidy.layas should be opened at
block lcvel »nd in doing so M Ps may :'s0
be consulied as many our coliesgues bave
suggested It h s been seen that generally
the State Goverome ts do not accept the
views of M Ps.  with regard 10 their
schemes. The Stare Governments run
their schemes without taking int0o consgs
derstion the views of the M.Ps. They
implement their schomes tak ng into cons:-
der tiorn the wviews of M L.As only. 1
would like to sugsest thit wh n your
Ministry or other Ministies provide funds
to the Stte Government for thewr
schemes 1the views of M.Ps should also
be tokcn into consiieration in the formu-
lation of those schemes 30 that when M. Ps
visit their constituencics. they cou'd say
that su.h a d s ¢ch wo 'k has been exccou-
ted at ther msance. In most of the
States, th. rumbar of Congiess M.Ps is
aso large a d therefore. such S:ates can
benefit more if this suggest.on is accepted.

16.00 hrs.

In the matter of sports and games
entire country s very b.ckward. | would
like t0 urge you that an Institute of
Sports like that of Patinla or a Sports
Colleges should be set up in tribal arcas
80 ihat the uribal people could alse march
forward in this field.

16.02 hrs.
[SHRI SOMNATH RATH in the chair)

About Navodaya Schools, it has been
said eaclier also that many such schools
have been opened in the rural areas but
they do not have their own buildings. A
buiiding was constructed in a district to
house a ja.l, but now this school is being
opened in that building. You will very
well arpreciate that a feeling has develop-
ed in the minds of the students that they
are being taught in a juil. 1 would like
to urge that wherever you want to opea
schools, construct:on of building should
be undcrtaken on a priority basis.

I hail from Bihar State, and all the
Mcmbeis may agee or may not agree,
but I am of the view that work relating
to const'uction of school buildings should
be underiaken by the Centre. If you get
this woirk done through Siate Govern-
ments, you may be able to get them cons-
tructed in many parts of the country, but
you will not be able to get them construc-
ted in B.bar.

The Minis:er of State has said just now
that the Ccntre is not much concerned
with the affairs of the Universities. The
Centte muoy not be much concerned with
them, but | wou!d like to say that there
arc many un:versitics in the reral areas
like Lalit Nara.n Mishra University which
was establ shed 14 o/ 15 years b.ck but its
scheme is pending in the U.G.C. and it
has not been clcared so far. In the
States like Bbar, where there is very
negl!:g:ble number of ubniversitics, the
U.G.C. is not providing any help.

We may have our own shortcomings
and we would remove them, but the
Central Government shculd provide maxi-
mum funds to such universities where
work has been held up due to paucity of
funds.

Dr. Rajhans has spoken about pay
scales of teachers. 1 would like to sub.
mit that pay of tcacbhers should be uni-
form throughout the country. The report
of the Upadhyaya Commitice is before
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you and on the buasis of this report the
pay scales of the teachers should be uni-
form throughout the couniry.

So far as primarv cducation is con-
cerned. its condition is very bad in States
like Bihar. The primary education shou'd
be taken over by the Centre and only then
can its condition be improved. Unless
the conditioa of educat.on in Bihar and
U.P. is improved Shr: H-gde in Karnataka
and Shri Jyoti Basu in West Bengal might
improve its condition in their respective
States—it will not improve the conlition
of education in the entire country, the
States will not progress. | would,K there-
fore, like to urge the Goverime 1t that the
Centre should take ov:r educaton m a
backward Stite like Bihar so that it cou'd
be improved there. We have to see as to
what extent education coul! be improved.

The Minister of State has said some-
thing about the culture. | would like to
say that f she considers Apna Uwsav’ as
the culture of the couniry, then let her
remain contended with . I you want
to project the cultue of one State in
apother State, then it would be shown
through television. It should not be
shown only in Delhi, bu' cu ture of one
particular State shoud be shown n
various other States. If you wint, you
can arrange it on a small scale ulso  If
you have organised ‘Apna Uts \v' for the
benefit of a particular pcrson, then 1 have
nothing to say, I would lke to submit
that ‘Upna Utsav’ should not be organised
to project the culture of the country. [If
you do so, it would amount to showing

disrespect to the culture of the country.

The culture of ‘Mithila’ is being tele-
cast on every Sunday thiough ‘Ramayana’.
This is our culiure and the cuiture of the
entire country. Such cultural programmes
should be shown in future ulso. The
culture of the rural arcas where 80 per
cent of our population lives must be
shown. It would be in the interest of our
country and your department as well.

You have made a provision of Rs, 143
crores for technical education. There is

MARCH 26, 1987

Human Res. Development 368

shortage of Enginnering Colleges in our
Bihar State. Therefore, one Engineering
College should be opened there by the
Central Government. Some time back,
the hon. Minister had said that donation
which is sough at the tims of admission
would be banned. 1 would like 10 request
that the Central Government should consi-
der th's matter and it must be banned
without further delay. The people of
northern India send their children for
studies in Kamataka, Andhra Pradesh,
etc. and they have to incur a very heavy
expenditure on their studies. Sometimes,
they have even to sell their land and that
is why some times their parents tend to
demand heavy amount as dowry in the
marriage of their sons. On the one hand
you want to abolish the dowry system
and on the other hand the colleges
demand Rs. once lakh or Rs. two lakhs for
admission to mcd.cal courses or engineer-
ing colleges. You should pay attention
towa:ds this and f it s checked, it would
help in the aboution of dowry system
also.

In the end, 1 would urge the hon.
Minister (o special atltention t1owards
Bihar. Our Minster of State vis'ts Bihar
every month. [ do not know what bene-
fit is derived by Bihar ou! of her visit.
But |1 would urge her once agiin to pay
special attention towards Bihar and help
it.

With these words, | express my thanks
to you, Sir.

(English)

SHRI D.K. NAIKAR (Dharwad
North): Mr. Chairman, Sir, while suppor-
ting the Demands of the Human
Resource Develoment Mmistry, 1 would
put forth some of the pomnts for the
considcration of the Minister. ] do not
kpow how far he will give a value for
that but still it is my bounden duty to
express il.

Sir, the Hon. Minister has recently
said about the new policy on Education.
Even by this new policy how far he will
be able to reach the target of literacy
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within 100 to 150 years, [ cannot say
definitely. Sir, I will express the back-
ground of the education in this country.
Before Independence the literacy was
about 16% and after 40 years of Indepen-
dence, we have reached ounly 37%. That
means, it is 20% more than what we had
in 1947. Sir, it works out half a per cent
each year, Then if you get am improve-
mendt of half a per cent every year, 1 feel
myselfl doubtfyl whether we will be able
to reach the maximum within a period of
100 to 150 years. Sir, there is a reason
for this. In 1931, India's literacy per-
centage was 8.8 and Russia’s 17. Today,
Russ'a has reached 90%, and we arc at
the siage of 37%. Ths has happened
because Russia spent Rs. 158  per capita,
if India spent Re. | percepifa. Even
today 1 have scen the efforts made by the
Government. Only 3% of the national
income has been allocated for Education.
It is nadegquate. By this allocation, we
canno! bring in complete eradcition of
illiteracy. Not only this : the expenditure
incurred on this account in rural areas —
my fr.end was speak‘ng about it is too
inadequ 1te. Therefore, Government should
thiok twice and dedicate more funis
for rural population.

Another point : In 1945, wnen the
provincial Asssmbly elections took plice
in this country, the Congress Working
Committee issued a manifesto wherein
it was promised that free and compulsory
basic education would be provided as one
of the fundamental rights, i Independence
was secured. That was an assurance given
in 1945 by the Working Committee.
On that promise, the Congress Party was
successful in some of the Assemblies.
Still, when the Constitution was adopted,
this free and compulsory basic eduction
was not included as a fundamental right.
But wunder Article 45 ie under the
Directive Principles, it has been covered-
upto the age of 14 years. There 100, the
responsibility has been placed on the
States, and not on the Centre. I submit
that Education should be the sole respon-
sibility of the Central Government. If any
aid or assistance is required to imnlement
it, then the Saate’s help should be taken
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for that work. It is not proper that the
Centre should leave the respons.bility to
the States.

Another thing : is that in Russia and
France—] am gquoting (w0 insia ces —
this basic and compulsory education is
made one of the fundamental righis, up-
to the age of 22 or 23 vyears. That s
how they ach:eved some progress in those
countries, and not we in Ind:a.

Much is sa:d about technical education
and technical knowledge. My friends were
advocating ‘he expansion of technical
cducat:on. Even in the present context,
some 6 or 7 Stales n ths co uniry have
introduced capitation fecs for admission
to technicil institutions and medical
co'leges. This has created a havoc in the
cducation: !  sysiem; and practically,
technical koowledge has been sold for
money. Poor people are not able to
afford so much of money for admission.
Therefore, this svstem of capitation fces
his created two caicgories of people-
technic.ans and non techhicians. Poor
peo ‘le, after ten years, cunnot get
technical knowledge at =zll. Therefore,
this matter has been brcught here several
times by way of questions and Motions-in
this House itselfl. 1 have requcsied the
non. Mmnisier to bring in a suitable
leg slation to bin t. So, | submit that
this cap:itation fee system should be
curbed, by bring ng in a suitable legis-
lat:on in this House.

Another th ng : is that Seventy per cent
of the tot.]l population of our counrry is
living on agriculture. We have to give
importance to agricultural sc.cnce, and
improved methods of agriculture. But we
have gt only 75 or 76 cgricultural
colleges, under 24 universities, whercas the
numbzr of other universities is 130.
Thercfore, we have neglected agricultural
knowledge totally, and deprived the
peasant class of that knowledge. There-
fore, Government should come forward to
establish more colleges of Agriculture,
because improved and scientific cultivation
is necessary at this stage. Therefore, 1
request the hon. Mnister to take serious
steps in this connection.
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Another point : 1 know that education
is essential for human development, and
that edecation leads to  the development
of knowledge. And knowledge creates
a eonsciousness in a human being and
consciousness regul tes human behaviour.
Therefore, ecducition is essential but the
present system of education in this country
is of no wuse, according to my under-
standing. This system of education was
introduced in this country in 1957 when
the Company Government was running the
administration. The Company Govern-
ment was not able to run the adminis-
tration with the Briuish people here.
Therefore, they wanted to make Ind.ans
eligible for employment in the ministerial
staff. They had started three un:iversities—
one in Calcutta, second one n Madras
and the third one in Bombay. By starting
three universities in this country, they
spread educ.ition at that time 10 recruit
people as clerks in this country for
administr.t.ve purpose. They had passed
1904 University Act wheren the cligibi-
lity was fixed oanlyon the bass of a
degree and a matriculation certificare.
This system, even afier independence, we
have not changed This system of edo-
cation is not job-oriented and many
uuiversities are creating unemployed
gradua‘es in this country every year, and
the governments in the States and at the
Centre are not able to provide employment
because of pauci'y of funds and o her
opportun ties not being created for indus-
trial developme :t of the country. There-
fore, the hon. Min ster should come for-
ward and see that there should be a total
change of educ:tion at this s'age ; mere
change of policy of elucation w.ll not
solve unempoyment problem. Therefore,
I submit, the consideraton of the hon.
Minister, ot least to have a second look
at the educ:tion policy hereafter. | am
sire many of them even including edu-
cation experis feel that the present
system is useless ; still none of them in
prepared to come forward and say that
there should be a total change of our
education system. Therefore, it is high
time that we should leave this system of
education in this country as the hon.
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Minister has come forward with a new
policy of education. I thunk you for
having given me this opportunity to
speak on this subject.

SHRI SHANTARAM NAIK (Panaji) :
Mr. Chairman, at the outset, 1 would like
to congratulate the hon. Minister of
Humoan Resource for this. It is for the
first time that in this country the educa-
tion policy, which is part and parcel of
this demand now, was discussed thread-
bare by introducing three documents, not
merely the education policy that we dis-
cussed, but even before the education
policy wes placed before the House, we
had discussed a document on prospective
policy. Exhaustive discussion 100k place.
Thereafier, the governmen! brought forth
the new education policy, and the
Eovernment not oonly rest sutisfied with
this. but even after the education policy
was brought forih, snother document,
that s plon of action was brought and
discussed. Therefore, along with the
education policy itself, three documents
were exhaustively discussed in th:s House.
Therefore, in my humble wry, [ feel that
the Government snd the Minister deserve
congratulation for this.

The Prime Ministcr has said today that
we have to usc ‘education as a measure
or an inst.ument of abolition of poverty.
He said that fund alone wi.l pot suffice ;
that is a temporary relief that we give 10
our masses Or people n times of need,
but the recal reliefl will be through the
medium of educatron. Therefore, here
lres the importance of ths education from
a very different angle.

After this education policy was framed,
even during the discussion on this policy,
I had stated that education policy or edu-
cation programmes were incorporated 03
the Sate Governments .n the various Edu-
cation Acts that they are having.

Every State is having an Education Act.
Every State hss framed rules under their
Fducation Act. Now, that was based
upon the policy which was existing earlier.
Now, 1 am asking, after the Education
Policy was placed before this House and
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it was enacted, have you found out which

are the States and Union Territories

which have amended their Acts and rules
in terms of this new policy 7 Now, five or
six moonths have pass:d. At least, are
there any States and Union Territorics
which have takea up the new Education
Policy and said that under th's new
Education Policy "we require changes in
our Acts and rules” ? Or, ruather, | am
asking you. Have the Acts and rules of
the States and Union Territories been
studied by the Ministry of Human Re-
source Development. | may say that it
may take some time. Therefore, the Acts
of those States should be brought and
whatever suggestions are to be made, let
the Ceatral Government direct them.
Because some of the States may not be
that sctve. So, ] am saying that this is
one thing whch has to be done, 10 sce
that this pol cy is incorporated in those
rules ; otherwise this policy will not be
implemented. Now, f you issue some
guidetines, which may perhaps be contrary
to what is contained in their ru'es, that
may creste problems. Therefore, if the
Fducation Policy bas to be effeciive, the
State Governments are 10 be prevailed
vpon to look into their own Ac!s and
rules any modify them, as it may be
Decessary.

And secondly, in case they fail what are
you going to do 7 We cannot say, ‘Be
rest assured, thss i3 on the Concurrent
List. We are only going 10 advise them.”
1 would like to ask you, that some
measure has t0 be enacted, that in case
the State Governments and Union
Territories fail to implement the Educa-
tion Policy or part of the policy are we
going to tuke it lying down 7 | am askng
this ; irrespective of any Government that
is there, whether it is the Congress
Government or any other Govcernment.
If they do not implement the Education
Policy we have to take some measures. |
cannot off-hand say what those measures
should be. But it must be scen to it
that they are implementing this policy.
If our Central Government says that we
helpless in the matter, that will not
Ox, if that does not happen, 1 would
to urge upon the Government—as

F°3
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Mr. Naiksr has poioted cut just now—
that this subject has (o come to the Union
li'st just as Dcfence is in the Union List.
Defend.ng of people hbas been in the
Union List and bu /ding of people should
also be in the Union List. Education
involves bu ldng of people and building
and defcnding of peopl: are of equal
impoctance for the country. Therefore,
it must be the prmary respons:bility of
the Central Government to buld the
people and dcfend the people ulso pro-
perly. Therefore, the subject must be in
the Union List.

Thirdly, these are all siteps—these are
matters of detail —which we huve 10 tuke.
Certain drastic changes have 10 be
brought about. For nstunce, the aspect
of increasing the scicat.fic temper in the
minds of the childien must be increased.
Our text books ure today ful. of super-
st:tious ideas. Even when we have
lessons pertaining to 1eligion and if there
are some superstilicus things, there we
have 10 expl in in this manner, that this
was said so. We should not give an
impression that this was the resl thing.
If it is a real thing that may be impressed
upon them.

The other day 1 saw a story on the TV.
Ramayan and in that Ram lifted the
arrow which nobody else could lift. If
you give any impression that only Ram
could lift whch no body else could lift,
the wh le theory of science goes, because
the idca of gravity and weght are also
there, and you say that nobody could lift
it and Rum lilted it! Theiclore, we
should not give the imp-ess:on that this is
part of our heritage and culiure. What
is there in reality, should be explained to
the children properly. We can iell them
that these are the old stories and it is
said so in those stories. Whether it is
true or not we need not know. It must
be explained io that way and we should
keep them away from those stories in
that manner.

Secondly, ecooomic pricciples are
taught at a higher stage. 1 would like
that these basic economic principles of
demand and supply, how the consumer
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items operate from States to Centre, these
basic things of economics including basic
princip'es of budgeting. must be explaired
and taught in the schools. It shou!d not
be rest to be taught only at a higher

level.

As far as reviewing of text books s
concerned. we have to give a thought on
reviewing the text books from utme 10
time. It is sad m the Report of the
Ministry that “Onginally the State
Governments were rcquested to undertake
evaluat on of text books of history and
languages ouly”’. Why should oaly
history and languages text books be re-
evaluated 7 If we ask for evuluation, it
should be of all subjects. If a student
learns wrong things about gcecography,
what are we going to do ? Afier five ycars
we cannot correct this malady. The
other day, 1 got a letter from a friend of
mine from Goa in which he mentioned
that there is a forcign atlas written by
Mr. M chael Cooper in which our natio-
nal flag hus been described as orange
colour represents Hindu mojority, green
colour represents the Muslim minority and
since Hindus :nd Muslims fight, therc 1s a
white colour in between (o maintain
peace. This is the interpretation of the
national flag 0 the atlas known as New
Children Atlas by M.chael Cooper. Such
things should be reviewed.

[Translation)

SHRI MANVENDRA S'~IGH
(Mathura) : Mr. Ch:iirman, Sr, 1 rise to
support the Demands for Grunts relating
to the Ministry of Human Resource
Development. [ also exprcss my thanks
to the hon. Prime Minister for maiking an
allocation of approximuately Rs. 800 crores
for Education in the current year's budget.
It would hclp in the implementation of
national education policy which has been

given a new shape.

Also, the Indira Gandhi Open Univer-
gity has been opencd under new education
policy. This is also very commenduble
policy. This is also very commendable
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work. It would provide great help not
only to the people living in cities, but
those living in rural areas also, who c.n
not afford to come to citics for education.

It is proposed to open Navodaya
Vidyalayas in each district and especially
iu the rural areas so that boys and girls
in rural areas could get good education.
I would like to put forward one sugges-
tion with regard to Novodaya Vidyaiayas
to which hon. Minister should pay atten-
tion. This scheme of Nuvodaya Vidyalayas
is a Ceniral scheme and therefore, with
regard to these Vidyalayas, the sugges-
tions of the M.Ps must be obtained. You
should ask the State Governments to
invite the suggesiions of M Ps regarding
selection of students for admission to
these schools.

I would Jike 10 put forward one more
suggcstion. The coandition of private
Intermediate Colleges, High Schoos and
Post Graduate Colleges is very pitiable.
I would lLke to suggest that yonder the
new educ.tion policy, education should be
na2tionalised and these schools and colicges
should be taken over by the Government.
It has been observed that due to differen-
ces in the management of these schools,
the standard of education has been dete-
rorating. There are disputes amoong the
teachers and the teachers usc abusive
language against one another. Soch inci-
dents are very common. In addition to
this, 1 would like to make a speciic
suggestion about this educat-on policy.
As suggested by other Members also,
there s muach more need for training of
teachers. Their standard has undoubted |y
declined 100 much. If we look st ou r
culturc and past history, we shall find that
the tcochers bave comtributed a lot and
enjoyed high status in the society. It s
said that

Guru Govind dou khade, ku ke
Lagun pan,
Balihari Guru aapki jo Govind
diyo balai.
Similarly =
Gurur Vishou, Gurur Brahma,
Gurur deva Mabeshwara,

Sakshat Parmbrabhmah tasmayi,
Shri Gururdevo namah.
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This is the place of the teacher in our
society. The decline in the standard of
our teacher is unfortunate and attention
must be paid towards it. When | visited
my const.toency, Mathura, duaring election
campa'gn, & little boy come to me and
asked in Brij BhashaK ‘‘Kindly tell us
that if you win, will any teacher come t0
teach us or not”, It appeared to be a
joke so far as that child was concerned
but how important it is that today even a
little child is worried whether any teacher
would come to his school or not
Teachers do not attend schools aond
colleges and due to thus reason. studcots
are in miscrable condition. Therefore,
atication has to be paid towards this

aspect.

Besides, 1 would suggest that our edu-
cation system should be such as would
ensure building of our national character.
Today, our national character is deterio-
rating very fast and therefore, we must
take some effective measures to build the
character of the children. 1t is said that :

(English)

When wealth is lost pothing is Jost,
when healih is lost something is lost but
when character is lost, everything is lost.

(Transiation)

The dJdegradation of national ch.racter
is considered to be the fall of the natiooal
progress. National development is linked
with national character. Today we talk
of corruption and it is found in every
sphere. The corruption is due to owr
characier. If our education fails to build
the character of our children, fails to
create a sensc of na'ionalism among them,
problems will continue to haunt us.

Besides, 1 would like t0o draw the
attention of this august House towards

are in a very bad condition and most
themm have already collapsed. 1 have
mysell seen the childrea “studyiog under
tees and in opcn grounds. Generally,
the schools are closed during rainy season
and in sumer, the children siudy in the
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open braving the hot wave. In winter,
if there is sun shine classes are held,
otherwise schools are closed. So, we
must pay maximum atlten:ion towards the
primary education and more funds should
be provided for this.

Mr. Chairman, Sir, T would like to
make one or two more suggestions.
Techn'cal education should be further
expanded in the country. IT.ls huve
been operned at district level where 300
to 400 students are g.ven technical eda-
cation. The 1.1.Ts should be opened at
Block level so that we are able to pro-
duce craftsmen, electricians, cutomobile
mechanics, masons and other petty mecha-
nics there and if they do not get employ-
ment, they con start their own business.
There is yet another very important point
and that is ubout the cinema which
should also be | .oked nto. Scenes of
rape, crimes and smuggling are shown in
the feature films which huve very bad
ceffect on our voung generation. We
should encourage those films which pro-
mote a sense of leve for the couniry and
not the separalism. They must present

good th ngs.

With these words I thank you for
giving me an opportunity to speak.

SHRI KEYUR BHUSHAN (Raipur) :
Mr. Chairman, Sir, the Ministry of
Human Resource Development has pre-
pared a draft policy for all round deve-
lopment of education and now they are
going to implement it. It is for the first
time that a document has come before us
in fina! shape which aims at ithe develop-
ment of human resource and strengthening
the unity snd integrity of the country. 1
congratulate the c¢ntire Council of
Ministers and 'he concerned officers who
have laboured to prepare it. But [ consi-
der it a mere document. Diiection have
beautifully been given in it but the main
question is of implementation.

The work done so far giving it a practi-
cal shape, is, commendable. However,
I would like to make some suggestions.
There should be no conflict over the

language. The three language formula
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should be implemenied. Every student
must learn three languages. First langu.ge
shou!d be his mother tongue and the
sccond lapguage should be the language
that is not spoken in his regon. 1If he
is from Hindi speaking area, any onc
l.ogu. ge of South India should be com-
pulsory for him and if be is a South
Indian, the langu.ge of Noith India
should be compulsory for him. If a ch.ld
starts learning Hindi and English from his
childhood, a sensc of pational unity will
develop in him. Similarly, we should not
blime Ebnglish language because it is
necessary for keeping lonks w.th foreign
countrics. The Siates should have free-
dom to prescribe any recogoised larguages
of the world such as Russan, English,
Arabi, Chinese or French so that we are
able to acguire know edge of other coun-
tries and enl ghten them about owr
knowledge. This should be the basis of
the policy of thiee-langu ge formu'a. It
will be your great coontsibution in the
development of the country and it will
also be beneficial 1o the people at large.
You may make such changes in the edu-
cation policy as are deemed fit by you.
But it should be ensured that when a
student goes to your school, his parents
should have no worry about h s future ;
bhis future shou!d be build up mn the
school and when he comes out of the
school he may pot have (0o worry about
employmeat or he may not have the fear
of unemp!oyment. 1If such chinge is not
brought about in the education sysiem, |
think, the change will be me.ningless.
You have to bring about such ch.nge.
For this purpose the education should be
job-oriented. You can start it from the
primary level. You have everythiog in
the rural and uiban arecas. If a son of
milkman knows about the cow and a son
of a farmer koows about his fieid, then
why a studeot of your school should not
learn all these things. You have to change
the cntire system accordingly. After the
spread of this type of eduocation, the
feeling of high and low will not be there.
We shou'd know that a child will first
become a fitter or turner and then he will
become an engincer, whether he is the
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son of a big officer, or of a le. der or of
a big businessman. The education system
should be unifform and wih that
education one may l.ter become
engineer, TAS or anything cise. Whether
we call it basic educ.tion or job oriented
clucation but such education is must. |
consider it as the cootribution towards
development of life. These are d fTerent
system of education which are obtaining
in the country. | would request the
hon. Mipister to spare some time to study
these patterns, whcther they are m
Uttrakhand or it is the Mata Rukmani
Sonsthan ruoning in adivasi arca of
Bastar. The students of these adivasi
arcas are very intclligcnt despite the fact
that they have to aitend 10 other jobs
also. They con compecte with the other
students and will alwiys be o s'ep abead.
The question of reservation his also
arisen due to the increised unemployment
for which our present education system is
responsible. Had the ceduc:t:on been job
oriented, tne question of harijan and caste
Hindus would not have come up. The
problem of reservat:cn arosc because of
the in~reasing unemployment. It can be
solved only with new education.

The culture has been much Jiscussed
here. 1 thnk the great scholars of cul-
ture are not coming forward to say that
such and such culturc should be adopted
for the development. Oanly the traditional
culture is before us which we have been
followng. We should try to know the
various folk tales (elating to the life of
adivasis and hirjons which regulate every
walks of their life, such as eoting, drink-
ing, the way of cxpressing happiness and
sorrow., This culture is for the develop-
ment of humanity. It is becoming extinct
gradually. As you want to devclop the
clissic:]l songs by providing protection
you should also provide protection to
adivasi culture and aford opportunity for
its development. Bastar is situated in the
middle of the country and the adivasi
culture still exists there. For the protec-
tion of this culture and of different cul-
tures of the country, a college should be

tablished there. The Chakradhari Kala

Kendra of Raipur is a prestigious centre



381 D.G., 87-88—Min.of CHAITRA S, 1909 (SAXA)  Human Res. Developmen; 318,

in the country which was founded by a
local ruler about 40 or 50 years back.
The literature and culture of the entire
country have been preserved there but
today that palace is in a ditapidated con-
dition. You should pay atieation to-
wards it.

You have mentioned about sports.
For this purpose, you should give priority
to the primary schoo's. These schools
should have playgrounds and other aids
of education, in add.t on, books on moral
education should be iniroduced. It is
very necessary. Il religious fundamenta-
lists impa.t religious education in temple,
mosque, Gurudwaras, and churches 1t will
not develop the personality of the student.
Religious educit:on is for spiritual
knowledge which should be taugh! to the
students but it should not be made the
means 0o propaga‘e religion. In case any
religion bised school or colege preaches
its own religion in the area it is 10 located
it must be de-recognsed. All the schools
are religious place smorg themselves and
1 wou!d request that grant should be
given to them for the spread of wniversal

educat.on.

(English)

SHRI MAHABIR PRASAD YADAY
(Madhepura) : Mr. Chaiirman, Sur, 1|
thank you and slso Sheilaj for g.ving me
time. 1 rise here to support the Demands
for Gronts of Human Resou'ce Devclp-

ment Mnistry,

Sir, 1 will touch only two or three
points. First, 1 will t.ke up the case and
cause of the col ege teachers ond uni.ver-
sity teachers. | wili point out to the hon.
Minister for Human Rcesource Develop-
ment the contradiction in the report of
Mehrotra Commitiee and n the pres-
cription of pay scales for the colege and
university teochers. 1 will guote bere

University
(i) Lecturer

(ii) Lecturer (Senior scale)
(iif) Lecturer (Selection Grade)

from para 64 and 64.1 of Mchrotra
Committee's Report as follows :—

““6.4 Revision of Pay Scales : Reco-
mmendations

The recommendations of the
Commitiee regarding revision of
pay scales of  university and
college teachers are based on the
needs and rationale discussed in
paras 6.1 and 6.2. As stated
elsewhere, the principle of parity
between the university and college
teachers and Class 1 services was
establlished at the time of revi-
sion of pay scales, following sub-
m:iss.on of the Sen Committee
repoit. The Commitiee is not
aware of the recommendations to
be made by the Fourth Pay
Commiss:on appointed by the
Government of India (0o review
and revise the pay scales of
Central Government employees
including Class | serviccs. The
Comm ttee, has therefore, based
its recommendations 03 the scales
of pay for university and college
teachers in the existing frame-
work of scalcs of pay in the uni-
versities and the Central Services ;
these should consequently be
regarded as no'ional pay scales
only. These pay scales would have
to be converted in the light of the
recommendations of the Fourth
Pay Commission. The Committce
recommends that while converting
these scales, It is ensured that the
teachers of universities and
colleges are not put to any finan-
cial disadvantage and parity envi-
saged by the Commitice in its
reccommendat.ons is maintained.”

Sir, the pay scales piescribed by the
Mechroira Commitice are bellow

Pay scale in the existing framework
Rs. 700-40-1100-50-1600.

Rs. 1200-50-1300-60-1900

Rs. 2000-125/2-2250.
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(iv) Readerr

(v) Professor

College
(Post-graduate and Under-
gradu.ate)

(i) Lecturer

(ii) Lecturer {Senior (Scale)
(iii) Lecturer (Selection Grade)
(iv) Rcader

(v) Professor

(vi) Principal (M
(1)
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Rs. 1500-60-1800-100-2000-125/2-2250.

Rs. 1800-100-2000-125/2-2750-125-3000.
Pay scale in the existing framework

Rs. 700-40-1100-30-1600,

Rs. 1200-50-1300-60-1900.

Rs. 2000-125/2-2250.

Rs. 1500-60-1800-100-2000-125/2-2250.
Rs. 1800 100-2C00-125/2-2750-125-3000.

Rs. 1500-60-1800-100-2000-125/2-22%0.
Rs. 1800-100-2000-125/2-2750-125-3000.

Now, I plice before the hon. Minister for Human Resource Development the scales
prescribed for the different Central Government service holders in Group A as follows :—

S. No. Posts

22. All posts carrying
present scales
specified in column 3.

23. Al posts carrying
present scales

specified in
column 3.

present scale Revised wale

(a) 700-40-900-EB-
40-11C0-50-1300.

(b) 700-40-900-EB

40-1100-50-1250- Rs. 2200-72-2800-
E-B-50-1600 EB- 100-4000.
(c) 900-40-1100-EB-
50-1400.

(a) 1100-50-1500

(b) 1100-50-1600

(c) 1100-50-1300-
63-1600

(d) 1200-50-1600

(¢) 1200-50-1700 Rs.  3000-100-3500-
125-4500.
(f)  1300-50-1800

(g) 110C-50-1500-
60- 1800

(h) 1200-50-1500-
60-1800

(i) 1200-60-1800,
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If we compare both the scales for
college/university teachers and Govern-
meat servants, it will be clear that there
is a great discrimination. If the pay scales
of the college teachers and universi y
.cachers are not duly revised in the inte-
rets of the teaching community, then I
have 8 coaviciion that the teachiog
community w.ll revolt. I will bave poli-
tical impact. Politics does not simply
can 10 gain power, but it also neans to
remain the power. All over Inda the
reco’lege and university tcachers are not
being given even the scale presciibed by
the Mehrotra Commitiee. If the te.ching
community is not given its due, we will
have 10 reap the consequences. We must
be aware that the teaching community is
a conscious commuoity end if its pay
scale is not duly taken up with serious-
ness and sincerity, the teaching commuo-
nity will revolt against the Government
sttitude. Even the pay scale as reco-
mmended by the Mehrotra Comm ttee has
not been implemented. It has not becon
given to the teachers. ln some univer-
sit'es, even the interim relief has not been
given. If this discrimioation maintained,
I think, the te:chwng community will
revolt.

I would like to say something about
adult education. Sir, imitation is su cide
and envy s ignorance. Adult educ. tion s
not duly g.ven to the persons who descive
and desire. The fund allolted to this
scheme is siphoned off. In my op nion,
adult e‘ucstion scheme should be to:ally
abolished.

There should be ration lisation
of salary structure. The late Prime
Minister, Shrimati lodira Gandhi had
brought forward & Bl and that was
passed by both the Houscs but was
declared wltra vites by the hon. Supreme
Court. |1 do not understind where the
supremacy and sovercignty lies, either in
this hon. House or in the Supreme Court.
The' laie Shrimati Indira Gandhi was
defeated in her poble mission and she
could not establish this rational sation of

salary strycture,
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The hon. Minister should pay his
atteation to the give opening of Novo-
daya Schools. About land the problem is
that will open Navodaya schools, he said,
and would only when land is provided
freec of cost. The scheme of adult edu-
cation is an immit:tion from U.S.A,
pattern. In backward areas, it is presumed
that Navodaya Schools would be establi-
shed in urban arcas. It is very very
d.flicult to procure !and f ec of cost
Therefore, | w il suggest that for Navo-
d iya schools, at least compens. tion to
some extent should be given lfor p ocuring

land 10 land arecas.

[ Transiation)

SHRIMATI KRISHNA SAHI : 1 may
tell the hon. Member that the Govern-
men! is getiing land for opening Navo-
diva V.dyalava. The S:ate Goverments
are gving land. He kpows that Bihar
Government bas gven the land and &ll
ithe other Governments are giving land.
Lands are pot being purchased for opening
Navod.ya Vidyal.yi. These ae being
g:ven frce of cost.

| English)

SHRI MAIABIR PRASAD YADAV :
One information | want 10 koow from
the hon. Minister. Last yeur, durng the
Budget Session, our hon. Minister of
Hum.n Resource Development had
declared that there would be exchange of
teachers from one regon to cnother for
promoting national intcgration. | do not
know wh.t measures have been taken by
the Government in this regard.

Last but not the least, I have h.d some
talk with the hon. Minister. I hope this
discriminat.on in pay scale between the
college teachers and the Government ser-
vants would be removed. One thing I may
say that if this ospect is not given due
attention, rather we w:ll have some Jdiffi-
culty in going to the public with open
heart and head,
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(Translation)

SHRI K.D. SULTANPURI (Sin.la) :
Mr. Chairman, Sir, 1 rise to support the
Demand for Granis relating to the
Ministry of Human Resource Develop-
ment. The steps taken by Shri Rao Sahib
and Shrimati Sahi Ji to reorient the
Education Depart.nent are commendable.
I would like to congratulate the Govern-
ment for this.

The Hon'ble Prime Min'sier has in-
creased the =allocatton for cducation
considerably this year. last vycar the
allocation w:s Rs. 325 crore and now it
has been rascd to Rs. 800 ciore. Before
presecting the new National Education
Policy a number of educational institu-
tions and eminent ejucatiHnists were con-
sulted ani it was delcber:ted extensively.
After a great dea! of consultations, a
decision wais taken to open Nuvodaya
Vidyalayas in rura! areas. This is a wel-
come step. The educat:on system which
has been n vague till now is capable of
only producirg cleark or babus. Even
now, till will take 15 years to change this
trend. Only afier this will we be able to
achieve the rcsult of the new Education

Policy.

Under the present siructure, there is no
un.formity in imparting education. The
children of rich people stuly in the
public schools while 95 per cent pocr
students of rural 21cas ure not even able
to get ma! (0 sit in schools. In my cons-
tituency very few sch.ols hove proper
buildings in the vi/llages. Although, our
hon. Minister is t.k ng sufficient care of
rural arcas but iL is pot sufficient to the

desired ex:cnt.

We find th.t teachers and other officers
not willlng to go vill.ges. No tcacher
wants to go the hilly arcas which | repre-
sent. If they are transferred to the hilly
areas, with hgher attitude, they show
their unwillingoess. Not only this they
start agitation to stall their tranfer. You
must pay atien'ion towards this problem.

It has been observed that very few
children of farmers join Government
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service. The son of am LAS. become
ILAS. and the son of an LP.S. become

an LP.S. Al the important post go to
the children of big person.

The hon. Minister is an iteflectual. He
hus given guidence to the whole country.
He has now to bring a8 revolution in the
villages and help the vilage people to
improve their economic condition. 1
would request him to help the State
Governments in this respect to the
moximum. He should expand education
in those States which are legging behind

in this respect.

The Min.ster of State Shrimati Sahi Ji
has stated that a Board bas been estab-
lshed for Urdu and also s Board s
goiog to be set wp for Sindhi She
deserves our comngratulations for it. At
present, our literature is ava'lable n
English, Hindi snd Urdu and all read it
This literature should be made avarlable
to the farmers in their own languages, %0
that they may be able to understand it
propeily. Tamil is spoken in Tam:! Nadu
and Orniya is spoken in Ornssa So the
literuture should be made available 10
them in their own languages. This will
enable the farmer to acqire knowledge
about new agricultural techniques. In our
hilly areas two Linguages are spoken.
Local Pahari language is spoken in our
hilly areas and Dogari is spoken in some
pars adjoining Kashmir. | would demand
that the similar Board should be set up
for our hilly areas also. Education pro-
grommes that are telecast over television
are mostly «n English language and In the
programme telccast n the national
language or Urdu the words wscd are too
difficult to be undersiood by the people
of our wvillages. Arrangement should be
made to tclecast programmes in the local
language for the people so that they may
understand them fully.

17 00 hrs.

I would also like to point out that
when the candidates from owr village go

for som: employment, they are rejected at
the time of interview saying that they are

not competent. When a boy graduates,
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his parents want him to get employment
in 2 bank or corporation, but he is not
g.ven employment there because there is
no one to help him in  the inferview and
neither is he given coaching. Unless some
proper coaching arrangement is made for
he peop'e of villages, their lot can not be
improved,

The Government is openlng Navoduya
Schools through out the country. There
are 12 disticis in  Himachal Pradesh
and 4 Numbers of Parliament come from
that State. The M.L. As get the school
opened from their State Govermen! at a
place of their chowe. | would request you
thet M.Ps should be invilved and con-
sulted ia the matlter of opcning pew
schools so that they may also g ve theur
opinions in regard to the jlocuation of a
schooi. They should not be ignored o
such maliers.

When Pant Ji was the Educaion
Minister. the Piime Munister h.d said that
provision of eduestion upto 12th standard
wou!d be made for girls and funds would
also be allocated for that parposc. Bat
nothing has been dooe. Whea we vasil
hilly areas. the people complan that the
Government have not opened any school
where ghils could get education upio 12th
class. So Governmest must muke pro-
vision for schoo!s in  hilly arcas of
Kashmir, Himasthal Pradesh and Ultar
Pradesh and ‘allotute necessary funds for
this purpose so (har assurances of our

Government and leaders are Tulfited.

So far as the private schools are con-
cerred lathi wielding training s gwven (o
student by the R.§.S. in those schools. At
many schools ' they have totally changed
the  education’ rystém This should be
stopped ' forthwith. Thé schools run by
those people who do not preach
nationalism, should bo banoed. If we
look 10 Orissa we find that Christians wre
running school therewith full dedication.
Similarly those teachers school be em-
ployed in the Nuvodays' Schools who are
dedicated to their cause 80 that the cdo-
cation iy propagated and the students are’
benefited to the maximum.

I would like to convey my thanks to
you for giving me time to speak. The
Sports Minister Shrimati Alva is sitting
her¢. She should make provision for
more play grounds in Himachal Pradesh
for our young pliyers so that the stan-
dard of sports is riised. With these
words | express my sincere thanks to all
the three hon. Ministers.

SHRI KALl PRASAD PANDEY
(Gopeulganj) : M- Chairman, Sir., 1
support the Demands for Granis relating
to the Ministry of Hum:n Resource
Development.

Sir, if we turn to pages of hsiory, we
will find that there was a 1:me when man
was prim.live and lived on roots, [ruits
and watcr. But tod:y m:un h.s changed
with the (imes the policties has also
changed with the times. Hon'ble Shri
Narasimh.: Rao hos prescoted the pew
Education  Policy in this House. But
the question s how the ncw Policy to be
implemented ? If the rural chilirea have
to be thught as pcr  the new policy then
the teachers huve 10 be trained first. At
lcast tcachers, shou'd be awa:d what the
new Education Policy is and how tt should
reach the students. If you look into the
history of the country, you will find
that educ.tion has playcd an important
role in the development of the country.
I was eapecting that changes would be
made io the new Education Policy that
you would present in the House. Today,
institutions are running in the name of
castes and communities. For examp'e, the
Aligarh Muslim Un.versity and Banaras
Hind: University which are reSpectively
meant for Muslim and Hindu s udeats only.
As a consequence, both communities gradu-
ally got recognition and in a similar
monner in rural areas we are hiv.ng
the Rajput college, the Brahmin college,
etc. Schools and college 2re being given
recogmition on the basis of casts and
commundnity. In this connection, you must
make the provision that education should
have no concern in the caste or commu-
nity anywhere then alone w:ll the objective
of the' Education Policy be fulfilied.
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The rail ay services, the posial ser-
vices are unljer Ceatrul Government and
you can moa.tor their performance. But
education has been left to the Stiie
Governmeats, I would say that the

implemen:ation of the New Education Policy

should remain ua er rhe Ceatr.l Govern-
ment to deiver the goods and for the
progress of the nation. Had any of the
States made sincere elucaton elforts the
results wou'!l have been evident but the
fact is that the villagers have been
deprived of this facil.ty. You have not
brought the educition uder your control
If the country h:s to develop you must
take over the cducatio.

Many hon. Mzmbe s hive male various
points about the Navodaya S:chools |
will not oprose th:m. But as long as
disparity n educ:tion between (he rich
and the poor rema ns, we caa not make
any progress. The people think tha' the
Government s spending crores on the
Navodaya Schools. Navodaya Schools are
being opened. Yet childrea study in  the
open air in rural areas. You may see the
condition in Bhar. [ have returned from
B.har only yesterday. The Matriculation
Examnations are being held there. The
guardinans of the cand:dates are helping
them by pissing 'nformation in chits.. ... .
(Interruptions) As [ have said carlier
that education should be taken over by
the Central Government. The  Hon.
Prime Minister has earmarked Rs. 800
crores for education. Even if Rs. 8000
crores were allocated it wouid not have
made much d.fferecce. unless the policy
was implemented properly. Until woik is
done at the grassrootl level even thousands
of crores of rupees will not result in the
development of cducation. If you want
the nation to develop then something
shoul!d be done for those schools in rural
areas whch dJdo not h.ve buildings. The
teachers works in  their fields and reach
schools at 12.00 hours in the noon.

In regard to the language issue, | want
to submit that regional languages should
be included in the new policy so that
through the medium of our own language,
the people are able to understand Hindi
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which is our National Language. Unless
our own language is promoted we cannot
make progress. Our hon. Minister of
State belongs to Bihar and 1 want to
m:ke her aware what is being felt in the
couniry about Central Schools. These
Schools provide in expensive education to
the children of the cmployees of the
Central Government, but the children of
the employees of the State Governments
a'e not beng given same fac lity. If they
are unexpensive Schools, then such Schools
shou'd be set up in every district. If such
a facilty is being granted to the emplo-
yecs of the Central Government, why are
the employees of the S:ate Government
being deprived of it ? It will lead to in-
equalities between the employecs of the
Central and the Stite Governments. As
regards the Techn:cal Educat:on, 1 want to
submit that the tillers of the soil should
also understand the intention behind it
and what is the systemm. As such, you
should p.y attention to technical educa-
tion as well.

With these words | coaclude.

SHRI RAMASHRAY PRASAD
SINGH (Jahanabad) : Mr. Chairman, Sur,
I am grateful to you for giving me oppor-
tunity of speaking oa the Demands for
Grants of the Minstry of Human
Resource Developmeut.

Regarding these Demands | will first
say that this Ministry is unler a wvery
learned man who is an efficient adminis-
trator too. It is a well known fact that
only education can change the social
structure of the country and it is also
the instrument of development but what is
actually happening ? The Edocation
Policy which you have formulated is simi-
lar to the policy prevalent during the
British Rule. The same policy is being
followed even today.

17.14 hrs.
(MR. DEPUTY SPEAKER in the Chair)

There should be uniformity in our edu-

tion system. Unless there is uniformity,
it will not work. You have not given a

proper direction s0 far. It is cssential to
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pay attention to it. The policy which is
in force is bringing results of which
illiteracy is at the top. Extrimism, terro-
rism and anarchy are fast increasing on
account of it. You have to pay attention
to this. You are adopting modern
techniques in many fields but if you get
a suv:y conducted you will know as to
how many illiterate people are there in
our country. It cannot be denied that
there will be o constunt th. cat tu a country
which has such a large number of iliite-

rale people.

Education is in a bad state in Bihar.
Bihar tops in the matter of illiteracy and
in the matter of reg:ionalismy as well. As
a result extremism s maximum n that
State and so are the killings. The main
reason beh'nd it is lliteracy.

I belond to Jahansbad., There are 100
such villages n that urea where children
of the primary schools have n it even been
taught the alpshab:ts. Why has pot an
educational unit been established there so
far ? Thosc villages are inhab:ited by the
hatijans and the backward people and by
the rural poor. What is the main reason
for it 7 The M L.As, etc.,, do not want
schools to be openel there because they
are the Members of the Distict Educa-
tion Scleme Commitices which aie res-
ponsible for the opening of schools.
They do not aliow more schools 10 be
opened. Consequently, extremism s r.sing.
This is the situation in the country today.

Our bon. Minister of State bas staoted
repeatedly just pow that we have been
able to achicve all this with the grace of
our hon. Prime Minister, Shri Rajiv
Gandhi. He bas caught the ncrve of he
people on the basis of which we will be
working. If ths is so, then all of you
should hang hon. Shrr Rajiv Gandbhi's
potrait round your ncck and start bele-
ving that all the people have become edu-
caled. But this attiiude is not going to
belp. You try to lessen the gravity of the
situation in this moooer. You bave
become a Minister, you may further rise.
But this type of work will not do. It is
the samec¢ as pcople used (0 leave every-
thing to Cod in olden days. The crux is
that you have will to do this work.
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I would like to tell you that the situa-
tion in that area has become s0O serious
that you wil' huve to think about it.
You maust think of the illiteracy that is
pieva:ling today. Today, the education
15 oply for the rich. It is tiue that
schools are runoing in Blocks but there
are 0o schools in the ruial areas. There
is no arra gement of educat.on for the
poor of whom ynu claimed to be the
leader. You can conduct a survey to find
out as to whose chiliren are studying in
your schools. The children of coniractors,
servicenen, M.L.As and M Ps are study-
ing n the citiess. You can conduct
honest .y a su:vey and see that the children
of the poor a:e openly talking 10 extre-
m.sm and joining ‘Senas’. We have
paralle! Government in Bihar.  You may
agree o©or not but it is true that they are
joing the ‘senas’ and equipping themselves
with arms. They are getting training.
The hon. M.nster ulso belongs to Bihar
and she moy be aware of this situation.
These people loiter in army uniform in
vill.ges and they even hung the people
there.

You have to poader over it and take
lesson from 1t. You are tilking of 18
years. Ycu muay be there for 1S years
but by that ume India will not remain
lodia. Theorclure, you must make
arrsogeme. t of education for them and
open schools o the vill.ges. 1 am sub-
m:ti.ng a list for opening new units.
With these wo:ds 1 conclude.

SHRI MOHD. AYUB KHAN
(Jbunjhuou) : M:. Deputy Speaker, Sir,
I risc to support the Demuonds for Grants
relating to the Ministry of Education., ]
belong to Rajasthan. The Government of
Rojasthon 8 giving much sticss on edu-
cation, but there is shortage of teachers.
We can successfully implement the new
education policy only if we give more
stress on teacher’s discipline during their
training and create feeling among them
that the future of building of future India
1% in their hand. We should make them
Gurus and give them respect and the
Status of a Guru, only then can we imple-
ment new education policy. Today the
opposition to the new education policy is
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mainly from the teachers because they
themselves do not understand it and nor
do they want that it should be publicised.
Therefore, | would like to appeal to you
to recruit more and more teachers in
rural areas for primary education so that
they are able to impart proper primary
education to the children.

About teaching of languages, we shoud
teach the languages of the North East, the
languages like Tamil, Telugu, Malavalam,
Bangla, Orriya, ctc. Teuaching of Hindi
should be made compulsory in all reg.ons
or in all schools, b cause it is our official
languaige aond due respect must be given
to it. At the same time the pcople showuld
be made to feel that under the new edu-
cation policy, the languages of their res-
pective States will also enjoy due respect.
That will have a very good effect. The
languages like Urdu. Sanskrit, and Acbi
should also be taught. Maoy things are
said sbout religious edocation. If the
followers of any rcligion want to impart
religious education there should be no
resiriction on it, but along w:th it, the
eJucation of national unily and iotegriy
should also be imparted. Hindi should
be compulsory there. The students must
be taught about our national lesdcrs and
about those who hare made sucrifices for
the country so that no fricton is croaled
among the Hindus, Muslims, Skhs,
Christians, etc. Jo older days, our ances-
tors, Pegambers, saints, gave the educa-
tion of humanity and that did not give
birth to any caste. If we could give that
education of humanity, we would be able
t0 take the country on the path of pro-
gress.

I would also like to say something
about my constituency. The Government
is going to open a new university in
Rajasthan. 1 am very grateful to the
respectavle elderly Minister for this. |
have also demanded a new university and
Navodaya School for Jhupjhuru area
which will be very useful for the devclop-
ment of that arca. | demand that more
and more universities and Navodaya
Sghools should be opened in Rajasthan.
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Mr. Deputy Speaker, Sir, Rajasthan is
the most backward State in matter of
women education and the main rcason is
that the Parda system is still in vogue
there. So long as the Parda system is
there, womea will not be able to get edu-
catian and so long as women rema:n un-
educated, the progress of the community
is not possible. Waomen education is very
important in every society and the society,
which cannot g ve education to its women,
cannot expect their womenfolk to bring
up their children properly and the children
who are not brought up propetly will not
be able 10 serve the couatry. Today,
R jasthun is the most backward area aod
education of womea 13 very important
there. It s also very necessary for re-
moving the friction devcloping among the
people of different re igions. No religion
tcaches enmity among the people of dJiffe-
rent religions but when we give encourage-
ment 0 any one religion then the funda-
meatalists siart opposing 1. When we
prepare a syllabus, we maust sce that all
religions get proper respeet and due
regard.

Now, | would lLke to talk about the
sports and mulitary trawnming. | want to
say thit vou give m:ltary training 10 the
children from the very beginoing. Mill-
tary literature should be incladed in the
curriculum. Science and  technology
should be tawght from the very beg.noing.
If military taining is made compulsory:
to some extent, | think no power of the
woild can dare threaten our country.
The education creates a scose disciplioe
and pa'riotism :mong the pecple.

As far as sports is concerned, Rajasthan
is such an area where pcople run a dis-
tance of 40 miles by hold.ng the tail of
camel. If you pay some attention 1owards
construction of siadia in Rajasthan you
will get good sportsmen and they will
b:ing good name to the country. Coaches
should be sent to Rajasthan and they
should be posted in every district to give
training to the sportsmen. If a stadium
is constructed in Jhunjhunu and a coach
is appointed there, the sportsmen of that
catire area can gather there. If you send



397 D.G.,87-85—Min.of CHAITRA 35,1909 (SAKA)

coaches to every district, Rajasthan will
give you good sportsmen. The people of
Rajasthan are br ve, hardworking and
honest. They still have great regard fTor
Ramayona and Laxman Rekha. Even at
preseot they lesve grain heaps in their
ficlds. As my friend from Bihar was
telling sbout his State, 1 want to tell him
sbout Rajasthan that 0 Rajasthan even
today grain heaps are left in Khal:haos
and a line of »sh is marked around it and
the grain are collected next morning. If
you pay attention t1owards such State, it
will give you gooJ sportsmen. In the end
would like to request the hon. Minster
that a university and Navodaya Schools
must be opened in  Jhunjhunu. The
coming gener-tion of Jhunjhunu and
entite Rajasthan will be highly ob'iged to
the Mnister. | am thankfyl to you for
giving me the time t. speak.

( English)

SHR! SALAHUDDIN (Godda) : Mr.
Deputy Speaker, Sir, | rise to support the
Demands for Grants of the Musty of
Human Resource Devclopment.

(Traasiation)

1 congratulate the hoa. Minister of
Educ 1ion whose hark work has given
us this new educaion policy which was
approved by the Parliament in may 1986
and the maio objective of which &  uni-
versalisit.on of clemeniry educat.on and
to bring unformity in the education
throughout the country. The new edu-
cation policy Is going 1o give a new
direction to the couantry and | am sure
that this will bring about a revolut:onary
change n the com.ng generation. The
16th Point of the Twenty Point Programme
be has been included in new education
policy. I am gratcful 1o the hoa., Minister
that he has | corporated in the new
educaton policy the 15 poiat direc'ions
given by the late Shrimati lodira Gaodha
for the security, scll-respect and welfare
of the m:norities. I think it will provile
a great re'fef 10 the minorities. The pro-
vision of Rs. 800 crores made for the
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education shows that our young Prime
Min:ster has accepted the importance of

education. Due to wide spread illitracy
in our country, old cusioms and tradutions
stull prevail in villages and they have not
yet seen the pew hlight. 1 think we shall
be able 10 make max:mum use of the
talents available 1n our v.liages through
Navodaya Schools. By the end of Seventh
Five Year Plan every district will have
one Navodeya Schools ecch and till now
60 such Schools have been set up in  the
country. The poor students of the rural
arcas do not have any approach to study
in Delhi or Patna. So they will be par-
ticularly benefiied by these schools. The
objective of the National System of Edu-
cation is to buid a secular India. This
new education polcy will remove the
social and economic incquailtties. 1 am
fully assured by the programmes and the
functioning of the Education Department
and the Mupistry of Human Resource
Development that we shall be able 10 take
some more revolutionary steps in future.
You have set a 1arget for giving 400
miliion illiter. tes cducation by 1990. The
educat.on which is relevent for rural areas
and which promotes Indian culture has
also been incorporated n the new edu-
cation. The Indira Gandhi National Centre
is an institgtion which will provide an
opportunity to wus to understand the
Indian art and artists and you have given
due honour to it which is a matier of
happiness. Many programmes of this
institut,on have been sponsored and the
art will get encouragement 1n future also.
It is a progressive step of vou:r depart-
ment. 1 think the new education policy
approach by the Parliament will be a
landmark. The new cducation policy will
be a water shed in the education patiern
of India.

You have also mentioned about the
child labour. You say that children in the
oge group of 6 to 11 years will be given
education by 1990. | thiik it will be a
very good step. It will provide great reficf
to the people of the country. 1 do not
wanot 10 toke much time. 1 thank the hon.
Minister of Education for formulating
a 15 point programme for the minority,
The Urdu opcspapers of Lucknow and
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Calcutta have greatly commended it. 1
have their articles with me in which they
have stated that the Government has
included the programmes of Shrimati
Indira Gandhi in their programme. It will
instil confidence umorg the mnor Lies.

(English)

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA): Mr. Deputy Spe.ke:, Sir,
one of the main sspects of the new trust
which the New Educ tion Policy bhas
sought to give is the integration of spuris
and physics! educat oo inio the Education
Policy itself.

The Department of Youth Affai s and
Sports has been under very severe criticism
in the last Session of Parliament becouse
of our performance in the | st Asian
Games. | would L.ke to s.y rigt at the
beginning il at inlerpat.on:l competitions
is only a part of ithe whole proccss of the
physical fiiness and devclopment of sports
in the country, though of course a very
important one. But we now launched
programmes o° long term developnent of
sports and physic.:l fitness n the count. y
which we hope will lcad to the type of
results which he coust'y would ke to
see. In f.uct, today, there was ¢oiticism
that we distract students from their
examinations during the season by too
much of T.V. coveiage of sports events,
leading to...

MR. DEPUTY-SPEAKER : Not too
much of sports coverage, but [ think
Cinemas.

SHAIMATI MARGARET ALVA - No.
Cricket. They were 1talking :bout
sports...

MR. DEPUTY-SPEAKER : Yes
Cricket. They say, it is aiways playe!
during office hours.
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SHRIMATI MARGARET ALVA:1
would like to just mention Mr. Deputy
Speaker, Sir, that while there were prob-
lems of Quorum in the House during the
afternoon, the Central Hall T.V. was
Literally beirg jammed with people who
were wanting to watch what was happen-
ing in Cricket.

MR. DEPUTY-SPEAKER : Wi.th their
experience only th -y a:e telling, Madam.

SHRIMATI MARGARET ALVA : So,
I think that...

SHRI AMAL DATTA (D.amoand
Harbour) : We are not in a p.sition to
play. We ask you to prov.de opportu-
ni.ies to those who are in 2 position to
play. We can only watch.

MR. DEPUTY-SPEAKFR : What
Madom s telling s most of the Members
arc watching the T.V. instcad of attending
here.

SHRIMATI MARGARET ALVA : The
criticism was that students were being
distracted from their studies. | suid, even
the M.Ps get dsiracted from the House
during the time. So. I suppose, you can-
not have much object on to this.

SHRI AMAL DATTA : This s 2 bad
anxlogy.

SHRIMATI MARGARET ALVA : |
would lLke to say that, compa ed (0 the
last Pl.g when we have had .n outlay of
Rs. 23 crores and now ;5 the Seventh
Pian, we have an ouilay of Rs 300 crores
for the Department of Youth Affairs and
Sports which his gven us some wope
for providing the tyne of infras:ructure
which the MPs are ulways askng wus to
provide in their constituencies. But |
would like to say one thng that we feel
what is needed today is not just a stadia,
multi-purpose stadia —and of olympic
standard, iofr. structure, but infrastructure
at the grassroots by way of ryral play-
fields, facilities to schools —to primary
schools. This kind of facility we need
today. We have therefore tried o
decentralise some of the schemes. | had
written to  the Members of Parlament
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earlier, that we from this year, giving
Rs. 1 lakB per district, per year, simply
for the levelling and development of play-
fields to make this available 10 the
children in the villages and on the rural
sides. Because, the moment, we talk of
more, then we get the proposa's for
multi-purpose gymnasia, my'ti-purpose
facilities which run into lakhs of rupees.
And the responses have besen good. 1
assure, that many-many of you have
slready got schemes sanctioncd in your
constituencies. We have also tried to
introduce a few new schemes, but |
would just like to mention because | do
not want to take too much time., One is
the district level inter-School competitions
with cash awards of Rs 10,000 10 the
winning school. We do not want them
all to be at the national leve! because
then only one school which come to the
top gets it.  We wanted it to be dispersed
at the dstrict levels and therefore this
year, we have given this 10 a number of
schools In the districts. Wherever the
States have conducted the tournament and
sent us the lists, we bave dispersed 1o
many-masay States, prire money under the
scheme, but | do want to tel! you that
many-many States have sth!l got to res.
pond and send us the lists of winning
schools so that the money could be releas-
ed to them.

We bad promised in the last Session
that we arc going to have greater coord:-
pation and integration of the various
sports bodies. There had been a lot of
criticiam (hat there were 100 many sports
bodies working at crcss purposes. We
have kept out commitment and | am glad
10 say that the process of integration or
the amalgamation of the two main bodies
under the Government control—the S AL
and the SN.ILP.ES. Boards—bas been
complcted and from the Ist of April, the
integrated body will start functioning. So,
therefore, this commitment we have
already kept.

The other point that had come up io
(he last Semsion was that, the report of
the 1.O.A. should be studied by an Expert
Commnittee, which has been set up and
that report is also swailed,

Another important scheme which we
have launched is to find talent among the
young children, because. upto now, there
bad never been a concentration on this.
There was some criticism sbout the
Nationa! Sports Talents Search Competi-
tions conducted by the S A.l. That was
voiced by the Members. | would like to
point out th:t the resolts as far as we
are concerned, have been very encourag-
ing. Last yeir, 156 children were picked
up ; and this year 300 all under the age
of 12. We do not conduc! them. They
come through the S ate level competitions
which are conducted —from the blocks,
districts and States © and then they come
to the Central competitiors. Once they
are sclected, we send them to schools
which have been adopted by the SAI ;
and there, evervthing for the child
training, bouarding fees, school fees,
nutritton and kitty and everything—is
looked after by us tot:lly once they go
there.

About the adoption of the schools
also, there has been some criticism. |
would jost like 10 say that we are not
sclecting schools diurectly. It s done on
recommendation from State Governments.
Schools which have some infrastructure,
which have a kind of sports reputation
in the States, are p.cked up, two of them
essentia ly local language schools, so that
children from the rural side also are
chosen ; and two of them are the English
medium schools. So, we hope to have
100 schools by the end of the Plan. We
have already adopted 37 upto now, and
we are .0 the process of expanding.

Besides that, we are also pl.noing to
give the nccessary sports jnfrasiructure to
the Navodaya schools, so that every dis-
trict 1.e. wherever a Navoduya School
comces, it will also have a certain empha-
sis on sports support, which will be
gven, to make them also have (he neces-
sary infrastructure for these ch.kiren.

The other important new programme
which we had launched this year was that
of the Special Arca Games. A number
of Members, particularly from the tribal
areas and Adivasi areas, have been saying
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that they have been neglected. [ would
like to say that the Special Area Games
programme was aimed at finding talemt
which is peculiar to a particular area, so
that children, young people from that
area who have a special talent could be
picked up. Under this scheme we picked
up, for instance, voung people from tr.bal
areas, with their original bows and
arrows. They were brought, trained and
gradually put on international egquipment ;
and I am glad to say that these have
broken the national Archery records within
six months. Some of them have been pat
on to Rifle Shooting already, for the
shooting competitions. In this way, we
are trying to build them up.

Our hon. Members also mentioned
about the 18 children we have picked up
from Ladakh, for long-distance running,
children who have in the first Marathon
that they have partcipated in after the:r
training. have begged the first three
places, whenever they have participated,
in the last few mouoths.

We have now gone also for the
Gymnastics Academy in Kevala, in the
district from which all the circus artisres
eome, for gymmastics trainirg. We are
picking up children under the age of eight,
so that they can be trained for gymmnastics
in a special Academy, in their own district.
(Interruprions) That will be better be-
cause from among the children, the best
ones will come there.

We are also starting a Rowing and
Canoeing Academy in the Andaman and
Nicobar Islands. A Water Sports Centre
in Alleppey, a High AMlitude Centre in
Shimla and so on, are als0o there. Facili-
ties are now being expanded.

I am glad to say that we have already
got five regional allied centres now.
Patiala was the only one we had. Now
we have the Southern Centre at Banga-
lore, the Western Ceontre at Gandhinagar,
and the North-Eastern Centre at  Imphal.
We have one in De'hi. We have the
Eastern Centre in Calcutta, and we have
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a number of sub-centre coming up, incly-

ding the one at Aurangabad, one in
Kerala and so on, which will multiply i

the coming years,

Three or four points 1 just want
reply—i.e. those which have been raised.
About rural children, | wanted to say
we are spending a lot of money on
sports festivals to get children from the
rural said—not just children but also
others; and the public and private sector
undertakings have been helping i
big way with prizes for ihese competi-
tions—like cycles, trapsistor radios and
other things whigh peoplc would like to
carry bagck. And it has become a great
attraction, because these rural festivals do
not just give them their ificates, but
also give them items which they can
carry back which have been wvery very
popular oo the rural side.

There was a mention about the need o
b ve some fuicility in Bibar. Tata’s pame
bas especially been mentioned.. ! would
like 10 say that Taias bave already laun-
ched the National Football Academy
training institute, where they pick up
children and train them for football. So,
in the same way, many other copanies are
now coming forward to sponsor & par-
t.cular game.

SHRI ARVIND NETAM (Kaoker) :
There should be a sports centre for
tribals, | think Jamshedpur is the right
place Lo cater to the needs of the tribals.

SHRIMATI MARGARET ALVA :
One of the ceotres in Jamshedpur has
already been luunched, 1 said, for foot-
ball where childien are being picked op

for being trained right from the youngest
age for football. But, as | said earher,

as we are going oo, a pumber of tribal
youths from Bibar are picked up under
the tribal talent competition for archery
and for many other events.

PROF. N.G, RANGA (Guowr) : You
Should keep in mind Lakshadwesp also.

SHRIMATYI MARGARET ALVA : Yes
About sports federations, | post say that
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we are tryieg 10 spe how can bring about
a little mose disgiplipe into them and we
have had the guidelines. But, as you
koow K these are mgisiered aulonomous
organisations and we have (0 see how and
bow much we can step ia withou! creating
problems for them or for ws | but we are
on the job,

Very often you write 0 us about aot
recoiving moasy for the sanctioned pro-
ject. We sanction projects and thea after
s moath or two, | get lsticr sayag that
| have sanctioned & project bat the money
bas not boen received by the cooceraed
orgeasation. We scod the coasolidated
amount to the State for Jisbersement ; and
very often when we check up we flal that
the chegues, have gone fto the Stae, to
the Sports Council or 0 the Depart.ne i,
but the disbursem ent from the state to the
particular project in the die'rict seems 10
be & very long process. Now, even for
rural play-fields schiemes, we bave been
try'ng o got the Stite Governmeoots
agreed to allow ws to seni it direct'y 0
the district, byt there has besen a very
strong resistance ; they insist that even if
I have a certilficate from the DC, o must
go through the Siate G veroment and we
should oot fund them Jiredtly. Now, ths
is sumething where periaps you oan help
yoursell with your owa State OGoverament
and iosist that 4 should go divectly to the
distrigt. Ooce the DC  has given a ceru-
ficate, then, | thiok it shoeld be much
casier for w to disburse the amount
which b .3 been sanctioned.

As Tor as the Youh Depaitment is
concerned, we have moay nDew  pro-
grammes for expamsion partioulatly the
NSS which from Re. 7.17 lakhs will go
upio Rs. 10 lakhs by the end of this pl.oa
period. We have also now rogistere] the
NYK as an sslonomous Ofganmsation
called the NYS. which will make it casler
for these kendrayas to function without
wo much of trying up or too much of
problems at different levele.

Now, somebody said that we should
fund 10 them (Bihat) to a greater extent.
The budget now is for Re. 2 lakbs per
NYK per year for every district.
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PROF. N.G. RANGA : What about
B.hir scouts and guides ?

SHRIMATI MARGARET ALVA :
they are also theie and we fund them
also but they are at a different lovel.

As far as the NYKs are cooncerned, we
have n)t yet covered all the districts ; we
hope to cover them all by the end of th's
plan, bui, at the moment, Rs. 2 lakhs per
district is the bulget and we hive found
that where the chrordinator is aclive
enough .nd is able to mobd lise ithe sup-
port a lo: of activities take plice. But,
very often, it depenis also on the Distr.ct
Collector and the coordinatior thit the
crordinaior gets to get the programme
going. But, otherwise, it has been a very
successful progrimme ; and th-ough the
NYKs, we have boen uble to siart youth
clubs in Many areis. We have also been
able t> m>biise rura' suppor! because
every NYK h:s two coaches. Evey one
has been asking for coaches. We provide
two triined coraches toevery NYK 1to
mobidlise the rural youths for gamz=s. But
during my tour | foaxd thit ix maay
areas the Sule Education Department
requisitione § many coraches m=ant for the
NYKs to carry on their schools ganes for
the r schoo' prog amma2s w.th the result
that the NYKs com )la:ned that the State
Education Despartment or the State Spo.ts
Departmen! takes away a coach given to
them and they are not able rea'ly to do
what they are supposed to do oa the
pames side. But, thea, this is agan an
admiaistrative problem wih the Siates
which we have taken up. We have also
now set up a National Youths Alvisory
Commiitee which helps us with a lot of
work. Besid 's this, we bhave, this year,
lsunched the pnational youth awards.
Besides this, we have ths year lauoched
the Natiooal Youth Awards The first tea
were given ths year and we have also
organised a number of festivals for youth
for our uaditional and marusl ans, to
revive them. A very successful festival
was held the other day in Dimapur, Rursl
camps and a festival for the North-
Eastern states were be d ot Imphal and
this has really brought the tribals and
youth from these aress very very much
into the forefroat of these programmes,
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We have also been organising camps
and tour which I would lLke to tell the
Members are available to take youth from
one part of the country to another part
on integration touis so that they see the
developmental projects, they see some of
our backwird areas and also our deve-
lopmental effort.

AN HON. MEMBER : Can the
Members organ se ?

SHRIMATI MARGARET ALVA
Yes, they can be organised. We had a
pumber of them com.ng, in fact, Now
in Delthi we have about two hundred
youth brought by the Youth Farmers’
AsSSOCiaions, Various grouds arc organi-
sing them which have becn funded by the
Department of Youth Affairs ard Sports.

One last thing whoech 1 should have
probably mentioned earlier s that we
have tricl now —probably on the morniog
TV you had seen it—ihe Nat:onal Funess
Effort, we had the Das Kadam as the first
effort at getting people to do some kind
of a physcal —shall | say—ezercise fist
thing in the morning and we must say that
ths first programme his sacceeded and
we have received around four to five
thosand lctiers asking for more informa-
tion and s> on. We huve also started
this on a regu'ar basis in Delhi in the
Jawaharial Nehru Stadiom in the morning.
Besides this-—probably you have seen our
advertisement today on "Pay and Play’ 10
make the stadia in Delbhi avaiable to
everybody o0 a nommnal payment boh in
the mormirg and 0 the ecvenmng up to
10 o'clock. The various g 'mes for work -
ing people and for youth acd studenis
would be available with proper coaches
and equipment for them cvery day.

Sir, 1 would be failng 10 my duty if 1
did not mention the Depariment of
Women and Childien. Somehow | have
got to go on emphasising the fact that
women are also bhuman resource ! Be-
cause, 1 find in the dcbate very little of
the programme on women-—except by two
or. three women speaskers—and they bave
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been totally ignored. 1 would like to
staite that whether it is education or
whether it is youth or sport, we are 30
per cent. And, therefore, I felt that
there should have been a little more
attention to the programmes of this
Department in this debate. But as usual,
we got left out or got totally ignored. '|
would like to say that the new thrust we
have had, a tremendous incressc in the
allotment for the Department of Women
and Chi'd Development. It has gone up
from Rs. 117 crores in the Sixth Plan to
Rs. 738 crores in the Seventh Plan and |
must say that many many new programunes
for women have been launched and are in
the process of being implemented.

I wou'd just mention 0 you two Of
three important feqtures. Owne i cur
emphasis on developmentisl programmes
for women rether thans oo welfare activi-
ties alone. And, therefore, the new pro-
grammme of “Steps, Suppor: w0 Trawiog
for Employment”™ has been launched in a
big way and production-cum-training
cenires for women so that they could be
trained cither for self-empiloyment, small
scale unts, small cooperatives and n
seciors esseolially rural secices, where
large scale employment of women s
possibic. Dairying and serculture and
Various agricuitural sector opesations are
be'ng launched with a massive progr .mog
on training so that they are able 10
absorb the programene. Very oflen, they
are cons dered beacficiaries without being
involved in the mplementalon process.
We are therefore now launching a pro-
pamme of awareness camps 0 the rural
side 30 thit women are trained 0 Lnple-
ment these programimes and become 1 he
benefic 'ries themselves boecause no
amount of planning at the national level
can really go down unless you bave
people at the gross-root level who can
carry on with these programmes and make
it worthwhile for the local women.

Besides this, we have also, as you are
aware, in the last two-three sessions we
have been amending a number of laws
affecting women. But  we felt that
supportive mechanism afier the legisla-
tions are amended is very nccessary. We
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have, therefore, made extra allotment for
para legal truining and supportive mecha-
nism for women to be able to see that the
amended laws are implemented or that
they have got supportive measures like
free legal aid, para legal training. We
bave also got counselling centres. We
have got the voluntary action burcau
which was there before and which we
want to strengthen.

SHR! AMAL DATTA :Wheie is it ?

SHRIMATI MARGARET ALVA :
The voluntary action bureau is part of the
Central Social Welfare Board which runs
through its branches in all the States.
It s true that there are not enough
women trained for this kind of leg:l
work. Thercfore, we have pow with the
SNDP University prepared a course for
para lega! tra:ning and voluntary OTgAD)~
sations are runoning these training pro-
grammes for women so tha! they know
what the law s, wha! they need to do,
how they file an FIR, what they are
supposed 1o do immediately, for instance,
a young widow how she gets the benefit
of the life ipsurance policy, various aspects
of ths are the part of training program-
mes for women. We have increased our
outlays for homes for women in distress,
short stay bomes, where in tumes of dis-
tress, a women with children is helped (10
take shelter. | agree that we do not have
enough of them. We have up till now
been able to provide 11 on the country,
But now we have increased, in a big way,
the outlay for this. Thecy have to be run
by wvoluntary organisations and soc.al
welfare bodies. We make the grants
available to them and | think that more
of them will come forward to take the
benefit of this programme.

Besides this, we have also increased our
outlay on working women's hostels. F om
Rs. 3 crores this year we are going upto
Rs. 350 crores and by the end of the
plan we arc slated to give another 60
working women's hostels as and when we
are shated 1o give another 60 working
women's hostels as and when we receive
projects from various orgrnisations

because those ase also run by voluntary
organisations and not by the Government
directly.

We have set up three important
comm ssions deal ing with women. One is
the National Commission on  sell-em-
ployed women in the non-formal sector
under the chairmanship of Smt. Ila Bhatt.
And th's is lovking into the problems
women in the unorganised sector all over
the country. We have set up an expert
commitlce on the welfare of women pri-
sopers. lis report is expecied this month.
Now we have a core group which is
working on a long term perspective pian
women development in  the country. We
all are talking about going into the 2ist
century. We fel* that we had to get our
women moving of we want them to keep
in step and not to be left behind. There-
fore, a core group has been se! up to
rev.ew the various suggestions made in the
Status of Women Commissions’'s report
10 vears agc to see how it 's helped,
whether any changes are needed and
whether any new directions from there
need 1o be given after the Decade for
Women.

We ulso have set up three groups in
other Minister as becaouse we have 10
coordnate with other Ministries to pet
many of our programmes going. Oope
is the expert group in the Ministry of
Labour to revicw labour laws cflecting
women (o see how we can make them
more cffective, improve the machinery and
revicw, perhbaps, where amendments are
needed in labour laws., The second one is
the ceil in the Ministry of Industry. |
bead this group so that we are able to
work a some kind of coordipation. In
that we are trying to see how small scale
entreprencural sapport to women can be
given. The scheme s alieady existing to
mgke women bepeficiaries The third on
18, of course, the tisk force on women
educat.on which exists in our own
Mnistiy of Human Resource Develop-
ment.

1 would ke to say here that we have
had great response from the Department
of Personnel about various items which
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we have taken up like the postings of
husbands and wives together wherever

possible when both are in public service.

SHR!I K. S. RAO (Machilipatnam) :
We wroie several letiers to severul depart-
ments on several occasions bul there is no

response.

SHRIMATI MARGARET ALVA . The
ci.cular has goone from the Department of
Personn:l and we also are chasing it. We
bave had succcss in many many cases. But
it may not be possible immedistely to
transfer everybody from one plce w0
another.

18.00 bs.

The othe: one has also been success/ul
that women should find representat;on on
all selection boards for public sec.or and
for Government service in the State at all
levels. We have also becn able to intro-
duce a special component on womean's
development in the t1aining of ouwr admi-
nistrators which [ think is a great achicve-
ment. Now every (training programme,
both for the IAS Probitioners as well as
inservice trawing, has the component oa
women's development and women's issues
80 that they also gel scosdised 10 the pew
projeciion whch the Government wishes
to give 10 women's Progsanume.

Last, but not the le.st, I would just like
to mention the ICDS programme. [ think
the maximum number of requests whch |
got from M. Ps. is for ICDS 1o be provi-
ded in their constituenc.es, in the Blocks.
We stasted wich 33 projecis in 1975 and
at the end of the last Plan, we had 1,136
projests. We expect to resch 2,342 Blocks
at the end of the Seventh Plan. We are
today at 1,646, But ] must say thit we
are literally having a runn ng batrle with
the Finaoce people—the M pisier is here —
and the Planning Commmsion because we
do feel that this is one programme which
reguiires support and more monecy 30 that
sl the 5,000 and odd Blocks could be

govered as ecarly as possible.
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Immuaisation, pre-school activity as
well as the pregnant mother, the nursiog
mother, and the pre-school child up to six
years are covered uader this programme.
We have scen that independen! service has
shown that whether it is infant martality
rate or whether it is the buth rate or
whether it is the question of immya:sation
or even the response (o admissions into
primary schools, the ICOS Blocks bhave
shown a temendous performance as
coampared to the non-1CDS Rlocks in the
country and, thereflore, we do feel that we
would require cven more support from
Members of Purliament. not just letters 10
me asking for the Blocks to be sa ctioned
but to see that every Budget increases the
allotment for this programme , may be even
at the cost of some other progr.mmes,
beciuse ultimately the most precious
human resource for the country s the
child, the pre-school child, the 0-6 years
age group child, and uoless we ovest
ia this hu nao resource, | thaok all our
other programmes, whether it s for adult
education or expans.on of technical educa-

tioa ..... ( Interruptions)

SHRI AMAL DATTA ' You scrap your
Navoday: Vidayalas and put! the money in
thot.

SHRI K.S. RAO (Machilipitnam) :
Mad:m, you h ve told us sbout 50 many
schemes. Will you keep us posted with
all these schemes 7

SHRIMATI MARGARET ALVA:
Yes, certainly. Now the much for it snd
I would tekli the Meaber who raised the
quest.oa —|I think & was two sessions ago
—that we did give to every ung'e Member
of Parliament a folder at the counter on
the programmes and schemes of the
Department of Youth Affairs and Sports.
But as far as the Women's departments
are concerned, we are piepared and we
would be very bappy f the bon. Members
take the schemes which sre available and
come 10 us with concrete proposals so
that they could really work at the grass-
root level. 1 thank you, Sir.
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MR. DEPUTY.SPEAKER : Tomorrow 18.04 hrs.
the hon. Minister, Shri Narasimha Rao
will reply 10 the dcbate. Now the House

The Lok Sabha then adjourned till Eleven

stands sdjourned to reassemble 10nOfrow of the Clock on Friday, the 27th March,
at 11 A M. 1987/ Chaitra 6, 1909 ( Saka)
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